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LOK SABHA DEBATES

.LOK SABHA

Thursday, March 5, 1992/Phiaguna 15,
1913 (Saka)

The Lok Sabha met at Elevenofthe . -

Clock
[MR. SPEAKER in the Chai]
ORAL ANSWERS TO QUESTIONS
[English]
Human Rights Commission
+ -
*122.  SHRISHARD DIGHE:
- DR.Y.S. RAJASEKHAR
REDDY:

Wili the Minister of HOME AFFAIRS be
pleased 1o staie:

.(Q)Mﬁnudbnewunm,

propose to set up a Human Rights
Commssion;

 (b) ¥ 30, the composition and functions

(c)umbymumuuu
up; and

: mmmwmbm
hmmmamm

THE MINISTER OF HOME AFFAIRS
(SHRI S.B.CHAVAN): (a) to (d). The Ques- -
tion of setting up a Human Rights Commis-
sion is under examination of the Govern-

"ment.

SHRI SHARAD DIGHE: Mr. Speaker,
Sir, the answer is that this setting up of the
Human Rights Commssion is under exami-
nation of the Government. My question is, in
view of the fact that the Congress Election

Mnifegto promised setting up of such a

Human Rights Commssion to investigate

_.and adjudicate complaints of violations of

human rights and in view of the fact that in

emmental Human Rights Commissions are
functioning and therefore, it is necessary set
up an authentic body ke this as early as
possible adn in view of the fact that indiahas
nothing to hide as far as violation of human
rights is concemed, | would iike to know what
are the reasons which are causing delay in
sefting up this Commission by the Govern-
ment? '

SHRI S.B. CHAVAN: Sir, | quite agree

‘ with the hon. Member that there is acommit-

ment ori behalf of the Congress Party that
‘we propose o set up a Human Rights
Commission’, but in the context of the terror-
ists’ and extremists’ activites in diflerent parts
of the country whether &t will be worthwhile 1o
go in for a Goveinment appointed Commis-
sion or whether & should talee some ather
shape andform is one of the issues which s,
humnmﬁm
ment.
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Supplementary is | would like to now from
the Government whether in the mean time
the Government is proposing to set up acell
under the Home Ministry to monitor all alle-
gations of human rights violations particuarly
as far as Punjab and Jammu and Kashmir
are concemed.

SHRI S. B. CHAVAN: Actually | would
not be sure whether it is a cell but there is a
small group which actuaily is working wherain.
we try to collect all the information frrom
different areas where para military forces,
the armed forces, are being deployed for
certain duties and a number of allegations
‘which were made against the army and para
military forces have been inquired into. They
hgvo their system of appointing the court
under the Act and it was a very happy when
allagetions were made against the army
itself volunteered through the voluntary or-
ganisation like the Press Council of india to
go inito the allegations which are made
against them and fortunatelya and very
happily they. have come with a positive con-
clusion thatthe allegations made againstthe
army were totally baseless.

SHRIY. S. RAJASEKHAR REDDY: Sir,
bonded fabour is pechibited by our Constitu-

- tion. Yet, according to a recent survey con-
ducted by Gandhi Peace Foundation, there
are about 2.6 million bonded labours in India.
How does the Government react about it? Is

it a fact that the Government contributes to

this ? Secondly, India runs first in the popu-

lation of child labour in the world. | have got

some report with me. Is it a fact and if so,
~ what does the Govemment propose lo do
abouw it? -

SHRI S. B. CHAVAN: In that context of
this question 1 do not have the information.
But # the hon. Member were to ask a
concerned, they would be able fo give a
proper reply.

SHR!I HARI KISHORE SINGH: Sir, it
might have been the brainwave of some-
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body who drafted the election Manifesto of
the Congress Party to include this as a '
proposed action by the future Government.
But does this Government really feel thah
with the presence of an independent judici-
ary, free press and all that, the Government
shouild have an institution of Human Rights
Commission to go into the complaints which
come up in the country from time to time ? 1
feel that the Government shuld be clearly
and caisgoricaty statahat there is no need
of forming such a Commission by the Gov-
emment, particularly in view of the inde-
pendentjudiciary and free press in the coun-
try.

SHRI S. B. CHAVAN: May | requestthe
hon. Member to repeat the question?

MR. SPEAKER: In view of the fact that
there is an independent judiciary in India, is
it necessary to have a Human Rights Com-
‘mission also?

SHRI S. B. CHAVAN: We have the
judiciary; we have the Parliament; we have

" different institutions working which, in fact,

can independently go into all these ques-
tions. But with all that also in other countries
where similar kinds of institutions are exist-
ing, independent bodies arefuncdtiningwhich
. are Human Rights Commission and seme-
how they got some kind of credibility. Untor-
tunately, we have not been able to set up a
Commission and that is why all kinds of
bodies are working in india and give atotally
distorted reports which, in fact, are being
picked up by the Human Rights Commis-
sion, the Amnesty International. 1am sorry to
say that they are distorting the entire thing.

SHRI SAIFUDDIN CHOUDHURY: My
supplementary is prompted by the Minister’s
remark that they are still thinking whether
this Commission should be Govemment
appointed or it should be of some other
shape. Now | think this debate must end.
May | know from the Minister whether there

- will be any credibility of such a Commission

which would be appointed by the Govern-
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‘rqent and whether it is not proper to have a
" really neutral and independent Commission
formed by the law passed by Parliament

under the Constitution and which will have

no influence on it by the Goverrment?

¥ SHRIS.B.CHAVAN: Thisis exactly the
question whichthe Government is consider-
ing.

;Translation]

SHRI DILEEP SINGH BHURIA: Mr.
Speaker, Sir, | would like to know from hon.
Minister whether the Madhya Pradesh Gov-

-ernment has constituted the Hurnan Rignts -

Commission? | would also like to know
whether any guicelines have been issued to
constitute such commissions in cther States
also. If so, whal are the norms?

SHRI S. B. CHAVAN: The Central
Government has not reached on any conclu-
sive decision in this regard. Therefore, the

Jauestion ot issuing guidelines does notarise.

" [English)

Central Residential Schools for SCs/
STs in Rural Areas )

*123. SHRI G. M. C. BALAYOG!: Wil
the Minister ot WELFARE be pleasad to

state:
¥

(a) whether the Union Government -

propossto set up CentralResidential Schools
for Scheduled Castes and Scheduled Tribes
in rural area;

{b) if so, the number oi such schools
‘likely to be set up during 1992; and

(c) the allocation made for the purpose?

- J THE DEPUTY MINISTER IN THE
- ISTRY OF WELFARE (SHRIMATI K.
KAMALA KUMARY): (a) A Centrally son-
sored soheme for establishing Ashram
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Schools in Trihal Sub-Plan Areas, has been
in operation since 1990-91

- (b} and (c). During the year 1991-92,
there is an allocation <f Rs. 2 crore for the
Scheme and the gran's have baen released
for construction of 44 Ashram Schools for
STs. Underthe Scheme, Central Assistance
is provided to the State Governments on -
50:50 basis for construction of school build-
ings and-upgradation of existing Ashram
Schools.

. SHRIG.M.C.BALAYOGI: Mr. Speaker,
Sir, the hon. Minisier's repiy is not clear. |
have asked the hon. Minister whether the
Government is setting up Central Residen-
tial Schools for Scheduied Castes and Sched-
uled Tribes in rural areas, where as the
Minister is saying that a Centrally sponsored
schama ic there for establishig Ashram
Schools in Tribal Sub-Plan Areas since 1990-
81. in the public schocls, the recults are very
good.

[Trarsiation)

MR. SPEAKER: Balayogiji, you don't
have tc readout the guestion.’

[EnglisH]
You have to ask the quesﬁoq.

SHRIG. M. C.BALAYOG!: Keeping this
inview whether the Government is going to
set up any Central public school for the
uplitment of Scheduled Caste/Scheduled

Tribe boys o avoiddrop-outs and 10 give
better education in the Ashram schools.

[Translation)

. THE MINISTER OF WELFARE (SHRI
SITARAM: KESRI): Ashram schools were
opened in almost ail the States. They were
specially opened for Scheduied Tribes and
they are working well. As far as question of
State Government is concemed, 1555
Ashram Schools are working throughout the
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country. We have a scheme to open 44 such
schools during the year 1991-92,

[English)]

SHRIG. M. C. BALAYOG!: Thisyearwe
are celebrating the Year of Social Justice in

memory of great departed leader, Bharat

Ratna Dr. B. R. Ambedkar. In view of this,
whether the Government is going to set up
any university or educational institution in
memory of Dr. B. R. Ambedkar?

{Translation]

SHRI SITARAM KESRI: Mr. Speakaer,
Sir, there are several such schemes which

would be launched on birth centeary cele-

bration of Baba Saheb Ambedkar. Lucknow
University hasbeen named after Baba Saheb
Ambedkar. Besides, we’ have sentascheme
forthe Scheduled Caste giris to the Planning
Commission. As soon as we get the ap-
proval, those school would be named after
Baba Saheb Ambedkar in his memory.

SHRI RATILAL VERMA: Mr. Speaker,
Sir, through you  would like to know what will
bethe minimum number of the childreninthe
Central residential schools (Ashram Schools)
and what special facilities will be given to
them by the Government.

SHRI SITARAM KESRI: Each Ashram
school will have about 8 classes and each
class will have 35 to 45 students. Thus one
school may have about 463 students in all.
44 schools are to be opened and in allthere
will be about 32000 students.

SHRI RATILAL VERMA: | would like to
know what special facilities the Government
will peovide to them ? (Interruptions).

SHRI SANDIPAN BHAGWAN THO-
RAT: Mr. Speaker, Sir, hon. Minister has
stated in his reply that 44 Ashram Schools
would be opened for the Scheduled Tribes
but no details have been given about those
schools which would be opened for Sched-
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uled Caste children. | want to know whether
the Government propose to open schools for
those Scheduled Castaes who live in back-
ward areas and where drop-out rate is very
high. | want to know whether such schools
would be opened for Scheduled Caste chil-
dren also,

SHRI SITARAMKESRI: | have said just
now that we have senta schema tor opening
Ashram schools for Scheduled Castegirlsto
the Planning Commission and | hope that as
soon as we get approval, schools will cer-
tainly be opened for them. | have also said
that they will be dedicated to the memory of
Baba Saheb Amebedkar.

MR. SPEAKER: Question No. 124 has
been transterred. Question Number 125:
Shri Mumtaz Ansari.

[English}
Rapid Action Force

+
125. SHRI MUMTAZ ANSARI-
SHRI GOVINDRAO NIKAM:

Will the Minister of HOME AFFAIRS
be pleased 1o state:

{a). whether the Uninon Government
have taker any decision to form the Rapid
Action Force for handling communal riots;

(b) if sc, the details theroot;

{c) the time by which it is likely to be
formed; and

(d) the procedure to be followed for
making recruitment to the force?

THE MINISTER OF HOME AFFIARS
(SHRI S. B. CHAVAN): (a) Yes, Sir.

(») The force will have a composite
character and it will be more officer-oriented
than standard battallions of CRPF. Mem-
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bers of the Force would possess specialised
skills and they would be suitably equipped to
tackle communal riots.

{c) The Force is likely to be operational
by 1.7.92.

(d) The Force is being raised by re-
grouping and ie-constituting the existing
personnal in CRFF.

SHRI MUMTAZ ANSARI: It has been
stated by the hon. Minister that this rapid
action force should be of composite nature.
| would like to ask the hon. Minister what
should be the percentage of minorities which
oould be inducted into such force. i it is a

composite force, what will be the nature and

character and the composition of the rapid
action force?

Secondly, what type of training can be
imparted to such force to make it more
skilled and more secular and more pronte to
their own duties and whether fresh recruit-
ment will be made to such force or not. If itis
going to be raised through grouping or re-
grouping or re-constituted out of CRPF bat-
talions which are presently in existence,
then how it will become a rapid action force
and how it will be different from the old one
and how it will be effective to tackle commu-
nal probims.

MR. SPEAKER: If you put so many
questions, you may not get all the answers.

SHRI S. B. CHAVAN: About the first
partof the question, actually after their duties
in Punjab, they are going to be kept there for

some time and thereafter CRPF companies.

which have been. deployed there will be
brought back and thereafter on a selective
basis, a number of officers who are required
for this kind of job, loolking to the aptitude of
the persons, we will select out of them andfill
the vacanaies by direct recruitment.

The hon. Member wass asking about
the percentage of the miniorities. We pro-
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pose to give representation, as far as pos-
sible—I cannot possibly tell you definitely—
from all the regions. We will also keep a
particular percentage of the minorities so
that they may be able to get the confidence
of the people and they will feel that they are
not biased against any particular commu-
nity.

On the training part, we are supposedto
give them training in all aspectds specially
the psychological aspect and on the handing
of the communal situation they should be
basically believing in the secular character
of the country so that they are able to do
justice to every kind of situation and different
kinds of platoons are goingtc be there where
first-rate training will have tc be given and
fire-fighting training is to be given. The mo-
tive is going to be that they should-not try to

ill person but try to immobilise him as far as
possible and how this can be brought about
are the different ideas. Two months training
is being prescribed and by the end of May,
1992, the entire training will be over and from
1-7-1992 it will be operational.

SHRI MUMTAZ ANSARI: Just now the
hon. Minister has- said that uptil now, no

‘percentage has been earmarked or fixed. It

is very much surprising that this Order was
issued on 11th December, 1991 to consti-
tute such rapid action force.

MR. SPEAKER: Please put the ques-
tion. Please come to the question.

SHRI MUMTAZ ANSARI: Uptil now the
hon. Minister has not formalised and final-
ised the procedure for recruitment or re-

grouping.

MR. SPEAKER: Please come to the
question.

SHRI MUMTAZ ANSARI: The hon.
Minister must tell me what will be the per-
centage.

MR. SPEAKER : The hon. Minister has
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'éwysudﬂ\atasfarapoubhitwillbo
mpuﬁonbthopopulatm

MR. SPEAKER: Nothing more is re-
¥ sired. Please come to the question.

SHRI MUMTAZ ANSARI: Roughly
»eaking, what will be the percentage of
inorities?

! MR. SPEAKER: The question is disal-
“awed. The hon. Minister has already replied
nhoqueshon i youwantto ask someother
mmon. Twill allow you.

> SHRI MUMTAZ ANSRL: My next sup-
-Jementary is what will be the location be-
ause location is also very important. Unless
nd until location is proper, it will not be
vailable to the sensitive areas.

MR. SPEAKER: Yes. What will be the
)cation?

SHRI S. B. CHAVAN: We propose to
xcate the battalion specially at communally
ensitive areas.

SHRI SrmcESH CHANDRA DIKSHIT:
vr, sofor as recruitment tothe Armed Forces,
‘aramilitary forces, Police Forcas is con-
emed, there is no discrimination between

“he various communities. Peopel are se-
.octed according to the merits and qualifica-

;z.;.ioh Anybody who marits selection, is se-

gmd By prwldmganyspeciﬁcpercemage'

Jorany community in a force either
,‘tnmmdmmmmpﬂmﬂﬂm
 Jorces or the Rapid Action Force orthe public
i, Jorce will it be constitutionally correct when
mpanmh:pamdaaohaboonpmsded
_1in any other service for any particular com-
. imunity? Will it be appopriate to have such a
. paramount decision taken which can have
ilsdlca in all other services also?

§ SHRI S. B. CHAVAN: Constitutionally,

icertainly there is nothing wrong. Regarding
jevery community, every section of the soci-
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ely if it were to get proper representation, we
have not decided before-hand that this
community will get so much. Meritis alsoone
of the considerations. But the other consid-
eration has also to be there that they have
ton evoke the confidence of the people
whom they have to handle. So, this is also
another very important criterion for recruiting

" them or for selecting them.

SHRI KIRIP CHALIHA:. Our Armed
Forces are considered as multi-religious in
character. | would like to know fromthe hon.
Minister whether it willbe multi-regional also.
If it is multi-regional, | have to point out one
thing. Regarding recruitment to the various
posts inthe CRPFis eoncemad I must point
out that the representation to the North-
Eastern States in the CRPF is not at all
adequate. Will the Minister consider giving
special attention to the recruitment of North-
Eastern people in the Rapid Action Force?

SHRI S. B. CHAVAN: The Rapid Action
Force is one thing. But if they are not already
there in the CRPF, | cannot help it because
this is a matter ot selection from the CRPF.
For matters of recruitment, it is going to be
done against the vacancies which are going
to arise. As far as the Rapid Action Force is
concerned, the selection has to be made

* from out of the CRPF and certainly we will

keep this idea in view that the North-Eastern
Region in also represented.

Saarc Summit
: +
“126 SHRIP. M. SAYEED:
» SHRI HARIN PATHAK:

Wil the Minister of EXTERNAL AF-
FAIRS be pleased o state:

(a) the rope played by the Indian dele-
gation during the recent SAARC Summit
held at Colombo; =~

(b) the subjects discussed and the
decisions arrived at during the Summit;
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(c) the follow-up action taken by the
‘Government;

{d) whether any measures had been
suggested at the Summit to tackle intema-
tional terrorism; and

(e) if so, the dsiaiis thereof?

T:4E MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
ESUARDD FALEIRO): (a) to (e). A State-
ment is laid on the Table of the House.

STATEMENT

The Indian delegation worked together
with other delegations during the Sixth
SAARC Summit held in Colombo in a con-
structive manner and was activs in securing
some significant agreements which are re-
flected in the Colombo Declaration.

2. The subjects discussed at the 6th
SAARC Summit and decision on them in-
clude strengthening of economic coopera-
tion, measures to protect and preserve
environment including measures to provide
for disaster relief in times of natural disaster
cooperation in the alleviation of poverty,
implementation of a visa exemption scheme
in respect of entitled catergories of persons
trom March 1 and inter-action among spe-
cialised agencies with a view to control ter-
rorism in the SAARC region.

3. Allconcerned Ministries/Departments
of Government of India have been informed
of the decisins-and have been requested to
take follow-up action as required. -

4. The SAARC leaders recognised that
cooperation among SAARC Member States
was vitalif terrorism was to be prevented and

elininated from the region. They urged the-

Member States to take all necessary meas-
iumbmmwodbmeirobﬁmﬁon
under the SAARC Regional Convention on
Suppression of Temorism. The leaders
stressed the urgent need for the expeditious.
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enactment of enabling legislaxi:;ﬁ for the

" implementation of the convention and aiso

on aconstantdialogue and interactionamong

agencies of the SAARC Member States.

SHRI P. M. SAYEED: Sir, initially, the
Colombo SAARC Summit was expected %o
take plece even earlier December. There:
were some confusions and ultimately we
were gladihat it had taken place in Colombo.

" They have deliberated on a number of is-

sues which are useful to our region and

- particularly the aspect of containing the

terrorism in these regions has been men-
tioned in the deliberations. in s repiy, the
hon. Minister has stated that the obligation of
containing terrorism is to be done by the
Regional Convention on Suppression of
Terrorism. May I know from the hon. Minister

- by what tine this Regional Convention to

contain the terrorism will take place? Isthere
any venue decided?

SHRI EDUARDO FALEIRO: The Con-
vention to ceritain terrorism towhich the hon.
Member has referred has already been rati-
fied by all the Member-countries of the
SARRC. What remains is to bring in an
enabling legislation, as far as India is con-
cerned, in this Parliament. As far as India is
concerned, we are now working on this and
will bring the nevaessary legislaioin in further-
ance of our ratitfication of the convention to
contain terrorism-as soon as possibla.

SHRI P. M.. SAYEED: There are a
number of other issues which the SAARC
Summit has deliberated the economic coop-
eration, measures to protect and preserve
environmental conditions and to give relief in
times of natural disaster, economic coopera-
tion in the alleviation of povérty and also the -
implementation of a visa exemption scheme
in respect of certain categories from 1stof
March, 1992. May | know what are the steps
taken in this direction to achieve the tang-
inble results for the benefit of this country? |
would like to know whether any machingsy
has been svolved to translate these actions
for the benefit of the member- States.
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SHRI EDUARDO FALERIO: Hon.
Mamber will be happy to know that from the
1st of this month of March, they will not
require visa to visit any of the SAARC coun-
tries. They have been exempted from vis::.
This is operative from state the 1st of March.
That applies to the Members, applies to their
spouses and children up to the age of 18
years accompanying them. This exemption
also applies to the Judges of the Supreme

Court and also to the heads of some speci-

fied reputed academic institutions. That is a
benéefit that accrues from the 1st of March.

Members also will be happy to know
that a breakthrough has been made after all
these years of economic cooperation. There

" were lot of difficulties in achieving what has -
been achieved. What has been achieved is .

now an agreement to set up an institutional
framewok for specitic measures of trade
liberalisation among the SAARC Member-
States. And also we are examining and the
Members of SAARC are examining a pro-
posalto establish a SAARC preferentialtrade
arrangement (SPTA) which will be operative
from 1997. This is being examined. If it is
viable in principle, we would like to have it.
- The Member coyntries would like to have it.
* The operational part is being examined.

Then it has already been decided to
have SAARC Fundfor identitication indevel-
opment of the regional economic projects
and the Chairman of this Fund, which is a
Fund of five millién US dollars, is India, the
Chairman of the 1DBI, our umbrella financial
institution. This chairmanship will last for
three years. We hope to identify some proj-
ecis which wiil be beneficial to the develop-
ment of some of the countries of this
region. .

On the question of environment, men-
tioned by the hon. Member, among other

MR. SPEAKER: It your reply is 100 long,
can you send to him in writing?
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SHRI EDUARDO FALERIO: Al right,
Sir. | would like to inform the House that in
the next month, on the 8th and 9th of April,
there will be a ministerial meeting of all the
SAARC countries here in Delhi to discuss
questions of environment and specifically to
find out if we can have a common position for
the United Nations Conference on Environ-
ment and Development (UNCED) to be held
in Brazil in the month of June.

[ Translation}

SHRI HARIN PATHAK: Mr. Speaker,
Sir, throughyou,  would like toknow from the
hon. Minister whether any special discus-
sion took place in the SAARC Summit
meeting at Colombo about .the growing
menace of terrorism in South Asian region,
particularly on_Pakistan's support to such
activities in India. If yaes, the steps taken in

" the matter by both the Government?

MR. SPEAKER: Bilateral issues are not
raised.

[English]

SHRI EDUARDO FALERIO: As you
have already pointed out bilateral issues are
outof the purview of the Charter.... (/nterrup-
tions) . :

SHIR HARIN PATHAK: | want to know
about the total view in the whole of the

region.

SHIR EDUARDO FALERIO: And the -
Charter takes the total view. And that difin- .
itely is discussed. Therefore, the convention
has been signed and ratified.

SHIR HARIN PATHAK: What action
has been taken?

SHRI EDUARDO FALERIO: We will
bring the legislation before you. We have
already ratified it.
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[ .
Creation of Uttranchal Stats In U. P.

. B
*127. DR.P. R. GANGWAR:
SHRI BHVWAN CHANDRA
KHANDURI:

Will tife Minister of HOME AFFAIRS
be pleased to state:

(a) whether any draft for a separate hill
State Uttranchal has been submitted by the
Govemment of Uttar Pradesh to the Union
Government ;

(b) if so, the detalis thereof; and

(c) the reaction of the Union Govem
ment thereto? -

{English]

THE MINISTER OF STATE IN THE
MINISTARYOf PARLIAMENTRY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (M. M. JACOB):
(a) to (c). The Government oi Uttar Pradesh
have forwarded a copy of the Resolution
passed by the Uttar Pradesh State Lagisla-
tive Assembly on 12.8.1991 urging the
Central Government to create a separate

State of “Uttranchal” comprising the eight hill

districts of Kumaon-Garhwal Divisions of
Uttar Pradesh, viz Nainital, Almora, Pithora-
garh, PauriGarhwal, Chamc¥i, TehriGarhwal,
Uttarkashi and_Dstiradun. Additional infor-
mation sought from the Govemment of Uttar

Pradesh is still awaited. A viewcan be taken

only after ¥ is received and anlysed.
[Translation)

DR. P. R. GANGWAR. M. Spoakor
Sir, the hill region of Uttar Pradesh is differ-
ent from the plains in aimost every respect
bohhpognplwcﬁmm.lhuyhdmm
age. Besides it is a border area
_Mhmmammm

*_ PHALGUNA 15, 1913 (SAKA)-

Oral Answers 18

Tibet. The State Government has submitted
to the Union Government a proposal for
creationof aseparate state of Uttaranchal in
the interest of development of the area.
What is the Central Govemnment's policy in
this regard? ’

MR. SPEAKER: You have not to read

the question but please ask it.

(Interruptions)

DR. P. R. GANGWAR: Keeping in view
the geographical situation, does the Central
Government propose to formulate a policy
for the creation of Uttaranchal and is the
Government considering it favourably.

[Engfish} .

SHRI M. M. JACOB: Sirethat is what in
my first reply. | have mentioned. We are
awaiting the reply from the Government of
Uttar Pradesh. But if there is any special
justification for creating a special State a
soparate State that has to be examined.

[Translatics;] - -

DR. P. R. GANGWAR: | would like to
know from the Central Government whether
it has any scheme for the development of
eight hill districts and for providing facilities:
for the poor and innocent prople of religious
places kke Gangotri, Yampunotri, Kedar-
nath, Badrinath 2nd Nikanthtllanew ‘Uttar-
nachal’ State is created? (interruptions)

" MR. SPEAKER: It is not related to the
main question. ' '

{English]

SHRI BHUWAN CHANDRA KHAN-
DURI: Sir, from J&K in the North, to Sikkim,
Gujarat and Arunachal in the East, all hilly
arsas of our Himalayan borders have been
given separate States except Uttaranchal.
My supplementary is in three parts. Ihcﬂm
part is: is the Hame Minister aware that the
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central per capita assistance to Uttaranchal
is about 50 per cent of what Himachal gets in
spite of the fact that the population in both
these areas is about the same Alsa. 70 per
cent of the population is below the poverty
line, even after 44 years. (Interruptions)

MR. SPEAKER: Please ask a question.
Your question should come out of the main
question.

SHRI BHUWAN CHANDRA KHAN-
DURI: This is related to the development of
Uttaranchal. The Minister had talked of
justification...{Interruptions)

MR. SPEAKER: No justifications and
no preambles. Please ask the question.

SHRI BHUWAN CHANDRA KHAN-
DURI: He has said that he is going to decide

on the justification. Is he aware that the

developmental activities in this region have

come to a halt virtually for the fact that it is

gettintg only 50 per cent of what a similar
State is getting. And that State because it is
a separate State, it has developed. 70 per
cent of the population is below the poverty
line even after 44 years of independence.

MR. SPEAKER: Shri Khanduri, | will

disallow your question if you are not coming:

to the point.  am giving you the third chance.

SHRI BHUWAN CHAND‘RA KHAN-
DURI: Is he aware of its?

MR. SPEAKER : Aware of what?

SHRI BHUWAN CHANDRA KHAN-
DURI: Is he aware of the disparities because
of Uttaranchal being not a separate State?

MR. SPEAKER: Would like to you an-
swer Mr. Minister?

SHRI M. M. JACOB: Yes Sir, | can.
(Interruptions)

SHRI BHUWAN CHANDRA KHAN-

MARCH 5, 1992

Oral Answers 20

DURI: Sir, | am yet to ask the two other parts
of my question.

" MR. SPEAKER: Please not like this.
This is a Question Hour and there are other
Members who would like to ask.

SHRI BHUWAN CHANDRA KHAN-
DURI: Sir, in the last
sentence....{Interruptions)

MR. SPEAKER: Please, you should
come out with a simple question. This is not
an Hourfor making speeches because there
are other Members who want to ask ques-
tions.

SHRI BHUWAN CHANDRA KHAN-
DURIL: Sir, the Centre had given its policy
that if the State recommends for a separate
State, they have no objection. This is what
they have said. | would like toknow as towhy
they are not followiny the same principle in
case of Uttaranchal. Also, they have said
that the reply has not yet been received. The,
reply, as of now, has reached the Home
Ministry. Would they consider now, for hav-
ing an half an hour discussiion in the coming
next week?

‘ MR. SPEAKER: You need not talk of
half an hour. :

SHRIM. M. JACOB: Sir, for the last two
decades, the Uttar Pradesh Government
has special scheme for the development of
hilly areas. And from all standards and the
information available with the Home Ministry
is that even the per capita domestic outputis
better in that area than in any other areas.

"And the literacy rate is 39.29 per cent in that

area and the general development of that
areais welllooked after by the U. P., Govern-
ment also. It is existing as a special special
scheme for the last two decades for the

development of hilly areas.

Regarding the second part of his ques-
tion, | am told that a message has been
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ncawod;usinowandiwﬁandyeoﬂ\dand
comebackhyou

[Translation]

SHRI KRISHAN DUTT SULTANPURL: -

Mr. Speaker, Sir, what is the population of 8
hill districts of Uttar Pradesh. The hon. Min-
ister has stated that the proposal has been
sent back to the State Government. When
their re-commendation had come and by
what time does the Government expect to
receive back the same from the State Gov-
ermnment. Would the Government please
consider to provide more funds so as o
accslerate the pace of the development of
the hill districts of Uttar Pradesh ? (Interrup-
tions) '

Mr. Speaker, Sir, the U. P. Government
has sent its proposal to the Centre and the

same has been returnedtothe U. P.Govern-

ment. Would the Government please State
by when it is expecting the reply from the
Government of Uttar Pradesh?

[English)

SHRI M. M. JACOB: Two reminders
were sent from here for the first question of
collecting information from UP Government;
one was dated 23.1.1992 and the other
dated 24.2.1992. Also we had telephonic
discussicns with the UP Government. | am
told this morning a message has been re-
ceived in the office and we have to analyse
it. v

 In the second part he asked ahout the
population of that area and other details of
~ thearea. The areais 51,125 sq. kms. andthe
density of population is 115 persons per sq.
km. against the total area of 2,94,411 sq.
kms. of the State with a density of population
of 471 persons per sq. km. of the State.

iuaboonmmmamnplyham
ﬁomﬂ\o&noewumom.mﬂnhon.

Minister be pleased to Jet us know what is
the reply received by him?

MR. SPEAKER: Hohassaadﬂ\athawil._
alysonandbtyouknow E

SHRI M . M. JACOB: | have already’
mentioned. . :

[Translation]
Rose Farming
*128. DR. LAL BAHADUR RAWAL: Will

the Minster of AGRICULTUREbe pleasedto
state: :

(a) whathar the Govemment propose to.

promote rose farming by providing incen- -
tives to farmers;

(b) if s0, the details thereof;

(c) the placss in Uttar Pradesh where
rose farming is being carried out;and  *

(d) the progress made in the research
scheme implemented at Narendra Dev Uni-
versity of Agriculture and Technology, Faiza-
bad for the improvement of yield and quality
rose oil?

[English)

THE MINISTER CF STATE IN MINIS-
TRY OF -AGRICULTURE (SHRI MULLA-

_ PALLY RAMCHANDRAM):(a) and (b).

) Integrated Devehpment‘ of Floricul-
ture; - .

(i) Development of Medicinal and
Aromatic Placts.

(c) The major centres of rose cultiva-
tion in Uttar Pradesh are as follows:- -

(1) Kannauj (FW.
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(@) Hathvas (Algarh)

(3) Nithauki Kala (Etah) -
) haura (Agra)
(5) Skanderpur (Ballia)
(6) Meruwa Dooh (Varanasi)

(d) A survey has been conducted and
the cultivars/species being grown for rose oil
have been collected from various parts ofthe
State and other areas. The evaluation of
these species is being done. Nutritional and
pruning requirement of promising cultivars
‘are being standardised.

[ Transigtion]

DR. LAL .BAHADUR RAWAL: Mr.
Speakar, Sir, the indigenous variety of rose
i. @. Rosa sentifolia is being grown by tradi-
tional method thousands of bighas of land in
Aligarth, Hathras, Hasawan and Barwana

areas for centuries. Traders from various
parts of the counrtry visit these places and

purchasethe raw material andtakethe same

with them. The farmers do not get even the
cost of production for their produce. Does
the Govemment have any scheme under
which the farmers could produce raw mate-
rial also along with eultivaton and get agood
price. Is the Government considaring 15 for-
rutste any such scheme for this?

At the same tilm, | would also like to
" know the quantity of oil produced from rose
exporied in 1991-92 and what is the scheme
for future export?

(SHRI-BALRAM JAKHAR): Mr. Speaker,
Sir, thoDepuunentomeaH Scale Indus-
tries has commissioned a’ Process-cum-
Pmduutowobpﬁmuconmd&mial
Oil at Kannauj in Farrukhabad district with
UNDP assistance in 1900 atacostof Rs. 3

_crore. itis for Syears. it will help the facmers
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bptoqastiwirptodwoandqet maximum
price.

DR. LAL BAHADUR RAWAL: Will pur-
chases be made directly from the farmers?

SHRI BALRAM JAKHAR: It will be pur-
chases from farmers. Then oil will be pro-

SHRI LAL BAHADUR RAWAL: Will the
practice of having middlemen be done away
with?

SHRI BALRAM JAKHAR: That will be
done in a different manner. When the farm-
ors will be able to establish proper contact,
the practice of having middlemen would be
done away with.

Nearly 20 thousand tonnes of flower are
grown out of which 750 kilogram of oil is
produced. This is the ratio. | would let you
know how exports are made 1 will send this
record to you.

MR. SPEAKER: The detalils of export
are availale with the Ministry of Agncullura
which would send it.

DR. LAL BAHADUR RAWAL: Mr.
Speaker, Sir, during the last session, | was
told about the Research Scheme Commis-
sioned in University of Agricutture and Tech-
nology, Faizabad for the purpose of improv-
ing the quality of oil being produced. | would
like to know the justification of commission-
ing such a Research Scheme in Faizabad
only when production is made more on other
districts besides Faizabad in Uttar Pradesh.
The distance from Faizabad to Aligarh and
Hathras is very long. Rose in such a crop
whachmmlbopnsorvedforabngﬂme i
perishes quickly . | would like to know from
the hon. Minister whether there is any
scheme 1o start such a Research Centre in
Aligarh. :

smammmmsmm._
Sirtho question of distance or proximity _
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does not arise at all. Scientists will sothe job
¥ anywhere, why to talk of Faizabad alone. If it

proves successful there, it will be done at
other places also. There is no point in it.

[English]
Talks with the Ukranian President

*129. PROF. K. V. THOMAS: Will the
Minister of EXTERNAL AFFAIRS be

pleased to state:

(a)whether the Prime Minister held any
talks with the President of Ukraine during his
. recent visit to Davos, Switzerland;

(b) if so, the bilateral matters that figured
in the talks and the outcome thereof;

(c) whether any treaty is going to be
signed between the two countries; and

(d) if so, the defails thereof?

THE MINSTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS (SHRI
EDUARDO FALEIRO): (a) Yes, Sir.

(b) Several ideas for strengthening bi-
lateral cooperation between India and
Ukraine, including the visit of the President
of Ukraine to India were discussed.

(c) and (d). Yes, Sir. A Treaty of Friend-
ship and Cooperation is expected to be
signed between India and Ukraine. The draft
Treatyis under negotiation betweenthe two
sides and it would, therefore, not be appro-
priate to publicise the details at this stage.

PROF. K.V. THOMAS: Sir, the erst-
while USSR was one of our time-tested
friends. USSR has always been helping us.
At this point of time when the USSR has

bdisintegyatad into different Republics and
stays away we should prove that we will be
very friendly to the Repulics. Ukraine is one
of the Republics which is scientitically and
technologically advanced. We have been
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getting defence equipments mainly from
Ukraine. Therefore, may | know whether we
will continue with all the agreenients we had
withthe erstwhile USSR, so that we will have

a very good friendship with this Republic?

~ SHRI EDUARDO FALEIRO: Sir. our
Prime Minister met the President Kravchuk
in Davos on February 2nd. At this point of
time, | want to emphasise that both the
leaders and particularly President Kravchuk
took a very positive approach in the Indo-
Ukraine relations. He went out of his way to

‘assert that the old relationship would con-

tinue. In fact, to the extent possible, it would'
be extended. He was keen to visit India and
we are awaiting the inducation of visit by him
in the near future.

[ Transiation]

Cattle Development Projects

*130. SHRIVILASRAONAGNATHRAO
GUNDEWAR: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether the World Bank have ac-
corded clearance to Cattie Development
Projects in Maharashtra, Rajasthan and
Madhya Pradesh;

(b) i s0, the details thereof; and

(c) the places identified in these States
for implementing the projects?

(English] -

THE MINITER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK. C.
LENKA): (a) No, Sir.

(b) and (c). Do not arise.
[Translation]
SHR! VILASRAO NAGNATHRAO

GUNDEVAR: Mr. Speaker, Sir, the hon.
Minister has replied that no scheme in India
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is being undertaken with the help of the
World Bank. | would like to state that recently

diplomatic relations between India and Is-

rael have been established and Israelis very
advanced in this field. Has the Government
any plan to seek any such help from
Israel?

- THE MINSTER OF AGRICULTURE
(SHRIBALRAM JAKHAR): Now it is just a
beginning. So every thing can be taken up
later on. (Interruptions)

*Ibtadaye iskha hai Rota hai kya,
Age-age dekhna hota hai kya.”
Let us see what happens. I the out-
come is negative, we may defer it. But when
it is for a good thing, we will acquire it at all
costs. There is a couplet in Hindi-
“Uttam vidya lijie, yadyapi kisipe
hoi,

. Paro pawan thour men kanchan
tajat na koi'.

- SHRI VILASRAO NAGNATHRAO

GUNDEWAR: Mr. Speaker, Sir, my second .

question is very imortant. At present Mahar-
ashtra is likely to be affected by severe

drought. Large number of cattle heads are

likely to fall prey of drought. Farmers are
selling' their cattle to butchers atthmwaway

. prices. {Intemruptions)

MR. SPEAKER : This is not an impor-
tantquestion and itis notrelatedtothe main
- question. .

SHRI VILASRAO NAGNATHRAO
GUNDEWAR: It is an important question. Is
this Government going ot give some heip to
the Maharashtra Government to protect the
livestock there (/nterruptions)

i will be better if he answers this ques-

tion. (Interruptions)
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+ .
SHRI NARAIN SINGH

CHAUDHRI:
SHRLJANARDAN MISHRA:

*131.

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the production of wheat in
the country falls short of its requirement;

(b) if so, the extent thereof and the
reasans therefor; and

(c) the measures proposed to be taken

by the Government to meet the requnre-

ment?

THE MINSTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHR MAL-
LAPPALLY RAMCHANDRAN): (a) No, Sir.

. (b) Question does not arise.
(c) Toincrease the production of wheat,

Special foodgrains Production (SFPP) is
being implemented in 131 identified districts

‘of 7 major wheat growing states viz. Punjab,

Haryana, U. P., Madhya Pradesh, Rajast-
han, Guarat and Bihar.

[Transiation]

~ SHRINARAIN SINGH CHAUDHRY: Mr.
Speaker, Sor, in his reply, the hon, Minister
has said that the country is self-reliant in
foodgrains andforthatthe farmers should be
congratulated. But | would like to know why
inspite of that 10 lakh tonnes of wheat is
being imported. Will it not affect the interests

-oflhofarmer;?

~ THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHARY): Mr. Speaker,
Sir, there is no quesion of affacting the
interests of the farmers and it will never be
allowed. About importting wheat, we: will
have to peep into the history. Our predeces-
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sors who are sitting here......(Interruptions)

We have to ask them why they had
taken a decision of importing wheat. | am
proud of the Indian farmers who toil hard so

that we can keep our heads

SHRINARAIN SINGH CHAUDHRI: Mr.
Speaker, Sir, he did notreply to the question
but evaded it . In reply to the parte (c) of my
question, itis stated that special foodproduc-
tion programme is being implemented in 131
districts. | would like to know whether special
facilities are being given for accelerating
production under this programme and since
when this programme is under operation has
to what extent you have got success in it.

SHRI BALRAM JAKHAR: Mr. Speaker,.

Sir, Programmes like agricultural research,
improvement in the quality of seed and high
yield varieties are in progress. Prior to com-
ing here, | have just inaugrated a Krishi Mela.
Isawthe progress of extension service which
publicises new types of seeds along with
new agricultural techniques. We want this
extension service in each district so that it
canreachthefammers and production canbe
accelerated.

SHRI JANARDAN MISHRA: Mr.
Speaker, Sir | would like to know whether
this Government has decided to import wheat
inspite of being self reliant and in view of low
wheat production in Uttar Pradesh during
the last season does the Govemrhent peo-
pose to provide seeds of improved quality,
insecticides and fertilisers to the farmer at
subsidsed rates for accelerating the produc-
tion of wheat.

SHRIBALRAM JAKHAR: Mr. Speaker,

Sir, procurement is less, not the production.
During last two years, the shortfall in pro-
Curement was to the tune of 4 million tonnes.
Productioin was never less and this year too
the production will not be less. This year, we
had a bumper crop. We provide knowledge

o th famars propey and g our
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resources, we provide them other things too.
We already provided them subsidy, on fertil-
isers. We are also trying to ensure supply of
improved seeds to them.

SHRICHANDULAL CHANDRAKAR: Is
it not true that even today a large quantity of
foodgrains is lying wihtthe farmers. They are
not selling it because they are not getting
remunerative prices even to meet the cost of
production:. Is it not true that if we procure the
entire stock of foodgrains from the farmers
there will bé no need of importing it?

SHRI BALRAM JAKHAR: Everything is
doné after considering all the aspects and a
balance hastobe struck. There is an Agricul-
tural Prices Commission on which not only
formulates policies but also determines
prices. Last year, we estimated the produc-
tion of paddy and considering it we raised its -
price by Rs. 25.  have a detailed data of the
cost of production and the expenditure on
farmland, manpower, labour and other
agrifcultural inputs. Keeping this in view, the
remunerative price is fixed. Today, prices
are high in the market. We did not restrict
anybody to sell their produce. The farmer is
free 1o sell his produce anywhere. He may
sell it in Bombay, Madras or anywhere else.
Today, prices are attractive.

SHRI DAU DAYAL JOSHI: Sir, | would
like to submit to you that during the last two
years, the production of wheat has regis-
tered a sharpn fall in the StateS from Where
you have been elected, whevas the produc-
tion of oriseeds has increased. It is not true
that the prices of cilseeds and specially that
of mustard are falling sharply? You have
been awarded the title, of Krishi Pandit. Are
you making any efforts to give remunerative
price to the farmers?

MR. SPEAKER: Ask about wheat. | will
allow you to ask about wheat. )

SHRIBALRAMJAKHAR: | would like to
reply to his question. | wugk like to tell him

¢ f.lg’i!40§4:)i.-vqr!. AV,
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prices of oilseeds increased last year was

the highest. Accordingly, there is record
production this year. We can import as well
as export. We can grow the crop that have
high yield and give us more money and in
turn we can also export that . We can also
import in the interest of

farmers......(Interrujptions)

MR. SPEAKER: Please sit down

MR. SPEAKER: You are getting replyto
your questions. Pleases sit down. ....(Inter-
rptions) :

SHRI TARA CHAND KHANDELWAL:

The Government have exported wheat at
cheap andinmporteditat high prices ... (Inter-
ruptions) ...

MR. SPEAKER: Other members are
also asking the same questions which you
intend to ask. Please listen carefully and will
get the reply... (Interruptions)...

[English]

SHRIMAT! BASVA RAJESWARI: Mr.
Speaker, Sir, May | know from the hon.
Minister that apart from the nine States which
are mentioned...

(Interruptions)
MR. SPEAKER: Yes, Mirdhaiji.
(Interruptions) '

SHRIMATI BASAVA RAJESWARI:
Mr. Speaker, Sir, my question is to be re-

MR. SPEAKER: Well, | have called you
too many times, you are not asking the
question. Okay. Letthe lady Member askthe
.question.

(interruptions) |
*17 TR sk raUESWAR: 1
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have been standing Sir. (Interruptions)

_ MR. SPEAKER: Pleasetake your seats.
Please ask the question now. You will have
to put the question.

SHRIMATI BASAVA RAJESWARI: Sir,
my question is it is. Apart from nine States
which are mentioned where wheat as grown,
will you supply the same kind of seeds which
are free of rust and more production to other
States like Kamataka and Maharashtrawhere
wheat is also grown? ‘

~ MR. SPEAKER: Certainly he will do
that.

SHRI BALRAM JAKHAR: There is no
bar, there is no discrimination at aii. 1 am
going to do it throughout the country.

MR. SPEAKER: You have been doing
it, yes. .

_(Interruptians)

MR. SPEAKER: Please, not like this.
You allow other alsoto ask the questions Not

‘like this. | have not allowed you: Don't im-

pose yourself on the entire House as such.

(Intenupﬁonsj
[Translation]

SHRINATHU RAMMIRDHA: Sir, wouid
the hon. Minister clarify why the procure-
ment price for wheat has not so far been
announced as the Rabi crop is likely to come
in the market. When are prices going to be
announced?

SHRI BALRAM JAKHAR: Hon. Mem-
ber has rightly said that the prices have not
been announced yet. Lastyeardue tochange
of the Govemment prices of Kharif crops
were announced late and now the prices will
be announced before the crop is

harvested..,(interruptions)...
SHRIPIYUS TIRKEY: Sir, through you,
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i would like to ask the hon. Minister the rate

at which the Govemment is importing 10
lakh tonnes of wheat. Whatisthetotal amount
invoived?...(Interruptions) ... | was asking
about the rate at which 10 lakh tonnes for

wheat would be impoited?... (interruptions)...

MR. SPEAKER: Please sit down. You
can ask if sufficient item is left. Shri Tirkey,
please ask the question.

(ﬁmmptlom)
(English}

SHRIPIUS TIRKEY: | have asked what
is the price we are going o give for 10 kakhs
tonnes of wheat which is coming to India.

SHRI CHANDRA SHEKHAR: Mr.
Speaker, Sir, the hon. Minster has made
very tall claims that we can export wheat and
we can import wheat. The hon. Member is
asking what as the import rate and what is
the export rate? Is it true that you have
exported wheat much cheaper and import-
ing it on much higher prices? The Minister
should answer this question.

SHRIBALRAMJAKHAR: This does not
concern my Department, but | can still an-
swer the hon. Member that this is something
shich was decided earlier. We have even

curtailed the import. (inferruptions)

SHRI CHANDRA SHEKHAR: Mr.
Speaker, Sir, the Government seems to be
in the habit of taking shelter on the plea that
is was decided eariier. | shall like to know
from the Government at what stage this
agreemnent had been arrived at by whom
and at what time. Personally, do not see any
cationale for importing wheat in this country.
I any decision had been taken by the Gov-
emment when | was heading, he should

cancel thator he should put the record where -

we are for the import of wheat. This type of
fotal distortion of facts should not be the
habk of this Govemment. They should not
indulge inthistype of gossip and distortion.

(Interruptions) Sir, 1 do not want1o join issue,
but Minister after Minister.get up and say that
this was decided earlier. The hon. Minister
said that the procurement was less year. My
Govemment went in June; the procurement
season last in June.  was hisfailure; itis not
my failure, but he wants to give publicity in
the Press because he thinks that a captive
Press can create a situation different than
what the reallity is.

SHRIBALRAMJAKHAR: Sir, the Press
in absolutely free and not captive all. if the
Indian Press is captive then none else can
be free. Certainly, whatever is said on the
floor of the House, we will prove it here on the
floor of the House and secondly, | did not
mean that the procurement was less when
he was there; procurement was less due to
certain other reasons; who so ever in the
Govemment does not matter; procurement
depends upon the price or the availability of
wheat.

[English]
WRITTEN ANSWERS TO QUESTIONS

*132. SHRIMATI GIRWA DEVI:
SHRI HARI KISHORE SINGH:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

- (a). whether attention of the Govern-
ment has been drawn to the news-item
appearing in the “Times of India” dated
January 23, 1992 regarding sale of the
sensitive blueprints of the HBJ pipeline proj-
ect completed by the Gas Authority of india
Limited in 1987 as waste-paper;

(b) if 50, the facts thereof; and

(d)ﬂnnmnolﬁneonmmm
thereto? :
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- THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND) (a) Yes, Sir.

(b) and (c). GAIL has reported that, one

enquiry, it has been found that no sensitive

blueprints or documents of the HBJ Pipeline

Project have been sold as waste paper.

[ Transtation]
import of Petroleum Products
'133.SHR|SM MARANDI: Will the

Minister of PETROLEUM AND NATURAL
GASbopleasodwm '

(a) the quantity of various petmloum'

products imported during 1991-92;

(b) the ‘expenditure incurred thereon;
and

{€) the quantity of these products pro-
posed to be imported during 1992-93 and
the cost thereof? -

THE MINISTEROF PETROLEUMAND -

NATURAL GAS (SHRI B. SHANKAR-

ANAND): (a) and (b). Approximately 18.81 -

million tonnes of crude oil and- 7.59 million

tonnes of petroleum products at a cost of
about Rs. 10429 crores was imported during

April, 1991 January, 1992.
(c) imports will be in accordance with

the Oil Economy Budget (OEB) for the year |

1mmnmm
[English] |
Wﬂlmd

*134. SI-HIWVI.ASPASWAN.
 SHRI DHARMABHECSHAM:

Wil the Minister of WELFARE be

pleased fo state:

'MARCH 5, 1992

(a) the projects/schemes propose to be
taken up for the upliftment of Scheduled
Castes and Scheduled Tribes during the
ConbnuyeolebrdmdBdnSahbDr
B.R. Ambedkar; .

(b) the projects/schemes which have
lkoadyboenmn.up;and

(c) the progress made in clearing the
backlog of reserved quota? ’ '

THE MINISTER OF WELFARE (SHRI

" SITARAM KESRI): (a) and (b). A list of the
_ schemes/projects/programmestaken upand

proposed to be taken up by various States/
UT Govermnment and Union Ministries is at-
tached as Statements.

(c) In the Special Recruitment Drives
conducted during the year 1989 and 1990 1o
fill-up the backlog vacancies for SCs and
STs, offers of appointments were made for
31, 243 and 19,172 posts respectively.
Another Recruitment Drives has been
launched from 1st week of December, 1991
to 31st March, 1992 which is in progress.

STATEMENT
Action Plan of Sate Govemment for the
Centenary Celebrations of Dr. B.R.
Ambedkar

Programmes implemented during 1990-91

1)  Orders have been issued for
_spetial driveforlimited recruit-
ment to fill up the backlog
vacancies reserved for SCs &
STs.

2) lnstructions have boen issued
for naming some prominant
-sirests inthetowns as Dr. B.R.

Ambedkar Marg/Roads. -
'3)  Orders heve been issued B
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4)

5)

6)

7)

8)

9
‘10)

11)

12)

include lessons on Dr.B.R.
Ambedkar in the syllabus in

- Telugu from Class | to X.

" Instructions have been issued

to keep photos of Dr. B.R.
Ambedkar in Govt. offices and
Corporations.

10 new Ashram Schools for
STs have .been named as

" Ambedkar Centenary T.W.

Ashram Schools.

3 Social Welfare Residential

Junior Colleges have been - -

named as Ambedkar Centen-

ary S.W. Residential Junior

Collsges. :

Action Plan is being imple-
mented for creating of irriga-
tion facilities for SCs by Man-
aging Director, A.P.S.C. Co-
op. Fin. Corporation.

3 Special Sessions Courts
have been sanctioned under
SCs, STs(Preventionof Atroci-
ties) Act, 1989.

5 more special mobile courts
have been sanctioned under
P.C.R. Act, 1955.

A.P.OpénUniversityhasbeen
renamed as Dr. B.R. Am-
bedkar Open University.

Orders have been issued for
construction of 100 commu-
nity halls which will be named

" as Ambedkar Community

Halls. v

Production of Documentary

. film on life and mission of Dr.

13)

Written Answers 38

B.R. Ambedkar in S.W. SCP
Funds.

2programmes launched bythe

_ Hon'ble Prime Minister on 7th

July, 1991 viz., Horticulture at
an estimated cost of Rs. 34.02
‘crores and Minor Irrigation
Project at an estimated cost of
Rs. 30.33 crores benefiting
75,000 SC families have been
after Dr. B.R. Ambedkar.

Programmes proposed to be taken up for
implementation during the year 1991-92

1.

Training Programmes to
fill up the reserved posts
specially. in skilled and
semiskilled jobs.

a)  Construction of 22 Dr.
Ambedkar Nagar with
200 hiouses in each dis-
trict as Model colonies.

b) Construction of Am-
' bedkar NagaratHydera-
bad as model colony with

-500 houses.

Expansion of schemes
of scouting and guiding
in S.W. Hostels.

a) Publicity of Social Inte-
gration through cultural
programmes, pam-
phlets, posters.

b). Translation of books
written by different au-
thors on lite and mission
of Dr.B.R. Ambadkarinto
Telugu for publication
and printing them.

c)  Procurement of English
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d)

e)

9) -

h)

b)

c)v

version -of complete
works of Dr. B.R. Am-
bedkar published by
Gowvt. of Maharashtra
andtranslatingthem into
Telugu and' printing
them.

" purchase of literature
dealing with SCs and .

STs.

- Providing honorariumto: - -
the University Professors -
- for the production of lit-

erature on development
of SCsand STs andprint-
ihg them. -

Small book on life and
mission of Dr. Ambedkar
in simple Telugu for pre-

scribing it as a non-de- -

tailed at school level and

. for use of public.

Organizing lecture series

by eminent scholars on.

life and mission of Dr.
Ambedkar and printing.

Creation of trust for or-
ganizing lecture series
every year and publish
lectures.

COnducting of seminars
and work shops on vari-

ous problem of SCs and
" STs. :

Conducting 2nd A.P.
State Harijan Confer-
ence on the line of the
conference heldin 1976.

Bringing .out Dr. Am-

MARCH 5, 1992

d

e)

.f). -

. a)

b)

9

d)

e)
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bedkar Centenary Sou-
venir.’ ’

Talks on Radio and T.V.
by eminent people and
distinguished personali-
ties'on Ambedkar and
on Social Integration.

Production/purchase of

feature film on life and

missionof Dr. Ambedkar.

Production of documen-
tary film on life and mis-
sionof Dr. Ambedkarand
on Sccial Woelfare
Schemes. )
Oration Award to a
prominent all India per-
sonality and scholars to
deliver lectures.

Establishment of library
and reading room in

" Ambedkar Bhavan at

Hyderabad.

Setting dp of a informa-
tion centre.

Research project on life
and mission of Dr. Am-
bedkar.

4 Research fellowships
for SC Research schol-
ars to applied research

on problems of SCs.

Instituting 4 research

fellowships for non-SCs

for research work on lifa
and mission of Dr. Am-

bedkar and problem of

weaker sections.
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10. a)

14,

12.

13.

14.

15.

16.

b)

a)

b

Establishmentof 6 youth
hostels on the line of
Y.M.CA.

Organizing Ambedkar

Youth Festivals from

* mandal level to State’
level with sports meets

and cultural pro-
grammes.

Earmarking ancillary
industries to serve the
public sector undertak-
ing for unemployed Sc,
ST and BC Youth.

Introduction "of news

- scheme, styled as Am-

bedkar Awas Yojana for
development of 100 SC

~and ST model habitats -
in the State. .

Establishment of bronze

. Ambedkar statue in all

the district headquarters
with 50% subsidy form
Government.

Organiziﬁg 100 Inter-
caste mariage under
one roof at Hyderabad

-making centenary cele-

brations of Dr. Am-

"Printing of Dr. Am-
bedkar's colour photofor.

supplyto offices and also

to public at subsidised
. rates.’

Printing of calander with

. Dr. Ambedkar photo. -

Instituting a prestigious

award on the line of

17.

18
1.

20.

21.

Assam

PHALGUNA 15, 1913 (SAKA). Written Answers 42

Nehru awad, Indira
Gandhi Award &
Gnanpith award called
Dr. Ambedkar Award to
be given to a prominent
personality at the Inter-
national level who has
donedistinguished serv-
‘ice for the welfare of the
people.

Bill on comprehensive
Legislation on thé issue
of caste certificates will
be introduced in Assem-
bly. © =

To establish Residential
girls Polytechnic.

" To establish Residential
Engineering college.

To earmark Ancillaries
in the Public Sector

- undertakingfor SC& ST
Youth.

To introduce single
"demand system of

budgetfor SCsinrespect
of SCP.

No Programme for 1990-91 was communi-
- cated by the Assam Govt.

Duﬁng 1991—92followingpm- '
' posed programmes have been

Renaming one of the educa-
trict after the name of Dr.
Ambedkar.

_Institution of two scholarships
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1o be known as Dr. BR. Am-

bedkar Scholarships for higher
studies in technical courses.

_'MARCH5,1992 -

Written Answers 44

" 3. NamittgdoﬁesedionofState
Museum at Guwahati after Dr.

Ambedkar.

ngress of stages of implementation of above programmes are awaited.

Goa

ngrammas proposed during 1990-91

Stages of Implpmontation :

1.

3.

Stanmg Goa State Backward -
Classes Development Corpn.
welfare of the = -

Scheduled Castes and other

- Backward Classes.

taken up dunng the year 1991 -92.

Setting up of an Educational

- and Cultural Centre named

after Baba Saheb to have the

" programmes pertaining to the

lite and work of Dr. Ambedkar.

Programmes for organising
Centenary Celebration at the

- primary, Secondary, High.

School and College level and
arrange for essay, elocution
competition efc., inthe
celebrations.

Making availability of books on
the iife of Baba Saheb in the
Education Institutions,

Government and non-governmental -

Libraries including the panchayats

in different languaggs.

Various programmes at village
and taluk level to spend the
work and life of Baba Saheb to

publication of souvenir in
Konkani, Marathi and English.

No progress report on implémenta-

ion has been received. However, for the
" Goa Govt. has intimated in their
" letter no.1-10.90 SWD dt. 28.8.91

that no new schemes have been

A coéching and allied scheme
which is central schemes is.
proposed to be implemented -

-during the year 199192,
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Programmes proposed during 1990-91 . Stages of implementation

10.

Screening of Documentary film
by Directorate of information

" on the life and work of Baba Saheb.

bringing out a booklet on and

work of Baba Saheb in Konkani,
Marathi & English.and Distri-
bution alongwith copies of the
Portrait of Baba Saheb.

Doordarshan Kendra and Air

_have been requested to plan

certain programmes.

Making available sutficient copies
of photos of Baba Saheb by the
Directorate of Information to

all Govt., Non-Govt. Primary,

| ~ Secondary, Higher Secondary

i1

Schools and Colleges in the
State and all Government Offices
for displaying at the proper place.

Naming of Navodaya Vudhyaleya,
Valpei after Baba Saheb.

Haryana

1.

Mouming an exhibition on : Exhibition was mounted on 14.4.91.
14.4.91, exhibiting the Schemes ‘ :

" & programmes of weaker sections.

Unveiling of a statue of Baba _ Statute of BABA Saheb was unveil-
Saheb at Rohtak. T - ed at Rohtak by the Governor of
Haryana on 14.4.91.

Launching of ascheme of - " Scheme already launched.

financial assistance upto
Rs. 4, 000/ fortrainingin .
private institutions for prep-
aration of All India Services,
Bank Service and other examin-
ations for Scheduled Caste
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Programmes proposed during 1 99@-91 Stag_es.of Implementation
4. introduction of Dr. Bhim Rao . Under consideration. .
Ambedkar.Awas Vyapar Yojana C
for Scheduled Castes.
5. Naming of Harijan chaupals as . Harijan Chaupals have been named .
Ambedkar Bhavan. : as Dr. Ambedkar Bhavans.
6. Putting up of Baba Saheb's ~ Under consideration.

photo in all Government Offices.

ngrammes pmposadAfar 1991-92 '

1. Alithe schemes proposed during 1990-91 and could not be taken upht implemen-
©+  tation mﬂ be taken up during 1991-92. .

2. hostels for the students of SCs will be establishad and named after Baba Saheb.

Himachal Pradesh .
Programmes proposed during 1. 995'91 Swés of Implementation
1. Increase in stipend for Schedu- Under consideration.
led Castes and Scheduled Tribe .

students studying in technical -
institutions from Rs. 150/- to
Rs.400/- per month.

2. Sanction of interest free loans . Under consideration.
of Rs. 500/- per month subject
to a maximum limit of Rs. 3000,
for the students belonging to
SC/ST and downtrodden families
studying in technical institutions
through the Credit Development
Corporation. Recovery will be
made after the boy is employed.

3. Erection of Baba Saheb Dr. . “CHOWRA MAIDAN" in Shimla
Ambedkar's statue’at appro- hasbeen renamed as “AMBEDKAR priate
place. OHOWK'mdfoundatbnsbmd
statue of Dr. Ambedkar has been laid on 14.4.91. ’

4. Designating after the name of A'Bhavan'oompammum

-
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Programmes proposed during.1990-91 Stages of WemeMaﬁon
. Dr. Ambedkar, “Kala Bhavan® Pradesh University has been
of Himachal Pradesh University named as “Ambedkar Bhavan”.
at Shimla under construction.
5. Creation of Ambedkar Chair of Work for creation of Ambedkar
the level of Professor in the Chair in the Law Faculty is in
Law Faculty. progress.
Jammu & Kashmir

No action Plan was received during 1990-91.

However, Advisor to the Governor has informed in thé DO letter No. SW/P-75/90 (c) 11
' dt. 11.9.91 that:

1. One centrally located chowk near railway crossing has been renamed as Dr.
Ambedkar chowk .

" 2. Aroad has been named after Dr. Ambadkar.

3. A life size statue of Dr. Ambedkar is being designed and will be installed at Dr.
Ambedkar Chowk.

4. Abuilding and an auditorium will also be named after Dr. Ambedkar.
5. A Committee named as Economic Upliftment Committee has been Constituted for

identification and implementation of time bound scheres during oentenary celebra-
tions whose evaluation report is awaited.

Karnataka
Programmes proposed during States of Implementation
1990-91 :
Construction of one lakh houses. The Chief Minister of Karnataka

for SC/STs in the State during
Vil Five Year Plan.

Launching of a Scheme for
‘rehabilitation of devadasis in

the districts of Raichur, Belgaum,
- Bijapur, Bellary and Dharwad.

in his D.O. letter No. CM
60/GOI/M91 dt. 21.10.91 has
informed that these
programmaes are under various

stages of implementation and he - -

has requested Minister of Social
Welfare, Karnataka to send -
periodical reports on the

PR
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Programmes proposed dumg .
- 1990-91 . :

_ States of Implementation

10.

1.

12.

13.

‘Taking up of master plan of

irrigation for old and new
agricultural colonies of the
SCs and STs providing 2000
individual irrigation bore-wells
and 50 lift irrigation schémes.

Energisation of bore-wells
drilled in SC lands.

Skill development programme
for SC/STs providing emplo-
yment and training facilities

te 5000 educated unempioyed

youths through SC/ST Develo- *

pment Corporation, Social
Welfare Department etc.

Acquisition of land, for distri-
bution to landless SC/ST
agricultural labourers.

Regularisation of Unauthorised

land cultivated by SC/STs.

Distribution of s>urplusA land '
to SC/STs.

Expeditious disposal of cases
under KTCL Act.

Supply of Milch Cows/Buffalos
of Scheduled Castes/Scheduled
Tribes.

" Sericultural Development.

Rejuvenation of LAMP Societies.

Development of Agricultural
Land. .

progress of these schemes.
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- Programmes proposed during

1990-91

" States of Implementation

14.

. 15.
16.

- 17.
18.
19.
20.

21.

22

23.

24,

'Rehabiltation of Bonded

Labourers.

Economic Programme to 10,000
rural mothers.

Renovation of Scheduled Caste
Hostel Buildings. :

Construction and Establishment

of 150 new Scheduled Caste
Hostels including 22 glrls .
hostels.

Prescribing lessons on Dr.
Ambedkar for all the classes
upto post-graduation level.

Mid-day Meal Scheme to one
lakh Scheduled Castes children
studying in 1st to 4th standard.

Education facilities to Scheduled
Castes and Scheduled Tribes
children from 1st to 4th
standard.

Improvements of hostels with
amenities and library etc.

Construction and establishment of four
P.G. Hostels for Scheduled Castes/

Scheduled Tribes at Dlvlsnonal

Headquarters.

State-wise Semina'rs, Lectures,
Cultural Programmes etc.

Strengthening of existing
pre-examination tratmng
centres.

immunisation ot SCIST children
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Prﬁgrammas pmposed during
1990-91

States of lrﬁplementation

and construction and improvement

of drains in SC/ST colonies.

- 26. Construction of Dr. BR..
Ambedkar Bhavan.

27. Setting up of four Special Courts.

28. T.V. and other media to SC/ST

colonies.

29. Formation of burial grounds.

30. Construction of Dharmashalas.

31. . Direct Recruitment of SC/ST
rank holiders to certain posts.

32. Naming of the Universities
after the name of Baba Saheb.

33. Filing up of backlog vacancies
in all the Government

Department/Public Undertakings/

Universities.
Maharashtra

1. Publication of complete history
of ‘Ambedkar Movement' and
movement for ‘Social Equality
and Struggle’.

2. Six divisional conference to be
ised to create suitable
atmosphere and awareness.

3. Propagation of Baba Saheb's
14 Ballet groups.
scheduled.

4, Addpting of dochmantary on
Dr. Ambedkar in Marathi.

The Outline and other details are
being worked out. State Govt.
shall endeavour to bring out this
publication at the earliest.

Divisional Conference could not organ-

be held as per schedule.

The cultural programme could thought by
not be organised as per
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Programmes proposed during States of Implementation
1990-91 . .

10.

1.

12,

Beautification of ‘Chaitya Bhoomi'.

Setting up of a Dr. Baba Saheb
Ambedkar Buddhist University
and Research Centre near
Aufaw;

Releasing of special issue of ‘Lok
Raj’ a Government Publication with
photographs and quotation of Baba
Saheb and Mahatma Phule.

Accelerating the implementation
of rural water supply scheme
with sufficient outlets.

Construction of approach road to
harijan localities in all villages
with the estimated cost of Rs.

30 crores.

Reviewing and reframing all the
education policy.

SC/ST is under consideration.

A housing scheme for the Sched-
uled Castes/.Gcheduled Tribes
and weaker sections of the
society and naming as ‘Phule-
Ambedkar Shelter Yojna'.

Setting up of a memorial of
Baba Saheb at '‘Deeksha Bhoomi'
Nagpur.

The project is being implemented
by Municipal Corporation of
Greater Bombay.

Comments not received.

Special issue of ‘Lok Raj has
been published in the month of
April, 1991,

Under the rural water scheme
Rs. 125.65 crores was
earmarked during 1990-91. The
maximum limit of per capita
expenditure has been enhanced
from Rs. 575 to Rs. 1000 for

implementing the water pipe
‘scheme in villages.

Comments not received.

Schemes of book bank and free primary

uniform to the students from

Comments not received.

k has been decided to convert
‘Rajgriha’, the residence of Dr.
Ambedkar in Bombay into a
National/ State monument.

.
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before the state level Committee.

States of Implementation

ngwnmespmposoddum

1990-91 :

To take up 200 rural habitats/ Chief Minister of Kerala in his
settiements one in each block D.O. Letter No.17266/91/Spl.Cell
for SC and STs. They will be /SCSTDD dt. 24.10.91 has inform-
developed as model settiements ed that they have requested the

named as "Ambedkar Gramams”.

To construct Kiosks and install
TV sets in all the 200
'Nnbedkaernqms'.

‘Re-organisation, development &
" conversion of 15 production
centres under the control of

Scheduled Castes Development -

Department into commercial

. complexes to be named as

“Samrithi Kendras®.

To take up developmental pro-
grammes through the Kerala
State SC & ST Development
Corporation at an estimated
cost of Rs. 6 crores for the
‘economie upliftment of
10,000 families.

For the economic progress of
STs cultivation of pepper,
muberty, rubber, medicinal
herbs would be taken up in
ST habitats.

In the industrial growth centres
work sheds would be allotted
for the entrepreneurs. -

Gowt. of India to sanction a
Speciai grant of Rs. 10 crores.
Only an amount of Rs. 83 lakhs
was sanctioned. As State Gowt.
are anxious to complete the works

in all the Ambedkar Gramams by
April 1, 1992, the Chief Minister
has requested to sanction special
grant at the earliest. No separate
progress report on stages of
implementation of the programmes
have been received.
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1990-91

.

7. Starting of ancillary units atta-
ched to Publiz Sector undertakings
to increase self-employment
facilities to educated unemployed
youth.

8. Establishment of a tea factory at
a cost of Rs. 1.5 crores in the-
" Priyadarshini Tea Estate for the
benefit of bonded labourers.

-.9.  Aliotment of 10% of shops for SC
" &STs in the shopping complex held -
by Panchayats/Municipalities/ ’
Corporations.

10.  Starting of a quarry complex to
provide employment to at least 300
residents.

11. A scheme to provide housing faci-
lities in the course of 3 years
would be launched.

12.  Construction of houses taken up
for the benefit of SCs & STs
remaining incomplete over the
years, would be completed
during the year. :

13.  The existing schemes to provide
houses for the landless & homeless
would be extended to all blocks
and also Scheduled Tribes.

14. A package scheme would be prepa-
red and taken up fqr implementation
during the year o provide electri-
latrines in SC/ST habitats.

15.  Pattayams would be distrbuted te
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Programmes pioposed during - States of implementation
1990-91 R

16.

17.

18.

19.

21.

the Scheduled Castes for the land
in their possession and also land
aflotted in the colonies,

brought under a comprehensive

insurance scheme.

A scheme would be started to
assist the failed pre-degree
candidates to continue their
studies.

A scheme to tap and develop
the sports talents among the
students/youths would be
launched.

To award prizes for SC/ST students
for their outstanding performance
in educational, cultural and sports
fields.

Setting up of hostel complex at : -

Two model residential schools
would be started.

Completion of 13 hostels build-

Special allowances for students
doing research would be provided.

Remedial coures for a period of
7 months would be provided.

For students studying pre-degree
in the State for improving their
knowledge in the subjects of
English, Commerce, Science and
Mathematics.
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g

Programmes proposed during States of Implementation
1990-91

26. A scheme would be launched to
provide facilities to the Law
Degree holders taking up legal
profession.

27. Translation of books written by
Dr. Ambedkar into Malayalam and
publication.

28. Eldcuation contest, esay writing
competition, quiz programmes in
schools and colleges on the life
and contribution of Dr. Ambedkar.

29. Distribution of ration cards to all
Scheduled Tribe families
wherever required.

30. Adrive would be launched to
ensure that the Scheduled
Tribes get the benefit of various
pension schemes in vogue in the
State.

31.  Protection of burial grounds with
the assistance and cooperation
of local bodies.

32. 300 Scheduled Tribe youths would
be engaged as Extension Guides
to work among the tribals to
ensure that the benefits of
various schemes are readung
the tribal families. :

3. A programmo of “Meet the tribals”
would be organised in the tribal
setilements,

34.  Atime bound programme to fill up .
ﬂwbadtbgdreuwedvm
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Prmumospmposoddumg ) States of Implementation

a7.

38.

39.

C 41,

would be taken up in the co-operative
sect. :

Inforaiion-cum-Guidance Centre’
would be started in Thlruvanantha
puram.

Similar action plan would be taken
up to ensure that all the vacancies
resetved in the public sector
undertakings are filled up.

Under a special prodramme, action
would be taken to appoint the
tribals as Watchman and Forest
Guards in the Forest Department.

A quarterly journal-would be
started to highlight the programme
intended for the benelit of SC/STs.

A scheme will be launched to
preserve and encourage the tradi-
tional art forms practised by"
Scheduled Castes and Scheduled
Tribes. :

in 50 blocks, a programme ‘know
thyself and let other know" would
be taken up to enlighten

the people on the various
developmental programmes.

An opportunity would be provided
to bring various sects among the
Scheduled Castes and Scheduled
Tribes on one platform under a

programme of Samanvayam.
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Programmes pmposod during
1990-91

States of Implementation

Madhya Pradesh

1. To provide housing facility for
one lakh SC families.

2. Establishment of “Ambedkar
Mangal Bhavan” at every
District HQs.

3. Starting of the Process fo
giving actual powers to the
panchayats.

4. Legal remedies for the protec-
tion of interests of agricultu-
ral labourers.

5. Arrangement for not only
allotment of land but for land
- development, irrigation facil-
ity, electrification etc. to
the landless people.

this, 18458.57 hectare land have
of SC and 28365.734 hectare land

declared surplus land.
6. A special drivé for updating
land records at the State itself.
7.  Special social & economic
development programme for

SC families engaged in weaving,

fish rearing, mining of stones,
leather finishing and leather

flayes and finishing.

8. Development programmes for

SCs and STs.

21.115 SCs families have been Coe
provided houses and 70,068 houses -
are under progress. '

Rs. 45 lakhs have been sanctioned
during 1991-92 for, construction
of “Ambedkar Mangal Bhavan”. .

Comments not received.

Consequent upon linking wages with
Consumer Price Index now
agricultural labourers are getting

Rs. 17 as minimum wages. To
ensure payment of minimum wages,
175 rural labour inspectors have
been appointed and SDOs have been
declared as competent authority to
decide the claims of minimum

during the Centenary year,
16,62,430 hectare land-have been
distributed to 18371 persons of SC
and 31052.324 hectare lands to

.22519 persons of St. Apart from

been distributed to 19316 persons
to 18316 persons of ST out of the

Comments not received.

Comments not received.

Comments not received.
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Programmes proposed during States of Implementation
1990-91 v
9. Special Ambedkar Scholarship Comments not received.
for externally selected students :
from downtrodden.

10.  Recognition of downtrodden Comments not received.
personalities in different
sectors like games, culture,
science etc.

11. Conducting District level/ Dr. Bhim Rao Ambedkar Institute at
Division level/State level Mhow conducted lecture series and
competition on contribution discussions on philosophy and
of Dr. Ambedkar. thought of Dr. Ambedkar. An all-

. -India lecture series was conducted

12.  Canducting seminars and work- from 16.1.91 to 14.2.91.
shops in colleges and univer-
sities on Dr. Ambedkar, Indian
Constitution and upliftment of
downtrodden.

13. Releasing of special bullet in of Special bulletin of “Madhya Pradesh
“Madhya Pradesh Sandesh” a Sandesh” with the special articles
magazine published by Madhya on the life and missien of Dr. B.R.
Pradesh Public Relations Ambedkar was published on
Directorate. 10.4.91. .

14. Conducting a-seminar on Comments not received.

*Marathi Aur Hindu Parampara -
Mein Dalit Chetna” by Madhya
Pradesh Sahitya Parishad and
bringing out special bulletin

of “Sakshathkar” Magazine.

15.  Publication of collection of Comments not received.
Dr. Ambedkar’s selected ’
works in Hindi by Madhya
Pradesh Hindi Academi.

16. A programme of vaccination of programme of vaccination for
children below the age of 5 children has been launched.

years.
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17. Madhya Pradesh Electricity Board hastaken upfollowing works forthe SCs and STs:

I. Electrification ot village in TSP areas. Il Electrification of SC conceritraited
- villages. lll. one Pointconnection to the SC & ST persons. V. Extension of electric
lines for electrical pumps on easy terms for SCs & STs. VI. Under the road light
facility in the SC colonies scheme, 5953 SC colonies have been provided road
lights.

Programmes for 1991-92 has not been received.

Meghalaya
NO ACTION PLAN WASl RECEIVED FOR 1990-91.
— Programmes proposed during o Stages of Implementation
1961-91
1. Publication of boql;s-on Dr. Details not received.

Ambedkar in regional languages.

2. Rena;ning of institution, parks, Details not received.
in each District after Dr. : '
Ambedkar.

3. Launcﬁing of special schemes forDetails not received.
the development of Scheduled
Castes.

Manipur

NO ACTION PLAN WAS RECEIVED DURING 1990-91.

Programmes proposed during 1991-92 Stages of Implementation

1.  Construction of Manipur Agri- - Details not received.
culture University at Imphal and
naming of Langol housing complex
after Baba Saheb. .

2. Construction of a library of Details not received.
community hall dedicated to
Baba Saheb in Scheduled Castes
Bastis.

3. Naming of Research Institute for Details not received.
SC/ST, imphal after Baba Saheb.

»
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Programmes proposed dumg States of Implementation
1990—91 .

4. Naming of one road in each Details not received.
Distt. after Baba Saheb. .
5. Erection of Statue of Baba . Details not received.
Saheb at Churachandpur :
District.
6. Introducing a scheme Details not received.
“Awa-Kokpi"® for the
poors dedicated
to Baba Saheb.
7." Construction and naming of Details not recsived. -
Yatri Niwas at imphal
after Baba Saheb.
Orissa
1. Special job oriented training . Programme has been taken up.
Programme fer SCs and STs.
2. Decided to utilise 100% unspent Programme will be taken up dunng
amount with the Municipalities 1991-92.
for Construction of houses for
Sweepers. '
3. Opetiing of Baiwadis for working Programme will be taken up dunng
SCs and STs women. 1991-92. .
4. Opening of Residential Schools Programme will be taken up-during
. for SCs and STs from Class | 1991-92.
to Class Xil.
5. Awards to be instituted in the A Programme will be taken up c;uring
name of Baba Saheb to be given 1991-92.
anhually to persons/or
ganisations who contribute
towards social changes,
removal of untouchability and
welfare of the weaker sections.
6. State lovel Workshop/Seminar to State level seminar organised.

=T



77 Written Answers PHALGUNA 15, 1913 (SAKA) Written Answers 78

Programmes proposed during States of Implementation
1990-91 .
7. Special drive for filling up Special drive launched.
the posts reserved for SCs . -
and STs.
8. Decision to abolish the scaveng- Programme will be taken up during
ing by manual labour throughout 1991-92.
the State. '

No additional programme for 1991-92 has been chalked out. They have proposed
to take up the left over programmes for implementation during 1991-92.

Sikkim B

NO ACTION PLAN WAS RECEIVED DURING 1990-91.

*

1. Distribution of Milch Cows to Aciion has been completed
be families in best &

2. Scheme for Agriculture deve- Programme has been
lopment of Kamarey Bhasmay, implemented.
aSC :

3. Establishmeant of Iron works The civil work of the project,
at Nagi, South Sikkim tor construction has been started.

manufacture of Agriciiltural
tools and imparting training
in blacksmithy to SC youth.

*4. A scheme for distribution of Being taken up.
housing sites to some needy  *
SC & ST and other weaker
sections. C
Tripura
NO ACTION PLAN WAS RECEIVED DURING.1990-91.
1. Launching of SREP/AJRY progra-Already imﬁlemented.
mmes on 6th December, 1990
named after Dr. B.R. Ambedkar. .

2. Organisation of State level * Already impleme_med.
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Programmes proposed during States of Implementation .

1990-91

10.

1.

12.

Seminar on Dr. Ambedkar
on 14.4.91.

Seminars on Dr. Ambedkar

during the remaining part of the
April, 1991,

Organisation of Block level Already implemented.

Installation of a statue of
Dr. Ambedkar in front of the
Assembly House.

* Naming of Road from Battala to

Durgachewmehani as
Dr.B.R. Ambedkar Road.

Introduction of life and
philosophy of Dr. Ambedkar
in school syliabus.

Naming of West Tripura
District Hospital as Dr.
‘Ambedkar Hospital.

Establishment of Dr. Ambedkar
Trust.

Staging of drama on Dr.
Ambedkar in the villages by
the Jatra Unit of the ICAT
Department of the State
Government.

Display of photographs of Dr.
Ambedkar depieting his important
messages thereon.

Naming of two SC Boys’ Hosteis
in two District Headquarters

as Dr. Ambedkar Hostel.

Naming of one Road in each
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ngmmes pmposed durmg - States of Implementation
1990-91
" District Headquarters after
Dr. Ambedkar.
© 13, Naming of Joynagar High School
at Agartala after Dr. Ambedkar.
14. Translation of literary works of
Dr. Ambedkar in Bengali and
Kakborak and distribution of the .
same in Schools and Panchayats.
15.  Introduction of life and work of -
Dr. Ambedkar in history book at
Primary and Secondary levels.
16.  Publication of a special supple- | ,
mentary in the local
newspapers on the
philosophy of Dr. Ambedkar.
Remaining programmes (From S.No.4 to 16) could not be implemented due to
sudden declaration of Parliamentary Elections and floods and cyclones. These pro-
grammes will be implemented during 1991-92.
Punjab 2) . 1425mounted photographsof Baba
: Saheb have been got prepared for
During 1990-91, no action pro- display in Government and semi-
gramme was received from the Govemment offices.
Govemment of Punjab. )
o . ' 3)  About 30,000 stickers printed with
During 1991-92, following pro- photograph and quotations of Dr.
grammes and schemes havebeon Ambedkar have beengotprepared.
implemented: '
: 4) Translafion of three popular books
‘ of Baba Saheb, namely:
1) Annual calendar for the year 1990-

91 with the'photograph of Dr. B.R.

Ambedkar printed by the State
Govemnment. The diary forthe year

" 1990-91 withthe quotations of Baba

Sahothunjablpmhdbyﬂn

State Gavornmom.

8) “Annihilation of Caste";

b)“Untouchables - who werethey?”;
and

c)"anoiuswtas?‘
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5)

6)

has been done and being distrib-
uted to public libraries and other
social organisations.

Orders have been placed with the
Maharashtra Government for sup-
ply of 80 sets of 8 volumes of writ-
ings and speeches of Dr. Ambedkar

" for supply to the main libraries.

Residential coaching institute -at
Mohalli has been renamed as Dr.
B.R. Ambedkar institute.

It has been decided to set up a law
college at Hoshiarpur to be named
after Dr. B.R. Ambedkar. Prelimi-
naries are being worked out.

Rajasthen

1)

2)

3)

4)

No action plan was received during
1990-91. In the D.O. letter dated
1.11.91, Chief Minister of Rajast-
han has intimated the brief details
of the programmes proposed and
taken up in Rajasthan as partofthe
centenary celebrations: .

Centenary day was celebrated in -

Jaipur and two books on Baba
Saheb were released. *

30 new hostels for the SC and ST
students have been opened during
1991-92.

Pre-examination training centre
have been established at 12places

Bhilwara, Bharatpur, Badmcr
Churu, Banswara, Pratapgarh.

Asuolimlpn-Emirwonh'ain-

ing centre has been established at

Ajmer.
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Government has proposed to pro-
vidg assistance to 1.35 lakh fami-
lies belonging to SCs below pov-
ety line, of which, 29,000 families
have already been assisted upto
31.8.91.

All India services pre-examination
coachingcentre hasbeen renamed
after Baba Saheb.

A Balmiki gram vikas yojana has
been introduced in the villages
having population more than 50%
of which belonging to Schoduled
Castes.

Ambedkar training institutes have

-been opened in Shri Ganga Nagar,

Jaipur, Kota, Sawai Madhavpur and
Nagore districts to provide techni-
cal training like shorthand, typing
olc. .

Underthe ‘ApnaGaum ApnaKaam'
scheme, it is proposed to construct
thousand Ambedkar Community
Bhavans.

llhasbodnpropoudtooummet
four rest houses at Jodhpur, Kota,

. Bikaner and Udaipur for the old
" persons and all the people belong-

ing to weaker sections.

Reservation in the posts of forest
guards, constables;-class-IV Gov-
emment servants, junior typists,
drivers and third grade assistant
teachers inthe Tribal sub-Planarea,
hasbeen increasedfor 12%1050%.

Tamil Nadu

1.

Programmes implemented during
the year 1990-91

Organised State level valedictory
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10.

1.

function at Madras and the district
level function in districts on the
same day on 14.4.91.

Organised a pho;o-cum-booi(s
exhibition on the life history of Dr.
Ambedkar and depicting various
welfare schemes of the Govern-
ment of Madras.

Organised Seminar and Kavi Ar-
angam on Dr. Ambedkar on
14.4.91. Honoured suitably those
who have made researches onthe
books written by Dr. Ambedkar.

 Established a ‘chair’ in memory of -
Dr. Ambedkar in one of the Tamil -

Nadu Universities.

Distributed prizes tothosewhohave
won the essay competition held at
Schools and Colieges in connec-
tion with the valedictory function.

Established a Borary in memory of-
Dr. Ambedkar at Madras. :

Released to Commemorative
postal stamp and issued one rupee
coin at the valedictory function on
14.4.91. .

Unveiled the portrait of Dr. Am-
bedkar at the function and also at
allGovernment Offices inthe State.

Gave Loans to 100 Adidravidar
youths willing to start newventures
to purchase tourist taxis and autos,
with Government grant..

launched Adidravidar village adop-
tion scheme in alithe districts inthe
State tomark the centenary cele-
bration of Dr. Ambedkar.

Arranged for a curtain raiser on
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television and allIndia Radio about
the Seminar, Kavi Arangams and
the Valedictory function for aweek.

Reduce the period of sentence of
the Life Prisoners and other prison-
ors in the State on the eve of the
celebration.

Constructed Students hostelsinthe
districts named after Dr. Ambedkar.

Printed and distributed copies of
pamphlets 1o be distributed to
school and college students onthe
ideals and life of Dr. Ambedkar.

Compiled the Adidravidar Wifare
Schemes implementad by the
Government and the assistance
rendered sofar in 2volumes forthe
period from 1950-70 and 1970-90

: d.ll |-'

Organised a cullural programme

. on Dr. Ambedkar on 14.4.91 atthe

function.

-hmpmposodfwwsj-

92:

. Starting of Social Industrial Train-

ing Institutes for the benefit of
Scheduled Castes/Scheduled Tribe
students.

Specialcoachingcentresfor Sched-
uled Caste/Scheduled Tribe candi-
dates appearing for the competi-
tive examinations.

Financial assistance to research
scholars.

Training for meritorious students
who are appearing for G.R.E.
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GMAT, TOEFL examinations.

Setting up of reading room-cum-
library in Scheduled Caste habita-
tions.

Television setsto Scheduled Caste
habitations.

Construction of 50 hostels for the
Scheduled Castes/Scheduled
Tribes. .

. provision of faciities inthe Schools

and Hostels maintained by Adidrav-
‘idars and Tribal Welfare Depart-
ment. -

Uttar Pradesh

programmes proposed for 1990- '

a1:

All-round development of 10,000
SC/ST concentrated villages.

Launching of special drive for giv-
ing possession of allotted agricul-
tural land and residential plots to
the Scheduled Castes and Sched-
uled Tribes, to be completed upto
1991.

Setting up of 15 Ashram Schools

and 17 Hostels for the Scheduled

Caste and Scheduled Tribe stu-
dents.

Expediting the setting up of Dr.
B.R.Ambod(arUnivqn'ly.

25% reservations for SC and ST
students in hostels constructed by
the educational institutions withthe
.Govemment aid.

Scholarship 1o 100 students get-
ting highest marks in Class X and
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Xll at the rate of Rs. 250/- and Rs.
350/- per month respectively.

Sanction of stipend at the rate of
Rs. 240/- per month to the student

_ belongingto Scheduled Castesand

Scheduled Tribes residing in de-
partmental hostels.

provision of funds to the tune of
Rs. 36/- lakhs for purchasing land
for the construction of hostels for
the Scheduled Castes and Sched-
uled Tribes.

provision of more number of schol-
arships for the students belonging
to Scheduled Castes/Scheduled

- Tribes/Backward Classes and other

poor students upto Class X and
supply of uniforms and books free

" of cost to the students belonging to

SC and ST.

Translation and publication of all
the volumes published by Mahar-
ashtra Government in Hindi upto
14th April, 1992.

Creation of a Dr. Ambedkar Cen-
tenary Foundation Fund with Rs.10
lakhs for giving assistance for the
research works to be doneon social
equality and development of back-
ward castes and other related
subjects. '

Inclusion of Dr. Ambedkar's life
history and his ideclogy- and phi-
losophy in the syllabus of primary
and middle school education.

Establishment of Baba Saheb Dr.
Ambedkar Memorial,

Erection of abig size bronze statue
of Baba Saheb at hazragani Circle
in Lucknow on 14& April, 10_01.-
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15.

16.

17.
18.

1.

20.

21.

™

Unveiling of Portrait of Baba Saheb
in the Tilak Hall of Vidhan Bhavan.
One documentary film on Baba

Saheb will be prepared and exhib-
ited over Doordarshan Kendra.

Repair and renovation of existing
statues of Baba Saheb.

Social drive for filling-up the back-

log of reserved vacancies.

Cash Prize of Rs. 10,000/- and

preference in Govt. services for
inter-caste marriages.

Naming of one important State
highway after Baba Saheb.

Naming of Gowt. College proposed
to be set up in Fatehpur after Baba
Saheb. .

Naming of proposed hostels at
Ettawa after Baba Saheb.

Noreport has been received onthe -
stage of implementation of the

proposed programmes.

No action plan has been received
for the year 1991-92. -

The Action Planfrom Bihar, Gujarat,
Nagaland, Arunachal Pradesh,
Mizoram and West Bengal States
and Daman & Die Union Territory
have not been recsived.

Action Plan of the Union Territories
for the Centenary celebrations of
Dr. B.R. Ambedkar

S Mosr e

Y
R *

Allotment of houses to Scheduled
Tribes under indira Awas Yojana.

vi.

vii.

viii.
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distribution of Assets under IRDP
to Scheduled Tribes.

Establishing girls hostel for Sched-
uled Tribe students.

Conducting seminars highlighting
the contribution of Dr. Ambedkar in
various fields.

~ Conducting exhibition on Dr. Am-
" bedkarat Model School Hall.

- Conducting elocution, drawing

painting and essay writing compe-

tition. -

Name of Second Degree College -
of Car Nicobar to be renamed as

- *Dr. Ambedkar Gowt. College”.

Conducting Ambedkar Football
tournament for boys.

Prabhat pheries and conducting
concluding functions.

Renaming of Govt. Polytechnique,
Port Blair as “Dr. Ambedkar Pol-
ytechnique”. ‘

Programmes proposed during
1991-92.

Tribal Sports Archery.
Ambedkar Football Tournaments.

A seminar on tribal development.

An elocution competition for senior
school students. ,
Cuhural programme by East Zone
Cutltural Centre.
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Chandigarh

Programmes Implemented 'during .

1990-91

177 houses have been constructed
for Scheduled Castes in Dhanas
village under iiie houses for Sched-
uled Caste Scheme. tThis Scheme
has been re-named as Dr. Am-
bedkar Awas Yojana.

Backlog in services has been re-
moved « a large extent by con-
ducting special recruitment drives.

‘Twoschemesfortraining have been
launched by Chandigarh Sched-
uled Caste Finance and Develop-
ment Corporation.

{a) Imparting f-2e training in light/
heavy transport vehicles tothe
unemployed semi-educated
Scheduled Caste youths.

(b) Imparting training in computer
programmes.

The Chandigarh Administration has
allotted land to Dr. Ambedkar Study
Circle for construction of Dr. Am-
bedkar Bhawan. The foundation
stone of this Bhavan was laid on
14.4.1991.

The Hotel Management Institute
started at Chandigarh has been
named as Dr. Ambedkar Hotel
Management Institute.

Progr..mmes proposed for tle year
' 1991-92

Under Dr. Ambedkar Awas Yojana
-ithas been proposed to provide Rs.
2 cores for the construction of
‘houses for Scheduled Castes dur-
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ing the VIl Five Year Planand Rs.
50 lakhs have been approved tm"
the year 1991-92.

Steps are continuously beingtaken

. to clear the outstanding backlog

relating to the previous years in
services.

Two training courses have been

- proposed to be started:

(a) Data entry on personal com-*
puter/word processor.

{b) Integratcd course in Electronic
Data Processing.

iv. Rs. 2 lakhs have been released
during 1991-92 for construction of
Dr. Anbedkar Study Circle.
Dadra & Nagar Haveli:

No action plan was received ruing

vi.

1990-91. ,
Programmes proposed during
1991-92 are as under:-

Essay competition on the topic Dr.
Baba Saheb, the philosopher.

Meeting and assemblies withdown-
trodden people coming fromweaker »
sections and SC communities high-
lighting the mission of Baba Saheb.

Mabhila Seminars.

Meeting with tribal people to main-
tain communal harmony.

Organising school children rally in
Silvassa town with slogans of Dr.
Ambedkar. <

 Holding of iImmunisation campaign,
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viil.

xi.

child.

Mesting of Anganwadi workers/
teachers to spread the message of
Baba Saheb to the door steps of
Adivasis.

Holding of cleanliness campaign
along with houses decoration

competition.

Organising Mahila Shivi for high-

lighting problems and generating»

awareness.

Organising educational tour of SC/
ST and weaker section girl stu-
dents.

Organising various sports activi-
ties of college students of SC/ST

Meeting with Panchayat represen-
tatives and Mukhiyas to canry the
message of Baba Saheb to the
waaker sections of the society.
Organising Bhajans Kirtans in the
vicinity of SC community %0 imbibe
the mission of Baba Saheb.
Organising cultural programmes by
the children of Bal Bhavan.
Meeting and assembiies with the
members of SC community.

in the premises of SC communily.

Holding of Makila international
Wesk celebrations highBghting the
o, plapy end miseion el B, -

Sdnb.mnpunmnub-
mentation is awaited..

i

-

Amassivetreeplantation compaign
involving educational instituttions,
women welfare organisations, was
organised.

titions wera conducted.

Teacher’s day celebrations and it-
eracy day were celebrated with

Chidrens’ day celebration was
organised on 14thNovember, 1990.

A seminar on health the nuirition
was organised on 14th November,
1990.

Quami Ekta week was celebrated
from 19th to 25th November, 1990.

SAARC day for the girl chid was
celebrated on 8th December, 1990.

Atiolu Aidu festival of istand was
celebrated form 27th December,
IMhadJmuy 1991.

hllldhvolmdUTllvduM

. competitions were conducted. Ac-

fion plan for 1991-92 is awalied.
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Pondicherry .

Programmes proposed during
1990-91:

inaugural function of Cemenary
Celebrations.

Centenary Celebrations to be or-
ganised at Panchayat levels.

installation of Statue of Dr. Am-
bedkar at Karakal and Yanam,
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vii. A Souvenir on Dr. Ambedkar Birth
Centenary to be published.

vii. To conduct a sound and light pro-
gramme or to screen a film on Dr.
B.R. Ambedkar.

ix. Distribution of Dhotis and Sarees
to Scheduled Castes people on
14.4.91.

x. Community health centre at

(Information Deptt. has earmarked Thirumallar in Karaikalto be named
funds in their budget). after Dr. B.R. Ambedkar.
iv. Erection of Arch/‘Commemoration
piller of Dr. Ambedkar. xi. Granting of remission to prisoners
: inthe centenary year. During 1991-
v.  Fixation of Plaques containing Dr. 92, it has been decided to give
Ambedkar’s quotations. Works of training to 200 SC candidates in
Dr. Ambedkar to be kept in the marine Radlo officers training
Libraries. courses. Filling up of the posts
- reserved for SCs in Gowt. are effec-
vi. Poems and Essay competition to tively done. Ongoing schemes are
be organised in Schools and Col- being properly and fully imple-
leges. mented.
Delhi
Programmes proposed during 1990-91
1. Abolition of the Practice No night soil is being carried
of carrying night soil on by the Municipal Karamcharis
heads and supply of wheel as head load as most of the
brought to the scavengers. areas are sewered. Corporation is
providing subsidy for conversation
of dry latrines into water borne.
Number of community latrines have
been constructed all over Delhi.
2. Sefting up a degree college One of the three colleges being
dedicated to Dr. B.R. Ambedkar established by Delhi Administration
has been named after Dr.B.R.
Ambedkar.
3. Installation of a Status of A decision has already been taken
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Programmes proposed during States of Implementation
1990-91
Dr. Ambedkar in front of the to install a bronze statue of Dr.
_ Ambedkar Stadium. B.R. Ambedkar opposite shopping
centre between Madangir village

4. Institution of three State

Awards.

5. Display of life-size portrait

of Dr. Ambedkar in the
Metropolitan Councit Hall.

6. Inclusion of suitable lassons

on Dr. Ambedkar’s life and
work in the text books

published by NCERT and SCERT .

7. Display of publicity boards

of important places in Delhi
with photographs and
quotations of Dr. Ambedkar.

8. Naming of the Jheel along with

garden complex near Shyamilal
College in Shahdara after
Dr. Ambedkar.

and Pushp Bhavan in Dr. Ambedkar
Nagar. Work for preparation of
statues has been awarded.

A bronze plate embossing the
portrait of Dr. Ambedkar has

already been erected at the
entrance of Ambedkar Stadium. No
space is available in the Stadium
Complex for installation of the statue.

Vice-Chancellor of Delhi University
has been requested.

A request has been made to the
Chairman, implementation Council.
Matter will be further pursued.

A biographical chapter on

Dr. Ambedkar has already been
included in their Hindi Supplemen-
tary reading book for Class VIl ‘YUG
DHRISHTA'

Delhi Administration displayed
publicity boards at 20 important
places in Dethi with photographs
and quotations of Dr. Ambedkar.

A colony and a road where the
statue of Dr. Ambedkar is
proposed ta be installed, has
already been named as Ambedkar
Nagar and B.R. Ambedkar Road.

No action plan for 1991-92 has been received.

Action Plan for Ministries/ Departments

1. Proposed to organise eight integrated

Nutrition Education Camps two in each re-

gion, i.e. Eastem, Northern and Western for
the benefit of Poor, Backward Classes and
the downtrodden.
Comments:-
The Food and Nutrition Board, Depart-
ment of Food had celebrated Centenary
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Celebrations of Bharat Ratna Baba Saheb
Dr. Bhimrao Ambedkar enthusiastically
through its field units and regional offices by
organising integrated Nutrition Education
Camps in backward and downtrodden areas
like Vasda (Gujarat), Raipur (M.F), Pherima
(Nagaland), Chandel (Manipur), Patparganj

(Delhi), Kathua (J&K), Udupi (Kamataka) -

and Araku (A.P.).

'2. Organising a cultural programme on
the theme at ‘Social Justice Nationalintegra-
tion’, by Central Warehousing Corporation
which include music, dance and national

Comments:-

Organised a Joint cultural programme
which the State Warehousing Corporation

Mmmsmn:,damemdnamnal

integration programme.

- ‘3. Organising a competition amongst
children of the employees ofthe CWConthe .

role of Dr. Ambedkar's contribution to the
nation.

Comments:-

Organised a competition amongst the
children of the employees of the Central
Warehousing Corporation on the role of Dr.
Ambedkar's contribution to the nation. The
prizes and certilicates had been awarded to

4. Organising om-day.semim at

Headquarters and zonal offices of F.C.I. o

highlight the teachings of Baba Saheb.

Comments:-

The Food Corporation had organised a
seminar at their Central Training institute,
New, Delhion 12.4.91 10 14.4.91. Thefocus

of this seminar was o highlight the teachings
of Bala Saheh Ambotiny.,
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The Programmes planned during
1991-92 are as follows:-

1. The Food and nutrition Board of the
Ministry of Food would organise 8 nutrition
orientation camps primarily for the benefit of
poorandbackwardclasses at differentplaces
in the country.

2. Central warehousing Corpn. has set
a target of clearing the backlog in filling up
vacancies for SCs/STs in all categories.
Further, itis planned the 25% of the employ-
ees imparted training during 1991-92 would

- be taken from amongst SCs/STs.

3. Food Corporation of india would be
organising an Essay Competition on *Vision
of Dr. Ambedkar” at the Headquarters level
and also at Zonal levels. Prizes for the best
three entries in the said Essay Competition
would be awarded at the headquarters as
also in each of the zones of the Competition.

- Mlmstry of Agriculture:- - (Pro-
grammes for 1990-91 & 1991-92)

1. One model fishermen village to be
developed under National Welfare Fund
Scheme and named after Dr. B.R. Ambedkar.

Comments:-

Concerned State Government were
addresed for furnishing the name of one
fishermen village each for naming it after Dr.
Ambedkar. Replies are awaited.

2. Organising Special training Camps
through the farmers training camps through
the farmers training centre of the State
Govemments. ‘

Comments:-

The ‘Training Programme are being
taken up by the respeciive Farmers Training
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Centres underthe guidance of Directorate of
Extensions.

3. Institution of one fellowship in the

name of Dr. Ambedkar by National Coopera-

tive Development Corporation (NCDC) and
one fellowship by National Agricultural
Cooperative Marketing Federation fo India
Ltd. (NAFED) to commemorate the memory
of Dr. B.R. Ambedkar.

Comments:-

NAFED has instituted a fellowship inthe
name of Dr. Ambedkar in the National Insti-
tute of Cooperative Management. The NCDC
has earmarked two fellowship for SC/ST
candidates out of the total four feliowships
for 9 month Diploma Course in Business
Managen:aent at Vaikunth Mehta National
Institute of cooperative management in
connection with the Centenary Celebrations
of Dr. B.R. Ambedkar.

4. Publication of Special Issve ‘Coop-
erator' by National Cooperative Union ot
India (NCUI).

Comments:-

National Cooperative Union of India
{NCUI) and All India Fishermen Caoperative
Fédoration Ltd. (FISHCOPHED) brought out
special issue of ‘Cooperator’ with cover pic-
ture of Dr. Ambedkar devoting entirely on
weaker section cooperatives.

5. Organising Essay, Debating compe-
fition on cooperation for students on the
‘subject of ‘Weaker Sections” by National
‘Cooperative Union of india (NCUI).

yComment:-
> National Council for Cooperative Train-

19 (NCCT) has on its programme a National
bbdng Compuilnn. which is an annual

PHALGUNA 15, 1913 (SAKA)

Written Answers 102

feature. This yearthe theme will be related to
Weaker Sections Cooperatives.

6. Extensive coverage on the subject
‘Weaker Sections’ during the All India Coop-
eration Week Celebrations. '

Comm.ent-

During the celebrations of 37th All India
Cooperative Week from 14th to 28th No-
vember, 1990. One day, i.e., 19th Novem-
ber, 1990 was foccussed on Women and
Weaker Sections Cooperatives, exclusively.

7. Discussion on ‘Weaker Sections
Cooperation’ in the Krishi Darshan Pro-
gramme.

Comment:-

_the controller of programmes, Director-
ate General, Doordarshan has been re-
quested to arrange a discussion on Weaker
Sections Cocperatives, inthe Krishi Darshan
Programme on some days before 14th April,
1992

8. Bringing out a special issue of the
magazine ‘Directorate of Extension’ con-
taining the views of Dr. Ambedkar on Agri-
cultural development, land reforms, women

_ under agriculture and allied matters.

Comment-

a) Special issue of Home Sci-
ence for April, 1991 was is-
sued with 5 special articles,
one tribute, one quotation and
two photographs in the text

" and cover page specially de-
signed on Dr. Ambedkar.
Copies of the Special issue
were distributed in the func-
tion held on 144.91 under the
Chairmanship of the Prime
Minister of India at Ram Lila
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Grounds, New Delhi.

b)  Special quotations in connec-
tion with Dr. Ambedkar Cen-
tenary Celebrations were also

~ published in the ‘Intensive
Agriculture’ for the month of
December, 1990. An editorial
was also published in Decem-
ber issue of Intensive Agricul-
ture.

9 An exhibition by the Directorate of
Extension.

Comment:-
Thedirectorate of Extension took partin
the exhibition organised by the Ministry of
Social Welfare at Ram Lila Grounds, New
Delhi as part of Dr. Ambedkar’s Centenary
Celebrations. The Directorate put up an
impressive facia and appropriate exhibits
and displays in pavillion 1500 sq. ft. The
exhibition was held form 14th to 26th April,
1991. Video films on various Agricultural
topics specially in connection with small and
‘marginal farmers were screend daily in the

pavillion.

10. Naming of ‘Sasoon’ major fishery
harbour near Bombay after the name of Dr.
B.R. Ambedkar.

Comment:-

The work on the Sasoon Dock Fishery
Harbour is not yet: Completed. The Bombay
“Port Trust were addressed with the reduest:
to arrange for the inauguration of the Har-
bour naming after Dr. Bhim Rao Ambedkar.
However, they replied that the date of com-

pletion of project was uncertain dueto litiga-’

tion.

11. AScheme of ‘Exchange of Farmers'
fo train 20 groups of 20 farmers each con-
sisting of about 5 groups specially from SC &
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ST and women farmers to be arranged.
Comment- ‘
Constituted for visiting other State/ar-
easto acquaintthem withthe progress made

in the technologies adopted in Agricultural
operations in those areas.

Deptt. of Rural Development

Programmes for 1990-91 & 1991-
92

1. Introduction of Special Scheme for
covering 30,000 SC/ST habitations/hamlets
in 25 States for safe drinking water facilities

. by at least one handbump/open Sanitary

well in each habitation of 40 families.

2. Programmes providing incentives to
Govt. functionaries and voluntary agencies
for effective implementation fo Land Reform
legislation and Govt. orders tor the benefit of
SCIS families.

3. ngrammesfordevelopmedeural

“Markets for the benefit of tribal pecple.

4. Integrated Rural Development pro-
grammes directed towards upliftment of the
poor and downtrodden in the society provid-
ing for increased share of SC/ST beneficjar-
ies form 30% to 50%.

5. implementation of Jawahar Rojgar
Yojnato cover maximum possible numberof
SC/ST families. Indira Awas Yojana and
Million Wells Scheme are especially meant
for SC/ST population.

Funds Earmarked for SC/ST:

1990-91 964.96 crores out of 2623.13
cores. .

1991-92 1120.10 crores out of 3043,7¢
crores. ° :
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Ministry of Civil Aviation

Programmes for. 1990-91

vi.

vii.

To offer scholarships to the
children of SC/ST employees.

To introduce a trophy for the
best c.tgoing SC/STs candi-
date from the Civil Aviation
Training Centre Allahabad.

To sponsor the SC/ST sport
persons in the field of sports
through sports Authority of
India. .

Quotations and Saying of
Dr. Ambedker to be displayed
prominently in airports.

To orgénise painting competition
for children of the employees.

To organise sports touraments
of the employees.

To arrange speeches by renow-
ned speakers on the subject
matter on Dr. Ambedker's
contribution towards the
upliftment of Sc/Sts.

Bombay Alrport:-

viii.

Hindi essay compatition on the
works of Dr. Ambedkar.

Cultural function including poem
recitation 1o be held in the
residential colony.

Cycling expedition from Bombay
Airport fo the birth place

of Dr. Ambedkar (Mahu border
of Meharashtra and back).

Action completed in April 91.

Instituted

Action completed in Feb. 1991.

Completedyin march '91.

Completed before April '91.

Held on 6.09.90.

Held on 2.04.91.
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xi. Bombay flying Club would be
requested to offer free joy ride
to the economically and
socially backward sections
children.

Calcutta Alrport:

xii.  Cultural function including Held on 14.09.90..
essay competition and poem
recitation on Dr. Ambedkar
to be held in the residential

colony.
Madras Alrport:

xii. Essay competition on the subject

' *Ambedkar the Champion of the
Downtrodden” in Tamil, Hindi and
English.

xiv. Public Speakmg contest on the .
~ Subject "Ambedkar the
Adovcate of social Justice”.

IGl Airport Headquarters, New Delhi:

xv.  Cultural function including Held on 12.04.91
essay competition and poem
recitation on Dr. Ambedkar to
be held in the Residential

Colony, Mahipalpur.

Programmes proposed for 1991-92

1.  Essay, debate, painting, drawing, .poetry competition etc for employees and the '
Children.

2. Cultural and sports programme.
3. Screening of Ambedkar films and prdcurement of literature for libraries.

4. Adult Literacy, lectures, plantatbn campaigns and cyclmg expedition to the bmh
place of Dr. Ambedkar.
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! * Ministry of Water Resources
Programmes - - Com;nents
1)  Completion of 2,000 minor - The Planning Commission has not
irrigation schemes in Tribal agreed to the proposals to
areas. It will be designated initiate new centrally sponsored
as “Ambedkar Centenary Schemes and suggested that it
Projects”. . would be better to have such
schemes drawn up an implemented

py the State Governments.

2) Anintegrated programmes for
providing irrigation facility
in blocks with predominant SC/
ST population for 50 blocks
(30 Blocks for STs and 20
Blocks for SCs) to be
designated as “Ambedkar
Centenary irrigation ’
development Blocks”.

Minister of Crmmunications

¥ 1. Release of Commemorative Commemorative Stamp released on
b Stamp on 14.4.91. 14.4.91.

2.  To grant financial assistance Orders issued on 10.4.91.
to those SC/ST employees from
the Postal Services Staff
Welfare Fund,

a. Who appear in Departmental
E examinations for promotion to
various cadres, so that they
could complete more
effectively.

b. ‘Who are pursying higher
. education for improving academic
qualifications. -

3. To organise seminars at All : A National Seminar on
; India/Circle/Divisional Levels ) Constitutional Provisions and
y on schemes for SC/STs. Govemmant policies/Orders for
: ' reservation in services was held
in Ghaziabad from 22nd to 24th
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Programmes:-

Go:ﬁmcnts:-
January 1991. A booklet was also
published on this subject on the
occasion.
To give wide publicity to these
recommendations.
Ministry of Energy
Department of Non-Conventional Energy Sources
Programmes Comments
Establishment of 20 Urja Gram The Deptt. has undertaken to
Projects in prominently SC/ establish 20 Urjagram projects in

ST villges at a cost of Rs. 3
crores.

predominantly SC/ST villages in
six States. These projects dre
being implemented with {0l
funding, amounting to over Rs. 1.3.
crores, from the Deptt.’s own
budgetary allocations. Under the
programme 18 Urjagram projects,
four each in Uttarpradesh, Madhya
Pradesh, Tamil Nadu and .
Maharashtra and two in Gujart
were sanctioned by the Deptt..in
Feb. 1991. the remaining two
projects were sanctioned for
Karmnataka in June, 1991.
Out of these, the projects at
village Ambadker, Ratnagiri distt.,
Maharshtra nd at village Fanar,
Dehradun distt. Up have already
been completed. The implementation
of the remaining projects is being
'rxplcud that mcéem:ik to be

| al
completed in the current year.
DNES has alredy 't:on::mdun avery
large programme its own
limited resources. However,
further Urjagram projects can be
taken up only if additional funds
are by the Ministry of
Waelfare out of the funds which
my have been emmarked for the

ic Power Corporation

National Hydro-electric
Medical facilities to be given
1o the weaker sections of the
neighborhoad.

Medical facilities available at our
projects/units will be thrown open
to weaker sections of the neighbou-

thood, free of cost.



113 Whitten Answers PHALGUNA 15, 1813 (SAKA) Written Answers 114

Programmes: Comments:
2. Organising rural sports. Rural sports will be organised at
Project level.
3. Essay compatitions in Hindi Essays compaetitions are being
and English. organised, both in Hindi and
English.
4. Debates, decimation Contest. Debates/Decimation contests on

the subject mater of upliftment of
the weaker sections of the society
and also on the life and works of
Dr. Ambedkar will be organised at

Project schools.
5. Afforestation programme in Projects will upgrade the

current year. targetted afforestation Programme
for the current year by 105.

Special training and development _ Special Training Development

programme on various legi- Programmes will be organised by

slative measures regatdmg our Training Deptt. on various

SC and ST. legisiative measures undertaken by
the Gowt. regarding SC/ST.

Special articles in house

Employees will contribute articles

journals on the upliftment of on subjects like upliftment of
weaker sections of the waaker sections of the society,
saciety. . legislative matter on SC/ST to our
. House journal for wider
* information and reading.

National Thermal Po'or Corporation

Digging of wells, renovation of existing well's building schools or Panchayat
Bhavans, and other Community development activities; with an understanding that
these will be maintained by village Panchayats.

Setting updgobargasplanuinmuhbowhg villages to be eventually maimamod
-byﬂwvﬂagemﬂagaPamhq

Morondionmmemubymmmughasswmeoﬂhebcalwnepanmm
almecnoarmdsmeovunmem.

Visits of mobile team of Doctors and nufsmg staﬁonpeﬁodcbaslsforhoaﬂhchod(
up an medical treatment ineludlng immunisdion of children etc.

. Orgamsing lﬂomqmmﬁmummoﬂmedwddjmﬁﬁnm

Oponing of Adult Eduction Centres wherever possible in the rural aréas near the

| Wmmﬂmmmm |
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Rural Electrification Corporation

1. A special programme called “Kutir Jyoti” which was undertaken during the year
1988-89, 1989-930 for the benefit of rural poor proposed to be continued to provide
about 5 lakhs connections to the rural poor including SC/ST families.

2. A special programme to provide about 50,000 strest light points in SC/ST majority
habitations in States having large population of SC/STs.

Ministry of Commerce
Programmes:- Comments:-

1. Organising three month exports This Ministry has already
development programmes for the provided funds for this purpose. .
weaker sections of the society.

2. Special awards to SC/ST exporiers
for export promotion by F.1L.E.D.

3. Funding of establishmentof a It has been decided to esta-

Chair on Interntional Trades in blish an “Ambedkar Chair” in the
the IFT by BBIL in the name of Indian Institute or Foreign
Dr. Ambedkar. Trade. The STC has provided Rs.
’ 15 lakhs for this purpose to the
institute. o

4. Instituting a fellowship known
as Dr. Ambedkar fellowship in’
1IM, Ahmedabad.

5.- Organising a theme pavilionon The first award for best display of
‘Social Justice Year' in the Trade products manufactured by SC/STs
Fair by TFAI. : was given to the Government of .

.Assam and thé second award to the
Govt. of Rajasthan. Likewise, the
firs prize fo the best exhiition on -
development projects undertaken
by State Govts for SC/STs was
given to the Govt. of Kerala and the
"second prize to the Govt. of West
Bengal.

6. Institution of awards to com-
morate the Centenary of Baba
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Programmes:-

Comments:-

Organising seminars on Intern-
tional Trade known as Ambedkar
Memorial Seminars

by HIFT.

The Chemical & Allied Products
Export Promotion Council will
hold international Seminars every
year in India for promoting author
development in Afro-Asian Region.
These seminars will be known as
“Dr. B.R. Ambedkar Conterence on
Afro-Asian Publishing.”

Mlﬁlstry of Raliways

Programmes: Commaents:

Conducting seminar on Baba- Seminars/Symposiu held at 13
Saheb's contribution tu wie divisional centres.

Indian Society by all

Divisions of Railways. ~

Display of Babasaheb's
at Railway Stations, Offices
and Colonies.

Printing of Dr. Ambedkar Cent-
enary Year” at the back of
printed card tickets and
reservetion tickets.

Lunching of Special Literacy
drive for the Group ‘D’
employees.

Increase in the Percentage of
scholarships sanctioned for SCs
from 12% to 15% and from 5%
to 7.5% to STs.

Lunching of multi-purpose drive
in the colonies largely inhabited
by Group ‘D’ Staff.

Special drive for liquidating
the backlog quota for SC and STs
In Group ‘C' & 'D’ Categories.

Quotations displayed
at Stations, Offices,
Colonies.

southern Railway and Western
Railway printed special tickets
with these words.

Campaigns conducted at Southern
and Western Railway and
workshops.

Percentages have been revised.
Southem Railway and Westermn
Railway.

Shorttall in Group C & D wiped
out in almost all Zones
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10.

Donation of note books to children

" in Municipal Schools in backward

areas.

* Gontribution for renovtrion of Dr. -

Ambedker's House.

Contribution for modification/reno-
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1.

12

vation of hostels used mainly for -

housing of SC/ST students.

Award of scholarship to pursue
hqheredtmn

Stagging of special drama for in-
house refinary/marketing groups to
highlight ideology and work of Dr.
Ambedkar,

Provision of meals to students in
schools in backward areas for

specific period:

Bongaigaon Refinery & Petro-

chemicals Ltd.

Development of Schools and col-

A trust fund of Rs. 5 lakhs to be
uudbrdistrbunonofsdlolatshps
Wthamdems

Aid to Dr. Ambad(a'r hill and other
welfare programmes such as drink-
ingwaterfaciliities, approachroads,

Institution of all India Dr. Am-

13.

14,

15.
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10medalswlthceshpﬂzeoiﬂs
1000 each. -

Allindia meritorious recognitionwith
prize-money of Rs. 500 each to
employees who demonstrates
exemplary performance, dedication
to the cause of SC/ST.

All India adoption of village - Six
tribal/Schemelets during the year
1990-91 where imposes will be on

. adult eduction, eduction for chil-
" * dren, vbcational programmes, merit

scholarshipfor SC/ST students and

- health camps, supply of fruit being

trees, inputs for agriculture etc.

" Allindia Dr. Ambedkar Scho|alship

for SC/ST students at the four ifTs -
of the value of Rs. 500 per month.

Dr. Ambedker cgménary Cultural
Programmes in Bombay, Delhi,
Calcutta, Madras and

Vishakapatnam Zones. .

- Distribution of books on Dr. Am-

" . bedkar's life and work to libraries at

16.

17.
18.

18.

zonal offices, Regional Offices,
terminals and Refineries.

Increaseinthe annual SC/STschol-
arship from 250 to 500 nos. at the
rate of Rs. 1000/- perannum forthe
eligible SC/ST studonts for Univer-
sity Degree.

Essay contest.
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21,

22,

24.
25.
26.

27.

28.

29.

3.

Baba Saheb in. all the issues of
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Lubrizol India Ltd. House journal during the Centen-
' ary Year.
Arranging seminars. .
) 34. Elocution contest on the life and
Scholarships to SC/ST students. " ideals of Baba Saheb for employ-
ees and children of employees in
Providing uniforms, writing and - different age groups.
reading materials to SC/ST stu- L. o
dents. ' 35. . Toarrangevideo/documentaryfilm
on Baba Saheb Ambedkar.
Contribution to the adult eduction. : )
36. - To arrange photo/painting exhibi-
Adoption to two tribal villages near tion of Baba Saheb Ambedkar:
Bombay. .
37. To organise Cultural Programme
Contribution to rehabilitation pro- and award prizes to the winners of
gramme of SC/ST and downtod- various competitions.
den by providing typewriters, sew- )
ing machines, medical facilities. 38. Life and ideals of Baba Saheb
Ambedkar a Colloquium by emi-
Financial contribution to any spe- nent personatties.
cific programme.
39. Toarrange voluntary social work in
Engineers India Ltd. : localities where majority of resi-
. dents are SC/ST in villages arcund
Placementof framed photographs/ Delhi. '
portrait at all Reception counters. _
! 40. To publish prize winning essays
Procurement of books containing .and other articles by employees in
efforts/achievement of Baba Saheb House Journals of the Company.
for EIL Library in Hindi and English.
' IBP Co. Lid.
Essay competition for employees
onthe achievement/contribution of 41.  Improvement in representation of
Baba Saheb Ambedkar. _ employees belonging to reserved
: categories through special recruit-
Essay competition for employees’ ment drive.
children in different age groups in :
Hindi and English on Baba Saheb's 42, Redressal of grievances of the
contribution to the Nation. 'employees.
43. Special fund to be created to sup-
Paining competitions for employ- plement welfare activities.
ees’ children in different age grups .
on the same subject. Gas authority of indla lid.
Toreproduce articles/quotations of Essay competition on ‘The Vision

of Dr. Ambedkar'.
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45,

47.

49.

50.

51,

2.
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Tak on Dr. Ambekar's life and

contribution of social upliftment.

Screening of film on Baba Saheb’s
life.

indian Ol Corpn. Ltd.

Special reservation for SC/ST
candidtes in allotment of dealer-
ship ‘and distributorships.

Special reservation to SC/ST can-
didtes in recruitment.

Woeltare measures 1o benefit the
downtrodden and backward com- -

. munity.

Scholarship for the benefit of stu-
dent from SC/ST Community.

Oil india Ltd.

Organising debates, poetry com-
petions, football tournament and
weltare programmes tor SC/ST and

handicapped persons.

Ministry of Chemicals &
Fertilizers

The Fertiisers and Chemicals
Travancore Ltd.

Dr. Ambedkar Bith Centenary
award was instituted Istyearforthe
SC/ST students of Eloor Munici-
pality (where FACT Head Office is
Located) and Vadavucode-Puthen-
cruz Panchayat area (where FACT

production unit is located) securing .

the highest marks in the SSLC
Examinations of Kerala. This award
has been extended for the years’
1991-92. .

The awards for the examinations
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" hekd in March/April 1990 and 1981

are proposed to be given away in

~ September, 1991. The awrad for

the examinations to be held in
March/April, 1992 will, however, be
given away at an appropriate occa-
sion in 1992-93. -

Inter-school competitions were held
in Malyalam essay and elocution.
First, Second and Third Prizes were
distributed. So also book in
Malyalam on Dr. Ambedkar and
given to all the participants.

150 SC/ST children of Eloor Mu-
nicipality are being medically en-
sured through Municipality.

2000 spectacles for tribal villages
in Way and Distt. have been sup-
plied by us under the State Literacy
Drive.

Two of the 210 villages identified
by the State.Govt. of Kerala for
development as part of Dr. Am-
bedkar centenary activities, are
being adopted by FACT.

A television has been purchased
by FACT for the Eloor Municipality.
This willbe instalied in Ward where
majority of SC/ST sections of the
population reside, for community
viewing during Sept., 91.

FACT. is also contributing finan-
ciallyto some of the developmental
activities proposed by the Eloor
Municipality as partofthe Ambedkar
centenary activities. These activi-
ties are expected to be taken up by
them after the Monsoon is over by

- Octobar, 1991.

- Besides, a contribution of Rs. b

20,000 was also given to the Eloor
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10.

11.

12.

13.
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‘Municipality for the purchase of an
ambulance Van underthe scheme.

A cultural programme was spon-
sored at costof Rs. 3,500 at the Dr.
Ambedkar centenary celebrations
organised on 13.4.91 at Pallipu-
ram, an Ambedkar village for pro-

moting cultural and arts talents"

among the SC/STs.

Madras Fertilisers Lid.

Some village clusters are being
adopted in Octlober, 1991 for over-

all rural development.

Tree plantation work will be carrieﬁ
out throughout the State.

Health Checkup Campaign will be

organised in KRIBHCO village clus-

ter.

Nationi Fertllisers Ltd.
Programmes for 1991-92:

Essay competition, cleanliness

work, inter-departmental toumna-

ments, traffle, painting competition
efc.

Calligraphy, Quiz competitions,

Hindi Libandh- Pritiyogita, Hindi

Wak Pratiyogita, Blood Donation,
donating bookslclothmgs for de-
pressed

Projects and Development indla
Limited (PDIL)

Programmes for 1991-92
Essay competition in English and

Hindi amongst the employees of
PDIL.
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2. Debate competition in
English and Hindi amongst the
employees of PDIL.

Ministry of Envi'onmont & For-
ests

Forestry and Tribal interface

Guidelines have been issued to
States on following subjects on
18.09.90 on the basis of the Cabi-
net decision of 11.08.90:-

Review of disputed calims over
forest India rising out of forest set-
tlement.

Disputes regarding pattas/leases/
grants involving forest India settle-
ment thereof.

Encroachments of forest India by
iribals - Review and regularisation
according to specified conditions.

Conversion of forest villages into
revenue villages.

Payment of compensation for loss

,of life and property due to preda-
tion/depredation by wild animals.

Elimination of intermediaries and
payment of fir wages too the la-
bourers for forestry work. -

. Beneficiary oriented Scheme for

Tribal Development

This is 2n ongoing centrally spon- -
sored scheme lunched in 1989-90
- forrehabilitation of tribals and other
families affected under relocation .
plans of the Project Tiger Areas,
National Parks and Wildlife Sanc-
tuaries. Outof totalof Rs. 90 lakhs
provide under the scheme for the
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' financial year 1990-91, Rs. 47.25

lakhs was spent. Rs. 2 cores have.

been pravided under this scheme
for the financial year 1991-92 for
relocation of 400 families.

Minor Forest Products including
Medicinal Plants

This is an ongoing centrally spon-
sored scheme aiming at increasing
bio-diversity in forest areas and
benefitting the tribai and other rural
population dependent upon forest
and minor forest produce. During
the year 1990-91 an amount of Rs.
442 lakhs had been allocated
againstwhich Rs.441.95 lakhswas
spent. For the financial year 1991-
92. Rs. 400 lakh has been allo-
cated.

Association of tribals in rehabilita-
tion of degraded forests

A Scheme tobe lunched during 8th
five year plan to involve local tribals
and rural poor on community basis
for regeneration of degraded for-
est. The initial draft of the scheme
isbeing revised in consultation with

the Planning Commission, Ministry

of Welfare and Departmentof Rural
Development to the extent that it
conforms to the provisions of the
Forest (Conservation) Act, 1980 as
amended in 1988 without adverse
effects on tribals and rural poor

peopie.

Eco-development round important
protected areas

Ame«ﬁdlyepomn&sdlem
proposed to be lunched durin ; 8th

Five Year Plan to set up model are”

of eco-development eroind se-
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lected national parks, tiger
resserves efc.

6. Ganga Action Plan

Invarious Ganga Action Plantowns,
there are schemes of constructing
low cost sanitation, latrines, com-
munity toilets, conversion of dry
" latrines into pour flush latrines.
Completion of these schemes
would certainly helpin relieving the
under privileged menial workers
from insanitary nature of job of
carrying night soil. )

Scheme under the Ganga Action
Plan, especially low cost sanitation
schemes, community toilets/.com-
plexes being constructed are pro-
posed to the implementing agen-
cies for naming after Baba Saheb.
Also, bathing gnats have been
constructed under the action Plan
and some of them can be named
after Dr. Ambedkar in each State.

As perthe progress report received
form the Ministry of Environment &
- Forests the above plans are at
. various stage of implementation.

The details of the implementation
of Ganga Action Plan are, how-
ever, as follows:

Under the Ganga Action Plan, which is
being executed inthree Statesi.e. U.P. Bihdr -
and East Bengal, there are most of the
programmes which are basically to fulfill the
objectives for which Baba Saheb stood for.
In various Ganga Action Plan towns, there
are schemes of constructing low cost sanita-
tion, latrines, community toilets, conversion
for dry latrines into pour flush latrines. ..
Compiletion of these schemes would cer-
tainly naip in reievir g the under privileged
minial varkers from ingaer itary nature of job
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¥
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of carrying night soil. For example, the
Allahabad city had been targetted under the
Action Plan to make it scavengers free. In
addition to this, in the area of sewage treat-
ment and interception and diversion scheme,
municipal sewage and waste water is being
treated in a most scientificmannerand under
sanitary condition.

‘During the centenary celebrations year
of Baba Saheb the works which are directly
relieving the under privileged workers and
also benefiting thg downtrodden weaker
section, SC & ST class of people area enu-
merated below: )

L Uttar Pradesh:
Tillthe end of Juns, 1991, 1471 individ-

uval toilets and 165 community complexes
have been completed. It is expecied that

during the Centenary Plan, bout 15 Commu- .

nity Complexes and about 5000 individual
toilets conversion from dry latrines to pour
fiush latrines willbe completed. Two sewage
treatment plants in U.P. in addition, are likely
to-be complained in the same period.

il. Bihar
In Bihar, all scheme relating to low cost

sanitation have since been completed. Afew
more schemes of this kind are proposed to

be ondertakeninthe secondphaseol Ganga -

Action Plan.

An integrated ring/sewage water man-
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in Bihar in the current financial year under
the auspices of Chakriya Vikas, Society of
Hill Resources Management School, Del-
tonganj Shri P.R. Mishra is the patron of this
institution. The project is aimaed at benefit-
ing the weaker sections of the society by
conserving rain water and applying it for the
production of biomass round the year. The
contribution of the Ganga Project Director-
ate in the projects in expected to be of the
order of Rs. 10 lakhs. The income generated
form the project shall be equally distributed
amongst the india owners, students and
teachers who would implement the scheme

- and the school development funds for taking
" up similar projects in future.

iil. West Bengal.

In west Bengai 2451 community toilets
and 19878 pour fiush toilets have been al-
ready completed under th Ganga Action

Plan..

- Inthe Baba Saheb Centenary year, itis

" proposed to complete the remaining 1 com-

munity toilet nd 825 individual pour flush
toilets under the Ganga Action Plan in West
Bengal.

Further, schemes under the Gahga
Action Plan, especially low cost sanitation .
schemes, community toilets/complexes

- being constructed are proposed to be implo-

menting agencies for naming after Baba
Saheb. Also, bathing ghats have been con-
structed under the Action Plan and some of
them can be named after him in each State.

Ministry of Home Affairs
Programmes Comments
Organising essay competition, The essay competition both in Hindi
. saink sammelan, debates, and Enalish on the life and
Poetry compelition, seminars contribution of Dr. Bhim Rao by various
Ambedkar has been organised




131 Written Answers MARCH 5, 1992 ° Written Answers 132
Programmes Comments
Ministry. . at Internal Security academy at the
Mount Abu (Rajasthan). -
Specia! Sainik Sammelans to high-
light the contribution made by Dr.
. Asmbedkar have been held at the
various field formations.
Programmes proposoed for 1991- massage of Baba Saheb Dr. B.R.
92 Ambedkar are being compiled,
: which would be supplied to the field
1.  Essay competition of “liie and prin- staff who will, during the ccursa of

ciples of Dr. Bhim Rao Ambedkar™.

Debate to be organised on the
subject ‘constitution of India”.

Poetry competition - “Dr. Bhim Rao
Ambedkar's Vision of a new India.”

Oganisation of a seminar on "So-
cialJustice and Law Enforcement”.

Department of Space

The Centres, constituterl units of
the Deptt. have organisad semi-
nars and lectures as well as train-
ing programmes and awards for
SC/ST students.

DapumdecaanDM::azt

Study tour, essay competition eic.
for selected school children from
amongst weaker sections of Delhi.

Exhibitions on themes reiated 1o
Marine Science and rettod dovel
opment schemes for iii.. L .:.fit of
weaker seclions.

Department of Statistics

Excerpts on the life, mission and

their survey work in sample vu-
lages in diflerent parts of the coun-

. 1ry, dictribute these fo the house-

holds. Our officials will also offer
helpto the local State Government

 officials/Village Pradhans/Sa; yan-

ches in spreading the mess~.;e of
Baba Saheb.

Ministry of Texilles

Programmes Implamanted During
1990-91

The Development Commissioner
(Handlooms) and Development
Commissioncr (Handicrafts) srgan-
ised exhibition-cum-demonstration
displaying handlooms and handi-
crafts items.

Seminars and workshops were
organised by Public Sector Under-
takings and autonomous bodies in
their respective places.

Programmes for 1991-92

A scheme has been drawn-up for
presentation of two awards each in
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awards are to be given in apprecia-
tion of outstanding work done by
the voluntary organisations in the
field of handlooms and handicrafts
workers and their families.

Department of Defence

No programme has been formu-
lated by the Depitt. of Defence.

Department of Defence Pro-
duction )

Deptt. of Defence production has
chalked-out aseparate Action Plan
for 1990-91 and 1991-92 for the
centenary celebrations of Dr.
Ambedkar in its various Units/
Undertakings as below:

Organising seminars/symposia on
the thames of social integration/
social justice - with special empha-

sis on areas as relevant to the’

industrial organisation.

Organising drama competition on
themes of social relevance.

Organising essay/debate competi-
tion among the wards of employ-
ees.

Promote through the aegis of Un-
ions/Associations/Works Commit-
tee in the factories, vojuntary serv-
ica/projects for betterment of living
conditions in habitats in and around
the factory estate.

Defence PSUs

Amendmentof scholarshipscheme

" PHALGUNA 15, 1913 (SAKA)
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for the year 1991 to give award to
SC/ST children who score more
than 50% marks.

Institution of “Ambedkar Prize” for
SC/ST candidates who score the
highest marks in the 10th 12th
Degree and Post Graduate level in
1991.

_ Sponsoring SC/ST employees to

participate in the Jayanti celebra-
tions to be held in Panaji, Goa.

Essay writing competition for SC/
ST employees.

N

Talks on life of Dr. B.R. Ambedkar
followed by distribution of pamphiet
on life and work of Dr. B.R. Am-
bedkar. Unveiling the portrait of Dr.
B.R. Ambedkar in the canteen.

Construction of Bus-Shed near
Taratala unit.

Literacy programmesfor SC/STand
backward class women employ-
ees.

To publish an issue of the GRSE
‘Barts’ to commemorate the Cele-
bration.

Tree plantation.

Adoption of nearby villages largely
inhabited by SCs/STs and other
weaker sections of people for pro-
viding better amenities.

Organising seminars in all divisions
of the company to commemorate
social justice year,
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Midhani

il

Essay writing compaetition on the
. life; work and contribution of Dr. .
Ambedkar for upliftment of weaker -

sections of society; for students in

schools situated in township of the

company.

Developing/dedicating/park/roadin
the company’s township in the
name of Dr. Ambedkar.

A Committee has been constituted
in Association with SC/ST and union
representatives 1o work out Action
Planforcelebration of Bharat Ratna
Dr. B.R. Ambedkar.

BDL

-

Essay and elocution compatition
for the employees of the company.

Organising exhibition of photo-

graphs and screening film shown
on the life of Dr. Ambedkar.

Equipping company's library with
Dr. Ambedkar’s literature.

Installation of the portrait of Dr.
B.R. Ambedkar in the company's

reception hall.

Identifying some SC/ST students
inthe nearby villages and providing
books and other help to them for
their schooling and upliftiment.

MDL

Seminaronvarious schemes/bene-
fits available to SC/ST employees

of MDL.

" Family Planning drive

MARCH 5, 1992
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Blood donation drive in the yard in V
collaboration with Tata Blood Bank.

~ Lecture series on the life, mission
* + andthought of Dr. B.R. Ambedkar.

Guest speakers to be invited.

Sports/Games : Inter-department
carrom/chessAitable tennis tourna-
ments.

One act plays in MarathiHindi to
be staged by employees of the
company on the subjects relevant
to the life, mission and ideology of
Baba Saheb Dr. B.R. Ambedkar.

Essay Competition for employees
of the company in MarathiHindion
subjects relevant to the life, mis-
sion and ideology of Baba Saheb
Dr. Ambedkar,

Elocution competition for employ-
ees of the company in Marathi/
Hindion subject relevant to the life,
mission andthoughtof Baba Saheb
Dr. Ambedkar.

BEL

Cultural programmes on the life,
work and contribution of Dr. Am-
bedkar for the upliftment of weaker
sections of the society.

Lecture programmes on the above

Essay competitions and prize dis-
tribution to winners.

BEML

A function was organised to mark
the celebration of Dr. B.R. Am-
bedkar Jayanti. C & MD of the
company and Hon'ble Justice of

" Karnataka High Court were the.
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Chief Guests atthe above function.
Chief General Manager of the
company, unveiled the portrait of
Dr. B.R. Ambedkar. Director (Per-
sonnel) of the company released
centenary portrait. the President of
SC/ST Association of the company
presided over the function.

On the occasion of centenary cele-
brations, function was held at the
Govwt. primary School, Anandapu-
ram, Jeevanbhimanagar wherein
uniform/books were distributed to
poor needy school children.

Fruits/snacks for sick patients were

distributed at Bowring and Lady
Curzon Hospital by Chairman &

Ministry of Sclence & Technology
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MD of the Company.

iv.  Afunction was held at the Institu-
tion of Engineers which was inau-
gurated by Shri MY Ghorpade, the
then Ministerof Rural Development
and Panchayatraj, KamnatakaGowt. °
by unveiling portrait of Dr. Am-
bedkar. President ofthe company’s
SC/ST Association and other spoke
on this occasion.

-

¥.  Thecentenary celebration function
of Bharat Ratna Baba Saheb Dr.
B.R. Ambedkar is proposed to be
held at the Mysore compiex of the
company by inauguration/formation
of the SC/ST Association oi the
Mysore Complex by Chairman &
MD of tha compar.

Programme

Commen:s

Artisanal and carcasses based
industries in rural
eas.

Programme on fish aggre-
gation in devices.

1. An ICP on ariisanal carcass based
based industries in areas has /ribal ar-
already been laun 1990-91. Ten
projects cov states nave already

been covering vegetable tannin
(Semi-finished) tanning, (finished)
tanning and foot making. The first -
batch of programme hes a'ready

recei at CLRI, Madras.

An All india Coordinated
Programme in Fish Aggregation
devices was initiated during the
year 1990-91for the benefit of the
coastal fishermen. &t will be
implemented in all the maritime
siates 10 help traditional fishermen
save search time also 1o increase
their earnings. Fishermens will also.
be trained in fabrication and :
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- Programmes
installation of FADs made out of
high density polyethylene pipes.
'8.° A National Ssminar on carto- A four day National Seminar on
' graphy for the development “Cartography for the development
of hightands of India and of entlying states and islands of Seminar
10 commiemorate the India and Centenary Celebration of Cen-
tenary Celebrations of Dr. B.R. Ambedkar were organised Dr.
Ambedkar at Calcutta in Calcutta during the period of
_from 3rd December,1990 to December, 3-6, 1990 under the
6th December, 1990 by the auspices of Centenary Celebration
" National Atias and Thematic of Bharat Ranta Baba Saheb
' Maping Organisation. Dr. Bhim Rao Raniji Ambedkar.

December 6, 1991was entirely
devoted to leciure sessions of life
and activities of Dr. Ambedkar by
distinguished scholars of the
country, .

Four publication were brought out .
to commemorate the centenary
celebration of Baba Sahgb as
tributes from the Natioan| Atlas
They are as follows:-

a) One map under special Map series
entitied “India: Distribution of Basis
Rasources” on the basis of physical
quality of life index measure.

b) Two volumes of short papers of the
above National Seminar (NATMO
Momonphmw)

c) A 1991 conmycobhrland-
endar on Bsba Ssheb Or. B.R,
Ambediar and distributed in Central/
State Gowt. offices and also givento
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. of horizon: Atribute to his personality”
(NATIAO Monograph No. 1) was re-
leased for circulation by then Hon'ble
Ex Prime Minister of India, Shri Chan-
dra Sekhar at Ambedkar Mela, at
DST Pavallion in New Dethi on 14th
April, 1991. Videofilmwas alsomade
by the DST on this occasion.

The programmies plannsd ducing 1991-52 arz as folbws:

Department of Bictechnokty augroved the following 2 schemes for mplemenla-
tion:-

1. Establi~riaentof Micd: Training Demonstration and R& D Centre for Fallen Carcass

Utiliszci o under Indizn socio-economic conditions through combination of biotech-
nolog«. :| and other techniques to benefit the weaker-sections of society.

2.  Biotechnology for unprovmgthe health of SC/ST Communl!y.

| Besdumefolhwmbmproposalsamboh\gmredformndﬁuhyband-
Biotechnology.

1. Bictechnolngies for SC/ST women (Bnlechnology Development, Transfer and
kaplementation).

2. Deaelopmemandumisaﬁonomatural thumrialsfor&:onomicUpﬁftmontof
wmswbmmTrbdMas

3. mmd&mmmcla.mmmwmmha
school health programme of children between the ages of 5-16 years.

4 Promotion of S & Tfor SC/ST papulation.
In addition, the Ambedkar Centenary is also being celebrated through various programes
o lika Camin vs, Exnibitions, Open houses, essay writing competition, quiz contest, pro-
granmes on kcal TV ete. by the 25 Universities/ lTs etc. where the Dopmmomha
sponsored M.Sc/M.Tech and Post-Doctoral teaching programmes.

Minisiry of Health and Family Watlare

Com ".”m .
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ing a substantial 92 for the purpose.
percentage of seats for
candidates belonging to
SC/ST. These schools will be
named after Dr. B.R. Ambedkar.

2. ICMR would take up research )  TheICMR's regional medical cen-
studies on diseases to which SC/ tre at Jabalpur, Port Blair,

STs are generally prone. Dibrugarh and Jodhpur are
specifically working on tribal
health problems in those ares.
ii} The ICMR has initiated

" Babasaheb Dr. B.R. Ambedka: .

Centenary Award of the values of
Rs. 1 lakh for excellence in bio-
medical research.

3. Priority to the strengthening Babasaheb Ambedkar Centenary
of laboratory facilities at PHC/{ Hospital at Rohini in Delhi
dispensaries, located in is being set up. Foundation stone
areas with more concentration ‘laid on 19.11.91.
of SC/ST population.

Department of Personnel and Training

1. Special Recruitment drive for The special recruitment drive has
SC/STs o fulfil the reservation bzen good in the Gove nment, PSUs
quotas. and Banks. Details of the latest

position given in point 22 of agenda
item MO. 3.
Ministry of Finance

1. Onenuﬁoocohwithapomait Commemorativo coin relaased on
of Dr. Ambedkar to be releascd. 14.04.91. o

2. Starting a new insurance schema

" for the Safai Kermacharis’ by
the LIC. -
Wellare Minister wrote fo Finance

s ,ma.spauqmm-

1 - i
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Comments
ment Drive for SC/ST by the Minister for progress report etc.
Banks and other financial on 18.7.91. Finance Minister
institutions. acknowledgement dated
24.07.1991.

. The indian Bank Association to

facilitate distinguished SC/ST
Social workers.

Hnldryof Human Resource Development

Department of Education

Programriies

. An antho'cgy basin on

Dr. Ambedkar’s writings and
speeches.

National seminar on Babasaheb
Babasaheb Ambedkar and
inequality in Indian Society,
particularly Education

. A video programme on Dr.
Ambedkar's thoughts.

Essay competition for School
chiidren.

. Special lectures high-
lighting his ideas on education.

A sum of Rs. 4.12 lakhs has been
proposed which is to be met within
general budget for 1990-91. The
status of action taken on the above
is:-

The anthology has been drafted.
&t is being processed for final

presentation.

Action has been initiated on
provision of video programmes.
1t is expected to be available for
transmission shortly.

The essay compatitions are
expected to be conducted by
the end of April, 1991 and the
State & National awards would
be given by the end of Juna,
1991.

- Regional Colleges oi Education
NCERT would be organising
special lectures.
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6. Special enroliment drive for
SC/ST. :

. To bring out a biography

of Dr. Ambedkar under national
- biography series in Marathi and
Hindi.

. Afive day programme of essay

MARCH 5, 1922
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6. The universities and colleges

have been advised to take all out
efforts to ensure full
implementation of reservation in
admission of SC/ST students in
all courses of faculties/deptts.

-in Universities Colleges.

Two Monitoring Committees (general
higher education and technical educa-
tion) have also been set up to monitor
the progress in the matter. The UGC
also approved reservation of SC/ST
teaching posts in all Universities re-
ceiving 100% maintenancegrantsfrom
the UGC. Monitoring Committee for

technical education have directed IITs

to give adequate publicity through
local media to make more SC/ST stu-
dents appear for Joint Entrance Exam.

7. Published.

8. The Navodaya Vidyalaya Samiti

Centres on the life, ideals and

writing, debate exhibition of and Kendriya Vidyalaya Samiti
Ambedkar’s life and visiting the organised special programmes
colonies of poor and undertaking on the Mahaparinirvan Diwas of
cleanliness drive and fiteracy Dr. Ambedkar. Essay and debate
programmes by all the Navodaya competitions and exhibitions on
Vidyalayas, Central Tibetan the life of Dr. Ambedkar have
School & Kendriya Vidyalayas. been organised. Cleanliness
o drive and literacy programmes
were also organised through
Kendriya Vidyalayas.

. Financial assistance to Kerala 9. The UGC has sanctioned University for
Organising annual financial assistance to Kerala
memorial lectures on Dr. Ambedkar. University for organising Annual

. Memorial Lectures on Dr.
Ambedkar.
Department of Youth Affairs & Sports
Programmes Zommoents
. Group discussion at NSS The Deptt. sponsored several youth

camps based on the theme of Dr.
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achievement of Dr. Ambedkar. Ambedkar and Social Justice at
various centres, Amaravati, .

2. Debate at 400 Nehru Yuvak Mhow, Jammu, Delhi and Guwahati.
Kendra on the life, values Thousands of youth from weaker
and struggle of Dr. Ambedkar. sections participated in the camps.

3. National integration Camps The background material & resour-
and exhibition by about 1000 ce persons were provided by the
volunteers from NSS, NYC and Centenary Celebration Division of
voluntary organisations to . the Ministry of Welfare for the
highlight various facts of life youth camps.
of Dr. Ambedkar.

Department of Culture

1. Educationaltours and cultural camps forthe Basti (slum) children of Delhihave been
organised during January to March, 1991.

2.  Educational programmes for street children including cultural camps were organised
at New Delhi.

3.  Aspecial workshop was organised for Harijan basti girls. The Delhi school of social
work has adopted a Harijan basti at Bhurari village and started a Gram Mahila Kendra
there.

4. The centre for Cultural Resources and Training (CCRT) organised serval pro-
grammes including orientation courses, educational tours for mentally handicapped
children at various charitable and voluntary institutions run for them.

Ministry of Information and Broadcasting
. Programmes . Comments

1. Different sections of AIR have broadcast vari-
ous programmes during the centenary cele-
brations. In addition Yo the broadcast on Na-

"tional Hook-up, AIR stations have broadcast
about 2900 programmes during the period
14,04,1991 10 24.04.1991. This included, fea-
tures, taks, panel discussions, Radio Reports
and national programmes etc. in all the lan-
guages. in the National Hook-up AIR broad-
cast the following programmes in connection
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withmocomarycebbraﬁomd&has:hob
Dr B.R. Ambedkar: :

1. LandmafksintholloofDr. Ambedkar.

2. Spotiight: Dr. Ambedkar - His Mission and
Relavance.

3. Dr. Ambedkar Ka Sangharsh

4. Voice for the Voiceless - Featurs.

5. Foature (Hindi): “Samta Ki Vibhooti - Baba
- Saheb Ambadkar”.

6. Samachar Darshan : Bharat Ratna Award
~ Conferred on Dr. Ambedkar.

7. Newsreel: 1. Meeting of the National Commit-
tee for Centenary Celebrations of Dr. Am-
bedkar. 2. Scheme to provide one iakh houses
towedmseetmsdumﬂnamnuyoah-
bratlonsofDr Ambedkar.

8. Charcha Ka Vishai Hai: Social Justice.

9. Talks on ‘Dr. Ambedkar Ki Samaj Seva’ and
‘Desh Nirman Mein Dalit Andolan Ki Bhumika’

- All stations of AIR aiso broadcast The Saying

of Dr. Ambedkar. AIR covered the Ambedkar
Mela organised by the Ministry of Welfare at

- RamlilaGroundsinthe Capitalfrom 14.04.1991.

H.  Alithe Doordarshan Kendras put out (i) a TV

. report on the unveiling of portrait of Dr. B.R.

Ambedkar in Parliament’s Central Hall, (i) a

C , ... fimonDr. Ambedkar entitied “Kranti Surya® (a
s I FlmDMsbn'sdownmy)mMon
o . S 14.04.1900 Ammmmﬁm

S e
i~
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gional languages highlighting the contribution
of Dr. B.R. Ambedkar for the upliftment of the
weaker sections of the society. Doordarshan
also arranged the coverage of the Mindk.
Mela" organised at Ramiila Grounds from 14th”
April 1991. In addition to the above, special
programmes were alsotelecast by Doordarshan
during the centenary year 1990-91.

A special programme was telecast on 6th
December, 1990 in the National Network by
Doordarshan Kendra, Bombay.

. 111015panuriali#ﬂérahienﬁﬁod'8hakri

Ani Phool” written by Shri Madhu Manghesh-
kar Karnik and produced by Doordarshan
Kendra, Bombay was cormmenced for telecast
on 3.12.90. The last episode was telecast on
14.04.1990 on the occasion of birth anniver-
sary of Dr. B.R. Ambedkar.

. Adequate coverage was also provided to the

public functions in connection with the “Ma- .

haparinkwan Divas”. .

Auriaoiecpiaoduonor.mmpu-

duced by Quazar Communication, Bombay

was telecast.

A documentary of 30 minutes duration entitied
“Bharat RatnaAmbodlmfwas also made.

A 13 episode serial entied “Dr. Ambedkar
Wmmndbyboordauhmkm

.Bombly

Doordarshan Kendra, Bombey has also pro-

duced various programmes of 25 mlmms'

o durdoninManthl

"».uunmmmmmma-‘_
-"‘naodbpmdtmdaum.mumr{mhf
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connection with the centenary celebrations of
Dr. Ambedkar in their regional languages.

DAVP has taken the following steps for centen-
ary celebrations of Dr. B.R. Ambedkar:

Two press advertisements were issued in April,

1990. One of them carrying the message “He
taught us to hold our heads high® was issued to
newspapers and periodicals all over the coun-
try and another invited people to attend the
“virat Sammelan” organised at Ambedkar Sta-
dium on 14th April, 1990. A Press advertise-
ment was released to newspapers throughout
the country in December, "90 on the occasion of
“Maha Parinirvan Divas” of Dr. B.R. Ambedkar.
A full page supplement in 8 newspapers was
also brought out in the moth of April, 1991.

A folder title “Indomitable Fighter for Social
Justice - Baba Saheb Dr. B.R. Ambedkar” was
brought out during April, 1990 in English and
Hindi under the PM Speaks series. A booklet
titled “Bharat Ratna Baba Saheb Dr. B.R.
Ambedkar Samajik Nyay ke Parineta” on the
life, works and achievéments of Baba Saheb
was brought out for distribution throughout the
country. A brochure titled “Dr. B.R. Ambedkar”
giving brief bio-data on the life and works of
Baba Saheb was also brought out in English
and Hindi on behalf of Department of Posts.

A special two days exhibition highlighting the
development of weaker sections of society was
put up at the “Ambedkar Mela™ organised at
Ambedkar Bhavan, New Dethion 13thand 14th
April, 1990 under the title “Development of
Weaker Sectioris at a Glance”. As a par of
Celebrations of Birth Centenary of Bharat Ratna
Dr. B.R. Ambedkar, a special exhibition on the
ife of Dr. Ambedkar was organised in palia-
ment House on 1.12.1990. The exhibition was
held upto 12.12.1990. This exhibition is being
put up regularly in different parts of the country.
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.Programmes - Comments

T g

4. Large number of hoardings in English and
Hindi carrying quotations of Dr. B.R. Ambedkar
were put up.in the capital and other parts of the
country. Besides, 600 Kiosks on Dr. B.R.
Ambedkar were displayed during April, 1991 in
Delhi and Bombay. Two posters in English,
Tamil , Hindi, Telugu and Marathi were also
displayed through out the country.

iv. A documentary film on Dr. B.R. Ambedkar
produced by Films division was telecast on the
National Hook-up of Doordarshan on
14.04.1990. Films division also released a film
produced by Government of Uttar Pradesh on
Dr. Ambedkar during the centenary year 1990-
1.

v. As part of Dr. Ambedkar Centenary Celebra-
tions, the Publications Division published vari-
-ous articles/write ups in its various journals/
books. .

vi. DFP organised various programmes through
its 257 Field Publicity units and 22 Regional
Units.to mark the.centenary celebrations of
Baba Saheb Dr. B.R. Ambedkar during the
year 1990-91. . .

-

Programmes for 1991-92.

B >

. DPD Journals will continue to bring out more articles on Dr. B.R. Ambedkar. - < "

The exhibitions being conducted by the Division from time to time on various occasions
will display books on Dr. Ambedkar in a befiiting manner. .

The Division will transiated the volumes of collected works of Dr. B.R. Ambedkar from
English into Hindi and 9 other Regional languages. A )
A newly erected exhibition with 200 rare photographs on the life and achievement of
Baba Saheb Dr. BR.AMrhb*ugmeroguladyovorymmhatdﬂmm
places throughout the country.

X ‘MWﬂmempmwmbndwmmm in'

’,D‘“mh' 1991 and Dr. m:mmon 14thApﬂ.1992
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Programmes planneditelecast on Dr. B.R. Ambedkar during the extended year celebration

S.No. Name of Kendra - Name of Programme Date of
_ Telecast
1. DDK Jallandhar Special Programme on Dr. B.R.  April, 1991
Ambecsar
Rural Programme May & Sept. 91
Programme for families July, 1991
Children Programme Nov. & Dec. 1991
Youth Programme January, 1992
Programme on Freedom
fighters Feb, 1992
Special programme April, 1982
" 2. DDK, Hyderabad The following programme
have been planned from
April 1991 to April
1992. s

1. Special song on Ambedkar
produced by the Social Weltare
Depit. of Govt. of Andhra
Pradesh April 1991

2. Intermedia Feutival on the
Ambedkar Centenary. A
Consolidated TV report.

3. Sponsored songs on Ambedkar
‘by the Deptt. of social Welfare .
Gowt. of A.P. (Two parts) May, 1991

4. Ballet on Dr. Ambedkar by
Soumitri and Party (Two June, 1991
parts)

5. Dr. Ambedkar, the constitution
maker- A discussion Participa- .
rta are being finaksed. July, 1991

T Wy
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S.No. Name of Kendra Name of Programme Date of
| Telocast

6. Postic symposium on the life
.~ contribution of Dr. Ambedkar August, 1991

7. Chandalika - A ballad by smt
shoba Naidu and Party Two
Parts Sept. 1991

3. DDK,Cuttack A. 1. .Coverage of Centenary Cele-
brations included in regional
News Bulletin for 30 seconds
on 1st April. ’ April, 1991

2. Coverage of Gentenary
Celebrations T/C for 2 minuites
in News round on 5th April, 91,
Also coverages of centenary
celebrations T/C45 seconds in
regional news bulletin on 14th
April, 1991.

3. Aprog. titled in memory of Dr.
for a duration of 15 minutes
in the prog. for youth T/C on
the 15th April, 1991.

B. Progs. Pianned for T/C in future

1. During the current quarterly
schedule of prog. Photo
there and works Dr. Ambedkar
for a duration of 18 minutes
schedule on 24th May, 1991. May, 1991

2. Suitable items will be planned
in future quarterly schedule
and delails will be intimated in
due course.

4. DDK. Bangslore .
1. a) Garlanding of Dr. B.R. Ambedkar
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S.No. Name of Kendra

Name of Programme

Date of
Telecast

- 15.4.91

18.4.91

2.

3.

b)

c)

d)

e)

b)

a)

~ statue by the Chief Minister

of Kamataka and other
dignitorias

Pubilic function in front of -
Vidhana Soudha (State Gowt.)
and Cultural Function.

Laying of foundation for
Ambedkar Bhavan by

the chief Minister of Karnataka
and mass rally and torch.

Celebration of Dr.

Ambedkar Birth centenary
and civic workers day by
City Corporation of Bangalore
presided by the Mayor,
Bangalore City.

Unveiling of Dr. B.R.
Ambedkar's Status at

~ (with Photographs)

Procession held at ‘Bellary’
on Centenary Celebrations
celebrations of Dr. Baba
Sahab Ambedkar.
Weekly round - Cultural
programme Clippings.

Report on Dr. B.R.
Ambedkar birth Centenary
Celebration held on 14.4.91
at Bangalore.
Discussion on Dr. B.R.
Ambedkar's thoughts

Feature on Dr. B.R.

April, 14th 1991
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S.No. Name of Kendra

Name of Programme

Date of
Telecast

5. DDK, Ahmedabad

b)

c)

0.

"

Ambedkar's life and
contribution (in Kannada)

Programme on Bhimjyothi
— Ambedkar’s ideas
propagation through music,
ballet, street plays etc. for
rural folk (In Kanada)
Discussion on Dr. B.R.

Ambadkar's contribution
(In Urdu)

Letters of Babasaheb

Important events and places’
connacted with Babasaheb

Vadodarani Vyathakathe Ane
Babasaheb

Reminances of Eabasaheb

Unity, Integrity &
Babasaheb’s contribution.

Thus Spoke Babasaheb

Social Justice, Justice &
Babasaheb

Youth & Bahasaheb

Literature of Babasaheb
Ambedkar

Women's Education &
Babasaheb

Concept of Sodial Justice

-
v
\i
[0

April, 2nd, 1991
9.4.91

14 4.91

18.4.91

21.4.01

30.4.91

May, 7th 1991

24591 (14591)
215091

28.5.91

June,4th, 1991
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S.No. Name of Kendra Name of Programme Date of
Telecast
12. Social Justice Babasaheb‘s
Contribution " 11.6.9
13. Reminiscence of Babasaheb by
" V.J.Parmar 18.6.91
14. Inspiring Anecedote from
Babasaheb’s 25.6.91
15. Life and Mission of Babasaheb
Part | July, Sth, 1991
16. Life and Mission of Babasaheb
Part li 23.7.91
17. Quiz on Babasaheb 6.8.91
. 18. Freedom struggle and Babaséheb
by B. Pandya 20.8.91
19. Reminiscence of Babasaheb
by Ramlal Parikh 3.9.1991
29. Pune Pact and Babasaheb 17.9.91
21. First Round table Conference
& Babasaheb Oct. 1991
22. Second Round Table Conference
and Babasaheb 15.10.91
23. Third Round Table conference
and Babasah~h 29.10.91
24. Samta, Samat a~d Nyay 12.11.91
25. AMichitect of Constitution
Babasaeb 26.11.91
26. Anjali to Babasaheb on Death
An .ersary 6.12.91
27. R>minesrance of Babasaheb 24.12.91
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S.No. Name of Kendra

Name of Programme Date of
' : Telecast
28. Thoughts of Babasaheb on
Religion 6.1.92
29. Social Justice and Babasaheb
by Justice V.H. Bhagavia 20.1.92 .
30. Books on Babasaheb by Prof.
P.P. Jyoﬁtar 18.2.92
31. Social Justice and Babasaheb
by Valjibhai Patel 3.3.92
3é. Babasaheb on the Floor of
Parliament by Yogendra :
Makwana 17.3.92
33. Babasaheb on the Floor of
Parliament by Pravin
“Rashtrapal 31.3.92
34. Babasaheb and Gujarat 7.4.92
35. Thus spoke Babasaheb 14.4.92
6. DDK, Rajkot
1. Dr. Ambedkar and his vision
for the upliftment of Women
and interview with. Dr. Shantaben
Chavda, Ex. MLA. (To be tele- April, 1991 to
cast in Women's Programme). '

Dr. Ambedkar and his
social philosophy. A discussion.

. Dr. Ambedkar’s contribution

to the Indian Constitution.

(An interview with Constitution
Expert-preferable a Lawyer
of Judge.

Dr. Ambedkar's vision for
the downtrodden people and

92. April
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S.No. Name of Kendra Name of Programme Date of
. Telecast

10.

1.

7. DDK, Lucknow

backward class people. An R
interview Dr. Mahesh Pandhya.

Ambedkar’s and his thoughts
on Buddha as for as humanity
is concemed.

Dr. Ambedkar's advice to
Indian Youth. To educate,
To-Co-operate and to

fight for the injustice.
{Discussion among the youth
in Programme).

Padhe Likhe Longoone Muze
Dhoka Diya—A discussion
among D.J. Somaya,
Dulpathbhai Rathod, Shimali
Vanraj.

Hindu Code Bnll’ Discussion
among Parikshit Rathod,

“His role in preparing the
Constitution’ - A discussion
among Dr. Shitanshu Mehta,
Principal, AM.P. College, Rajkot

‘People Opinion in rural

Areas’ - Visit to Rural Area
at Bandra Village in Gondal Taluka.

Songs Dr. Ambedkar by
Hemant Chauhan with Vujual.

. Segment on Dr. B.R. Ambedkar

under prog. Bachchon Ke Liye.  April, 12th

Yug Purush Dr. Ambedkar
under prog. Asj kal o 15.4.01
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S.No. Name of Kendra

Name of Programme .

Date of
Telecast

8. DDK, Jaipur

Segment on Dr. Ambedkar
under prog. Chaupal and Yuv
Darshan

TV Report on Dr. Ambedkar
‘Birth Anniversary in is saptah
Pradesh Mein.

Twelve Programmes under

.~ Rural Section Chaupal on

4,

5.

Fourth Wednesday Depicting
live and Achievements of Dr.
Ambedkar two prog. under
youth Section on first
Minday of June 1991

and April 1992 one
programme under Aaj Kal

-in connection with the closing
centenary of Dr. B.R. Ambedkar

in April 1992. One
Documentary of Twenty MTS.
Duration presenting life and
works of Dr. Ambedkar on
Fourteenth April 92 (total
Sixteenth Programmes are
Schedule from May 1991 to
April 1992. '

Ghaq:al Dr. B.R. Ambedkar

Nanhiduniya ? Dr. Ambedkar

Ka Jeevan Vrit

Samayki? A prog. on Dr.
Ambedkar

English Prog. A Prog on
Ambedker

Seraswati ? A Prog. on
Dr. Ambedkar '

15.4.91
18.4.91

May, 1991

- 5.4.91

14.4.91
23.491
'105.91

15591
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S.No. Name of Kendra Name of Programme ' Dateot = *
Telecast

6. [ is further proposed to
. Schedule prog. in our’

Special audience item as

per details given below:-

(a) Youth Programme August, 1991
(b) Sarswati October, 1991

(c) December, 1991

(d) Chaup Al March, 1992.
9. DDK, Trivandrum
1. India after Ambedkar 14.4.91 & April
Option Prog. 19, to April 92,

2. Ambedkar Villages -
Documentary

3. Labour laws of Dr. Ambedkar
Discussion

4. Quiz programme on the
life and works-of Ambedkar

© 5. Songs on Dr. Ambedkar
by Swati Group. Troupe
established to propagate
Ambedkar's ideals.

10. DDK, Cakutta

1. Different aspects of Life April, 1991 to

and works of Dr. Ambédkar

between April 91 and April 17.5.91, 23.5.91
92. Following are of the 11.6.91, 19.7.91
prog. T/C to be T/C. One 13.8.91, 30.8.91
Special Programme also 18.9.91, 12.11.91

to be telecast on (14.4.91) and 20.2.92
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Datev of

S.No. Name of Kendra
i : Telecast

Name of Programme

11. DDK, Nagpur Programme on Centenary

of Dr. Baba-Saheb Ambedkar
will be planned with
Coordinations of Doordarshan
Kendra Bombay to avoid
repeatition of programme

as Doordarshan Kendra Nagpur
but having suitabie chunk

to telecast the programme.

Ministry of External Aihlrs

Programme for 1990-91

1. Plan to organise a lecture
series in Delhi and a few
other selected cities by an
eminent and leading foreign
scholar who has done direct
work on the Constitution of
India and on the life and work
of Dr. Ambedkar.

Being organised in 1991-92

Assistance to the Humboldt
University for holding a seminar
on “Dr. Ambedkar and Reforms
in Modern Indian Society”

A representative of the Gowt. of
India was sent to the Inter-national
Seminar on Dr. Ambedkar organised
by the Humboldt University, berlin

spared over two days (June
6.7.1991) in which participants

- will be from berlin and from
elsewhere from Germany and
Europe.

in June, 1991.

~ Programmes planned during 1991-92

1. The Indian Council for Cultural Relations (ICCR) will invite two eminent foreign to visit
India to give lectures in early 1992 on the life and wotk of Dr. B.R. Ambedkat.

2. The ICCR will publish in book form the English ttanslition of the papers presented
Colluquim on Baba Saheb Ambedkar (at Humbolt University, Berlin).

3.  Together with the Coordination Division of the Ministry, the ICCR is seeking to locate
and compile audio-visual material on Dr. Ambedkar's foreign visits and interactions.
Efforts are being made to obtain this material by ‘our Heads of Mission in Bonn,
London, Washington, Kathmandu and Rangoon.
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Ministry of Industry ‘
Department of Ha;avy Industry:
Programmes Comments
i. Programme for adult Literacy ) 1 .Hindustal.n Salts Ltd. Heavy Engg.

Cables Ltd., and Scooters India

ii. Distribution of writing material
for school children nearby
villages having predominantly
Harijan and backward classes
population

iii. Conducting of debates, essay
competitions etc. on the
subject.

Cormpn. Ltd_, Ranchi, Hindusian

Ltd., opened Adult Education
Centres at their units. Distributi-

on of of writing material for school
children in nearby villages having
predominatly Harijan and Backward
Classes population was also taken
up by them. “Baba Saheb Ambedkar
Centenary Sports meets” were

[ Translation)

Sri Lankan Refugees

*135. SHRI G. MADEGOWDA: Will the .

Minister of HOME AFFAIRS be pleased to
state:

(a) the number of Sri. Lankan refugees
who migrated to India during each of the last
three years; and

(b)the expenditure incurred by the Union
Government on them dunng the above pe-
riod?

THE MINISTER OF HOME AFFAIRS
(SHRI S.B. CHAVAN): (a) Governments of
Tamil Nadu and Orissa have reported arrival
in India of 1,22,296 Sri Lankan refugees
during the last three years. The year-wise
breakup is as follows:

Year No. arrived
1989-90 3,557
1990-91 1,18,732
1991-92 B 4

1,22,296

(b) Expenditure of Rs. 39.03 crores has
so far been incurred by the Union Govern-
menton providing relief facilities and accom-
modation to these refugees during the above
mentioned period.

Development of Tribal areas

*136. SHRIRAJESH KUMAR:
SHRIMATISHEELAGAUTAM:

Will the Minister of WELFARE be
pleased to state: .

(a) whether the Government propose to
set up an apex body at the national level for
the expansion of co-operatives set-up in the
tribal areas; '

{b) if so, the details thereof; and
(c) if not, the reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) to (c). An apex body
at the National level i.e. Tribal Co-operative
Marketing Development Federation of India
Limited (TRIFED) has been set up with the
following objectives:
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(i) To organise and plan the growth
and development of natural prod-
ucts and their trade on rational,
scientific and commercial basis in
the interest of the tribal population
in the country;

(i) To strive to ensure higher eaming
and larger employment opportuni-
ties for the tribal population by for-
mulation of suitable economic
schemes based on natural prod-
ucts;

(i)  To ensure full utilisation of natural
products available in the tribal ar-
eas by exploring new uses forthem
and by improving their marketabil-
ity through organised effort;

(iv) To bcots the economic and com-
mercial viability of the Tribal Devel-
opment Co-operative Corporations
(TDCCs), Forest Development
Corporations (FDCs) and other
State level agencies dealing with
procurement, processing and mar-
keting of natural products by pro-
viding marketing support to them.

(v) To identify items of Minor Forest
Produce (MFP) in ditferent States
to bebrought under the ambitof the
co-operative marketing and make
recommendations for fixation of
manimum prices of such MFP in
the tribal areas by each State.

[English)
South-South Co-operation
*137. DR. RAVI MALLU: Will the Minis-

_ tgr of EXTERNAL AFFAIRS be pleased to
Ei!ate

(a) whether the Government propose to.

/ utilisethe services ofthe non-Governmental

PHALGUNA 15, 1913 (SAKA)
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Organisations to promote South South co-
operation;

(b) if so, the details therecf;

(c) whether the Government are aware
of the recent South Asia Craft Meeting held
in New Delhi; and L

(d) if so, the details thereof and the
support rendered by the Governmentto such
activities? ’

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). Government is engaged in promot-
ing South-South co-operation through all
possible appropriate channels. A case in
point is the participation of the representa-
tives of the apex industry organisations from
India, inthe parallel meeting of businessmen
and industrialists from G-15 countries, held
concurrently with the Caracas Summit on
27-29 November, 1991. It has been decided
that the meeting of businessmen and indus-
try representatives will be an institutional-
ised annual event accompanying the future
Summit Mestings.

(c) No, Sir.
(d) Does not arise.
Consumption of Milk
*138. SHRI SOBHANADREESWARA
RAO VADDE: Willthe Minister of AGRICUL-
TURE be pleased to state:
(a) the per capita consumption of milk

during each of the last two years, State-wise;

- (b) whether there was considerable
increase in milk production during the above
period in North-Eastern States; and

.' {c) if not, the stebs taken to encourage
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production of mitk in Assam and other North-

Eastem States?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) A Statement
is attached. -

() k is estimated that there was a
5.85% increase in Mik production in the
North Eastern States in 1990-91 over the
production in 1989-90.

(c) Inspite of increase in milk production
problems of the North Eastern States, the
following measures have-been taken to in-

- creasethe production of mikk inthese States:—

MARCH 5, 1992 .
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(1) Ateam of senior officials has visited
Assam recently to assess the various meas-
ures required to improve the animal hus-
bandry and dairying sector in the State in-
cluding steps to increase milk production.

(2) An Integrated Dairy Development
Project is proposed to be taken up from
1992-93 in non-Operation Flood, hilly and
backward areas including the North Eastern
States as part of the Eighth Five Year Plan.

(3) In addition tothe various Central and
Centrally Sponsored Schemes, the North
Eastem States are being assisted by the
North Eastern Council and under the special
component plan and Tribal Sub-Plan.

STATEMENT

*Per Capita Wndmm 1989-90 and 1990-91

7.

SL No. State Per capita consumption of mik kl. KI.Kgs./annum
'1989-90 1990-91-

(provisional)
1 2 3 4
1. Andhra Pradesh 47.7 485
2. Arunachal Pradesh 50.1 49.8
3 Assam 257 266
4, Bihar 35.2 35.8
5. Goa . 205 20.0
8. Qujarat 81.8 844

Haryana 1949
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SI. No. State Per capita consumption of milk ki, K.Kgs./annum
1989-90 1990-91
" (provisiona))
1 2 ' 3 4
8. Himachal Pradesh 102.9 108.6
9. Jammu & Kashmir 65.9 73.2
10.  Kamataka 52.4 53.7
. Kela | 544 56.6
12.  Madhya Pradesh s 127
13 Maharashtra 432 485
14.  Manipur . 483 , 450
15.  Meghalaya 28.3 281
16.  Mizoram 137 . 117
5 17.  Nagaland 30.9 40.0
18.  Orisea 140 148
. 19.  Punjsb 250.4 2547
. 20.  Rajasthan Y ' 1004
2 | smm 0 ’ e
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185 ‘ 186
Sl. No. State Per capita consumption of mik kl. Ki.Kgs./annum

1989-90 1990-91
(provisional)
1 2 n
23. Tripura 10.6 11.0
24, Uttar Pradesh 69.5 723
25 West Bengal 434 443
Agricuiture as an Industry (a) whether the World Bank team had
recently visited India for identifying places
*139. SHRi MRUTYUNJAYA  forestablishing vegetables and fruit centres;
NAYAK: :
_ SHRI SHANKERSINH (b) if so, the places identified by the™
VAGHELA: - " team; and

Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government havetaken
any decision to declare agriculture as an
industry;

(b) it not, the reasons therefor; and

(c) the present status of the proposal?

THE MINISTER OF AGRICULTURE

(SHRI BALRAM JAKHAR) (a) to (c). The
matter is being examined in depth in consul-
tation with other concerned Ministries/De-
partments of the Government of India,

Vegetabie and Fruk Centre
“*140. SHRIM.V.V.S. MURTHY: Willthe

‘iinister of AGRICULTURE be pleased to

(c) the aid given by the World Bank for
establishing these centres?

THE MINISTER OF AGRICULTURE
(SHRI BALRAM JAKHAR): (a) No, Sir.

(o) and (c). Questions do not arise
Howaever, a feasibility study for evolving a
project to create a grid for marketing fruits
and vegetables is currently being under-
taken by National Dairy Development Board
(NDDB). The study is being financed by the
World Bank.

[ Translation)
Solil Testing Laboratories
*141. SHRI HARIKEWAL PRASAD: -
SHRI RAM LAKHAN SINGH
YADAV;

Witl the Minister of AGRICULTURE be
pleased fo atate: - ' o )
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(a) the details of thework undertaken by . -
soil testing laboratories in the country; SI. No. Location

(b) the places in Uttar Pradesh and .
Bihar where these laboratories are located;

and 4 Ghaziabad
(c) the notable achievements made by . 5.  Meerut (2 labs)
these laboratories in these two States? ’ ‘ _
6. Faizabad ( 2 labs)
THE MINISTER OF AGRICULTURE -
(SHRI BALRAM JAKHARY): (a) Soll Testing 7. Sultanpur
Laboratories ar under the control of State . :
Governments. These are of two kind viz. (i) 8. . Pratapgarh
static, and (ii) Mobile. '
' S 9, Gonda
Soil samples are analysed by the labo- o :
ratories and recommendations made on - 10. ~  Baharaich
fertiliser-use. Water samples are also ana- . ) ’
lysed by some laboratories to determine the " Barabanki
- quality of irrigation water. Therearé463Soil ~~ ~ =~ = =~ '~
Testing Laboratories in the country analys- 12. Agra ( 2 labs)
ing about 5 million samples annually. :
13. Mainpuri
(b) A Statement is attached. :
‘ ) 14. Etah .
(c) Approximate number of samples
analysedinthesetwo Statesareasfollows:— -~ 15. . Mathura
() Uttar Pradesh - 9.53 lakhs 16. Aligarh
(i) Bihar - 1.55 lakhs 17. Varanasi ( 2 labs)
Besed on analysis of soil samples as 18. Mirzapur
above, farmers are advised on the optimum .
dose and combination of fertiliser nutrients 19. Jaunpur
required for different crops. .
- 20. Ghazipur
No. of Soil Testing Laboratories in Uttar
: Pradesh 21. Ballia .
Si. No. Location 22 Bareilly ( 2 labs)
1. Saharanpur 23 Badaun
2. Muzaffarnagar 24. - Shahjanahpur
3 - Bulandshahar 25 Philiphit
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26. . Lucknow ( 3 labs) 48. Tehri
27. Unnao 49. Uttarkashi
28. Raibarelly 50. Dehradun
20. Sitapur st Moradabad ( 2 labs)
30. Lakhimpur .52 . Rampur
31. Hardoi 53. Bijnor
32, Aliahabad ( 2 labs) 54, Nainital ( 2 labs)
33 ‘Fatehpur ' §5. Almore ‘
34. Kanpur ( 2 labs) 56. Pithauragarh
3s. Etawsh = 'No of Soil Testing Laboratories in
Bihar
. 36. Farukhabad
Sl. No. Location
37. Jhansi (2)
1. Arrah
38. Banda :
2. Nalanda
39. Hamirpur
) 3. Dehari-Rohtas
40. Lalitpur : :
. , 4, Gaya
41. Jalaun
S. Aurangabad
42. " Gorakhpur ( 4 labs) .
Co 6. Nawadah
43. Basti
7. Ranchi
4. Deoria
8. Chekardharpur
48, Azamgarh ‘
9. Latehar
48. Paur , '
10, Girldhh
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Location

Sl. No. Sl No.  Location
1. Dumka 33. - Patna ( 2 labs)
12. 'Linipara' ’ 34 . " Sabour
13. Saharsa 35. Kanke-Ranchi
14. Pumea 36.. D.V.C. Hazaribagh
15. Katihar ar. Sindri (2labs)
16. KADA Saharsa 3. Barauni ( 2 labs)
17. Madhubani ( 3 labs) Centre-State Relations
18. Darbhanga 1399. - SHRI VILAS MUTTEMWAR:
. SHRI KAMLA MISHRA
19. Samastipur MADHUKAR:
20. Muzaftarpur Will the Minister of HOME AFFAIRS b
pleased to state:
21, Bettaih
(a) whether the Government propose to
22. Vaishali review the Centre-State relation keeping in
view the demand of the States for more
23. Sitamarhi financial and administrative powers; and
24, Piprakoth{ — Motihari (b) it 0, the time by which the review wil
. be made?
25. GADA Muzzatarpur
THE MINISTER OF STATE IN THE
26. Chapra ( 3 labs). MINISTRY OF PARLIAMENTARY AFFAIRS
. AND MINISTER OF STATE IN THE MINIS-
27. Gopalganj TRY OF HOME AFFAIRS (SHIR M.M.
JACOB): (a) and (b). The Centre-State rela-
28. Siwan tioris are governed by the provisions of the
Constitution. The (Sarkaria) Commissionon
29. Munger Centre-State Relations which was set up by
" the Government in June, 1983 to study the
30. S.ST Lab. Patna working of the existing arrangements be-
& tween the Union and the States expressed
& 3. - Khagaria the view in its report (1987) that the working
of the Constitution since its inception, dem-
32,

mmmtwm ‘

onstrated that its fundamental scheme and
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thetestoftime. ltistek thatthe Centre-State
relations are evolutionary in nature and
provisionsofthe Constitutiongoverning them
have to be under constant review. The
Constitution has been amended number of
times to adjust its working to the changing
situations.

[English]
Amia Cultivation

1400. SHRIMATI VASUNDHARA

RAJE: Will the Minister of AGRICULTURE

be pleased to state:

(a) whetherthe Union Government have
beenassistingthe States forincreasing Amla
cuftivation;

(b)cfso,tmsmtoswhenbestvamms
of amla are grown;

(c) whether there is a great demand for
Amla inthe intemational market in view of its
rich nutritional and medicinal value; and

(d) if so, the steps taken to increase
area under amia cultivation

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
There is no Central assistance for the culti-
vation of Amia. Under All india Co-ordinated
Ressarch Project on Arid Zone fruits being
implemented by ICAR two improved varie-
ties of Amia have been released, which are
superior in yield and quality to existing culti-
vation. ’

{b) Amla is grown extensively through-

vation of Amia is most popular in Uttar
Pradesh. The best commercial varieties aré
Banarasi, Chakaya & Hathijool. The two
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" iinproved varieties are Krishna and Kan-

chan.’

(c) and {(d). Information on the intema-
tional demand for Amia has not been as-
sessed soperately. R
international Co-operation for Eco-

1401. SHRISYED SHAHABUDDIN: Wil
the Minster of EXTERNAL AFFAIRS be
pleased to state:

(a) the present level of South-South Co-
operation as a proportion of the South-Nonh
CO( e r’rm

(b) whether any modalities have been
identified by G-15 countries for placing the
area of international co-operation for eco-
nomic development at th core of the agenda
for multilateral co-operation;

(c) if so, the sdiont features thereof;

(d) whether these modalities have been
placed before the developed countries and
the intemational community;

() if 80, the results achieved sofar; and

- (f) the role played by India in identifying
these modalities and in multilateral negotia-

tions on the subject?.

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
The existing level of South-South Co-opera-
tion is far below its real potential. Govern-
ment believes that such co-operation is
important for the purpose of accelerating the
development of developing countries, har-

- nessing the complementarities in thelr econo-

bullding their counter-valliing power in their
negotiations with developed countries. The
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G-15 Initiative is precisely an effort in this
hirectnn

(b) and (c). At the moment, the G-15
member countries are engaged in preparing
"aposition paperonthe ‘New World Order’, to
be submitted to the next Summit Meeting of
the Group in Dakar, Senegal before the

end of 1992, as decided during the course of -

the Caracas Summit on 28th November,
1991. This paper will delineate the deveiop-
ing countries’ perspectives on the elements

" that could constitute the ‘New World Order’,
including the specific modalities for achiev-
ing these objectives.

(d) to (f). India has utilized every oppor-
tunity, both in multitateral fora and through
bilateral contacts, including’ at the highest

.level , in an effort to engage the developed
countries in a constructive and meaningful
dialogue to further interational co-opera-
tion for economic development. This was
done at the recently held Summit-level
meeting of thie Security Council at New York,
the World Economic Forum Meeting at
Davos, Switzerland and UNCTAD-VIII at
Cartagena-des-indes, Colombia.

Construction of Jalls in Delhi

1402. SHRI GOPI NATH GAJAPA-
THI:

& SHRIMADAN LAL KHURANA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the only jail in Delhi has
become inadequate keeping in view the
incrgaso in the number of criminals;

(b) it so, the stepstaken foreonstrucnon
.oi more jails in Dethi;

- {(c) whether the Supreme Court had
hold that cases of under-rials are to be
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finalised in.a specific period of time after

which they will be set free,

(d) if so, the number of under-trials
languishing in the jails and the reasons for
not finalising their cases expeditiously; and

(@) the number of under-trials of Tihar
jail who escaped from the jail vans during the
last six months and the action taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) Yes, Sir.

(b) To augment jail capacity, 3 more
barracks which will accommodate 300 in-
mates, are being added to existing jail No. 3
in ihe Tihar Jail Complex. The Delhi Admini-
stration has approved a proposal to con-
struct two new Jails which would accommo-
date 709 prisoners each in Tihar Jail Com-
plex. Th contract has already been awarded
by the PWD for the construction of these two
jails. Land measuring 78.62 acres has been

. acquired for construction f a jail at Mandoli

near Yamuna.

(c) and (d). The Delhi Administration
has reported that there are no directions of
the Supreme Court for holding time bound
trial in criminal cases.

(®) No under-trial/prisoner has escaped

_fromthe Jail vans during the last six months.

~ Book Bank Scheme for SC/ST Students

in Andhra Pradesh

"1403. SHRI DHARMABHIKSHAM: Will
the Minister of WELFARE be pleased to
state: ’

(a) the number of students benefited so
far under the Book Bank Scheme for Sched-
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uled Caste and Scheduled Tribe students

studying in Medical and Engineering Col-

‘leges in Andhra Pradesh; and

{b) the amount allocated under the
Schemeto Andhra Pradesh during 1991-927?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) The required infor-
mation will be collected and laid on the Table
of the House.

(b) Rs. 9.68 Lakhs.
Scheduled Tribe Employees

1404. SHRI! PIUS TIRKEY: >Will the
Minister of WELFARE be pleased to state:

(a)the numberandpercentage of Sched-
vled Tribe employees in the Tribal Welfare
Division of the Ministry of Welfare, category-
viise;

(b) whethertiie Government proposeto
f Il up the vacant posts for Scheduled Tribes
i1 the said division; and

(c) if so, the progress made so far and
t e time by which the vacant posts are likely
t> be filled up? '

THE MINISTER OF WELFARE (SHRI
SITARAMKESRI): (a) to (c). The posts inthe
Ministry of Welfare are filled by the Depart-
ment of Personnel and Training under the
Central Staffing Scheme or the Central
Secretariat Service Scheme. Division-wise
recruitment is not made by the Ministry of
Welfare. The number of ST employees,
Group-wise in the Tribal Welfares. Division
is given in the Statement laid on the Table of
the House.

Diversion of Basmati Rice to Export
Trade

1405. SHRI J. CHOKKA RAO: Will ihe
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Minister of AGRICULTURE be pleased to
state:

(a) whether superior variety of basmati
rice has disappeared practically from the
domaestic market due to large scale diversion
to export market; and

(b) if so, the Guantity of the superior
variety of basmati rice produced in the coun-
try during 1990-91 and 1991-92 and the
quantity exported therefrom?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Sir.

(b) The production of rice variety-wise
i.e.'basmati and others does not fall under
the forecast reporting system. As per the

- current assessmen’ the production of total

~ rice during the year 1991-92 may be in the

range of 73.0 to 73.5 Million tonnes against
the estimated production of 74.59 million
tonnes during the year 1990-91..

The quantity of basmati rice exported
during 1990-91 was 2,41,830 MTs and dur-
ing the period from 1st April, 1991 to 31st
January, 1992, aquantity of 1,80,594 MTsof
basmati rice has been exported.

[ Translation)

Disputes between Punjab and
Haryana _
1406. SHRI JANGBIR SINGH: Will the
Minister of HOME AFFAIRS be pleased to
state: )

(a) whether the Union Government
propose to take any fresh initiative to resolve
the various disputes between Punjab and
Haryana; and

(b) if so, the details thereof? -
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THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) and (b). With the completion of
elaction and the restoration of the popular
government in Punjab, it is hoped that the
outstanding issues between Punjab and
Haryana will be -asolved through discus-
sions and mutual adjustments. The Gowt. of
India will provide whatever assistance is
required towards an amicable solutionto the
problem. ’

Blackmarketing of Petroleum Proquets

1407. SHRI SHIV SHARAN VERMA:
Wili the Minister of PETROLEUM AND
NATURAL GAS be pieased to refer to the
reply given to Unstarred Question No. 1277
on November 28, 1991 and state:

(a) whether regarding black marketing
of petroieum products has since been col-

- lected so tar;

(b) if so, the details thereof; and
{c) if not, the reasons therefor?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). The information has not
yet become available. It is being collected
from all the States.

[English]

Replacing Physical Control on Agricul-
tursl Sector

1408. SHRI MANIKRAO HODLYA
GAVIT: Will the Minister of AGRICULTURE
be pleased to state:

(a) wheth.rthoGovemmerﬁpmposato
replace physical control on the Agricultural
sector by price mechanism;
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(b) if so, the details thereof; and
(c) the steps taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). There is generally no physical control in
the agricultural sector.

Under the existing agricultural price
mechanism, the interests of the farmers are
being ensured by announcing minimum
support prices for major agricultural com-
modities and organising price support op-

" erations by Government and co-cperative

agencies.
Prawn Culture Project in West Bengal

1409. DR. ASIM BALA: Wilithe Minister
of AGRICULTURE be pleased to state:

(a) whether any prawn project in West
Bengal is being implementea with the finan-

- cial assistance from the Department of

Bio—technology; and

(b) if so, the location thereof and the
year of its commissioning?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a).
and (b). The Department of Bio-technology
at present is not supporting any prawn cul-
ture project in West Bengal.

Oil Exploration in Eastern Areas

1410. SHRI HARADHAN ROY: Will the
Minister of PETROLEUM AND NATURAL -
GAS be pleased to state:

(a) whether Government have any plan
for oil exploration in the Eastem areas;

(b) i 50, the details thereof; and
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(c) if not, the reasons therefor?

THEMINISTEROF PETROLEUMAND V

NATURAL GAS (SHR! B. SHANKAR-
ANAND): {a) Yes Sir.

(o) Duringthe 8th Plan (1992-97) ONGC
has planned additional 2-D and 3-D seismic
surveys and drilling of exploratory wells in
the areas of Assam, Nagaland, Cachar,
Tripura, Mizorami and West Bengal.

Oil India Limited in the same period has
also planned additional 2-D and 3-D seismic
surveys and drilling of exploratory walls in

areas of Assam, Arunachal Pradesh and -

North East Coast. Four blocks onshore and
three blocks offshore Cachar, Mizoram, West

Bengal and North-East Coast have been

offered to private companies in the Fourth
Round of Bilding for exploration for oil and
gas.
{c) Does not arise.
Letters from Members of Parliament

1411. SHRIRAJNATHSONKAR SHAS-
TRI: Will the Minister of HOME AFFAIRS be

, Pleased to state:

(a)the number of letters received in his

Ministry from the Members of Parliament

during the last 12 months, month-wise;

(b) the number out of them to which
adcmledgmomandﬁmlreplyhzdbaen
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sent, month-wise;

(c) the number of the letters still pend-
ing, month-wise;

(d) the reasons for the delay in acknowl-
edgmg the letters and giving final replies
thereto; and

(e) the steps taken to expedite the re-
plies?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

“TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) to (e). A statement showing the
riumber of letters received, final replies sent
andpendency from Fébruary, 1991 to Janu-

" ary, 1992 is attached. Acknowledgment is

sent invariably as and whenthe communica-
tions is received. Out of 3791 communica-
tions pending at the end of January, 1992,
3400 relate to Freedom Fighters’ Pensian
which require consultation with State Gov-
ermments, reference toold records etc. before
final reply is sent. Out of the balance of 391,
195 relate to law and order situation for
which information has 1 be collected from
the respective State Governments, and in
respect of 139, information has to be col-
lected from the Central Police Organisations
who in turn have to consult their units since
they relate to transfer, postings etc. Thereis
a monthly return to watch the disposal of
such receipts. Periodical views are also
carried out.

STATEMENT
Number of letters received final - replies senl and pendency from February, 1991 to
Jarmvy, 1992 B
Month No. of letters received  No of lefters in which No.oflompondim
from MPs.during the  final reply was sent (month-wise).*
last 12 months (month-wise) (cumulative)
(month-wise)
BF 2119
February, 1991 497 392 2224
March 568 470 2322
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No. of letters received - No of letters in which _No. of letters pending

Month -from MPs during the . final reply was sent (month-wise).*
last 12 months - (month-wise) (cumulative)
(month-wise)
BF 2119

April 655 488 - 2489
May 382 - 372 2499
June 393 250 | 2642
July 329 | 227 2744
August 415 274 2885
September 740 364 3261
October 774 470 3565
November 613 €19 3559
December 1103 919 3743
January, 92 557 509 3791

*These are cumulative figures.

Exploration of Gas In Krishna, Godavari
and Kaveri Basins

1412. SHRI PRAKASH V. PATIL: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased 1o state:

(a) whether gas has been found in
Krishna, Godavari and Kaveri basins;

(b) if so, whether the Government have
formulated any schemes for the exploration
of gas from these river basins;

" (c) f 80, the details thereo;

{d) whether any foreign assistance is
proposed to be taken in this regard; and

(o) if so, the details thereot?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) and (c). Yes Sir. Exploration inthese
basins is continuing and further 2-C and 3-D
seismic survey and exploratory drilling by
ONGC is planned in the Eighth Five Year

Plan period.

_{d) and (e). Four blocks in the Krishna-

. Godavari offshore basin and one in the

Cauvery offshore basin have been offered

. for exploration by foréign and indian compa-

nies under the Fourth Round of Bidding. -
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Relations with Countries of Eastern
Europe’

1414. DR. DEBI PROSAD PAL: Willthe

Minister of EXTERNAL AFFAIRS bepleased.

to state the main directions of change in
India’s relationship with the countries in
Eastern Europe following the recent hap-
penings in that region?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI):
India has traditionally had friendly and mutu-
ally beneficial relations with the countries of
Eastern Europe. These countries are pres-
ently engaged in a radical process of eco-
nomic and political restructuring. The intro-
duction of multi-party democracy in these
countries is a development that has been
welcomed by the Government of India.

The changes referred to above give rise
1o even greater opportunities for strengthen-
ing relations with these countries and it is
Government's endeavour to fully utilise this
potential for furthering mutually beneficial
co-operation.

Joint Security move against Milltants

1415. SHRIR. SUREP'JDER REDDY:
SHRI GURUDAS KAMAT:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal of joint
security move against militants by security
forces of Punjab, Haryana, HimachalPradesh
and Chandigarh; and

(b) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

AND THE MINISTER OF STATE IN THE -

MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOBY): (&) and (b). There is no such move.
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However, co-ordinated action is soughttobe

~ taken by the security agencies of the con-

cemed States whenever required.
.. Research on Betel Leaf

1416. SHRISATYAGOPAL MISRA: Will
the Minister of AGRICULTURE be pleased
to state the research work undertaken/
proposed to undertaken to boost betel leaf
production in the country?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): Sir, Indian Council of Agricultural
Research has undertaken research on Betel
vine through on All India Co-ordinated Proj-
ect at ten Centres. As a result of this re-
searchintegrated disease managementstrat-
egy involving cultural methods, disease free
planting material and soil drenching and
spraying techniques with Bordeaux mixture
have beén developed.

Flood Assistance to Maharashtra

1417. SHRI RAM NAIK: Will the Minis-
ter of AGRICULTURE be pleased to state:

(a) whether the Maharashtra was af-
fected by floods and excessive rain during
1991-92;

(b) whetherthe Union Government have
received any requestforfinancial assistance
from the Government of Maharashtra;

" (c) if so, the details thereof;

, (d)whetherthe Union Government have

" sanctioned the amount requested by the

State Govermnment; and
(@) it not, the reasons thereot?

~ THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)
Yas, Sir.
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_ (b)and (c). Governmentof Maharashtra
has submitted a memorandum seeking
additionalcentral assistance of Rs. 100 crores
for relief measures in the areas affected by
floods during 1991.

(d) and (e).-Under the existing scheme
of financing relief expenditure, the State
Governments are requested to meet all
expenditura on relief measures in the wake
of natural calamities from the corpus of the
Calamity Relief Fund (CRF). The Central
Government is required to provide additional

assistance only in the case of a calamity of -

rare severity which needs handlinrg at the
national level. The memorandum for addi-
tional Central assistance received from
Maharashtra Government has been consid-
ered. It nas been decided that no additional
Central assistance is required to be provided
to the State Government for mesting the
situation, as this cannot be treated as a
calamity requiring handling -at the national
level.

[Translation)
Supply of Milk to Delhl

1418. SHRI DAU DAYAL JOSHI: Will
the Minister of AGRICULTURE be pleased

to state:

(a) the States which are supplying milk
to Delhi;

(b) the daily quantity of milk suppliod by

these States to Delhi;

(c) the reasons for parsistant shortage =

of milk in Delhi; and

‘(d) the 'steps taken by the Government:

' 10 meat the demand of milk In Delhi?

~ THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRIK.C.

LENKA):(a) Uttar Pradpsh, Haryana, Punjab,

. Rejasthan, M\yaPnduh Guhmmd
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Maharashtra,

(b) Mother Dairy and Dethi Milk Scheme
received about 8 lakh litres of milk per day
during January-February, 1892.

(c) Liquid milk arrivals arc satisfactory.

(d) In additiona to the usual steps of
consumption of conserved commodities
during the lean months and imposition of
restriction on the conversion of liquid milk
into products, the sources of liquid milk supply
have been diversified.

[English)

Rodudumhlaroammouofwe
Users in Delhi

1419. SHRI RAMACHANDRA VEER-
APPA: Will the Minister of PETROLEUM

" AND NATURAL GAS be pleased to state:

(a) whether there is any proposal to
decrease the Kerosene quota of LPG users
in Dalhi;

(b) it so, whether any directives have
been issued to Delhi Administration ir this

regard; and
(c) it so, the details thereof?
THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No such decision has been
taken by Delhi Administration at present.
- (b) No, Sir.

(c) Does not a.'iso

-' Mumc-mbtmm

Forces in Himachal Pradesh

1420. PROF. PREM DHUMAL: Will the
Minieter-of HOME AFFAIRS be pleased 1o
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(a) whether recruitment campsfor para-

military forces and Delhi Police ware held in
, Himachal Pradesh during 1991; '

(b) if so, the details stating the place,

district and number of persons recruited -

separately to each para-military force and
Delhi Police; and

.(c) the future plan for recruitment of
‘personnel to these forces from Himachal
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THE MINISTER OF STATE IN THE-
MINISTRY OF PARLIAMENTARY AFFAIRS

' AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) and (b). Assam Rifles, CISF,
CRPF and ITBP carried out recruitment from
Himachal Pradesh during 1991. - Assam
Rifles recruited 7 candidates, CISF recruited
312 candidates, CRPF recruited 268 candi-
dates and ITBP recruited 143 candidates.
The details of the places and districts of

. Himachal Pradesh from where recruitments

Pradesh during 19927 were made are as under:-
Name of the Force Place of recrutment District
. 1. AssmnRiﬂes -Subethu Shimla
2. CISF Dharmashala Kangra
Shimla Shimla
“Hamirpur | ‘Hamirpur
3. CRPF B " Una : Una
- H-amiri;mr i Hamirpur
Nahan Sirmaur
Dharmashala Kangra
. Bilaspur =’ Bilaspur
Chamba ‘Chamba
Solan R Solan
. Kullu Kullu
s meP Sarhan Shimla
Kullu 'Kulluv
. Hamirpur ’ Hamlr'pur
Shimla - Shimla
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BSF and Delhi Police dld not carry out
any recruitment in Himachal Pradesh during
1991.

(c) BSF, CISF, CRPF, Delhi Police and

ITBP have no plans at present to carry out -
recruitment from Himachal Pradeshin 1992. =

Assam Rifles have tentatively selected Yol

in Himachal Pradesh for recruitmentin 1992.

Disparity in Gas Price Fixation

1421. SHRI CHHITUBHAI GAMIT: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the wholesale and retail price of
different types of industrial gas fixed and
prevailing in Assam and Gujarat separately
as on January 31, 1992; '

(b) whether the Government of Gujarat
has submitted any memorandum to end
disparity on the price fixation;

(c) it so, the details thereof; and

(d) the reaction of the Union Govern-
ment thereto?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND); (a)to(d). Prices charges by ONGC/
OIL for natural gas supplied by them were as
follow:-

- Rs. 1000/1000 cu. mts.
with afurther discount of
Rs. 400/1000 cu. mts. on
acasobmbasls

2. Gujarat - Rs. 1550/1000 cu. mts.
(atiandtall point) Rs. 2400/
"~ 1000 cu. mts (ex-HBJ

. pipeline)

A upem of the matter were duly
considerad while fixing the prices.
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Increass in Oom:'mulon of Kerosene
1422. SHRIPRITHVIRAJ D. CHAVAN:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether-the Govemment have re-

_ceived representations from Kerosene deal-
. ors for increasing commission and fixing of

oommigsiun on percentage basis; anc_l_

() if so, the details thereof and the

‘action taken thereon?

P A

THE MINISTEROF PETROLEUMAND

NATURAL GAS (SHRI. B. SHANKAR-
ANAND): (a) Yes, Sir. '

(b) The matter is unde.' examination
along with the recommendations of the Oil
Price Review Committee.

Stocking of Agricultural Commodities
by Farmers

1423. SHRISHRAVAN KUMAR PATEL:
Willthe Minister of AGRICULTURE be please
to state:

(a) whether attention of the Govern-
ment has been drawn to the news item
regarding “Traders ‘use’ farmers to stock
goods” appearing in the Tribune dated
January 7, 1992;

(b) if so, the reaction of the Government
thereto; and

(c) the steps taken by the Government
to tackle the situation arising out of the proxy
holding of agricultural commodities by farm-
ers on behalf of traders for obvious consid-

: eration?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

'MULLAPPALLY RAMACHANDRAN): (a) to
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(c). The information is being collected and
will be laid on the Table of the Sd:ha.

[Transiation]

World Bank Assistance for Develop-
' ment of Fisherles

1424, SHRIKASHIRAM RANA: Wilithe
Minister of AGRICULTURE be pleased to
state: :

(a) whether World Bank is assisting the
. State Governments in development of fish-
eries; :

{b) if so, the detaiis thereof; and

(c) the assistance provided to these
States during 1891-927?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). World Bank, in its meeting of the
Board of Directers held on 14.1.92, has
approved for assistance, a shrimp and Fish
Culture Project in the States of Andhra
Pradesh, Bihar, Orissa, Uttar Pradesh ar.d
West Bengal ‘or implementation from 1992-
93 on-wards for a period of 7 yeurs. The
project comprises:

(i) a brackishwater shrimp culture -

component covering about 3,800
ha. areain AndhraPradesh, Orissa
. and West Bengal;

(i) an inland fish c'iture component
covering about 48,00C ha. of reser-
voirs and 5,000 ha. of oxbow lakes
in Andhra Pradesh, Bihgr, Orissa,
Uttar Pradesh and West Bengal;
and

_ (%) project management including
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of the project is about US-$ 95
. million (equivalent to Rs. 283.64
" crores) of which the World Bank

assistance will be to the tune a
- about US-$ 85 million.

(c) The project becomes credit effective
from 1stMay, 1992 only and hence no assis-
tance was provided to the State Govern-
ments during 1991-92.

Rockets of Tipu-Sultan

'1425. SHRISURENDRA PAL PATHAK:

"Willthe Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) whether the Government have re-
ceived any request for obtaining back the
rockets of Tipu-Sultan being kept in the
Woolwikh Museum, Britain; and

(b) if so, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANK]): (a)
Government is aware of some newspaper
reports about these rockets being kept in a
Museum in Britain and suggestions regard-
ing getting the rockets back to India. Gov-
ermnment has howevaer 110t received any such
request.

- (b) Does not arise.
Price of Mustard
1426. SHRIMATI KRISHNENDRA
KAUR (DEEPA): Will the Minister of AGRI-
CULTURE be pleased to state:

(8) whether price of mustard had de-

~ creased in the recent past;

(b) if s0, the reasons therefor;

" ) the reason for rapid increase in the
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of mustard oil despite suddendecrease
registered in the price of mustard; and’

(d) the steps taken to provide suitable
remunerative price for mustard growing farm-
ers?

“THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)

Yes, Sir.

(b) There is a decrease in prices of
mustard seed in anticipation of a record
harvest of mustard during the current Rabi.

(c) The price of mustard oil has also
dacreased along with that of mustard seed.

(d) The following steps have been taken
to ensure remunerative prices for mustard
growing farmers:

(i) NAFEDhasdrawnupaprogramme
to procure mustard seed at the
minimum support price declared
by the Government in case need
arises.

(i) Discussions have been held with
~ NDDB, NAFED and the State
Governments of major mustard
growing States-regarding market
intervention operations to ensure
remunerative prices to farmers for
mustard seed.

(English]

indo-Myanmar Border

1427. SHRI E. AHAMED: Wil the Min-
ister of HOME AFFAIRS be pleased to state:

(a) the length of the Indo-Myanmat
rder; and

gom
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been made by Myanmar on this border?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) The length of Indo-Myanmar
border is approximately 1643 kms.

(b) According to available information
military deployment has been made by the
Government of Myanmar close to Indian
borders at some places. apparently to con-
tain insurgent activities.

[ Translation)

Harassment by belhi Traffic Police

1428. SHRI RAJVEER SINGH: Will the
Minicter of HOME AFFAIRS be pleased to
state:

(a) whether attention of the Govern-
ment has been drawn towards the news item
regarding harassment of U.P. Roadways
employees by the Delhi Traffic Police at the
Inter-State Bus Terminus appearing in the
Nav Bharat Times dated January 13, 1992;

. (b) whether the Government have also

. received any complaint in this regard; and

(c) if so, the details thereof and the
action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.

JACOB): a) Yes, Sir.

(b) and (c). The Delhi Police have
reported that in order to safeguard against
haphazard parking in the inter-State Bus
Terminus and to decongest is, a decision
has been taken to tow away buses which
stay there beyond half an hour. During one
of the drives undertaken by the Traffic Police
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on 1.11.1991, the traffic staff was allegedly
manhandled by the staff of U.P. Roadways.
Acase u/s 353/186/332/506 was registered

at P.S. Kashmiri Gate against the Road-

ways staff. The Delhi Police has further
reported that a complaint was made by U.P.
Roadways Employees Joint Council alleg-
ing that the local police had distorted the
incident of 1.11.91 and requesting that the
case registered against the Roadways staff
should be dropped. The Delhi Police have
reported that the matter was inquired into by
the Dy. Commissioner of Police (Traffic) and
the complaint could not be substantiated.

Committee on Promoting Production of
Sugarcane

1429. SHRI DEVI BUX SINGH: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether the Committee has been
constituted by the Government to promote
the production of sugarcane;

(b) f 50, the details thereof including the
terms of reference; and

(c) when it is likely to submit its report?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a) No
Sir, The Ministry is not aware of the Commit-
tee which has been constituted to promote
the production of sugarcane;

(b) and (c}. Question does not arise.
impetus to Agriculture Education

1430. SHRI CHINMAYANAND SWAMI:
Will the Minister of AGRICULTURE be
pleased to state: the steps taken by the
Government to give further impetus to Agri-
culture education to make it job oriented?
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THE MINISTER OF STATE IN THE -
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): Sir, The Government has taken
following steps to give impetus to agricul-
tural education and make it job oriented:

(i) Agricultural Universities have been
established in each major State.

(i) These institutions are financially
supported to create infrastructural
facilities for practical training. ’

(iiy  Facilities for refresher training are
being given tothe teachersto keep
them abreast with new knowledge
and skills. )

(iv)  Scholarshipsftellowships aregiven
to aftract meritorious students to
the agricultural/education.

(vy The coursés and curriculla are
revised from time to time through
Expert Committees to make them
job oriented and also to include
new areas of learning.

(vi) Practical training has been made
an integral part of curriculum to

improve the skills and to create self
confidence in students.

[English]
Fisherles as an Industry
1431. SHRISUDHIR SAWANT: Wilithe
Minister of AGRICULTURE be pleasoq to

state:

(a) whether there is any proposal to
declare fisheries as an iridustry;

(b} if so, the details thereof; and

(c) if not, the.reasons therefor?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE ( SHRI
MULLAPPALLY RAMACHANDRAN) : (a)
No, Sir.

(b) and (c). Do not arise.

Supply of Fertllizer to Cofiee Growers
at Subsidized Rates

1432. SHRIV. DHANANJAYAKUMAR:
Will the Minister OF AGRICULTURE be
pleased to state:

(a) whether the Government propose to
supply fertilizer to the Coffee Board at subsi-
dised rate for supply to the small coffee
growers;

(b) if so, the details thereof;

(c) whether small coffee growers are
treated at par with small and marginal farm-
ers; and

{d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a) and
(b). There is no proposal to supply subsi-
dised fertilizer to the Coffee Board.

() and (d). All category of farmers irre-
spective of the crop they grow, are treated at
par under the scheme on fertilizer subsidy
for small and marginal farmers.

Unauthorised Stay in Delhi Administra-

tion Flats

1433. SHRI JEEWAN SHARMA: Will

the Minister of HOME AFFAIRS be pleased
to refer to the reply given to Starred Ques-
tion No. 105 on August 16, 1990, and state:

_ (a) whether Delhi Administration has
sinco examined the matter regarding loss of
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revenue involved as = result of delay in
making allotments of quarters and evx:ﬁng
the unauthorised occupants;

(b) if so, the outcome thereof;
{c) if not, the reasons therefor;

(d) whether the attention of the Govern-
ment has been drawn to the news-item
appearing in the Indian Express dated Sep-
tember 19, 1991 regarding unauthorised stay
in the Delhi Administration flats and serving
of notices to concerned persons; and

(e) i so, the action taken for vacation of

. the flats?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI.M.M.
JACOB): (a) to (e). Information is being
collected and will be laid on the Table of the
House.

. [.Transla;ﬂon]

Deployment of CRPF in Bihar

1434. SHRI LALIT ORAON: Will the
Minister of HOME AFFAIRS be pleased to
state the number of Central Reserve Police
Force battallions deployed in Bihar at pres-
ent? '

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.

"JACOB): Eight copys. of CRPF are de-

ployed in Bihar at present.

[English]
Supply of LPG in Delhi
1435. SHRI TARACHAND KHANDEL-
WAL: Willthe Minister of PETROLEUM AND
NATURAL GAS be pleased to state:



(a) whether the supply posttion of LPG
in the walled city area in Delhi is satisfactory;

(b) if not, whether the Govemnment pro-
poss to streamline the supply of LPG; and

" (c) it so, the steps taken in this regard?

THE MINSTER OF PETROLEUM AND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Generally there is no
short supply of LPG refills in Delhi. However
when any complaint of shortage is reported,
appropriate action is taken

DMS Outlets

1436. DR. C SILVERA: Will the Minister
of AGRICULTURE be pleased to state:

(@) whethersthe Delhi Milk Scheme’

propose $o open more outlets for sale of milk
and mik products;

{b) it so, the locations thereof; and

. (c) the time by which these outlets are
likely to b opened?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKA): (a) and (b). Yes, Sir. Delhi Milk
Scheme (DMS) proposes to set up more
outlets as All Day Mik Stalls for salo of milk

products at the following seven locations:-

1. South Block, New Delhi-1

2. Inter-State Bus Terminal (ISBT),
Delhi-8.

3. Jawaharial Nehru University, New
Delhi-58.

4. Indira Gandhi international Airport,
NewDelhi. -

5. Delhi Development Authority
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(DDA), Vikas Sadan, New Delhi-3
6. Railway Station, Delhi-6.
7. Railway Station, New Delhi-53. -

(c) These outlets will be opened as and
when th suitable space is made available.

Tralning Camps in Neighbouring
Countries for Terrorists

1437. SHRIMADAN LAL KHURANA:
SHRI RATILAL VARMA:
SHRI DEVI BUX SINGH:
SHRIMATI BHAVNA
CHIKHALIA:
SHRI HARIN PATHAK:

Will the Minister of EXTERNAL AF-

' FAIRS be pléasad to state:

(a) whether there are !raining camps in
neighbouring countries for imparting training
to terrorists from India;

(b) if 50, whether the Government have
held any taks with the Heads of these coun-
tries;

(c)ifso, the details and outcomethereof;
and

. (d)the steps being taken by the Govern-
ment in this regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Government are aware of such camps in
Pakistan. Government have reports of train-
ingbeing imparted to Indianinsurgentgroups
in Bangladesh and in Myanmar.

(b) and (c). The matter has been taken
up with concerned Governments at various
levels.

‘ weovommmamm
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on the evolving security environment and
appropriate steps are taken to defend our
national interests. _

[Translation]

Smuggling of Cows on Indo-Psk Border
SHRI RATILAL VARMA:
SHRI DEVI BUX SINGH:

SHRIMATI BHAVNA
CHIKHALIA:

1438.

DR. RAMESH CHANDRA

TOMAR:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the details of incidents of smuggling
of cows whichtook place on indo-Pak border
during each of the last three years;

. (b) the number of persons arrested/
killed in this connection during the said pe-
riod;

(c) whether smuggling of cows has in-’

creased considerably during the
months; and .

(d) it s0, the remedial measures taken/
being taken in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) to (d) The information is being
collected and will be taid on the Table of the

[English)
Review of Prohibition Laws
1440. SHRI MOHAN SINGH:

SHRI DEVENDRA PARASAD
YADAV:

'SHRI RAJNATH SONKAR
SHASTRI:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether any review of the existing
prohibition laws has been made by the Union
"Govemment to prevent the production and
marketing of spurious liquor; and

" (b) if 30, the steps contemplated by the
Govemment to make the laws more strin-

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTEROF STATE IN THE
MINISTRY OFHOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). In order to prevent the
production and marketing of spurious liquor,
the Government of India issued instructions
on 14th November, 1991 to all State Drug
Controllers to carry out in-depth inspections
of all manufacturing firms o a priority basis.

' The permission for use of rectified spirit in

place of ‘Parsonaa’ has alsobeen withdrawn
by correcting the Ayurvedic Formulary of
India (Part-l). The Ministry of Heakh has
also informed that further action is contem-
plated to restrict the size of packing and
alcohalic content in such of those drugs that
are likely to be misused as alcoholic bever-
ages.

Sri Lankan Refugees

DR. V. RAJESWARAN:

SHRI R. DHANUSKOD!
ATHITHAN:

SHRI K H. MUNIYAPPA:

SHRI V. KRISHNA RAO:

1441.

be pleased o state:

(a) the number of refugess who do not
wish 1o retum to Sri Lanka; and
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. (b) the stand taken by the Govemment

in dealing with such refugees? ‘

. THE MINISTER OF EXTERNAL AF-

- FAIRS (SHRIMADHAVSINHSOLANKI):(a)’ -
and (b). The repatriation of refugees to Sri

Lanka is based on their willingness to return
to their country. Out of 110,930 refugees
residing in camps in Tamil Nadu surveyed so
far, 30,468 have indicated their willingness
1o retum. Upto 26th February, 4569 have
been wvoluntarily repatriated to Sri Lanka.
Those who have notconveyed willingnessto
retum, continue to remain in India.

Abolition of NCRB and BPRD

1442. SHRI HANNAN MOLLAH: Will

the Minister of HOME AFFAIRS be pleased

- o state:

(a) whether the Government propose to
abolish the National Crime Records Bureau
(NCRB) and the Bureau of Police Research

andDevdopnmt(BPBD);and‘

() if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). There is no proposal to
abolish the National Crime Record Bureau
and the Bureau of Police Research & Devel-
opment, under considerations of the govemn-
ment, at present.

LPG Comnections
1443. SHRIMATI RITA VERMA:

SHRIMATI CHANDRA
PRABHA URS:
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SHRIMATI KRISHENDRA
KAUR (DEEPA):
SHRI RAMESHWAR PATI-
) DAR:
* SHRIMATI SUMITRA MA-
HAJAN:
SHRI BHUWAN CHANDRA
KHANDURL:
SHRI . CHETAN
CHAUHAN: ‘
SHRI HARISINH CHAVDA®
SHRI PRATAPRAO B.
BHONSLE:
SHRIMATI' MAHENDRA
KUMARI:
SHRI KASHIRAM RANA:
SHRI NAWAL KISHORE RAI:
SHRI BHAGWAN SHANKAR
RAWAT:

P.S.

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a)the number of persons onthe waiting
listfor LPG connections as on Decémber31,
1991 State-wise

(b)tﬁe number of new connections re-
leased during 1991, State-wise; and

(c)the time by which the waiting lists are
fikely 10 be cleared? .

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). Information is given in

(c) Efforts are on to give LPG connec-
tion to as many applicants as early as pos-
sible. . ,

g
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Name of the State No of persons on No. of connections
: waiting list for LPG released during
connection (As on 1.1.91 10 31.12.91)
31.12.91)
1. Andhra Pradesh 4,80 0.4f
2. Arunachal Pradesh: 0.11 0.02
3. Assam 0.87 0.10

4. Bihar 1.91 0.24
5. Goa 0.57 0.02
6. Gujarat 5.59 0.34
7. Haryana 3.19 . 0.26
8. Himachal Pradésh 0.45 0.07
9. Jammu & Kashmir 0.67 0.12
10. Karnataka 3.41 0.40
11.  Kerala 2.88 0.36
12. Madhya Pradesh 3,.69-' 0.22
13. Maharashtra 13.45 0.50
14 Manipur 0.18 0.01
15, Meghataya 0.05 002
16.  Mizoram 0.05 0.01
17.  Nagaland 0.10 0.02
18. Orissa 0.64 0.14
19. 'Punﬁb 4.20 0.25
20. Rqaum | 5.96 0.34
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(Fig. in lakhs)
Name of the State No. of persons on No. of connections
waiting list for LPG released during
connection (As on - 1.1.91 10 31.12.91)
31.12.91)
21, Skkim 0.01 0.01
22. Tamilnadu 758 0.29
23. Tripura 0.17 0.01
24. Uttar Pradesh 1053 0.77
25.  West Bengal 6.70 0.41
UNION TERRITORIES
1. Andaman & Nicobar 0.04 0.01
2. Chandigarh 0.85 0.03
3. Dadra & Nagar Haveli 0.01 0.01
4. Delhi 6.05 0.47
5. Daman 0.02 0.01
6. Lakshadweep 0.00 0.00 ‘
7. Pondicherry 0.19 0.01
{ Transiation) (b) if so, the reaction of the Government
: o therefor?
Supply of Gas to Pipavav Bunder of . :
Saurashtra from Bombay High THE MINISTER OF PETROLEUM AD

1444. SHRI DILEEPBHAI SANGHANI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government have re-
ceived requests from the Government of
Gujarat and other organisations for supply-
k;ggabeavavbunduofSaumhwa

- from Bombay High; and

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) Projects for the compression and
transportation of available associated gas in
Bombay High to the shore for downstream
useare already under implementation. There
is therefore, no avallability of gas in Bombay
High for transportation to Pipavav.
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Production of Organic Fertliizers ‘
-1445. KUMARI UMA BHARTI: Will the

Minister of AGRICULTURE be pleased to
state: . ) )

(a) \}vhethertho Govemment propose to
manutacture organic fertilizers at commer-
cial scale;

(b) if 50, the details therec; and

(c) if not, the manner in which the Gov-

ermnment propose to deal with the adverse -

effects of chemical fertilizers?

. .THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE " (SHRI

MULLAPPALLY RAMACHANDRAN): (a)

" and (b). The Government encourages the
use of urban/rural compost and bio-fertilis-
ers which are considered as important or-
ganic sources of nutrients for the crops.
State Governments have been advised to
use more and more of these sources of

" nutrients at periodic reviews. The Govern-
ment of India in the recent past has taken up
a Central Sector scheme to popularise the
production and use of bio-fertifisers. Through
this scheme, a production capacity of about
1700 tonnes of bio-fertilisers has been cre-
ated in the country as against which, about
920 tonnes are being produced annually.

(c) The average consumption of nutri-
ents through chemical fertilisers is about 72
Kgs. per hectare during 1990-91. This level
of consumption is not considered high enough
for causing adverse effects on soils/crops.
However, the Government encourages and
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promotes the integrated use of chamical
fertilisers, organic manures and bio-fertiliz-
ers for achieving optimum results.

Police Stations in Delhi

1446. SHRI RAM BADAN:
'SHRI DEVENDRA PRASAD
YADAV: '

Will the Minister of HOME AFFAIRS be
pleased to state:

. (a) whether attention of the Govern-
ment has been drawn to a news item
captionad”Apradh teji Se badhe per Police
bandobust Nahin"appearing in the Jansatta -

 datéd Januaty 5, 1982;

(b) whether the Govemment propose to
increase the number of police stations in
Delhi during 1992-93, district-wise?

(c) it 50, the locations thereof, district-
wisg;and -

(d) the details of police bandobust in
various police districts-district-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER Of STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) The news item has been seen.

(b) and (c). At present, no such proposal
is under consideration of the C.%ovommon.

(d) A statement indicating the present
deployment of police force in each police
district of Delhi is enclosed.

.
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[English}

Reservation Facllities for Musiim
Gujjars and Bakkarwals of Jammu
and Kashmir and Himachal
Pradesh

1447. SHRIAVTAR SINGH BHADANA:
Will the Minister of WELFARE be pleased to
state:

(a) the population of Muslim Gujjarsand

Bukkarwals in Jammu and Kashmir and
Himachal Pradesh separately and number
of them getting reservation facilities;

(b) whéther the Government propose to
give reservation benefits to them in the near
future; and

(c) if so, the details thereof?
" THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): (a) to (c). According to
Special Census of Jammu and Kashmir

conducted by the Registrar General of India.

in 1987, the total population of Gujjars in
Jammu & Kashmir was 5,47,149 and all of
them were Muslims. According to the same
census the population of Bakarwals was
34,899, of which 34,894 were Muslims.

The population of Muslim Gujjars in
Himachal Pradesh based on 1981 Census
was 12,082. Bakarwals have not been
spacified as Scheduled Tribes in Himachal
Pradesh. The Gujjars and Bakarwals of
Jammu and Kashmir and Gujjars of Hima-
chal Pradesh are entitled to get reservation
facilities as admissible to the Scheduled
Tribes. Community-wise information in re-
spect of those getting the benefit of reserva-
tion facilities is not maintained..

1448. SHRIPROBIN DEKA:

PHALGUNA 15, 1913 (SAKA)
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SHRI ARVIND TULSIRAM
KAMBLE:
DR. KARTIKESWAR PATRA.

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

" (a) the number of Qil Selection Boards,
method of their composition and tenure,
state-\mse.

(b)ﬂwnumberofOilSMonm

- whose tenure have expired; and when these

Boards are proposed to be reconstituted;

(c) whether there is any proposal to
replace the Regional Boards in the States by -
the Oil Selection Boards; and

(d) if 0, the details therect?

THEMINISTEROF PETROLEUMAND
NATURAL  GAS (SHRI B. SHANKAR-
ANAND): (a)to (d). At present there is no Oil
Selection Board. Reconstitution of Oil Se-
lection Boards is under consideration of the
Govermnment.

- Assessment of Functioning of ONGC
{449 SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:
(a) whether any assessment of func-
tioning of the Oil and Natural Gas Commis-
sion has been made during the last two
years; )

(b)ﬂso.whothormyrng’uluﬁnsm
been found; and

_(c) i 30, the action taken in this regard?

- THEMINISTEROF PETROLEUMAND

. NATURAL GAS (SHRI B. SHANKAR-

ANAND): (a) to (c). The performance of
ONGC is reviewed from time to time. Also,
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mQaeeountsoIONGCaroaudihdbythe :
Comptrolier & Auditor General of India. -

Whenever any irregularity comes to notice,
necessary action is taken.

Foodgrain production

1450. SHRI A. CHARLES:
SHRI VIJAY NAVAL PATIL:

‘MAncHs. 1992
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. Will the Minister of AGRICULTURE be

‘pleased to state the total quantity of

foodgrains produced during 1989-90 and

.1990-91 in the courtry, grain-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): A
statement giving the All India production of

foodgrains during 1989-90 and 1990-91 —
grain-wise, is annexed.

STATEMENT

Allndla Final Estimates of Production of Foodgrain Crops 1990-91 andRovisodEsh

mates 1989-90.
{In Million Tonnes)
Production
bmps 1990-91 1989-90
(Final) {Revised)
Rice 74.59 7357
Wheat 54.52 49.85
Jowar 11.88 12.90
Bajra 6.91 6.65
Maize 9.07 9.65
Ragi 233 277
Small Millets 123 1.30
Barley 1.64 1.49
. Coarse Cereals. " 33.08 34,76
Tur (Arhar) 2.43 275
- ounrklml?ulm 299 . ¢ 278
Gam 520
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(In Million Tonnes)
Production
Crops 1990-91 1989-90
(Final) (Revised)
Other Rabi Pulses 344 3.13
Total Puises 14.06 12.86
Total Foodgrains 176.23 171.04

cdmplalms made by Forelgn Women
Tourists

.1451 SHRI ARJUN SINGH YADAV:
Will the Minister of HOME AFFAIRS be.
pleased to state:

(a) the number of complaints lodged -

with Delhi Police by foreign women tourists
for.misbehaviour with them in hotels run by
individuals during the last three years; and

(b) if so, the action taken against the
guilty persons?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOB): (a) and (b). The Delhi Police has
reported that only one complaint was made
during the last three years by a.foreign
woman tourist for misbehaviour with herin a
Guest House. Two persons were arrested
and a case against them has been instituted
in the Court under section 354/34, IPC.

Hoguhrlatlon of Services of Home
Guards

1452, SHRI PAWAN KUMAR BANSAL

: Will the Minister of HOME AFFAIRS be

Pleased to state:

(a) whether any rules and regulations
have been framed to regulate the services in
Home Guards;

(b) if not, the reasons therefor; and

. (c) what are average wages of Home

"Guards and the number of hours’ duty they

are required to put in per week?

" "THE MINISTER OF STATE IN- THE

* MINISTRY OF PARLIAMENTARY AFFAIRS

AND THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRIM.M.
JACOBY): (a) The services of Home Guards,
which is a voluntary force, are governed by
the Home Guards Acts/Rules and regula-
tions of respective States/Union territories.

(b) The question does not arise.

(c) Home Guards are volunteers and

include employed, self-employed and un- .

employed persons. Because of their volun-
teer status they are not given any wages; as
and when they are called up for duty, they

-are paid daily duty allowance fixed by the

concerned State Governments. The num-
ber of hours of duty they are required to
perform per week is governed by the provi-
sions contained in the Home Guards Acts/
Rules and Standing Orders of the concemed
State Govornmonts and Union torrltory

admmistmbns
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[Translation) (v) ACP. 185
Strength of Delhi Police (v) Inspector 672
1453. SHRI RAM NARAIN BERWA: (vi) Sub-inspector 3918
SHRIPHOOL CHAND VERMA: ’
PR. LAXMI NARAYAN PAN- (vi)  Asstt. Sub-Inspector 4072
DEYA: - ’
SHRI MRUTYUNJAYA (viil Head Constable 11449
NAYAK: )
(ix) Constables 30474
Will the Mmmor of HOME AFFAIRS be
pleased to state: (x) Stencs 100

(a) the actual strengthof various grades -

in Delhi Police, grade-wise;

(b) the all-India average number of po-
lice-personnel in proportionate to popula-
tion;

{c) the comparative ratio thereof so far
as Delhi police is concemed;

(d) whether the number of police-force
is sufficient in view of the law and order
problem of Delhi;

(e)if not. whether the Government pro-
poselosrmasemestrengtthelhpollce
and

{f) if so, the steps taken in - this-

regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI M.M.

JACOB): (a) The strength of various grades

inDolhiPolicoasonLLm:. ‘
@) Commissionerof Police 1
() Additional C.P. 10

() Dy. Commissioner of Police 53

" (b)the number of policemen per 1000 of
population in the country works of outto 1.4.

© o (e) The comparative ratio in respect of

" Delhi Police (ason 1.1.91) works out to 5.64 -

per thousand of population.

(d) to (f). The law and order situation in
Delhi is under constant review and when-
ever the exigencies so warrant, the strength
is augmented.

[Enghsh] .
Safety on Offshore Oll operation

. 1454, SHRI ANAND RATNA MAURYA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether the Government -are con-
templating any standards for the safety of -
ofishore oil operations; '

() if so, the detalls thereof;
(c) if not, the reasons therefor; and

(d) the steps the Government propose
to take to maintain the standards of safety
particularly where the foreigners are fikely to
operate offshore installations?

THEMINISTEROF PETHOLEUMAND
NATURAL GAS (SHRI B. SHANKAR
ANAND): (a) Yes, Sir.
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(b) to (d). A Group has been constituted
for framing the draft technical rogulatlons for
offshore oil operations.

' Amendment in Commisslon of Inquiry
Act .

1455. SHRI SARAT CHADRA PAT-
TANAYAK: Will the Minister of HOME AF-

FAIRS be pleased to state:

(a) whether the Government proposeto

amend the Commission of Inquiry Act; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB): (a) No, Sir.

(b) Does not arise.

[Translation)

Crimes against Women In Delhi

PHALGUNA 15, 1913 (SAKA)
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SHRI DHARAM PAL SINGH
MALIK: :
SHRI GURUDAS KAMAT:

Will the Minister of HOME AFFAIRSbe
pleased to state: :

* (a) the number of incidents of dowry
deaths, rape, molestation, eve teasing and
_kidnapping of minor girls which occurred in

- Delhi during 1991 and 1992 so far; and

(b). the reasons for increase in the
numberofincidents of crimes against women
in Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOBY): (a) The information is given in the
enclosed statement.

(b) Increase in population and rapid

1456. SHRI SURYA NARAYA  changes in socio-economic conditions are
YADAV: among the major reasons.

STATEMENT

DOWRY DELHI
Year Cases reported
1991 125
1992 18
1992
(Upto 15.2.92)

(RAPE)

1991 214
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Year Cases reported
1992 ' 30
(Upto 25.2.92)
(MOLESTATION OF WOMEN)
1991 203
1902 18
(Upto 25.2.92.) |
(EVE-TEASING)
1901 2376
1992 371
(Upto 25.2.92) |
‘ (KIDNAPPING OF MINOR GIALS) -
1991 301
1992 75
(Upto 25.2.92)
[English] THE MINISTER OF STATE IN THE
: ; MINISTRY OF PARLIAMENTARY AFFAIRS
Solutlons of Jharkhand Problem AND MINISTER OF STATE IN THE MINIS-

1457. SHRIBHUBAESHWARPRASAD

MEHTA: Will the Minister of HOME AF-

FAIRS be pleased to state:

(a) whether the Government are aware
that the All Jharkhand Union has threatened
to launch an armed struggle by March if the
Centre does not come forward with some
concrete formula to solve the Jharkhand
problem;

) (b) if so, the reaction of the Government
~ thereto; and .

(c) the steps boing taken 10 solve the

Jharkhand problpm?

'tary,.GovemmomdBiharonﬂ.sz .

TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) Information has been received
that All Jharkhand Students Union has taken
a decision for a Jharkhand bandh on 1st
March, 1992 and an economic blockade
from 2nd to 6th March, 1992.

(b) and (c). The, Union Home Minister

" held discussion on Jharkhand issue with the

Chief Ministers of Bihar and West Bengal on
18.2.1992. The Union Home Secretary held
further discussions with the Chief Secretar-
ies, Governments of West Bengal, Orissa
and Madhya Pradesh and the Home Secre-
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[Tmnslation]

Integrated Tribal Dovobpmm Project
in Bthar

1459. SHRI RAM TAHAL CH-
OUDHARY: Will the Minister of WELFARE
be pleased to state the Villages selected in
each district of Bihar under Integrated Tribal
Development Project?

THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): The information is being -

collected from the State Government of Bihar
and will be laid on the table of the House.

[English}
Gu Terminal in Maharashtra
1460. SHRI ANNA JOSHI Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether the Government of Mahar-

ashtra had submitted proposals to the Union

Govemment for the construction of a stored
gas terminal in the State;

(b) if so, the details therebf;

(c) the action taken thereon?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND) (a) No, Sir.

(b) and (c). Do not arise.

[Transiation)
* Criterla for !lxing Petrol and Dissel
‘ © prices
1481. SHRI RAJENDRA AGNIHOTRI:

Wil the Minister of PETROLEUM AND
NATURAL GAS be pieased to state:

PHALGUNA 15, 1913 (SAKa)

, 1o state:
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(a) the criteria adopted for fixing tho
prices of petrol and diesel;

. (b)whetherthere is any differance intha
price of petrol in India and other non-petrc-
leum producing countries; and

. (c) if so, the raasohs therefor?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND) (a) to (c). Prices of petroleum prod-
ucts; including petrol and diesel, are fixed by
the Government keeping in view the sup-
plies , growth in demand and other socio-
economic factors. Information regarding
petrol Prices in different Countries is not
being maintained.

[English]

Oll Exploration Programme during
Eighth Plan period .

1462. SHRIMATISUSEELAGOPALAN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the plan programme for exploration
of oil during the Eighth Five Year Plan; and

(b) the measurés proposed to be taken

 to achieve the target during the plan period?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-

"ANAND) (a) and (b). The Eighth Five Year
. Plan has not been finalised.

[T. )

Mﬂdﬂlh&hmm

1463. SHRI BHOGENDRA JHA: Wil
the Minister of AGRIGULTURE be pleased

(8) whether the Puiqap Agriculturs
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Unwalslly Ludhiana and Indian Council of
Agricultural Research have tested the nutri-

tioUs value of the Raharia and Mabhanafruit

grown only in Mithila, Bihar;
* {b) it o, the results thereof;

{c) the steps taken to promote the pro-
duction of Raharia & Mabhana fruit in other
parts of the country; and

(d) the steps taken to increase the pro-
duction of pulses, oil-seeds and Sugar-cane
in Northern India?

‘THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) No, Sir.

(5) Question does not arise.

(¢} An ad-hoc scheme on Makhana
- entitled ‘Collection and evaluation of Gorgan
nut germplasm grown in Bihar and West
Bengal® has been sanctioned by the ICAR at
Rajendra Agricultural University Pusa, Bihar
for 3 years.

. {d) New varieties of pulses (9), cilseeds
(45) and Sugar-cane (2) having improved
-yield, better quality and resistance to pests
and diseases have been developed. Pack-

age of practices to increase their produdlon N

have been recommended.

[English)

Dmlopmont of Agrlculwro in Kerala'

1464. SHRITHAYILJOHN ANJALOSE:
Wil the Minister of AGRIGULTURE be
" pleased to.state:

{a)whether the Government propose to
launch any new schemes for the develop-
ment of agriculture in Kerala,

(b) if so, the details thereof;

(c) Mher the Government of Kerala

" MARCH 5, 1992
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has submmed any pmposal 1o the Umon
Govemmentto provide additional assistance

" under the Integrated programme for Rice

Development;
(d) if so, the details thereof; and
(e) the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a) and
(b). No new Central Scheme specifically for
Kerala is being considered at present.

(c) to (e). As proposed by Government
of Kerala, Government of India have already
included five districts — Ernakulam, Alleppy,
Trichur, Palaghat and Malappuram — under
Integrated Programme for Rice Develop-
ment. However, no new proposal has been.
received from Govt. of Kerala to provide ad-
ditional assistance underthe Integrated Pro-
gramme for Rice Development.

Incluslon of Mariipurl Language In
Eighth Schedule of the Constitution

1465. SHRI VWJAY KUMAR YADAV:
SHRIYAIMA SINGH YUMNAM:

. Will the Minister of HOME AFFAIRS be

‘pleased to state:

" " (a) whether attention of the Govern-

" ment has been drawn to the-ongoing agita-

tion launched by the studentggunion in
Manipur for inclusion of Manipuri language
in the Eighth Schedule of the Constitution;

g

(b) whether use of Hindi and other lan-
guages have been boycotted in the State;

(c) if so, the details thereof; and

" (d)the Govommér;t’s rneﬁon th-nh?
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MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI MM.

JACORB): (a)to (c). The All Manipur Students
Union has been carrying on an agitation in
supports of the demand for inclusion of
Manipuri language in the Eighth Schedule of
the Constitution. The agitation has, inter-
alia, opposed the screening of Hindi films in
cinema houses hiringAending of Hindi movie

cassenesandteachlng of Hindi in schools.

(d) his the endeavour of the Govam-
ment to develop the cultural and literary
heritage of all the languages irrespective of
their inclusion in the Eighth Schedule or not.

Development of Central Security
" Forces in Punjab

1466. SHRI BHAGEY GOBARDHAN:
Wil the Minister of HOME AFFAIRS be
pleased to state:

(a) the strength of the Security Forces

deployed by the UnionGovemment in Punjab

 for Fighting terrorism and guardmg the hor-_'

der;

(b) the strength of the additional Central
Security Force deployed for providing secu-
rity to candidates contesting in the election
as well as the members of their families and
aiso to maintain law and order during the
elaction process; and

(c) the cost of maintenanco of tho addi-
'tlonal forco per day? :

THE MINSTER"OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

AND MINISTER OF STATE IN THE MINIS-. -

TRY 'OF HOME AFFAIRS (SHRI M.M.
JACOB): (a)Moqmueumyiomhm
been deployed in Punjeb- by the Union
Government for assisting the State Govern-
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‘ment in tackling terrorism and for guarding
the border. .

(b) Adequate additional security forces
ware deployed to provide security to candi-
dates contesting in the election as well as to
the members of their families, and also to
maintain law and order during the election
process.

(c) According to the existing instruc-
tions, the State Governments have to reim-
burse expenditure on the Armed Police
Battalions loaned to them @ Rs. 1.50 crore
per Battalion per year. -

[ Translation]
Green Revolution -

1467. SHRI GEORGE: FERNANDES: -
Will the Minister of AGRICULTURE be

vpleasedtostato:

(a) whether Indian Agricultural Research

',lnsunneproposostomhtomarehpro-

grammes to extend the green revolution to
new areas thereby boosting the export po-

- tontial of the agricultural sector; and

(b).if so, the details thereof? .

THE MINSTER.OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.
LENKAY): (a) and (b). S, the Indian Agritul- -

- tural Research Institute has identified Bas-

mati Rice, Durum wheat and fruits such as
Mango, Banana, Guavaand Sapotafortaking -
up research programmes to boost exporfin
moagriculwralsomr

Allocation mads to indlan Veterinary
Research Institute, lzat Nagar
1468. SHRISANTOSHKUMAR GANG-

wm-wmmoMMordAGRIcULWREbo
pleased to state:
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(a)ﬂntundsabeatedtothelndlan
Veterinary Research Institute, lzat Nagar

during oadmfhelutthreoﬁnamialym:

{c) if not the reasons therefor; and
(d) the amount allocated for 1991-927

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRIK.C.

LENKA): (a) and (b). Sir, the funds allocated -
and utilised during the last three years are

given below:
(in lakhs) )
Year Amount  Amount -
aflocated  utifised
- 1988-89 113500 1150.78
1989-0 - 1416.00 1416.22
1500.00 1429.22

1990-91

(c) During 1990-91 Rs. 70.78 lacs could
nct be utilised due to non-completion of
codal formalities.

(d) Rs. 1570.00 lakhs.

[English]

Supply of Natural Gas to Anand and
Nndladln_ou]am

1469. DR. K.D. JESWANI: - Will the
MamdPETROLEUMANDNATURAL
GASbophuodtom .

‘(a)wmmoukmypmpoulundor
the consideration of the  Government for
supply of Natural Gas to Angnd and Nadiad
in Gujarat State;and -

MARCHS 1992

{b) whether these funds were fully uil-

(b)xfso.ﬂlostepamnbymoeovom
rnentaofar? .

THE MINS‘IER OF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-'
ANAND): (a) and (b). Natural gas is being
supplied to Amul Dairy in Anand. No alloca-
tionofnaturalgashasboonmadabanyunit
in Nadiad.

" Ban onuu of DDT
1470. PROF. UMMAREDDY VE-
NKATESWARLU: Will the Minister of AGRI-
CULTURE be pleased to state:

(a) whether several countries have
banned the use of DDT in their respective

coumnes,

(b) if so, whether there iéany»pmposal

. . to banthe use of DDT and such other pesti-
© cides in India also; and

(c) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) and (c). The Government has set up’

" an Expert Committee to review the contin-

ued use in India of pesticides data either
banned or restricted for use in other coun-
tries. The Government have accepted and
implemented the recommendations on DDT

" . and 14 other pesticides.

The action taken in mpod of DDT
mmughammmzemm 1989
indudos

() The use of DDT in Agriculture has
. been withdrawn. invery special cir-
cumstances warranting the use of
DDT for Plant Protection work the
States or Central Governmenthave
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been allowed to purchase it directly.

from M/s. Hindustan Insecticides
Limited with the Stipulation that it
would be used under expert Gov-
emmental supervision. ’

@) The use of DDT for the Public
Health Programme has been re-
stricted to 10,000 MTs per annum
except in case of any major out-
break of Epidemic.

80th Anniversary of Alrle.m National
Congress

1471. SHRIMATI DIL KUMARI BHAN-
DARI: Will the Minster of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether the Government are aware
of the recent celebration of 80th anniversary

of African National Congress organised by

the World Youth Action Against Apartheid at

New Delhi;

(b) if so, the outcome thereof; and

(c) the steps taken by the Government
to mobilise world for the eradication of apart-
heid?.

THE MINISTER OF EXTERNAL AF-

FAIRS (SHRIMADHAVSINH SOLANKI): (a)

Yes, Sir.

(b) On this occasion India's support to
the valiant struggle of the African National
Congress and our commitment to a non-
racial and democratic South Africa was reit-
erated.

(c) india was the first country to impose
a trade embargo against South Africa in
protest against its recial policies. India was
alsothe firstio inscribe the lssue of spartheid

onthe agendaof the United Nations and was

influential in the imposition of comprehen-
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Africa. India become a party to the Interna-
tional Convention on the Suppression and
Punishment of the Crime of Apartheid in- .
October 1977. k enacted the Anti-Apartheid
UN Convention Actin 1981. Overthe years,
we have given considerable material, moral
and diplomatic assistance to the anti-apart-
heid movement in general and the African
National Congress in Particular.

[Translation)
Shon;go of LPG in Madhya Pradesh.

1472. SHRIPHOOLCHAND VERMA:
DR. LAXMINARAYAN PAN-
DEYA:

Will the Minster of PETROLEUM AND
NATURAL GAS be pleased to state:

* (a) whether Government are aware of
acute shortage of LPG in Madhya Pradesh;

(b) if so, the reasons therefor; and

(c) the steps taken to ensure the imme-
diate availability of LPG Cylinders to Madhya
Pradesh?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Generally there is no
short supply of LPG refills in Madhya Pradesh.
However, when any shortage comes to no-
tice appropriate action is promptly taken.

[English)
Tibetian Popuiation -

'1473. SHRI BUOY KRISHNA HAN-
DIQUE: Will the Minster of HOME AFFAIRS -

‘be pleased to state:

(2) the number of Tibetiane residing in
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{b) whether the Union Govemment.

provide any incentives/concessions/assis-
tance for economic activities to them; and

(c)lao.modqaﬂstlmnd?

* THE MINSTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB): (a) There are about 80,000 Ti-
betian Refugees in India.

{b) and (c). Government of India has
provided them refief and rehabilitation assis-
tancefortheirressttiementin different States

-under various agricultural and handicraft
schemes.

Free Education and Housing for

MARCH 5, 1992
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Will the Minster of WELFARE be pleased to
state: : :

(a) the total number of handicapped
children in the county;

(b) whether the Govemment propose to
formulate any scheme for providing free
education and housing facility to them; and

(c) i so, the details thereof?

. - .

THE MINSTER OF WELFARE (SHRI
SITARAM KESRI): (a) No precise informa-
tion about the number of handicapped chil-
dren in the country is available. However,
according to a sample survey conducted by
the National Sample Survey Organisation
during 1981, the number of children per

Handicapped Children 1,00, 000 of population in rural and urban
. : areas having visual, speech, hearing and
1474. SHRI SWAMI SURESHANAND:  locomotor disabilities are as under:-
.i)ffaﬂaéj ) Rural Urban
Age Age Age Age
04 514 04 514
) Visual 3 66 25 87
#) Hoaring - 314 - 244
W) Speech - 411 - 426
W) Locomotor 435 676 540 718
() and (c). There is no scheme for  [Translation]
providing housing faciiities 1o handicapped
children. Thers is an ongoing Centrally Scheme for Upiiftment of Backward
sponsored scheme of integrated Education Communities in Rajasthar’
for Disabled Children with the abjective of ' :
providing educational opportunities for dis-

abled children in common schools under
which 100% central assistance is given to

.T. Vm m

1475. SHRI BHERU LAL MEENA: Will
the Minister of WELFARE be pleased %
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{a) whetherthe Union Government have .

formulated any scheme for the upliftment of
backward communities in Rajasthan;

(b) if so, the details théreof; and

(c) the funds provided by the Union
Government for the purpose?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) There is no list of
backward classes/communities in Rajast-
han.

(b) and (c). Question does not arise.
[English]
Production of Groundnut in Gujarat

1476. SHRI HARISINH CHAVDA: Will
the Minister of AGRICULTURE be pleased
to state:

(a) whether Gujarat Plays a significant
role in the production of groundnut in the
country; :

() if so, the annual conmbumn by
Gujarat in this regard; and

(c) the steps proposed to be taken to
further increasa the production of groundnut
in Gujarat?

THE MINSTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yas, Sir.

(b) The Guijarat State contributed 13.8
per cent to the total groundnut production in
the country during 1990-91.

(c)Gumsuuscovend by the
sponsored Ollseeds ' production
m which: contains incentives for
mm»mmmd
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seeds, distributjon of seed minikits, supply of
plant protection chemicals and equipmenis,
distribution of improved farm implements,
sprinklet sets, rhizobium, gypsum and pyri-
tes. In addition, demonstrations are laid out
by the extension workers and scientists to

propagate improved technology amongfafm
ors.

Employmont to Displaced Ponom

1477. SHRIMOHAN RAWALE: Wili the
Minster of PETROLEUM AND NATURAL
GAS be pleased to state:

- (a) whether land has been acquired by
the ONGC in Nhava Sheva and by #PCL in-
Nagothane for the use of these organisa--
tions;

{b) if so, the number of families affected
due to it;

{c) whether any preference is being
given in employment to the oustees by these
orgapisations; ‘

(d) if so, the details thereof; and

(e) if not, the reasons therefor?

THE MINSTER OF PETROLEUM AND

NATURAL GAS (SHRI B. SHANKAR-

ANAND): (a) Yes, Sir.

(b) to (d). ONGC has given employment
to 27 persons from the affected families and
IPCL to 594 persons.

(e) Does not arise.

Delicensing of Dairy industry

1478. SHRI VWAY NAVAL PATIL: Will

the Minister of AGRICULTURE be plnsod
to state:

(aMothorOpomanlood(QPF)ms
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affected due to delicensing of Dairy Industry
and by competition from major international
producers and exporters of milk products; ‘

(b) if so, the details thereof; and

(c) the steps taken by the Govemment
to ensure adequate supply of milk during the
fean summer months?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) and (b). The emergence of
a large number of milk product manufactur-
ing units in an unregulated manner could
lead to competition between co—operative
dairies and others for liquid mik. However,
the interests of the co—operative dairy sector
will be protected. -

(c) it is normal practice to use con-
served mik products during the lean season
and also impose selective restrictions onthe
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conversion of milk into mik products to
improve milk availability during lean summer
months.

Production and Requirement of Kero-
sene .

1479. SHRI ARVIND TULSIRAM
KAMBLE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) the total production and requirement
of kerosene in the country;

(b) whether there is any gap in its pro-
duction and requirement; and

{c) if so, the steps proposed to be taken
to bridge the gap?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)and (b). The total production &
consumption of SKO is as under:— -

(Figs. in MT)
Year Indigenous Consumption
production
1988-89 5201 7731
- 1989-90 §700 8239
1990-91 5472 8385°
*Provisional .
(c) To the extent possible, the gap be- (a)whetherthe Foreign Minister of Cuba
tween demand and availablility isbridgedby  visited India recently; and
inoort _ |
' (b) if so, the bilateral matters including
Visit by Cuban Foreign Minister trade that figured in his taks with indian
' ‘ : leaders and the outcome thereof?
1480. SHRI PRATAPRAO B. ) o ‘
BHONSLE: Will the Minister of EXTERNAL - THE MINISTER OF EXTERNAL . AF-

FAIRS (SHRIMADHAVSINH SOLANIC): (4)



Yes, Sir. The Cuban Foreign Minister visited
India from December 16 to 27, 1991.

(b) Various issues of mutual concemn
waere discussed between the two sides. This
included discussions on the scope of further
trade exchanges between the two countries.
As a result, the Cuban Minister of Foreign
Trade visited India ‘rom February 9 to 12,
1992,

Outlets and LPG Agencles

1481.DR. KARTIKESWARPATRA: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) the number of petrol/diesel retail
outlets and LPG agencies allotted during
each of the last two years, State—wise;

(b) the number out of thase sanctioned
trom the discretionary quota; and

(c) the number out of these allotted to
‘physically handicapped, ex—servicemen and
scheduled Castes/Scheduled Tribes during
the same period, State~wise?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)and (b). During the last 2 years
the details of the Letters of Intent issued for
Retail Outlets and LPG distributorships are
as follows:

RO LPG
1989-90 304 184
1990-91 228 ' 100

LPGOmofM%rmilouﬂehmd 70
; distributorships were allotted under the
dwvmd&mmmm.
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© RO LPG
Physically Handi~ |
capped 47 .7
Defence ’ 28 13
soisT 114 30
Centre-State Relations

1482. SHRI CHITTA BASU: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether the Inter—State Council at
its meeting held in December, 1991, made
several recommendations on matters relat-
ing to Centre—State relations; and

(b) if so, the recommendations made
and the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) and (b). No mesting of the
Inter—State Councils was held in December,
1991. A meeting of the Sub—Committee of
the Inter-State Council was held on 7th
December, 1991. The Sub- Committee
considered 27 recommendations of the
Commissions on Centre-State Relations
(1983-87).

There was a general consensus about
18 of 27 recommendations and nine would
be taken up for consideration again after all
the 247 recommendations of the Sarkaria
anmbn'sﬁeponhldbooneonddﬂnd
by the Sub-Committes. '

The views of the Sub-committee will be
placed before the Inter—State Council for its
consideration. Further action will be taken
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alter the Union Govemnment has taken deci-
sions on the recommendations of the
Inter—State Council.
[Transiation)

Fall in Price of Onlon

1483. SHRI YASHWANTRAO PATIL:
Wil the Minister of AGRICULTURE be

pleased to state:

(a) whether the prices of onion has‘

fallen t0 great extent due to abundant pro-
duction of onion in Maharashtra;

(b) if so, the details thereof;

{c) the steps taken by the Government
fo stabilise the price of onion;

{d)whetherthe Govemnment propose to
relax the restriction imposed on export of
onion; and

(a) if so, the time by which it is likely to
be relaxed?

~ THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Yes, Sir. Due to bumper production
_of onions in Maharashtra in the current year,

prices of onion have fallen. The prevailing

market ratos in the various markets arein the
vange of Rs. 20-110 per quintal.

. {c) Government of india have already
finafised market intervention scheme in
consulitation with Govemment of Maharash-
ra 10 purchase 30,000 MTs of onion of fair
average quality from 1.1.92 10 29.2.1992 @
-Rs. 75/- per quintal. The purchase is to be
made equally by Natioaal Agricultural

MMMO‘M
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Lid. thaContralnodalqmcyandﬁuStm.
designated agency. The scheme has been
approved by Goyernment of india on the
condition that the State Government will
share losses on equal basis with the Central

- Government together with previous years’

losses and nominate State designated
agency. The State Government have not yet
communicated their consent to the parame-
ters of the scheme.

" (d) Onion, under the Import—Export
Policy 1990-93, comes under category of
OGL (iv) and its export is canalised through
NAFED who along with associate shippers
export onion. As such, there is no ban on
export of onion. .

(e) Does not arise.
[English]
Review of Pesticides Policy

1484. SHRI VISHWANATH SHASTRI:
Wil the Minister of AGRICULTURE bo

ploased to state:

(a) whether several species of insects
and pests have become immune to toxic
pesticides;

(b)itao.lhodetihthorod-

(c)wheﬁmﬂneovemmmm
review its pesticide policy; and

(0) f 50, the details thereo!?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (s)
and (b). in our country the undermentioned
insect pests are reported o have developed
resietance 10 pesticides indicated against -
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SLNo. Pests Pesticides
1. Singhare Bestle DDT.BHCV _
2 Tobawo BHC. Malathion, Pyrthrum,
Caterpillar Lindane, Endosulfan
3.  Diamond Back Fenitrothion,
Moth Malathion, DDT.
4. American boliworm DDT. Endosulfan, Monocrotophos,
Cypermethrin, Fenvalerate
5.  Aphid (2 species) Endosulfan, Malathion, Dimethoate.
6. Jassid -do -]
7.  Flour Beetle DDT, Lindane, Malathion.
8.  Rice Weevil Malathion, Lindane, Phosphine.
9.  Lesser Grain Borer Malathion, Lindane, Phosphine.
10.  Saw-ioothed, Grain Beetie Malathion, Lindane
11.  Khapra Beetle Phosphine
12, Leather beetle Lindane
B Mosquitoes (8 species) DDT, BHC, Malathion
14,  Bedbug DDT, BHC
15. Human body louse BHC
16.  Ratfiea DOT
7. House fly (2 species) ooT
8. Cetletick Lindane
(e)uu(d).emudtymahnhuw ~ Toovercome the problem of pest resis-
excessive use of pesticides induces pest  tance 1o pesticide(s) adaption of integrated
fesistance 1 & given pesticide. Theigfore,  PestManagementincludingthe need-besed
Wwd Wuwo

mmmdpﬁnﬂnum’
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Conference on Oil Conservation

1485.DR. Y.S. RAJASEKHARREDDY:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whéthor a national conference on oil
conservation in transport sector was held in
Dethi on February 10, 1992;

(b)iso.lhoeondusiommhre&at;and

©) the reaction of the Govemment
thereto?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (2) Yes, Sir.

(b) and (c). The recomm.endations cov-
ered various steps including technological
upgradation of vehicles, tyres etc., improve-
ment of roads, use of altemative fuels etc.
These recommendations are receiving the
attentions of Government.

implsmentation of Recommendation of
Fourth Pay Commission in Health
Department of Delhi Administration

1486. SHRI SHIVLAL NAGJIBHAI
VEKARIA: Will the Minister of HOME AF-
FAIRS b pleased to state:

(a) whether the information regarding
implementation of recommendations of
Fourth Commission in Health Depariment of
Delhi Administration has since been col-
lected;

(b)lso.ﬁnmbﬂmod;and‘
(c)lnu,ﬂwmm
~ THE NINISTER OF STATE IN THE

- AND MINISTER OF STATE IN THE MINIS-

~ TRY OF HOME AFFARS (SHR! MM,
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JACOB) : (a) to (c). The information is being
collected and will be laid on the table of the
House. ) .

Coconut Plantation in Kerala

1487. SHRI KODIKKUNIL SURESH:
Will the Minister of AGRICULTURE be

pleased to state:

(a) whether the Union Govemment
propose to provide financial assistance to -
the Govemment of Kerala to bring more area
under coconut plantation;

(b) if so, the details thereof; and

(c) the area proposed to be brought
under coconut plantation during the current
year?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). Under the area expansion pro-
gramme of the Coconut Development Board,
Central assistance of Rs. 30.00 lakhs is
being provided to small and marginal coco-
nut farmers of Kerala during the year
1991-92.

(c) it is proposed to bring an additional
area of 1000 hectare under coconut planta-
tion in Kerala during the current year. °

'[Translarion]

Gas Supply through HBJ Pipeline

7488. SHRI ARVIND NETAM: Will the
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the length of the portion of HBJ

() the quantity of gas provided 1o vart-
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ous States through this gas pipeline,

_ State-wise;

(c) the criteria adopted for such alloca-
tion;

(d) whether the Government propose to
reschedule this allocation;

(e) the number of gas based projects

forwarded by the Government of Madhya
Pradesh;and -

(f) the number of projects approved so
far?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) 536 Kms.

(b) and (c). Gas has been allocated to
projects to be located in different States as
given below:

States Quantity
(MMSCMD)
Gujarat 2.65
Madhya Pradesh 46
Rajasthan 38
Uttar Pradesh 17.33
Delhi 293
Haryana 279

Mdthoondua.mmmlcconsidom-
tions etc. are amongst the criteria that are
normally considered for allocations.

(d) No, Sk.
(e) and (f). Various requests for gas

linkages have been received. In view of the
availability and commitments aiready mads,
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no additional allocation of gas for Madhya
Pradesh has been made.

[English]
Alleged krregularities In Ivri, izat Nagar

1489. PROF. SAVITHRI LAKSH-
MANAN:
SHRI RAJVEER SINGH:

Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have re-
ceived any complaint against the Director,
Indian Veterinary Research Institute, kzat
Nagar, regarding alleged misutilisation of
government funds;

(b) if so, the details thereof; and

(c) the action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) Yes, Sir.

. (b) The charges relate to favouritism
and ir-egularities in the administrative and
financial management of the Institute.

(c) C.B.l has registered a case for in-
vestigation.

Amendment to indian Citizenship Act
1490. SHRI GURUDAS KAMAT: Will
the Minister of HOME AFFAIRS be pleased
to state: -

(a) whether the Government are con-
sidering to amend the Indian Citizenship Act,

(b) if so, the reasons therefor; and

(c) the amendments proposed to be
made?
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THE MINISTER OF STATE IN THE
m]'RYOFPAH.IAMENTAHYAFFARS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.

- JACOB) : (a) and (c). Gowt. is proposing to
bring a Bill 1o amend Section 4 of the Citizen-
ship Act, 1955 during the current session.

(). Govt. of India is a signatory 1o the
UN convention on Elimination of all Kinds of
Discrimination against Women. Therefore,

.an amendment of the Citizenship Act, 1955

is necessary so as o grant women equal
Mwlm:mnwilhmspadbmenamdauy
~ of children.

State-Wise Annual Plan Outlay

1491. SHR YAIMA SINGH YUMNAM:
Will the Minister of HOME AFFAIRS be

Mbmr

(a) the total amount aliocated 1o the
" Nosth Eastern Council during 1991-92; and

(b) the allocation made to each State of
Norsth-Eastern region during the said pe-
riod?

. THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOS) : (a) The revised outiay for the
Annual Plan of the North Eastem Council
during 1991-82 is Rs. 219.50 crores.

() North Eastern Council's funds are
aliocated seciorwise and not State-wise.
Seclorwise allocationfor 1991-92is as given
below: 3 '

‘MARCH S, 1992
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 Sector Outiay -
(Rs. in crores)

Agriculture & Allied an’

Power and Water Development - 7397
industries and Minerals 0.69
Tv#nspovt and Communications 122.54
Manpower Development

Social and Community services

14.46
1.70

General & Scientific Services 143

Total 219.50

Demand and Supply of Petroleum
Products to States

1492. SHRIRAMESH CHENNITHALA:
Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased 1o state:

(a) the quantity of petroleum products
allocated to various States/Union Territories
for the year 1992, State~wise;

' (b)the quantity of petroleum demanded
State-wise; and

(c) the quantity of petroleum released

$0 far State-wise? v

THE MINISTER OF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a)to (c). State/UT wise allocation
is made only for Kerosene. Al other petro-

Jeum products are supplied by the ol compa-

nies to various Retallers/desiers based on
mmmmdm )
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Allocationof keroseneforthe monthsof  attached Statement. .
January and February 92 is given in the . : :

 STATEMENT

SKO Allocation to various States during Jan.fFeb. 1992

(Figs in MTs)
StateUT Aliocations

January 92 - Februa ry 92
Bihar 40123 40123
Gujarat 71842 71842
Haryana 13341 13341
Jammu & Kashmir 6585 6585
Madhya Pradesh 34548 34548
Maharashtra 133302 133302
Meghalaya 1384 1384
Punjab 27317 27317
Rajasthan 24645 24645
Uttar Pradesh | ' 77880 77880
Andaman & Nicobar _ 310 310
Daman & Diu : 254 254
Delhi 22506 22596
Lakshadweep 67 67
Andhra Pradesh 48790 48790
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for visiting india

(Figs in MTs)
StateUT Allocations '
A January '92 Februa ry 92
Goa 2261 | 2261
Himachal Pradesh 3049 3049
Kamataka 36075 | 36075
Kerala 22084 22084
Manipur 1722 | 1722
Mizoram 503 : 503
Nagaland 837 . 837
Orissa 12956 ‘ 12956
Sidim 617 617
Tamiinadu 54612 54612
Tripura 1731 - 1731 -
Wast Bengal 61147 61147
Chandigarh 1744 | 1744
Dadar NH 259 259
Pondicherry 1215 1215
Total 726029 ‘ 726029
[Translation) whom visa has been issued for visiting India
during 1991 and 1992 so far, country-wise?
Grant of Visa to Foreign Citizens

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

~ 1493. SHRGAYAPRASAD KORE:Will  AND MINISTER OF STATE IN THE MINIS-
the Minister of HOME AFFAIRS be pleased  TRY OF HOME AFFAIRS (SHRI M.M.
10 state the total number of foreign citizens  JACOB) : According to the information avall-
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able, 4,45,504 foreigners were issued visas  issued to the nationals of Pakistan and
for visiting India for the calender yearbegin-  Bangladesh. Country-wise information is
ning from 1stJanuary, 1991to30th Septam-  given in the enclosed statement.

ber, 1991. This figure does not include visas .

STATEMENT
- 8 No. Country Total Visa Long Term
Issued Visa
1. Albania ' - -
2 Afghanistan 11646 6
3, Algeria ;vss 1
4. Antigua 4 -
5. ) Australia 11017 583
6. USA. 13431 ,‘ 800
7. Angola - -
8. Argentina ‘ 561 6
° Adtiles - -
10. Austria | 3356 265
1. Bahrain 4155 64
12. Barbados (CW) T a5 193
13, Briish Subject 8Cold 939 360
14, Belize o 21 15
1. BurkinoFeso T -
18. Belgium " 1885 24
17 Bhutan 1 -
18. Burkinabe 252 s
9. Bulgaria . . 221 -



2

hina Turk -

S.No.' - County Totaiviea Tom
» Issued Visa
20, Bahamas 2 1
21, Brunei 8 -
2. " Burundi 7 -
za; : Brtish | 95326 1723
24, ~ Fritish Soloman ISL 2 -
25. Botswana 56 1
26. Burma 346 8
27, Bolivia 18 -
28. Byelorussia (Benin) 20 -
2, ' B}azil 1196 72
30. Central African Rep - -
31, Colombia 121 2
32, Chao . 10 -
;. Congo 7 -
34, China 1068 25
35, Chile 142 19
3. Cambodia 9 -
. 37. Canada (CW) 17939 970
38. Comoros 3 -
39. CostaRica 20 -

- 40. | %ams - -
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S. No. Country Total Visa > Long Temm

Issued Visa

42 Cuba - 6 3
43 Cape Verde | - -
4. Cyprus (CW) 80 ' 15
45 " Gzechosiovakia 511 1
46 Dahomey - -
4. Djibout .. . 40 -
48, " Dominican Rep 8 -
49. Denmak - 2507 238
50. Democratic Yomonb - -
5. Ecuador ’ 23 SRR
52. Egypt ' 1070 | m
53 Equatorial ’ - -
54 El Salvador 29 -
55 . Ethiopia | 115 19
56 Fiicw) 786 257
57 * Finland 8190 34
58, ~ France " 20261 | ]
59 Gabon - -
80, Guinea-Bissau 4 -
81 Greece 1285 1
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S. No. Country Total Visa Long Term
Issued - Visa
63. German (East) 14 -
64. Ghana (CW) 242 25
5. Gambia (CW) 12 -
66. Grenada 1 1
67. Guatemala 63 . 2
68. Gunea 22 -

- 69. German (West) - 28002 2213
70. Guyana 90 12
71. Honduras 1 1
72. Hungaty‘(CW) 819 1
73. Hong Kong 301 82-

74 Hatti (CW) 6 -
7s. Ivory Coast (CW) 16 1
76. Indonesia (CW) 1520 205
T7. iceland 60 1
78. lreland 1796 87
79. fraq 159 -4

- 80. fran 7420 46
81. lsrael 2587 4
82. kaly 1563 29
83. - Jamaica 73 18
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S. No. Country Total Visa Long Term
) lssued Visa '
84. - Japan (CW) © 26788 178
8s. Jordan 175 225
86. KSA - -
87. Kirbbati (CW) 5 -
8s. Korea North (DPR) 41 1
89. Korea South 2801 82
90. Kingdom of Tonga (CW) - -
91. Kuwait 603 7
92, Kenya 6939 1383
93. Lebanon 414 37
94 Lesotho 67 7
95. Licherians 17 -
96. Liberia 203 8
97. Lasser-Passer - -
98, Laos 50 4
99. Luxembourg 49 1
100. Libya 214 4
101, Morocco 240 2
102, Maka (CW) 52 2
103, Macao - -
104, Madagascar (Malagasy) o 1
105, Mongolia 47 -




Y Mot MRS 1 Mo Sowwy 2
S. No. Country Total Visa Long Term
Issued Visa
106. Mali 29 1
107.. Maldives (CW) 14 4
108. Martinique - -
109. Mauritius (CW) 4107 - 799
110. Malaysia (CW) 8750 715
1, Mauitania 3 -
112, Malawi (CW) 79 3
113, Mexico 708 7
114, ‘Mozanhiquo 174 13
115. Nambian 2% -
116. Nicaragua .5 -
17 Niger 360 13
118. Now Hebrides - -
e, Nive Islands - -
120. Nepal 7 -
121, Nigeria 783 48
122 Netherlands (Dutch) 7859 158
123, Nauru (CW) - -
124, Norway 1057 _4 174
125, New Zoalands (CW) 3211 150
128, Oman 74 127
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S. No. Country Total Visa :  Long Term
Issued Visa

127. " Ostrich 3 -
128. _ Others 3497 14
129. Palestinian 303 2
130. Papua New Guinea . 33 -
131. Philppines 1986 56
132. Poland 1787 826
133. Panama 17 40
134. Pdry - =
135. Paraguay ’ 10 A 1
136. Portugal 2530 | 1432
137. Peru 109 1
138. Qatar 2314 3
139. Rhodesia (Zimbabwe) (CW) 63 1
140. Rominia : 86 1
141, USSR " 63rs 1
142, Rwanda | 24 2
143. Soloman Isiands 12 -
144, St. Vincent A | 6 ‘ 1
145, Saud Arabai 6916 31
146, Seychelles (CW) 193 80
147. Sweden _4927 ’ 260

148, Senegal 45 1
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S. No. Country Total Visa Long Torm
fssued Visa
145, South Africa 58 6
150, - Singapore 10639 1512
151. Sierra Leone | 27 -3
152, St. Kitty 3 1
153, Sri Lanka (Ceylon) (CW) 38067 796
184, Sudan 2873 397
155. Somalia 700 15
156. Spain 1636 20
" 157. Sao Tome & Principe - -
158, Surinam 129 23
158, Switzerland 9375 123
160. St. Lucia (CW) 17 -
161. Syria 1366 s
162. Swaziland (CW) 9 -
163. Tibet 47 1
164. Togo (Tonga) (CW) 16 -
165, Thaland 3898 956
166. futkey 540 34
167. Tunisia 131 -
168, Trinidad & Tobago 422 58
169. Tuvalu (CW) 2 -
170. China (Taiwan) 908 180
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S. No. Country ' Total Visa Long Term
. | Issued Visa
171. “Tanzania {CW) 2246 90
7. | UAR 17 1
173. United Arab Emirates 13552 49
174, Un.Rep.of Cameroon 6 -
175. . Uganda (CW) 323 77
17. Ukraine , B -
177. Upper Volta . - | -

178. o Uruguay . » 66 -
179. Vatican 2 -
180. Vanatu 5 -
181. Vietnam 6 -
182 . Venezusla 35 1
183. Western Samda 9 -
184. | Yugoslavia 873 ’ 111
185, Yemen (North) Yar 2345 30
1 86.- » ~ Yamen South (PDRY) 3443 : 59
187. Zanzibar : oy -
188, Zambia (CW) 545 ~ 61
189. Zaire - 14 1

190. v Stateless 640 . (]

Totals 445504 21118




[English] |
Production of Onion

1494. SHRI DHARAM PAL SINGH
MALIK: Will the Minister of AGRICULTURE

‘be pleased to state:

() the production of onion during each
qf the last three years;

(b) whether the prices of onion is in-
creasing in the international market;

(c) if so, the quantity of onion exported

. during each of the last three years;

 (d) whether the farmers are not given

'MARCH 5, 1992

adoquatenmummivoprbobronm,and '

(o) it 50, the steps the Govemment
pmposobtd_(oinmls regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)’
The production of onion during 1988-89,
1989-90and1990—91wasmpeaively33.5.
30.7 and 31.5 lakh tonnes.

(b) Yes, Sir. The average annual export
prices of onion have been increasing from
1989-90.

(c) Quantity of onion exported duting

. each of the last three years is as under:—

Year 1986-89 1989-90 1990-91  1991-82
' Quantity
 (Lakh tonnes) 235 3.60 2.89 3.02

. (upto January, 1992)

(d) and (o). No, Sir. Under the Market
intervention Scheme, the State Governments
sponsor proposals 1o the Central Govern-

ment for fixing Market Intervention Price’
{MIP) to faciiitate remunerative prices tothe

‘farmers.To help onion growers, NAFED has
suitably fixed the minimum export price at

co-opomlvehvebbboostthaexpomrade
foronbn

"WMMT“MI: :
" 1495, SHAI BRAJA KISHORE TRIPA-
“THY: Wil the Minister of WELFARE .he
Mbm

(a)mﬂnllmnsavommmhave
any schemas for special cultural, educa-
mwommi:ddavobpmomofm

P
oy
H

IR

(b) if so, the amount sanctioned and

- spent by the Union Government for the pur-

pose during each of the last three years and
th_e results achieved; and

* (c).the names of Centrally sbonsored
Tribal Development Schemes which are in -

© existence?

THE‘ MINISTER OF WELFARE (SHRI -
SITARAM KESRI): (a) Yes, Sir. .

(b) and (c). A statement indicating the
detadsdfundspvwndedbrSTundoxpon '
diture incurred under Central/Centrally
Sponsored Schemes of the Ministry of Wel-
fanlnhﬂthmycm-hidonmo'l'abhd :
the House.
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Assembiies for Andaman and Nicobar
and Lakshadweep islands

1496." SHRI
BHAKTA:
SHRI P.M. SAYEED:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether there is any proposal to
provide Assemblies in place of the existing
Pradesh Councils in the Union Territories of
Andaman and Nicobar and Lakshadweep
Islands;

_ (b)if so, the salient features thereof; and

(c)the ﬁme by the which the proposal is
likely to be finalised?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHR! M.M.

JACOB) : (a) No such proposal -is under

consideration at present.
(b) and (c).. Does not arise.

Ralsing of Kashmir Issue by Pakistan at
. Organisation of Islamic Countries

1497. SHRIANKUSHRAO RAOSAHEB
TOPE: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Pakistan raised the Ka-
shmir issue at the recent Summit of Organi-
sation of Islamic Countries held in Senegal;

(b)ho.the steps taken bytheGavern—
mem inthe matter; :

(c)mmemn .

any steps to counter the propaganda made

bvﬂnewmmomdl’akishnagam India

*'bnonmml .

MANORANJAN.
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' (d)if 50, the details thereof?

" THE MINISTER OF EXTERNAL AF- ;
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) Government believe that the OIC
hgs no locus stand in the matter. Moreover, .
Pakistan's attempts to internationalise the
Kashmir issue and to give it a religious bias,
is propagandist and a distortion of facts. It
also violates the Simla Agreement which
calls for the resolution of all india—Pakistan
issues peacefully through bilateral negotia-
tions. There is no scope for any third party
involvement.

Theconcerned Governments have been
apprised of this position.

(c) and (d). Government have and will
continue to take all measures to expose the
hallowness of Pakistans’ propaganda and to
project the corfect facts of the situationto the
international community.

‘Violation of Foreign Contribution
(Rogulatlom) Act by Companies

1498. SHRI KARIYA MUNDA: Will the
Minister of HOME AFFAIRS be pleased to

-state:

(a) the particulars of companies which
violated the Foreign Contribution (Regula-
tions) Act during the last three years; and

~ (b)the action taken against those com-
panies?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS -
- AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) and (b). A list giving details of
such associations where violation of the
provisions of Foreign Contribution (Regula-
tion) Act has been detected is attached.
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STATEMENT

List of Associations against whom ac-
tion was taken for violation of the provisions

of F.C. (R) Act., 1976 during the years 1989,
1990 and 1991

A. Action taken under Section 6(1) of the
Act

1. - DarulUlooma, Deoband, Dstt.
Saranpur.

2. Sonatala Milan Saﬁgh.
Howrah.

3. . Jackman Memorial Hospital,
: Bilaspur, M.P.

" 4 Chapel of Our Lady Lourds,
. Amblin, Goa.

5. » Indian Social lnstnute. New
Delhi.

6.  Peoples Education for the
Neglocted, Arcot, T.N.

7. Ishmaslite Salvation Associa-
tion, Vellore, T.N.

8. Federation for Integrated Ru-
_ ral Education, N. Arcot. T.N.

9. Reach Out, Bangalore. |

10. Sri Ramakrishna Samithi,
Sambalpur, Orissa.

11..  Rajneeshdham Satsang,
Ahmedabad.

12.  Catholic Church, Senapat,

43.  Bochamansi Sri Akshra Pu-
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14, Sindhi Youth Associaton,
Bangalore.

15.  Diocease of Bhopal, indore.

16. Rural Centre for Human Inter-
est, Shallana, Sirmour.

17. Open Arm Act College,
Gandhinagar, Hyderabad. .

B.Action taken under secton 12.of of the Act.
1. Konkani Project Awaz, Panaji.

-2 Bharat Susamachar Samiti,
Dehradun, UP."

3. Churchonthe Rock Ministries,
Pune.

4.  Kolping Society National
Centre, Kullethumkare.

- Qil Exploration in Offshore areas of
Pondicherry Coast

1499. SHRI P.G. NARAYANAN: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a}whethéralargeoilreservehascome
to light in the off-shoré areas of Pondicherry
coast; -

(®) whether there is any proposal to
conduct oil exploration in those areas;

(c) if s0, the time by which the work is
likely to be taken up; and

(d) i not, the reasons therefor?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, S.

* (6) 1o (d). The Oil & Natural Gas Com-
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mission is already conducting oil exploration
of the Cuddalore—Pondicherry Coast.

Revision of Pay Scale of Assistants in
: ICAR

1500. SHRI PHOOL CHAND VERMA:
Will the Minister of AGRICULTURE be

pleased to state:

(a) whether the Government have re-
ceived any representations from the Asso-
ciations of Assistants working in the various
institutes of Indian Council of Agricultural
Research, New Delhi for revision of the pay
scale to bring at par with the pay scale of the
Assistants working in the various Ministries;

(b) if so, the reaction ofthe Government;
and

(c) the action taken by the Government.
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) Sir, Representations from
individuals and Joint Staff Councils of ICAR
Institutes have been received in this regard.

(b) and (c). Assistants working in some
of the ICAR Institutes have filed an applica-
tion/petition in the Central Administrative
Tribunal requesting for adoption of pay scale
of Rs. 1640-2900 at par with various Minis-
tries. The matters sub-judice.

Increasing the Ptleo of Pepper
1501. SHRI PALK K.M. MATHEW: Wil

the Minister of AGRICULTURE be pleased
to state:

(a) whether the Government of Kerala

- has submitted a proposal to the Union Gov-
'ommemforineuasmmoprbodpopp«w
MMpﬂquinw '
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(b)ifso.thedotailsthoreof;and

(c) the decision taken by the Union
Government thereon?

THE MINISTER OF STATE IN THE .
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). The Union Govemment has not
received any formal proposal from the Govt.
of Kerala for fixation of floor prices of pepper
or increasing the price of pepper. However,
the matter was raised by the Hon'ble Mem-
berunder Rule 377 regarding fixation of floor
price of pepper at Rs. 6000/- per quintal.

(c). Since major part of the production of
pepper is exported, its price stabilisation
programme will have to be considered tak-
ing into consideration both domestic and
international prices as well as production
and internal demand. Already, prevailing

_domestic prices of pepper are not very
competitive in the international market. Any

kind of price support operation would further
increasethe FOB cost of our pepper, making
itfurther uncompetative and may resultinfall
in exports..

[Translation]
" Research Magazines of ICAR

1502. SHRI VINAY KATIYAR: Wil the
Minister of AGRICULTURE be pleased fo
state:

(a) the number of bilingual research
magazines being brought out by the iCAR in
English and Hindi;

(b)memmmwnnlcm-
bbﬂngoumndodbndmtmga- ‘
zlmswhouawaulnhvudonbm
out; and Lo

() thonu-ehmm m :
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brought out by private organisations with
assistance from the Government?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI

K.C.LENKA): (a) Sir, The ICAR is bringing .

out four research journals and 2
semi~technical magazines in English and 3
semi-technical magazines in Hindi. None of
the magazines is bilingual. .

®) All the 3 semi—technical magazines
brought out in Hindi, are research based.

(c) During the last three years, 90 jour-
nals, brought out by private organisations,
were financed by matching grants from the
Indian Council of Agricultural Research.

[Enghet

Statutory Status to SCs/STs Commis-
. sion

2oy

1503. SHRIRAM NIHORE RA:
KUMARI UMA BHART!:

Will the Minister of WELFARE be
pleased to state:

(a) whether the Scheduled Castes and
Scheduled Tribes Commission has been
accorded statutory status;

() # so, the details of the powers and
jurisdiction of the said Commission; and

(c) # not, the reasons therefor?

THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): (a) to (c). Under the
Constitution (65th Amendment) Act, 1990,

constitutional status would be accorded to

will be constituted shortly. The functions of
the Commission are contained in the Consti-
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Horticuitural Development in Kerala

1504. SHRI V.S. VIJAYARAGHAVAN:
Will the Minister of AGRICULTURE be
pleased to state the total amount allotted for
the development of horticulture in Kerala

during each of the last three years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): The

financial allocation to Kerala for horticultural

development during 1989-90, 1990-91 and
1991-92 is as under:—

Year Funds allotec
(Amount in Rs.)

- 1989-90 1,24,28,950.00
1990-91 1,59,94,060.00
1991-92 6,24,80,625.00

Ethnic Groups on Indo-Bur:na
Border

1506. SHRISYED SHAHABUDDIN: Will
the Minister of EXTERNAL AFFAIRS be
pleased to state:”

(a) the names of ethnic groups which
are living on both sides of the Indo—-Burma
border;

(b) whether there is any agreement
between the two countries to facilitate inter-
action among the groups;

«©)¥ s0, the details thereof;

' (d) whaether any faciity exists for the
movement across the border for legitimate
and recognised purposes by these groups;

and

(o) ¥ 20, the details thereof?
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Nagas and Miizos are among the major
ethnic groups inhabiting the areas close to
the Indo-Myanmar border.

(b) o (e). There is no formal agreement
between the Government of India and the
Govemnment of Myanmar to facilitate inter-
_acnon among the ethnic groups. However,

an arrangement exists under which tribal
people of both countries, who are ordinarily
resident in the border areas, are allowed
access across the border without passports
and visas, provided they are in possession of
valid permits issued by either Government.
Under ths arrangement access is allowed
within 40 kms of either side of the border.

National Commission for SCs/STs

1507. SHRISYED SHAHABUDDIN: Will
* the Minister of WELFARE be pleased to
state:

(a) whether the National Commission
for Scheduled Castes and Scheduled Tribes
which was created by Constitutional Amend-
ment has been constituted”

(b) if not, the reasons for the delay and
the target date for its constitution;

(c) whether the post of the Commis-
soner for Scheduled Castes and Scheduled
Tribes is being abolished; and

(d) if not, the reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) to (d). The National

. Commission for Scheduled Castes and .
<  Scheduled Tribes in accordance with

wmmdmconﬂluﬁon.w
being constituted very shortly. The said
Commission would replace the Special Offi-
cer popularly known as Commisioner for

PHALGUNA 15, 1913 (SAKA)
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Scheduled Castes and Scheduled Tribes
appointed, at present, under Art. 338.

Eradication of Untouchabliity

1508. SHR DHARMABHIKSHAM: Will
the Minister of WELFARE be pleased to
state:

(a) the programmes undertaken for the
eradication of untouchability; and

(b)the measures being taken to encour-
age inter—caste marriages and the incen-
tives provided to them and their children in
the field of education and employment?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) and (b). Central
assistance is provided to the States on a
50:50 basis for the enforcement of the Pro-
tection of Civil Rights Act, 1955 for ensuring
adequate facilities such as legal aid, setting
upof special courts, incentives for promoting
inter—caste marriages, etc. Educational and
employment benefits available for Sched-

‘uled Cates will be applicable to those chil-

dren bomn of inter-caste marriage who are
brought up in and accepted by the Sched-
uled Caste community as Scheduled Castes.

Financlal Assistance to Andhra
Pradesh for Research and Training to
Scheduled Castes

1509. SHR DHARMABHIKSHAM: Will
the Minister of WELFARE be pleased to
state the financial assistance provided to
Government of Andhra Pradesh for imple-
mentation of the Centrally Sponsored
Scheme of Research and Training relating
to Scheduled Castes and the amount spent
by the State Government during 1990-91?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): Under the c-mdy
Sponsored Scheme of Research and Train-
ing relating to' Scheduled Castes, financial
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assistance is provided to Universities/Or-
ganisations/Social Science Research Insti-
tutes for conducting action oriented research
and evaluative studies on development of
Scheduled Castes. A total amount of Rs.
64,000/-was released to two such Research

Agencies during 1990-91 for conducting

research studies in the State of Andhra

Pradesh. The amount is reported to have

been spent by them.

Opening of New Regional Passport
Offices at Siligur| and Ranchi

1510. SHRI PIUS TIRKEY: Wil the

Minister of EXTERNAL AFFAIRS bepleased

fo state:

(a) whether the Government are con-
templating to open Regional Passport Of-
fices at Siliguriin North Bengaland at Ranchi
in South Bihar;

(b) if so, the time by which these are
likely to be opened;

(c) i not, the reasons therefor; and
(d) the criteria being adopted by the
Govemment in opening a Regional Passport

Office at places other than the State capi-
tals?

"THE MINISTER OF EXTERNAL AF-

FAIRS (SHRIMADHAVSINH SOLANKI): (a)
No, Sir.

(b) Does not arise.

{c) Due to administrative and financial
constraints, i is not possible fo open more
Passpost Offices in the near future. -

(d) The size of population in catchment
area of & passport office, equitable distriby-
tionol passport offiges all over india, propen-
sily of & population to apply for passporis,
geographical location of a passport offion
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and availability of resources for the purpose
eic. are usually the parameters based on
which opening of a Passport Office is de-
cided.

World Bank Assistance to Andhra
Pradesh for Development of Fisheries

1511. SHRI J. CHOKKA RAO: Will the
Minister of AGRICULTURE be pleased to
state:

(a) whether World Bank propose to
provide assistance to the Government of
Andhra Pradesh for the development of
brackish water shrimp and reservoir projects
in the State;

(b) if so, the details of assistance pro-
posed to be given; and

(c) the present status of these projects?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) The estimated total project cost is
Rs. 88.13 crore comprising Rs. 80.79 crore
for the brackish—water shrimp culture com-
ponent; Rs. 5.61 crore for the reservoir fish

" culture component and Rs. 1.73 crore for

project management. About 90% of the total
cost is expected to be provided by the World
Bank as the total assistance for this project.

(c) This project was approved by the
World Bank in the meeting of the Executive
Board of Directors heid at Washington on
14.1.92. The project will become aredit ef-
fective from 1st May, 1392brw
honoven?yarpuhd.

Epizootic Uicerative Syndromee
1512, SHRI P.C. THOMAS: WHl the
m«ammumh
siste:

c ot L
g
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(a) whether ic Ulcerative Syn-
drome found in the fish species in lakes of
central Kerala has been brought under con-
tm\l; and

(b) if not, the steps taken by the Govern-
ment in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
- MULLAPPALLY RAMACHANDRAN): (a)
and (b). Government of Kerala have in-
formed that the fish epidemic is not spread-
ing any more. However, Government have
issued guidelines to take various measures
to contain this disease, like;

i) Treatment of the affected man-
ageable water areas with lime
and salt;

ii) Treatment of affected fish with
potassium permagnate; and

i) To maintain hygienic condition
in open waters.

Foodgrains Production

1513. DR. ASIM BALA: Willthe Minister
of AGRICULTURE be pleased to state:

(a) whether per hectare productivity of
foodgrains in Punjab is much higher than
national average and

(b) if so, the details thereof and the
reasons thorofor?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a)
Yes, Sk, ;-
(®) The yhld rate of total foodgraine in
‘Punjab during 1990-91 was 3380 Kgs. per
mawmmmwme yhld
rale of 1882 Kgs. pof hoctare, -
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The higher per bectare productivity of
foodgrains in Punjab may be attributed to
higher proportion of irrigated area, greater
diffusion of modern technology of high yield-
ing varieties, higher fertilizer consumption
per unit of area, better infrastructure and
favorable agro—climatic conditions.’

Regional Research Institute for Black
: Goat

1514.DR. ASIM BALA: Wilithe Minister
of AGRICULTURE be pleased to state:

" (a) whether the Government of West
Bengal has submitted a proposal to the
Union Government for setting up of a Re-
gional Research Institute for black goat in
the district of Midnapore;

(b) if so, the details thereof;
(c) the decision taken thereon; and

(d) the time by which it is likely to be set
up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) Yes, Sir.

(b) to (d). The issue of setting up <.
regional stations was examined in general
by the ICAR Review Committee, which was
headed by Dr. G.V.K. Rao, former Member
of the Planning Commission. This Commit-
tee has advised against setting up of new
regional stations and has, instead, suggested
that work of the regional importance may in
future be done by the State Agricultural
Universities. Sincethis recommendationhas
been accepted by the ICAR, the proposai to
aeglablish the Eastern Regional Ressarch
Centre of Ceniral institute for Research on
Goats at ‘Midnapore, West Begal has nat

“been accepled. mmmm

MBHMMMIWMVW
4o take mm on Goats.
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[Transtation)

hdo—l.ls Sub-Commission on Educa-
tion and Culture

1515. SHRI MRUTYUNJAYA NAYAK:
Willthe Minister of EXTERNAL AFFAIRS be

pleased to state:’

(a) whether a workshop of indo-USA
Sub-Commission on Education and Culture
was organised in-January, 1992;

(b) if s0, the details of the deliberations
conduchd in the workshop; and

(©). the reaction of the Government in
this regard? .~

THE “IN!STER OF EXTERNAL AF-
FAIRS (SHRI MADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) 1o (c). An Indo-American Writer's
Workshop was organized in New Delhi and
Bombay, Jan. 6-16, 1992 by the Indian
Council for Cultural Relations in collabora-
tion with the Sahitya Akademi. Simultane-
ously, an Indo-American Music Workshop
was also organized in these cities. The
Workshops were held under the auspices of
the indo—~US— Sub—-Commission on Educa-
- tion and Culture. It provided a forum to the
writers & musicians for interaction and ex-
change of ideas. it was part of an ongoing
programme under the Indo-US Sub-Com-
mission on Education & Culture. The ex-
change of views therefore was not between
the two Governments.

[English)
Fertilizer Subsidy
1516. SHRI SYED SHAHABUDDIN:
PROF. UMMAREDDY VE-

. ‘NKATESWARLU:
SHRI'J. CHOKKA RAO: . ;-
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Will the Minism{?t AGRICULTURE be
pleased to state:

(a) the latest estimate of the fertilisers
subsidy during the current financial year and
the amountreleased uptoJanuary, 31, 1992.

{b) the proportion of the total supply of
fertilizers during the year which has been or
is likely to be subsidised;

(c) the number of likely beneficiaries
and the total acreage covered by the sub-
sidy;

(d) whether there has been any rise in
the retail price of the fertilizers during the last
year, if so, the price thereof on January 1,
1991 and January, 1, 1992; and

(e) whether it has been possible to iden-
tify the small and marginal farmers who are
entitled to supply of subsidised fertilisers
under the current scheme?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) A
provision of Rs. 4800 crore has been made
during 1991-92 for fertilizer subsidy. The
amount released upto 31st January, 1992,
is about Rs. 3654 crore. Under the scheme
on Fertiliser subsidy for small and marginal
farmers, an amount of Rs. 155 crore has
beenreleased upto 31stJanuary against the
provision of Rs. 405 crore during 1991-82.

(b) Barring fertilisers fke Ammonium
Sulphate, Calcium Ammoniam Nitrate,
Ammoniam Chloride and Suiphate of Pot-
ash which were decontrolied w.e 1. 25.7.91,
all other fertilisers were subsidised during
the current year. An amount of Rs. 405.00 ,
crore was provided during 91-82 as fertiliser
subsidy for the small and magical farmers to
offset the increase in Mlnt pue. m
the current year. e
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(c)The schemeis currently under differ-
ent stages of implementation in the various
States.

(d) The Statement indicating furtiliser
pricason 1stJanuary, 1991 and 1stJanuary,
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1992 is enclosed.

(e) The State Govemments have been
entrusted with the responsibility of identify-
ing the small & marginal farmer —beneficiar-
ias, and implementing the scheme.

STATEMENT

Retail Prices of Major Fettilizers under statutory price control

(Rs. per tonne)
Fertilizer prices as on
1.1.1991 1.1.1992
SL No.  Name of fertilizer

1. Urea (46% N) 2350 3060
2. Ammonium Sulphate (20% N) 1650 -
3. Calcium Ammonium Nitrate (25%) 1700 -
4. Calcium Ammonium Nitrate (20%) 1770 ' -
5. Muriate of Potash (60% K) 1300 1700
6. . Sulphate of Potash (50% K) 2100 -
7. Di-Ammonium Phesphate (18—46-) 3600 4680
8 NPK (17-17-17) 2600 3380
9. NPK (15-15-15) 2100 2740
10. NPK (19-19-19) 2950 3840
1. Ammonium Phosphate Sulphate(20-20-0) 2600 3380
12. Nﬁm—phospha:o (20-20-0) 2400 3120
13.  Ammonium Phosphate Sulphate (16-20-0) 2300 3000

Urea Ammonium Phosphate (24-24-0) 3050 3960
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(Rs. per tonne)
Fertilizer prices as on
1.1.1991 1.1.1992
Sl No.  Name of fertilizer
15. Urea Ammonium Phosphate (28-28-0) 3600 4680
16. NPK (14-28-14) 3050 3960
17. NPK (14-35-14) . 3400 - © 4420
18. NPK (10-26-26) 2950. 3840
19. NPK (12-32-16) 3250 4220
20. Triple Super Phosphate .
(46% P) (Granular) : 2600 3380
21. Triple Super Phosphate (Powder) L 2400 3120
22. Single Super Phosphate
(Powder) (14% P:* 0.) 820 1080
23. Single Super Phosphate »
-(Powder) (16% P.: 03) 950 1240
24, Single Super Phosphate .
(Granular) (16% P: 0..) 1100 _ 1440
25. Ammonium Chloride (25% N) 1700 -
26. . Anhydrous Ammonia 3770 . 4900
27. Nitro—phosphate (23—23-0) 2930 3800
(w.ef. 19.2.91)
[Translation} Will the Minister of HOME AFFAIRS be
_ pleased to state:
Demands of Widows of Victims of 1984
Riots
(a) whether the widows of the victims of *

1517. SHRIMATISHEELAGAUTAM: 1984 riots recently demonstrated near the
SHRI RAJESH KUMAR: - Parliament House for their demands;
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(b) if so, whether the Government have
taken any action on their demands; and

(c) if so, the details thereot?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The information is being
collected and will be laid on the Table of the
House.

(English)
indian Students in Republic of Erst-
s while Soviet Union -
1518. SHRIMATI BASAVARAJES-
WARI:
SHRI KAMLA MISHRA
MADHUKAR:

SHRI RATILAL VARMA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:’

(a) whether Indian students studying in

‘the newly independent Republics of the

erstwhile Saviet Union are facing financial
and other hardships; and

(b) it so, the measures being taken by.

the Government to help them;

(c) whether the matter has been taken
up with all these Republics; and

(d) if so, the outcome thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir. The difficulties are being faced by
Indian students in the former USSR as result
of the radical economic and political restruc-

«, turing that has taken place there.

»@)Sqﬁdmhiwbgonﬂooin-
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cluding (i) release of US $ 50 p.m. per
student already studying inthe former USSR
against deposit of equivalent rupees in india;
(i) issue of pre—paid ticket advice on Air
India against payment in Indian rupees for
students wishing to travel to India; (jii) ar-

- ranging repatriation wherever necessary, as
" per Government regulations; and (iv) facili-

tating transit arrangements in Moscow for
students in need and affected by civil distur-
bances as, for example, in Georgia.

(c) and (d). Yes, Sir. The matter had

.been taken up during the visit of Foreign

Secretary’s delegation both to Russia and
UkraineinJanuary 1992. Both Governments

“have assured that all possible steps would
" be taken to ameliorate the difficulties being

faced by Indian students. The matter has
also been taken up by our Embassy in
Moscow with the Governments of the newly
independent Republics. Itis understood that
at their meeting on 8 February 1992 ‘the -
Heads of Government of the Commonwealth
of independent States of the former Soviet
Union decided to reaffirm corresponding
agreements of the former USSR with regard
to foreign students and begin working out’
new documents and arrangements.

Edible Oil in Exchange of.Foodgnhs

1519. SHRI R. SURENDER REDDY:
Will the Minister of AGRICULTURE be
pleased to state:

(a)whetherthe Govemnmenthave singed
an agreement with the World Food Pro-
gramme on a commodity exchange mecha-
nismwherebylndlawillmcaivemuchneeded
edible oil in exchange of foodgrains;

() if so, the salient features thereof;

() the extent to which wheat is pro-
Mbhsub&lﬂdbyﬂn‘vegeﬂﬂaoﬂ;

(d)the countries with whom such agree-



327  Witten Answers.
ment has been reached; and

(e) the extent to which edible oil prices
have been reduced by this decision?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir. From May, 1991 to February, 1992,

_

MARCH 5, 1992

. three Lstters of Undérstanding {LOU) have

been signed between Govemment of India
and World Food Programme (WFP) for
swapping WFP edible oilbutter oil with local
wheat.

. (b) The salient features of the swap
finalised under the three LOUsmasfol-
lows:— :

Date of Ratio of

signing - Quantity to be exchange

the LOU supplied by for local

' WFP wheat

175.91 2,000 MT of refined 1:6
rapeseed oil ’

26.12.91 3,000 MT of butteroil  1:149

152.92 2,000 MT of refined 1:55
rapeseed oil

(c) About 68,306 M T of wheat is pro--

posed to be supplied against the import of
WFP edble oilbutter oil under these ar-

w

{d) The Letters of Understanding have
been signed with World Food Programme
(WEP) joinlly established by the United
Nations and the Food and Agriculture Or-
ganisation. . :

(e) Considering the size of edible oil
consigriments under these swap arrange-
ments i is difficult 1o gauge the extent 10
which the edible off prices have been re-
duced. .

whmu
Paimoicin by NDDB

1520. SHRIHAR! KISHORE SIRGH:
SHRI RAM VILAS PASWAN:

SHRI DEVENDRA PRASAD
YADAV:

Will the Minister of AGRIGULTURE be
pleased to state:

(a) whether the Govemment have re-
ceived complaints from the State Govern-
ments regarding mismanagement in mar-
keting of palmolein by the National Dairy
Development Board (NDDB);

(b) if so, the details thereof; and

(c) the reaction of the Union Govem-
ment thereto? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)

(c) NDUB looked into ii.e matter and
Mmm\vammahldo.Ac:--,-.
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the report of the Vigilance Cell of NDDB has .

been sent to the Chief Vigilance Commis-
sbnordthoGovommontoflndta.

Kelkar Committee Report on Natural -
Gas Pricing

. 1521. SHRI R. SURENDER REDDY:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whetherthe Government havetaken
any decision on the Kelkar Committee Re-
port on Natural Gas Pricing;

(b) if so, the number of the recommen-
dations accepted and rejected separately;

(c) the reasons for rejection; and

(d) the time by which the accepted rec-
ommendations are likely to be implemented?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) to (d). The Kelkar Committee’s rec-
cmmendations have formed the basis, with
suitable modifications, for the revised prices
of natural gas that have been made effective
from 1.1.1992,

[Translation)

Migration from Sindh, Pakistan

1522. SHRI DAU DAYAL JOSHI: Wil
the Minister of HOME AFFAIRS be pleased
to state:

(a) the number of Hindus who migrated

toGujarat, Maharashtra, Rajasthan and other
parts of the country due to disturbances in

nnShthmdewingeach ’

: of the last three years;’

(o) whetia: the Government proposeto,

_provide statutory citizenship to those Hin-

dus; and
“(c) i so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRi M.M.
JACOB,) :.(a) to (c). According to availdble -
information, there is no problem of any sig-
nificant migration of Hindus from Pakistan.
However, persons belonging fo minority -
community in Pakistan, especially Sindhis
have. been coming to India on valid short
term visas. While some of them have re-
turned on expiry of visas, some have applied
for long term visas. Their cases are consid-
ered sympathetically on merit.

[English]
Pressior’s Visit to India
1523. SHRI SHRAVAN KUMAR
PATEL:
SHRI HARI KISHORE SINGH:
SHRI J. CHOKKA RAO:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:”

(a) whether the US Senator Mr. Larry
Pressler visited India recently;

. (b) it 30, the objectives of the visit; and
(c) the outcome of the taks held by him

. with Indian leaders?”

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

. (b) The _purpose of the visit was o

'oxdmovhmonugbnduwmy-d

non-proliteration hwainthocommndﬂn_

. Pressier Amendment.
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(c) Senator Pressler has stated that he
has developed a better understanding of
India’s viewpoint on these issues.

Second Gas Terminal at Usar in Ralgad
District of Maharashtra

1524. SHRIANKUSHRAO RAOSAHEB
"+ TOPE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whetherthe Government havetaken

any decision to set up a second gas terminal
at Usar in Raigad district of Maharashtra;
and

(b) if so, the details thereof?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir.

(b) Does not arise.

[ Transiation)]

Areas Hit by Rlots Due to Cauvery
Water Dispute

1525. SHRIG.M.C. BALAYOGH: |
DR. (SRIMATI) K.S. SOUNDA-

RAM:
SHRIMATI CHANDRA
. PRABHA URS:

WMMdI-DMEAFFAIRSbo
~ pleased to state:

(a) whether the Union Government had -

sent during December, 1991 Central ob-
servers for an on-the-spot study of the

. areas hit by rbtsduobcuworymr'

dispute;

(b) if so, whether any report has been
mnludbheovmmn, .

(c) if so, the 'main recommendations
made therein;

MARCH 5, 1992 _
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{d) the follow-up action takenvbeing
taken thereon; o
(e) whetherthe Union Government have
provided any financial assistance to the
concerned State Governments; and

(f) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI. M.M
JACOB) : (a) Yes, Sir.

(b) Yes, Sir.

(c) The report inter-alia suggested for
restoration of normalcy and provision of re-
lief assistance to the riot-victims.

(d) ‘Public Order and ‘Police’ being
‘State subjects follow up action on the report
is being taken by the Governments of Kama
taka and Tamil Nadu.

(e) and (f). Government aof India have
issued necessary instructions regarding
expeditous settlement of insurance claim
arising out riots in Kamataka and Tamil
Nadu on the same scale and in the same

~ manner as applied to the Dethi riots—victims

of 1984.
[English]
: PolleoFormlnsutu
1526. SHRIMATI BASAVA RAJES-
. WARI:
"~ SHRIBALRAJPASSL: .
SHR! RAMKRISHNA
KUSMARIA:
SHRI PRABHU DAYAL KATH-
ERIA:
Wil the Minister of HOME AEFAIRS be -

pleased 1o state:



g

(a) whether the recommendation of the

.+ Sarkaria Commission to strengthen the po-

lice forces in the States to maintain public
order has been accepted by the

Sub-committee of the Inter—State Council;

and

(L) it so, further action taken by the
Govemnment thereon? '

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI M.M.

JACOB) : (a) This recommendation was
considered by the Sub—committee of the
inter—State Council at its meeting on
15.1.1992 and there was a general consen-

sus that the recommendations should be

accepted.

(b) The recommendation of the
Sub~committee will now be considered by
the Inter—State Council and thereafter Gov-
ernment will take decision in the matter after
considering the views of the Inter-State
Council.

Indo—-China Joint Working Group

1527. SHRIMAT BASAVA RAJES- .

WARL:
SHRI MOHAN SINGH:
SHRI SRIKANTA JENA:

SHRI DEVENDRA PRASAD

YADAV:
SHRIARJUN CHARAN SETHI:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:”

(a) whothor the fourth meeting of
Indo~China Joint Working Group was held
at New Delhi recently;

(6) ¥ 50, the bilateral and multiateral
‘matters discussed; and :
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(c) the outcome thereot?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
The Fourth Meeting of the India—China Joint
Working Group was held in New Dethi from
20 to 21 February, 1992. '

(b) The two sides continued their dis-
cussions aimed at arriving at a mutually
acceptable settlement on the boundary
question as well as the discussions on

_—~measures for ensuring peace and tranqulity

inthe areas along the Line of Actual Control.
Other bilateral issues discussed included
matters relating tothe exchange of high level
visits. Views were also exchanged on the
regional situation, including relations with
Pakistan and the situation in Cambodia.

(c) It was agreed that the military per-
sonnel of the two sides would have regular
meetings in June and October every year at
Bum La pass in the Eastern Sector and at

- Spanggur Gap area in the Western Sector. It
" was also agreed that communication links

would be established to facilitate easy con-
tact between the border personnel. Views
were exchanged on further confidence build-
ing measures including prior intimation of
military exercises.

' Employment Potential in Kuwalt

-~ ~1528. SHRIMUMTAZ ANSARI:
SHRI SRIKANTA JENA:
SHR!I DEVENDRA PRASAD
YADAV'

Will the Minister of EXTERNAL AF-
FAIRS be ploased to state:” - :

(a) whether tho Government had re-
ceived any suggestion from Kuwaiti indian

_Citizon Committee for the exploation of

employment potential created in Kuwait fol-
lowing the"reconstruction of that country;
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(b) if so, the details thereof and the
steps taken by the Government in regard
thereot?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir.

(b) We have been in touch with the
Govt. of Kuwait to facilitate the return of our
nationals to that country. The matter came

up for discussion during the External Affairs -

Minister’s visit to Kuwait on February 15 and
16,.1992. About 70,000 of our nationals have
already returned to Kuwait and the flow
continues. The Govenment of India are
providing every possible assistance in the
matter.

Involvement of Delhi Police Personnel
in Crimes

1529, ‘SHRIMUMTAZ ANSARL:
SHRI HARI KISHORE SINGH:

Wil the Minister of HOME AFFAIRS be -

pleased 1o state: ,

'(a) whether a large number of Delhi

police personnel are being proceeded against
for their involvement in various crimes;

(b) if so, the number of such pemonnel
eategory—-waso.

(c) the action taken so far against them;

(d) whether it is proposed to bring in any

change in the Delhi Police Punishment and
. Appeal Rules, 1980; and

(e) if s0, the detalls thareof?

- THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : () 1o (c). Yas, Sir. 648 police
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personnel are being proceeded against in
617 criminai cases. Out of these 617 cases,
534 are under trial and 83 cases are urider
investigation.

The rank-wise break up of police per-
sonnel involved in criminal cases is as un-
der—

Inspector 17
Sub-Inspector 56
Assistant Sub—lmpedor 65
Head Oonstabh ' 106
Constable 404

Total 648

(d) and (e). There is no such proposal
under the consideration of the Delhi Admini-

straiion.

; CD-oporaﬂve Socleties In Lakshadwup

1530. SHRI P.M. SAYEED: Will the

, Mumster of AGRICULTURE be pleased to

state:’

(a) the steps taken to strandthen the
co—-operative supply and marketing socie-
ties in Lakshadweep;

(b) whether there is any proposal to
implement the pension scheme for the
employees working under these societies;

(c) it so, the details therec’; and -
{d) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
CTc-aperative supply and marketing socie-
ties in the Lakshadweep Islands which are
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engaged the distribution. of essential
commoditips and marketing of agricultural
produce are provided financial and adminis-
trative support through implementation of
various plan schemes to enable them to
function effectively.

(b) No, Sir.
(c) Does not arise.

(d) The employees of co-operative
societies are governed by co-operative
societies regulations, rulesbye-laws pre-
scribing their service conditions under which
the employees are not entitled for pension
but in lieu thereof they enjoy contributory

provident fund and gratuity facilities and

other retirement benefits.

Financial Assistance to Coconut
Growers in Lakshadweep

1531. SHRI P.M. SAYEED: Will the
Minister of AGRICULTURE be pleased to
state:.

(a) whether any memorandum hasbeen
received by the Union Government from the
Coconuts growers of Lakshedweep for pro-
viding financial assistance to them; )

(b) if so, the details thereof and;

(c) the action taken thereon?

THE MINISTER OF STATE IN THE:

'MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) (a)
No, Sir.

(b) and (c). Do not arise.

Assistance to Minority Candidates for
' Competitive Examinations

1532. SHRI P.M. SAYEED:
SHRI HANNAN MOLLAH:
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Will the Minister of WELFARE be
pleased to state:

(a) whether the Union Govemment
provide any assistance to minority candi-
dates for appearing in the UPSC, SSC and
other competitive examinations;

(b) if so, the numbeér of candidates to
whom assistance was provided and the
amount spent thereon during the last one

. year;

‘ (c)the number of successful candidates
who had been assisted by the Government
for difterent examinations duringthe lastone
year;

." (d) whether the Govemment have
stopped the grantsto organisations engaged

in such activities; and

(e) if so, the reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Yes, Sir.

PR

(b) and (c). A grant—in—aid ‘d Rs. one
crore was given to 36 .coachingftraining
centres by the Ministry of Welfare. Reports -

- received from 29 Coaching/Training Centres

show. that 2889 candidates were coached
under the scheme out of which 303 were
successful.

UGC under their scheme of coaching
centres sanctioned ‘Rs. 0.24 crore to 52
Coaching Centres during 1990-91. Reports
received from 26 Coeching Centres for
1989-90 show that 2052 candidates were
coached and 195 candidates were success-
ful.

(d) No, Sir.

(e) Does not arise.
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[ Translation] THE MINISTER OF STAJE IN THE
. _ MINISTRY OF AGRICULTURE (SHRI
Mother Dalry Outlets K.C.LENKA): (a) to (c). Mothet Dairy pro-

1533. DR. LALBAHADUR RAWAL: Will
the Minister of AGRICULTURE bo plaased
to state:

(a) whether Mother Dairy propose to -

open more outlets for sale of milk, fruits and
vegetables in Delhi during 1992;

(b) if so, tﬁe locations thereof; and

(c) the time by which these outlets are
likely 1o be opened ?

pose to open 26 Bulk Vending Booths during
1992. The location of these 26 Booths are

.given in the Statement-l. Under the Fruits

and Vegetables Project of the National Dairy
Development Board, it s proposed to open

- 34 outlets for'sale of fruits and vegetablies in

Delhiduring 1992. The locations of these 34
Booths are given in Statement-Il. All these

" outfets are likely to be obpened by December,
" 1992 provided facilities like power connec-

tion, water connection, telephone connec-
tion, etc. are made available by the con-
cerned authorities in time.
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Fish Landing Centres in Cosstal States

1534. SHRIVILASRAONAGNATHRAO |
GUNDEWAR: Wil the Minister of AGRI-

CULTURE be pleaséd to state: - - -

(a) whether there is any proposal to
establish more fish landing centres in the
coastal States;

(b) if so, the locations identified for the
_purposs; and

(c) the assistance proposed to be ex-
tended to these States?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to

(c). There is an ongoing centrally sponsored .

plan scheme for providing landing and berth-
ing facilities for fishing craft at minor fishery
harbours and fish landing centres. Propos-
alsforfish landing centres are made by State
Govemments/Union Termritories. Locations
are also identified by State Governments/
Union Territories. Locations are also identi-
fied by State Government. The Central
Govemment consider such proposals, as
and when received, on the basis of techno-
economic feasibility and within the overall

budget outlay.
Wool Trade as an Agro-based industry
1535. SHRIVILASRAO NAGNATHRAO
GUNDEWAR: Will the Minister of AGRI-
CULTURE be pleased to state:
(a) whether the Government have re-
ceived any proposal to declare wool trade as
an agro-based industry;.and

(b) if so, the details thereof; and
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(c) the incentives being provided 1o
promote this trade?

THE MINISTER OF STATE IN THE

-MINISTRY OF AGRICULTURE (SHRI
- K.C.LENKA): (a) No such proposal has

been received in the Ministry of Agriculture.
(b) Does not arise.

(c) Under the Centrally Sponsdred -
Scheme of the Ministry of Agriculture, finan-
cial assistance is provided to State Wool
Boards/Corporations/Federations to.
strengthen their marketing activities.

Agricultural Production

1536. SHR!I NARAIN SINGH
CHAUDHRI: Will the Minister of AGRICUL-
TURE be pleased to state:

(a) whether the Government have iden-
tified.some districts in the country for boost-
ing agricultural production;

(b) if so, the details thereof; and

(c) the incentives proposed to be pro-
vided to them?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
Yes, Sir.

(b) and (c). The State-wise details of
districts identified, under different Crop-

. Production oriented’ Centrally ‘Sponsored

Schemes for boosting agricultural produc-
tion and the incentives provided under these
schemes are given in the enclosed state-
ment.
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Repatristion of infiltrators (b) Does not arise.
 1537.SHRISIMON MARANDI: Willthe [English]
Minister of HOME AFFAIRS be pleased 1o | o
state: Alleged Irregularities in Delhi Mifk -
(a)whem«meonmem«mo o
of the Infitration of persons from Pakistan 1530.  SHRIRAM VILAS PASWAN:

and Bangladesh;

) Mlso.tmstapstakonbytherem
monttonpatrimthom,md v

©) lho numbor of persons repatria:ed'v
during the last three years, country-wise?

THE MINISTER OF STATE IN THE
MINISTRYOF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). There are reports of
Bangladesh and Pakistan nationals coming
into India ilegally. Since they enter surrepti-

tiously and go underground, itis not possible

10 determine how any such persons have
come to India. There are standing instruc-

tions tothe State Governmentstodetectand

indian Citizenship to Infiltrators
1538, SHRISIMON MARANDI: Will the
Minister of HOME AFFAIRS be pleased to
state: )
. (a) whether a number of Pakistani,
Bangiadeshi and other foraign infiltrators
mmummw

o)an.unmummm.

ihlnon?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
- AND MINISTER OF STATE IN THE MINIS-
TRY. OF HOME AFFAIRS (Sl-lRI M.ll.
" JACOB) : {a) No, Sir.

SHRI MOHAN SINGH:
SHRI JEEWAN SHARMA:
SHRI BARE LAL JATAV:
. SHRI MADAN LAL KHUR-
- ANA:

WII the Minister of AGRICULTURE bo
pleased to state '

(a)whethermaqvemm«nhavoaskod
the Central Bureau of Investigation to con-
duct an enquiry into the aliegations of fraud
by the cooperatives supplying mik to DMS

_andthe alleged financial irregularities com-

itted by the officer of Delhi Milk Scheme;

(b) if so, whether the Government have .
received any report in this regard;

(c) ¥ 50, the details thereo; and

(d) the action taken by the Government
thereon?

THE MINISTER OF STATE IN THE

""MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) Yes, Sir.

(b) No, Sir.
. (6)and (d). Question does not arise.

Engineers india mited
1540, SHRIRAMVILAS PASWAN: Wil

* the Minister of PETROLEUM AND NATU-

RAL GAS be pleased to state:

(8) whether EngineeraindiaLimited (EIL)
s following the senority-cu-fitnsss criterion



385 mm ‘ Pﬂﬂm151913(m WIMAM 3688

dplomdbnuporﬂnwmuo CWP
260/87 dated 18.7.87 between Shri Babu
Nak v/s Engineers India Ltd. in the matter of

(b)whmemismainmmﬁgm.pmvi-

sions of reservation of 15% and 7-/2% for..

MsmamrmMm;

(c) whether the provisions of 40-point -

roster and cairry forward formula of untilled
reserved posts are being-mgimdned;

(d) i so, the detalls of grades/posts in
which the above criterion being applied; and

(o) the number of SC/ST officials pro-
moted through the above method in each

gmmunmmbordmw-

Afomudmolydmmum

years?

THEMINIS1'EROFPETHOLEUMAND :
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Engineers India Limited (ElL)is .
following merit-cum-length of service crite-
rion for promotion of its employees.

(b) and (c) Yes, Sir.

. (d) The criterion reffered to above is
applicableto promotiontoallgrade inthe EIL

.exeapthraoardbolappolmm

(o)mdouisofpmmotbmmginn
in the attached Statement.
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Rajiv Gandhl Assassination Case

- 1541. SHRIG. MADE GOWDA: Willthe
Minister of HOME AFFAIRS be pleased to
state: -

(a) the number of persons identified as
accusedin RajivGandhi assassination case;

(b)the numberofpersoné againstwhom

" charge-sheets have been filed;

(c) whether the trial has started ; and

(d) the steps being takentoexpedntathe
case? :

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) The list of accused in the Rajiv
Gandhi assassination case has notyetbeen
finalised. .

() Nil.
(c) No, Sir.
(d) The ca'so‘is nearing final .si.ta.ge.
[Transiation) A
' Adoption of Orphans -

1542, SHRI RAJESH KUMAR: Willthe
Minister of WELFARE be pleased to state:

(a) the number of children from orpha-
naseoss in Delhi adopted during the lasttwo
years; and

{b) the conditions laid down for the

adoption of such orphans?

THE MINISTER OF WELFARE (SHRI
ARAM KESRI): (a) The-number of chil-

PHALGUNA 15, 1913 (SAKA)
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dren given in adoptionduring 1980 and 1991
from Delhi is given below:-

'1990'-408 ‘
1991 - 440

(b) Adoptionof children by Hindus withir
the country is regulated under the provisions
of the Hindu Adoptions and Maintenance
Act, 1958. Inter-country adoption of children
is governed under the provisions of the
Guardian and Wards Act, 1890 and relevant

- adoption laws of the country concerned.

Hiring of Oil Rigs

- 1543, SHRIRAJESHKUMAR:
SHRIMATI SHEELAGAUTAM

Will the Minister of PETROLEUM ANC
NATURAL GAS be pleased to state:

(a) whetherthere is any proposalto hire
oil rigs from foreign companies;

" (b) whether any global tenders have
been.invited in this regard;

- (c) if 'so, the number of tenders re

(d) the action taken thereon; and

(e) the steps being taken for the indige
nous manutacture of these oil rigs? -

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR

_ ANAND): (a) There is no proposal to hire rig:

exclusively from foreign firms.

(b) to (d). ONGC and OIL float tender
to hire rigs from time to time. Decisions ar:
taken keeping in view the offers receivec
and all other relevant aspects.

(e)Some Indhncompmiu havedeve!- ‘
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oped the capability to manufacture rigs in
India. :

Ol and Gas Reserves

1544. SHRIRAJESH KUMAR:
SHRI DILEEPBHAI SANG-
HANI:
SHRISURYA NARAIN YADAV:
SHRI KESRI LAL:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of oil and natural gas
reserves in the country, State-wise;

MARCH 5, 1992
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(b) the details of various schemes pro-
posed to be launched by the Oil and Natural
Gas Commission for drilling and exploration
thereof during the Eighth Five Year Plan;
and

(c) the estimated expenditure involved
therein?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) State-wise Reserves @ of

" Crude Oil & Condensate and Natural Gas as

on 1.1.1991.

STATE CrudeAOil & Condensate (MMT)  Natural Gas (Bn. Cubic Meters)
1 2 ' s

Gujarat - 158.26 93.39

Rajasthan — ‘ 1.22

Tripura _ 10.47

Assém 150.48 112.62 . )
Nagaland 2.40 0.90

Andhra Pradesh 0.66 25.58

Tamil Nadu 2.68 2.1

Offshore 491.67 483.50

Toial : 806.15

729.79

@ Proved & Indicated Balances Recoverable Reserves.

(b) and (c). The Vliith Plan has not been
finalised.

[English]
Production of Betel Leaf

1545. SHRI V. SOBHANADREES-

WARA RAO VADDE: Willthe Ministerof AG-
RICULTURE be pleased to state:

(a) the area under betel leaf cultivation
in Andhra Pradesh;

(b) the actual production of betel leaf in
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years;

(c) whether the betel leaf farmers are
affected due to affliction of their crop by
some diseases;

(d) the steps proposed to encourage
production of betel leaf in Andhra Pradesh?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) As

per rough estimate of the State Government, .

the area under betel leaf cultivation during
1989-90 was 3405 hectare.

(b) As por'rough estimate of the State

Government the production of number of
betel leaves during 1989-90 was 5584.2
crores. There is no datafor subsequentyear.

(c) Survey conducted during 1991
showed infection of Fusarium wilt in vine-
yards of Andhra Pradesh.

(d) The Indian Council of Agricultural
Research has recommended use of bor-
deaux mixture (0-5-1 per cent) to control the
fungal disease.

(e) The State Government has provided -

assistance to bete] leaf growers atthe rate of
Rs. 55/- for each cent for the plantation
damaged due to cyclone.

Products old by NAFED

1546. DR. C. SILVERA: Will the Minis-
ter of AGRICULTURE be pleased to state:

(a) the products sold by NAFED through
its outlets;

(b) the number of outlets fundloning in
the country, State-wise;

{c) whether NAFED propose to open

PHALGUNA 15, 1913 (SAKA) Written Answers 382
Andhra Pradesh during each of the last two

more outlets during 1992-83;

(d) 50, the locations identiied for the -
purpose;

(e) whether NAFED products are being

 sold at higher price in Super Bazar and

Kendriya Bhandar in Dethi; and

(f)ifso,ﬂiestepstakanbytheGovem—

ment to sell these products at uniform price?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)
The list of NAFED products sold through

“ retail outlets of NAFED is annexed as state-

ment...

(b) NAFED supplies the ' products
through its sale depots to wholesale distribu-
tors in the country and has only snx retail
outlets of its own. v

(c) and (d). NAFED has identified six
new locations in Delhi; two in Noida, Ghazia-
bad, U.P.; and one at Shimla for opening of
additional retail outlets.

(e) NAFED specifies the maximum re-
tail price on each product at which the tems
are to be sold. Super Bazar and Kendriya
Bhandar are not reported to be charging
more than the retail price specified for the
product.

(f) Does not arise.

STATEMENT

S.Nc. Name of Products

1. Mango Juice
2. Mango Pulp
3. Mango Pulp
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S.No.  Name of Products’ S.No.  Name of Products
"4, Mango Pup 26. Pineapple Jam
5. Mango Pulp(Concen.) 27. . Mango Jam
6.  Pineapple Juice 28, Orange Marmalade
7. Pineapple Slices ...29. .Mixed/P.A. Jam
8.  Pineapple Titbits 30. Mixed/P.A. Jam
9. ~ Tomato Juice 31. Mixed Pickle
10. Tomato Soup 32. Lemon Pickle
11. Tomato Puree 33. MangoPickle
12. Tomato Ketchup 34. Mushrood Pickle
13. Tomato Ketchup 35. Green Peas
14. Tomato Pasta 36. Sarson Ka Saag
15. Baked Beansin TS 37. Button Mushroom .
16. Orange Juice 38. Apple Juice
17. Pears in Syrup 39." Apple Juice (N)
18. Peaches in Syrup [ Translation)
19. Fruit Cocktail
Utilisation of Gas
20. Guava Nector
. 1547. SHRI DAU DAYAL JOSHI: Will
21. Orange Squash the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:
22, Lemon Squash .
(a) whether the installed capacity of the
23. Pineapple Squash manufacture of cyinders much more than
the requirement of LPG cylinders;
24. Red Chernry
©  (b)ifso,thereasonsforwhichthegasis
25. Mixed Fruit Jam being flared up;

(c)whotﬁ«llmobwsdmmob
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ensure complete utilisation of the available -

ges;
'(d) i 50, the details thereof; and

() the time by which the available gas
would be utilised in toto?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) to (e). Gas that is being flared is not
LPG, but natural gas. Natural Gas is flared
 because of lack of compression and trans-
portation facilities. A numbet of projects to
provide additional compression and trans-
portation facilities are under execution in

Gujarat, in Assam and in the Western off-

shore. Itis expected thatin aboutthree years
flaring of gas would be raducadto negligible
levels.

Dual Citizenship to Non-Reslident
indians

- 1548. SHRIRATILAL VARMA:
SHRIMATI BHAVNA
CHIKHALIA:
SHRI DEVI BUX SINGH:

DR. RAMESH CHAND

TOMAR:
SHRIMAT! D.K. BHANDARI:

MllmeMinmrofHOMEAFFAIRSbc
pbasedtom

(a) whether the Government are con-
sidering to grant dual citizenship to the Non-
Resident Indians;

(b) whether the Government have aiso
received reprasentations fromdifferent NRis
organisations in this regard; and

(c) i so, the details thereot and the
_ decision taken thereon?
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" THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

" 'TRY OF HOME AFFAIRS (SHRI M.M.

JACOB) : (a) to (c). In recent months, the
demand for dual citizenship has been raised
in different fora and various consideraions
have been advanced justifying the granting
of dual citizenship. The concept of dual tifi- -
2zenship is not consistant with the Constitu-
tion of India and the Citizenship Act, 1955.

[English}
LT\'E Chief's Surrender

1549. SHRI MRUTYUNJAYA
NAYAK:
SHRI BARE LAL JATAV:
SHRI DHARAM PAL SINGH
MALIK:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a)whetherthe Government had sought
the co-operation of Sri Lanka regarding
Madras High Court's order directing LTTE
Chief to surrender before it; and

. (b)ifso.therosponseoﬂheSriLarﬂtan
Government thereio?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir. )

(b) Yes, Sir. As required by the Order of
the Designated Court in Madras, Govemn-
ment of Sri Lanka conveyed its concurrence
to the population of the Court Order in Local

Sri Lankan dailies.
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- [Transiation] (a) whethertalks were hold betweenthe
- i . _ Union Government and the activitists of the
Deaths In Pollce Custody In DSthl  nked Liveration Front of Assam (ULFA)
1550. SHRI MRUTYUNJAYA  recently;
NAYAK:

SHRIMADAN LAL KHURANA:
SHRI PIUS TIRKEY:
SHR! HARADSHAN ROY:

Will the Minister of HOME AFFAIRS be

_ pleased to state:

(@) the number and details of deaths in

. police custody in Dethi during 1989, 1990,
1991 and 1992 so far?

(b) the findings of the investigations
made in this regards;

(c) the steps taken to check the custo-
dial deaths and torture; and -

(d) the number of details of cases in
which the courts have passed strictures

apamﬂmpoﬁceandtheaaontakenv

thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACORB) : (a)t0(d). The information is being
collected and will be laid on the Table of the

" Talks with ULFA

1551. SHRI
SWAML:

SHRI SUDHIR GIRL

SHRIMATI VASUNGHAM
RAJE: '

DR. DEBIPROSADPAL.

Will the Minister of HOME AFFAIRS be
pleased o state:

CHINMAYANAND

(b)uso.med;mnswmommo.

- thereof;

(c) whether a number of ULFA activists
were released for the purpose of holding
these talks ; and

(d) the various steps taken or being
taken for the solution of Assam problems?

"THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) :(a)and (d). Some leaders of ULFA
have given assurance some time back to
accept, and seek solution to their problems,
within the Constitution of India, give up vio-
lence, to surrender their arms, after ratifica-
tion by the General Council of the ULFA.
Ratification of the decision has not been
received. To facilitate the process of nego-
tiations some ULFA activists were released
and the Gowvt. agreed to suspend the Ammy

. [English]

Concession to Scheduled Caste
Christians in Employment

1552. SHRI M.V.V.S. MURTHY: Will

- tthhist‘tofWELFABEh‘phu‘db

state:

(a)whothorthorohanypmpoalum
corsideration of the Union Government to
make-special laws for giving concession 1o
Scheduled Caste christians in amployment
and other priority sectors;

[PREPEE

(b) i so, the dudh there; md
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(c) if not, the reasons therefor?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) No, Sir.

(b) and (c). Do not arise.
Communal Riots

1553. SHRI SYED SHAHABUDDIN:
SHRI P.C. THOMAS:

SHRI K.P. SINGH DEO:
SHRI GAYA PRASAD KORI:

SHRI NAWAL KISHORE RAI:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the: number of communal riots oc-
cured -during 1991 and January-Febru-
ary,1992, State/Union Territory-wise;

(b) the main reasons therefor;

(c) the number of personskilled, injured
and loss of property State/Union Territory-

(d) the action taken against the parsons
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Written Answers 390

(f) the amount of compensation paid to
the next-of-kin of those killed, the victims
who sustained injuries and who have lost

their property;

(g) whether the Union Government have
issued any guidelines to provide employ-
ment to the near relatives of those kllled in
these riots; and

(h) if so, the details thereof?

THE. MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) i (a) to (c). Onthe basis of available
information , a statement is annexed.

(d) to (f). The maintenance of public
order is included in List-1l-State List of the
Seventh Schedule of the Constituion and is,
therefore, the responsibility of the State
Governments. However, the Central Gov-
ernment has from time to time.issued guide- -

- lines for promotion of communal harmony to

the States/Union Territories which cover
various matters relating to the prevention of
communal disturbances and the mainte-

found responsible for these riots; nance of communal peace and harmony.
(e) the number of incidents on which * (b) No, Sir.
judicial /administrative enquiry has. been o
- instituted, State/Union Territory-wise; (c) Does not arise.
' STATEMENT |

Onthe basis of available information, the particulars of the major communal riots thattook
place in the country during 1991 and January-February, 1992 State/Union Territory-wise

indicating the places of riots and the number of persons killed and |njured in each case are

given below:- ,
Name of the place Number of persons Loss of property
Kiled  Injured
1991
Andhra Pradesh :
5 49 NA.
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Name of the place . Number of persons " Loss of property

Killed Injured

Bihar
Jamshedpur 3 - 19 N.A.
(March,6)
Chakradharpur = * : ’
(District Singhbum) 5 — N.A.
(8.8.1991)
Gujarat
Baroda 2 32 N.A.
(April 7-10)
Surat ' 4 20 N.A.
(April 20-27) .
Baroda 13 - 28 ' N.A.
(April 23-26)
Ankleshwar 2 12 N.A.
(District Broach)
(April 24-28)
Ahmedabad 2 2 NA.
(April 28)
Bharuch Town 4 2 . N.A.
(July 23-24) ‘
Jambusar 3 -33 N.A.
(July 23-24) -
Baroda City 9 42 . N.A.
(July 23-28)
Madhya Pradesh . 6 19 N.A.
Khargone
(May 15-18)

~ Maharashtra 9 . 47 ~ NA
Jogeshwari
(East Bombay)

(Jan 27-29)
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Name of the place " Number of persons Loss of property
Killed  Injured

Orissa 12 90’ - NA

‘Bhadrak . S :

(Balasore district)

(March 24-31)

Soro Town

(Balasore district) . .

(March 24-31) . 8 25 NA. -

Uttar Pradesh . 8 21 ' N.A.

Lucknow City ’

(Jan 14-17)

Gaziabad 10 48 : N.A.

(Jan 26-28)

Khurja 18 18 NA.

(Jan- 27-29)

Bulanshahar 3 2 N.A.

(March 2-3))

Saharanpur 12 53 N.A.

(March 24 Apr.3)

Varanasi . 10 46 N.A.

(May 18-22) :

Kanpur 18 64 N.A.

(May 19-23)

Meerut 30 62 " NA

(May 20-23)

Sikandrabad 11 ) - NA.

(Distt. Bulandshahar) »

(May 20-22)

Varanasi 17 - 26 NA.

(November 8-15)
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Name of the place Number of persons Loss of property
Killed . Injured

West Bengal

Village Jitkipora 7 13. NA.
(Distt. Nadia) (March 11) -

Asansole 11 7 N.A.
(April 20-22)

1992

Gujarat

Ahmedabad City 6 24 N.A.
(January 1-6)

Uttar Pradesh :

Hapur : .

(Distt. Ghaziabad) 9 10 N.A.
(February13-15)

It is the view of Government that communal violence is the handwork of communal and
anti-social elements who exploit various factors and incidents for disturbing communal peace

and harmony.
*N.A. stands for Not Available.

Pipeline for Supply of crude Oli to

Baraunl
1554. SHRIMATI RITA VERMA: ‘
SHRIMATI DIPIKA H.
TOPIWALA:
DR. LAXMINARAYAN PAN-
. DEYA: )
- SHRIMATI MAHENDRA
KUMARI:
Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:
) (a) whether the Government propose to

set up an akternative crude pipeline for sup-
ply of foreign crude to Barauni refinery;

{b) if so, the details thereof;

(c) the estimated cost of the pipeline;
and .

(d) the time by which the work on pipe-
line is likely to start?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (d). The Indian Oil Corpora-
tion is examining various altematives for
supply of imported crude oil to Barauni refin-
ery.

Increase in capacity of Refineries

1555. SHRIMATI RITA VERMA:
SHRIMATI DIPIKA H.
TOPIWALA:
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SHRI MAHESH KANODIA:
SHRIMATI - MAHENDRA
KUMARI:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether attention of the Govern-
ment has been drawn to the news-item
appearing in the Financial Express dated
January 6, 1992 regarding increase in refin-
ing capacity of the refineries duringthe Eighth
Five Year Plan; and

(b) if so, the details thereof and the

refineries whose capacity is proposed to be
increased?

. THEMINISTEROF PETROLEUMAND
.NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). Additional refining
capacity is being created by expansion/

debottlennecking of the existing refineries at .

Koyali, Barauni, Cochin, Guwahati, Digboi,
Madras and Bongaigaon. In addition the
setting up of new grass root refineries at
Mangalore, Narimanam, Karnal and Numali-
garh are at various stages of implementa-
tion/approval. There are also proposals for
three new grass root refineries to be located
in Eastem India, Western India and Central
india. These projects are expected to be
completed during the 8th and Sth Five Year
Plans.

Oli Flelds to Private Firm
1556. SHRI JEEWAN SHARMA: Will

the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state:

(a) whether attention of the Govern-

ment has been drawn to the news item

captioned "Move to hand over two oil fields

1o private firms" appearing in the Indian
i Express dated December 29,1991;

(®) ¥ 80, the whether there is any pro-
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posal to hand over some of the oil fields to
the private firms in the country;.

(c) if 80, the details thereof; and
(d) the action taken in this regard?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

. [)to(d). Nodecision hasbeentakento
hand over the Ravva field and the Gandhar

project to any private firm.
Crimes in Delhi

1557. SHRIJEEWAN SHARMA:
SHRIGEORGE FERNANDES:
SHRIPHOOL CHAND VERMA:
SHRI GOVINDA CHAND RA

MUNDA:
SHRIARJUN CHARAN SETHI:

Will the Minister of HOME AFFAIRS be

- pleased to state:

(a)-the number of crime cases regis-
tered in Delhi since October, 1990 till date,
category-wise, district-wise and month-wise;

(b) the number of cases solved aind'the

number of cases still pending solution, cate-
gory-wise;

(é)thonumbefofeamwomodoutby

.the Police during 1990 and 1991 separately;

and

(d) the reasons for delay in approhend
ing the culprits?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB) : () 1o (d). The information is being
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collected and will be laid on the Table of the
House.

[ Trans}ation)
Dual Price Policy on Fertllizers
1558. KUMARI UMA BHARTI: Will the
Minister of AGRICULTURE be pleased to
state: .

(a) whether the Government propose to
modify the dual price policy on fertilizers;

(b) if so, the details thereof; and
(c) if not, the reasons therefor? -

- - -THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a) to
(c). No such decision has been taken so far.
Howgvor. the Scheme is being reviewed.

impact of Fish Production on Economy

1559. KUMARI! UMA BHARTI: Will the
Ministar of AGRICULTURE be pleased to

- state:

(a) whether the Government have con-
ducted any study to assess the fish produc-
tion on the economy;

v (b) i so, the outcome thereof; and

(c)the stepstaken/proposedtobetaken
fo increase the production of fish?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). No impact assessment study, as

" such, has been conducted. However, a

number of sectoral/micro level studies on
various aspects such as Present constraints
and future prospects in fisheries, evaluation
of Fish Farmers Development Agencies
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programme, fisheries cooperatives in India,
fishing harbour projects etc. have been
conducted which also coverimpact of fisher-
les development on the Indian economy.

(c) Steps taken 1o increase fish produc-
tion include, stepping up area under culture
and productivity under the Fish Farmers

. Development Agency Scheme from 2.7 lakh
- hectares to 4.0 lakh hectares and 1895 Kg/

hect/annum to 2500 Kg/hect/annum by
1996-97 respectively encouraging construc-
tion of new ponds and use of areators and
fish feeds in aquaculture, motorisation of
traditional craft, introduction of off shore

* pelagic fishing craft, reduction of post har-

vest losses through infrastructural facilities
at the fishing harbours and landing centres,

_establishing ice plants, cold storages and
. retail marketing facilities in inland sector etc.

(English}
Fish Landing Centre at Surje Kote

1560, SHRISUDHIRSAWANT: Willthe
Minister of AGRICULTURE be pleased to
state: .

(a) the progress made so far in the
construction of fish landing centre at Surje
Kote in Maharashtra;

(b) whether the Government of Mahar-
ashtra has submitted teéchno-economic re-
porton development of Anandwadiprojectin
Sindhudurg district of Maharashtra;

(e} it s0, the details thereof; and
(d) the action taken thereon?

- THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The Fish Landing Centre at Surje Kote was
sanctioned by Government of India In March
1990 at an estimated costof Rs. 30.00 lakhs.
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. The State Government of Maharashtra
submitted a revised cost estimate for Rs.
51.001akhs inthe same month. On examina-
tion of the proposal, the Central Institute of
Coastal Engineering for Fisheries (CICEF),
Bangalore, requested the State Government
inJune, 1 QQP for furnishing clarifications on
some important points which are’ yet to be
received.

(b) Yes, Sir.

'(c) and (d). After scrutiny of the project -

report, the State Government was requested
in January, 1992 to revise and update the
samae in the light of modifications suggested
as also to obtain clearance from the Ministry
of Envronment and Forests under the Envi-
ronment {Protection) Act, 1986. _

Selection of Ex-Servicamen in Para-
Military Forces

. 1561. SHRISUDHIR SAWANT: Willthe
Minister of HOME AFFAIRS be pleased to
state:

(a) whether any preference is givento

ex-servicemen in recruitment to the various
posts in the para-miltary forces;

(b) i so, the number of ex-servicemen
selected invariousforces during 1990; force-
, Wise;

(c) whether there is any proposal to
recruit trained soldiers from the younger age
group in these forces; and .

(d) if so, the age limit for induction of ex-
servicemen into these forces?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
3 AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) According tothe orders in force
10% of vacancies inthopossoﬂho level of

- PHALGUNA 15, 1913 (SAKA)

Written Answers 402

Asstt. Commandant, 10% of vacancies in
each of the categories of Group C posts and

.. 20% of vacancies in-each of the categories

of Group D posts to be filled by direct recruit-
ment in Para-Military Forces are reserved
for ex-servicemen.

{b) the number of ex-servicemen re-

.cruited in para-Military Forces during the

year 1990 is as follows-
' o CISF - 45_'1
ii) ITBP - 48 -
iii) 'CRPF -63
iv) BSF - 337
v) Assam-Rifles - Nil

(c) There is no proposal at present to

- recruitment soldiers from the younger age

group only. . Ex-servicemen who are other-
wise found eligible according to orders in
forces are considered for recruitmentin para-
Military Force.

(d) Does not arise.
cronlng the line of Actual Control by
JKLF

1562. SHRI SURENDER REDDY:
SHRI P.C. THOMAS:
SHRI SRIBALLAV PANI-
GRAHI:

Will the Minister of EXTERNAL AF-
FAIBS be pleased to state:

(a) whether the Wmem are aware

" ofthe recent reports regarding JKLF Chief's

letter to the UN Secretary General on his

. march across the border between India and
- Pakistan;



(b) ¥ so, the nadbnolthe Gavemment
thereto; ’

(c) whether the Prime Minister of Paki-

stan made any statement regarding inhabil-

ity of Pakistan to prevent the marches again-
‘ andagalnfmnomsslngtholinedaclual :

control;

(d) if so, the steps taken by the Govern-
ment in that regard;

. (e) whether the Government had taken
up this matter with other countries; and

(f) i 86, the reaction thereto?
" THE MINISTER OF EXTERNAL AF-

FAIRS (SHRIMADHAVSINH SOLANKl) \a)
Yes, Sir.

(b) The so-called JKLF is an unlawiul

organisation which indulges in terrorist and
propapandist activities. Its action need to be
seen in this context.

(c) and (d). While Govemment have
seen press reports of statements by the
Prime Minister of Pakistan to this effect, it
has repeatedly been conveyed to the Paki-
stani authorities that they should take effec-
tive steps to prevent any violations of the
LOG/order and honour their bilateral obli-
gations. Government shall firmly resist any
attempt to violate the LOC/border and take
all necessary measures to protect india’s
territorial integrity. .

(e) Yes, Sir.

. ({f) There was understanding of Govem-
ment’s position. Several countries, individu-
ally and collectively, also formally made
mupmmmm

mmmm

1583.SIﬂH.SUﬂENDERFEDDY' :
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Will the Minister of WELFARE be pleased to

(a) whether the Union Government
propose to formulate any new prohibition

() f 30, the detailstheroof'and

(c) the time by which it islicolytobe
implemented?

!

PR
f

THE MINISTER OF WELFARE (SHRI

SITARAM KESRI): (a) No, Sir.
(b) and (c). Does ot arise.
[Trads!ation].
SGwrlty Arrangements in Tthar Jall

" SINGH

© 1564. SHRI AVTAR
BHADANA:
SHRI SHIVLAL NAGJIBHAI
VEKARIA '

Wil the Minister of HOME AFFAIRS be
pbasod b state:

(a)the steps being takenby the Govern-
ment 1o improve the security arrangements
in Tihar Jall in Dethi and inhuman condition

of the prisoners; and

L

(b) the steps taken to check the illegal )

supply of drugs and other items which are
smuggled into Jail?

" THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

. AND MINISTER OF STATE IN THE MINIS-

TRY OF HOME AFFAIRS (SHRI MM

"JACOB) : (a) Dethi Administration have

reported that the following steps have been

taken to improve the security arrangements -
in the Central Jail, Tihar;
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structed to personally inspect each barrack/ '

Cell and Ward in respect of his jail at least
once every day; and, as a surprise check
every week and submit the report in the
prescribed proforma.

if) The PWD has been asked to provide
adequate lighting arrangements in and out-
side all the four jails and to provide zooming
flood-lights on the watch towers.

iii) A close circuit T.V, network has been
installed and 27 out of 28 cameras are op-
erational.

iv) Five dispensaries with OPD are
functioning in the jails.

' v) Afree Legal Aid Cellis functioning in
each jail to provide legal aid to the poor
prisoners.

(b) The Delhi Administration have re-
ported that the frequency of surprise checks
has been increased and the provisions of
‘DelhiJail Manual regarding security arrange-
ments are being strictly followed.

[English]
Sales Tax In Delhl

. 1565. SHRI ARJUN SINGH YADAV:
Will the Minister of HOME AFFAIRS be
pleased to state:

(&) whether Delhi Administration have
taken up the issue of parity in the rate of
sales tax with the Regional Council for the
North Zone; ‘

() if so, the details thereof and the

progress. made in the matter;

(6) whether tﬁére is also anyproposal

before the Delhi Administration to bring the
parity in the rates of sales tax in the North

Zone as a whole in respect of all the tems to

PHALGUNA 15, 1913 (SAKA)
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check the evasion of sales‘tax and bungling
therein;and -

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE -
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.’
JACOB) : (a) to (c). The Delhi Administration
has moved a proposalfor erihancing the rate
of sales tax on various commodities. Keep-

«ing in view the rate prevailing in the neigh-

bouring states and minimum floor level rates
suggested by the National Capital Region
Planning Board. On Many items, proposed
rates are higherthan the minimum floor level
rates suggested by the NGR Planning Board
but are identical to those prevaliling in the
heighbouring States.

Memorandum on TADA Prisoners in
Rajasthan

1566. SHRI E. AHAMED: Will the Min-
ister of HOME AFFAIRS be pleased o state:

(a) whether the'Govemment have re-
ceived any memorandum on the TADA pris-
oners in Rajasthan recently;

- (b) if so, the details thereof ; and

(c) the reaction of the Govemment

* thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS

'AND MINISTER OF STATE IN THE MINIS-

TRY.OF  HOME' AFFAIRS - (SHRI M.M.

- JACOB) : (a) to (c). Some representations

were received during 1990 and 1991 regard--
ing alleged misuse of TADA in Rajasthan.

- The matter was referred to Government of
- Rajasthan. According to a report received

from the Government of Rajasthan TADA
was invoked for intemnal security with utmost
care and caution and most of the accused

PETIE
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wompon&nsinvolvéd‘h large scale vio-
lence, arson, looting or manufacture of ex-
plosives.

[Translation)

Government Accommodation for Non-
Gazetted Employses of Delhl Police

1567. SHRI RAM NARAIN BERWA-

" Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the number of Government accom-
modation forthe non-gazetted employeesof
Delhl Police; ~

(b) the number of Government accom-
modation constructed during eachofthe last
three years;

(c) the number of policemen oht of the
total non-gazetted staff who have been allot-
ted Government accommodation; and

(d) the steps taken to construct more
quarters in order to provide accommodation
to the remaining staff?

THE MINISTER OF STATE IN THE

~ MINISTRY OF PARLIAMENTARY AFFAIRS

AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.

JACOB) : (a) There are 8422 sets of quarters
for the non-gazetted employees of Delhi -

Police.

(b) 381 Gowt. quarters of various cate-
gories and barracks for 200 persons were
constructed from 1988-89 to 1990-91 while
597 quarters and barracks for 60 persons
havebeen constructed duringyear  1991-
92‘ . .

(c) 8352 members of Dethi Police have
been allotted Government accommodation.

(ﬂmmdmeovt.qum
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and barracks for accommodating about 500
persons is under way.

Overtime Allowance to Delhl Pollce
- Personnel

1568. SHRI RAM NARAIN BERWA:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether eight hours duty have been
perscribed in the Delhi-Police; :

(b) if so, whether the Delhi Police per-
sonnel performing duties for more than eight
hours are paid any overtime allowance;

(c) if not, whether the Government pro-
pose to provide over-time allowance to the
Delhi Police personnel like other Govern-
ment employees; and )

(d) if not, the reasons therefor?
~ THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN-THE MINIS-

. TRY OF HOME AFFAIRS (SHRI M.M.

JACOB) : (a) Yes, Sir.

(b) to (d). On Several occasions, the
Delhi Police personnel from the rank of
Constable to that of Assistant Sub-Inspec-
tor, who perform duty for more than 8 hours
are paid food allowance at the rate of Rs. 10
per day up to 25 days in a year. Compensa-
tory pay for one month is also paid from the

~rank of Constabie to that of Inspector in lieu

of holidays.
[English]

Development of Fisheries In Orissa

1569. SHRI GOPI NATH GAJAPATHI:
Will the Minister of AGRICULTURE be

- pleased to state:
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(a) whether there is an immense scope

forrearing fishin Hirakudreservoir and Chilka

Lake in Orissa;

- (b) if s0, the steps taken to explore the
possibility;

(c) whether any scheme is proposed to
be launched shortly;

(d) if so, the assistance proposed to be
given to Orissa in this regard ; and

(e) if not, the steps proposed to be taken
to optimise the fish yield from this reservoir
and lake in Orissa.

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE {(SHRI
MULLAPPALLY RAMACHANDRAN) : (a)
Yes, Sir.

(b) The Central Inland Capture Fisher-
ies Research Institute (CICFRI) of Indian
Council of Agricultural Research has re-
cently carried out the survey of fisheries
potential of Hirakud resorvoir. The per hec-
tare yield of fish production of the reservoiris

low against the State level and national level

average. Area along the Chilka lake in the

districts of Ganjam average. Area along the.

Chilka lake in the districts of Ganjam and
Puri is being developed for prawn farming
under Centrally Sponsored Brackishwater
Fish Farmers’ Development Agency
Scheme.

- {c) to (e). On the basis of CICFRI report
on Hirakud reservoir, State Government of
Orissa has been requested to formulate a
" scheme in consultation with National Coop-
erative Development Corporation for the
' development of fisheries in the reservoir.

1570: SHRI GOPI NATH GAJAPATHL:
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Will the Minister of AGRICULTURE b
pleased to state:

(a) whether there is a great scope for
increasing mushroom productlon in the
country;

(b) if so, the steps taken in this direction
so far;

(c) whether the Government have any
specific proposal to give a boost to mush-
room cultivation in Eighth Five Year Plan
and

(d) if so, the details thereof?
THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN) .(a)

- Yes, Sir.

(b) to (d). Government of India with
Dutch assistance has established infrastruc-
ture facilities for production of mushroom in
the states of Himachal Pradesh, Uttar
Pradesh and Kamataka. A Central Sector
Scheme with an outlay of Rs. 15 lakhs has
been proposed to boost mushroom cultiva-

tionin the potentlal states during 1992-93.

. NDDB Pro]ects in Orlesa

1571. SHRI GOPI NATH GAJAPATHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whather the National Dairy Develop-
ment Board (NDDB) propose to set up some
projects in Orissa; and -

(b) if so, the places where these proj-
ects are proposed to be set up?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
K.C.LENKA): (a) There is no proposal at
present under consideration d the Nationa'
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Dairy Development Board to set up some
new projects in Orissa.

(b) Does not arise., in view of reply at (a)
above.

[ Translation]
Hindi and English Magazines
1572. SHRIANAND RATNA MAURYA:
Will the Minister of HOME AFFAIRS be
* pleased to state:

(a) the details of provisions made for
Hindi and English Magazines published by

the Government to provide aqual status,

staff and other facilities in respect thereof;

(b) whether these provisions are being
implemented in all the Ministries/Depart-
ments; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF- HOME AFFAIRS (SHRI M.M.

" JACOBY) (a) No provision has been made in
‘this regard. Concerned Ministries/Depart-
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ments/Offices etc. take the decision as per

- their requirements.

(b) and (c). Question does not arise.

" Disparity in Rates of Diesel,Petrol and

. LPG Cylinder In States

1573. SHRI SURYA NARAIN YADAV:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the rates of diesel, petrol, kerosene
and LPG, State-wise;

(b) the reasons for disparity in rates of
diesel and petrol in states; and

(c) whether the Government propose to
bring parity in the rates of these items in
States?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) A Statement showing the rates
of Diesel,Petrol, Kerosene and LPG at the

" State Capitals is enclosed.

(b) and (c). The prices are uniform ex-

~ storage point. However, the retail prices vary

because of freight, local levies etc.

STATEMENT
~ Prices of Diesel, Petrol, Total, Kerosene and LPG as on 1.2.1992 at the state/out Capital.
o Rs./Per litre
: LPG (Domestic)
Location MS HSD SKO Rs./14.2 Kg. Cyl.
Bombay 1871 5.68 244 €6.00
Calcutta 15.48 5.31 2.70 77.00
Delhi 14.62 5.05 252 67.90
Madras - 1247 5.72 2.80

. 71.05
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Rs./Per litre :

LPG (Domestic)

Location MS HSD SKO Rs./14.2Kg. Cyl.
Lucknow  15.24 547 2.82 72.05
Chandigarh ~ 14.42 ' 5.06 2.70 74.20
Shimla 1458 5.10 256 66.85
Jaipur 16.26 5.60 275 72.15
Srinagar 14.76 5;58' 251 67.10
_ Patra 1504 .. .5.40 264 . .. 7185
Bhubaneswar  15.66 569 - 268 77.20
Aizawal 13.71 4 254 64.60

hanagar ‘13.64 4.66. 232 6450 - *

Gauhati 16.27 5.14 240 67.15
Shillong 1453 5.00 2.45 71.05
Imphal 15.00 4.99 290 69.00
Kohima '13._94 475 232 68.35
Agatala 1473 4.90 245 72.35.
Gangtok 1462 5.02 2.94 67.70
PortBlair  14.10 484 ‘261 68.35
Ahmedabad  17.25 5.76 255 76.45
Bhopal 16.25. s.'esi 2.60 77.40
Panjim 1553 5.31 247 -
Hyderabad 17.75' 5.80 282 . 78.05
590 2.73 7600

Bangalore ' 17.02
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. LPG (Domestic)
Location MS HSD SKO - Rs./14.2 Kg. Cyl.
Trivandrum  17.38 6.29 27 80.15
Pondicherry 15.60 §37 - . . 255 70.95
[English] - plementthefam‘lymomoordhomiseassnst
’ their parents;
Assistance to Scheduled Tribe Stu-
dents ii) Girls have to attend to house hold
' choros and look after the sblings,

1574. KUMARI PUSHPA DEVI SINGH:
Will the Minister of WELFARE be pleased to
state: )

(a) the States where there have been a
large scale drop-out of Scheduled Tribe
students at the school level;

(b) the main reasons therefor; and

(c) the steps taken to help those stu-.

dents to continue their studies?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) A Statement show-
ing the detalls of drop-outs of Scheduled
Tribe Students, State-wise, ns laid on the
Table of the House. v

) ﬂnmahroasbﬁsa'ra-

P

iii) Schools have madoquato facilities
and insufficient instructional material;

iv) Roluctant and in different attitude of
parents.

(c) (i) Provision of incentives such as
scholarships, uniforms, textbooks attendance
scholarships, provision of mid-day meals,
residential schools, hastel {acilities etc;

(i) Improvement of facilities in primary
schools under the scheme of Operation
- : N

(iii) Programmes of non-formal educa-
tion for those who cannot attend whole day
schoolz,

(iv) Opening of Ashram Schools for ST
i) Children are required to work to sup-  boys and giris.
: STATEMENT
State/Union Territory Primary Middle - Secondary
1. Andhra Pradesh " 6884 85.64 190
2. Anunachel Pradesh 8447 7780 . 8653
64.47 7727 7748

3. Assam
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.- - ~—r

swwuhbnrenné& anary  Midde Sacondary

4. Bihar 72.33 86.60 . 9180
5. Goa*

6. Gujarat 6372 7884 88.23

7. Haryana - —. —
8. Himachal Pradesh ~ 36.81 39.99 69.79

9. Jammu & Kashmir - R — -

10. Karnataka 4383 6680 78.32
11. Kerala 1869 | 4548 7454
12. Madhya Pradesh 55.93 71.39 86.07
13. Maharashtra 63.24 78.93 87.03 .
14. Manipur 77.57 85.35 85.91
15. Meghalaya 77.82 90.42 ' 92.66
16. Mizoram 38.79 - 4399 77.53
17. Nagaland 35.55 61.22 88.01
18. Orissa 7426 86.59 90.77
19. Punjab - -

20. Rajasthan 7663 ©78.M 8454
21. Sikkim 60.25 56.95 8959
22. Tamil Nadu 3701 3021 7767
23. Tripura - T140 83.93 87.30

24. Uttar Pradesh 54.73 - 5992 76.49
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State/Union Territory Primary Middle Secondary
25. West Bengal 64.56 85.09 89.10
.26. A& N.lslands 4.07 40.12 46.14
27. Chandigarh — —-
28. D & N Haveli 43.89 76.80 93.52
29. Daman & Diu 2174 '57.02 93.06
30. Delhi —_ | — -
31. Lakshadweep 473 50.22 67.06
32. Pondicherry — — —
Total 65.21 980.01 887.62
* Included in Daman & Diu.
Development of Hybrid potato seeds growing areas of the country specially in

1575. KUMARI PUSHPA DEVI SINGH:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whether the Government have any

proposal to develop a new variety of hybrid
Potato seeds;

(b) if so, the details thereof ; and

(c)the places inthe country where these
potatos are likely to be grmvp?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA): (a) Yes, Sir.

(b) Developing hybrid potato seeds is a
continuous process. Two families viz. HPS
1/13 and TPS -3 of true potato seed were
recommended for release in August,1991.

(c) These can be grown in the potato

Karnataka, Maharashtra, Madhya Pradesh,
Orissa , North Eastern Region, Gujarat ,
Southern Bihar and West Bengal.

investment by ONGC In Southern Areas

1576. SHRIMATISUSEELA GOPALAN:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the amount proposed to be invested
by the Oil and Natural Gas Commission for
exploring oil and natural gas and drilling of
waells separaitely in the southern region dur-
ing the Eighth Five Year Plan; and

(b) the time by which the concerned
projects will be commissioned?

THEMINISTEROF PETROLEUMAND .
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Eighth Plar outlays have not
‘been finalised. ‘

(b)oomuui;..
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EEC Assistance for Agriculture Proj-
ects in Blhar .

1577. SHRI RAM LAKHAN SINGH
YADAV: Willthe Minister of AGRICULTURE
be pleased 1o state:

(a) the agricultural projects in Bihar
funded by the European Economic Commu-
nity during the last three years; and

(b) the targets fixed and achievements
made under these projects during the said
period? )

THE MINISTER OF STATE IN THE
, MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The *Cooperative Storage Project’ of Bihar
has been extended assistance by the Eurc-
pean Economic Community (EEC) during
the last three years.

(b) Against the target of completion of
300 godowns during the last three years
under the project in the cooperative sector
101 rural godowns have been compietad
upto December 1991.

[Translation)
Protocol Manual

1578. SHRI BHUWAN CHANDRA
KHANDURI: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether his Ministry has prepared
any protocol manual forthe Ministries/Enter-
prises/Organisations of Union Government;

(b) if so, the details thereof;

(c) whether any manual/order has been
issued for maintaining protocol while deahng
with Members of Parliament;

() it 80, the details thereof ; and
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(e) if not, the reasons therefor?
' THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

 TRY OF HOME AFFAIRS (SHRI M.M.

JACOB) : (a) No, Sir.
(b) Does not arise.

(c) and (e). The Deptt. of Personnel &
Training and Ministry of Personnel , PG and
Pensions have been issued detailed instruc-
tions regarding official dealings between the
administration and MPs and State Legisla-
tures vide their CM No. 25/19/64-ESTS(A)
dated 8.11.1974. These guidelines were
recirculated pm 23.6.88 and 23.4.91. A copy
of these is enclosed as Statements |, I, il
and IV and V.

STATEMENT-I

NO.11013/4/91-ESTS,(A)
GOVERNMENT OF INDIA
MINISTRY OF PERSONNEL, P.G. &

PENSIONS .
DEPARTMENT OF PERSONNEL &
TRAINING

NEW DELHI, DATED, 23.4.91
OFFICE MEMORANDUM .

Sub: Official dealings between the
Administration and Members of Parliament
and State Legislatures-Observance of prope:
procedure-instructions regarding.

The undersignd is directed to refer to
Department of Personnel & A.R. O.M. No.
25/19/64-Ests. (A) dated 8th Nov., 1974
govern (copy enclosed) wherein broad
guidsines have been'laid down togovern the
official dealings between the administration
and the Members of Parliament and State
Legislatures. These guidelines were recir-

* culated vide this Department's O.M.No.
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11013/10/88 Ests. (A) dated 23.6.1988. All
Ministries and Departments are once again
requested to bring these institutions to the
notice of all concerned for strict compliance.

Hindi version will follow.

SD/-

(M.S. Bali)

Deputy Secretary to the Govt. of
India.

To,

All Ministries /Departments of the Gov-
ernment of India. No. 11013/10/88 -Ests.
(A). dated 23.4.1991.

Copy forwarded for information to :-
1.0/0 C & AG.

2.UPS.C.

3.C.V.C.

4. All Union Territory Administrations.

5. All attached and subordinate offices
of Ministry of Personnel , P.G. & Pensions
and MHA.

6. All Officers/Sections of Ministry of
I-ersonnel, P.G. & pensions and MHA.

7. Cabinet Secretariat w.r.t. their D.O.
No. 71/2/3/90 Cab. dated 15.2.1991.

SDy/-

(M.S.Bali) *
Deputy Secretary to the Govt. of
India.

STATEMENT-II

NO. 25/1964 -ESTS. (A)
GOVERNMENT OF INDIA
CABINET SECRETARIAT

(DEPARTMENT OF PERSONNEL &
ADMINISTRATIVE REFORMS)

NEW DELHI, THE 8TH NOV., 1974.

MARCH 5, 1992

Written Answers 424

OFFICE MEMORANDUM

Sub: Cfficial dealings between the
Administration and Members of Parliament
and State  Legislatures -Observance of
Proper procedure-Instructions reg.

The undersigned is directed to state
that Members of Parliament and State
Legislature occupy in our democratic set-up
a very important place as accredited repre-
sentatives of the people. They have impor-
tant functions to perform under the Constitu-
tion and they may occasionally find it neces-
sary to seek information from the Ministries/
Departments of the Govt. of India or the
State Govts. , or make suggestions for their
consideration or ask for interviews and allied
public duties. In this connection, certain well
recognised principles and conventions oto
govern the relations between Members of
Parliament and of State Legislatures and
Covt. Servants have already been estab-
lished. These principles and conventions
were communicated in Ministry of Home
Affairs (now Deptt. of Personnel and Admin-
istrative Reforms) Office Memorandum No.
25/29/56-Ests.(A) dated the 28th Au-
gust, 1957 and Office Memorandum No. 25/
6/68-Ests.(A) dated the 27th March,1968
(Copies enclosed as Annexure | and Il re-
spectively). However, on a review of the

_ position it has been considered necessaryto

reiterate, and to spell out in some detail , the
principles and practices that should govern
the relations between Members of Palia-
ment and of State Legislatures and Govern-
ment Servatns. The instructions in this re-
gard are contained in the subsequent para-
graphs. The Ministry of Finance etc. , are
requested to bring the contents of this Office
Memorandum to the notice of all concerned

~ for guidance and strict compliance.

2. The two basic principles to be borne
in mind are (i) that Govt. Servants should
show courtesy and consideration to Mem-
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bers of Parliament and of State Legislatures
and (ii) that while they should consider care-
fully or listen patiently to what the Members
of Parliament and State Legislatures may
have to say, they should always act accord-
ing to their own best judgement ,

3. It shouid be the endeavor of every’

officer to help the embers of Parliament
and of State Legislatures to the extent pos-
sible in the discourage of their important
functions, under constitution. In cases,
however, where an officer is unable to ac-
cedetothe requestor suggestionof aMember
,the reasons for his inability to do so should
be courteoously explained to the Member.

4. It is realized that many officers have
very heavy public duties and resposibilities
and if they are to function effectively they
should be permitted to plan out their day’s
work with some care and adhere to the plan.
An officer should feel free to set apart some
hour when he ca refuse to meet visitors
without being considered guilty of discour-
tesy, lack of consideration and the like. He
should, however, set apart sometime every-
day when anybody can see him and, within
these hours and also during other office
hours in which he is to meet visitors he must
give priority to Members of Parliament and of
State Legislatures except when a visitor has
come by previous appointment and a Mem-
ber of Parliament or of a State Legislature
has come without an appointment. Insuch a
case he should see the Member of Parlia-
ment or of a State Legislature immediately
after he has met the visitor who had come by
previous appointment. Any deviation from
an appointment made with a Member of
Parliament or of a State Legislature or in-
deed with any other person must promoptly
be explained to the Member concerned so
that the least possible inconvenience is
caused to him and a fresh appointment
should be fixed in consultation with him.

5. When aMember of Parliamentorof a
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State Legislature comes to see him, an offi-
cer should rise in his seat to receive the
Member and to see him off. Small gestures
have' symbolic value and officers should,
therefore, be meticulously correct and cour-
teous in their dealings with Members of
Parliament and of State Legislatures.

6. Similarly seating arrangement at
public functions should receive very careful
attention at all times and-it should be en-
sured that there is no room any misunder-
standing on this score. The position of
Members of Parliament has been clearly
brought out in the warrant of precedence
approved by the President. MPs appear at
Article 30 above officers of the rank of full
Central or equivalent. Secretaries to the
Gowt. of India, etc. Theinstructions appended
to the warrant of Precedence also lay down
that when Members of Parliament are in-
vited en block to Major State functions, the
enclosure reserved for them shouid be next
to the Governors, Chief Justice, Speaker of
the Lok Sabha, Ambassodors etc. A further
provision in the instruction is that the Mem-

. ber of State Legislatures who, owing to their

presence in Delhi happen to invited to State
functions, should be assigned rank just after
Members of Parliament. To avoid incvon-
venience to Members of Parliament and of
State Legislature who may come late, the
block seats meant for them should be kept
reserved till the end of the function and
should not be occupied by other persons,
even though they may be vacant. The seats

-provided for them should be atleast as
- comfartable and as prominently placed as

those for officials.

7. Letters received from Members of
Parliament and of state Legislatures should
be acknowledged promotly, All such fetters
should receive careful consideration and
should be responded to at an appropriate
level and expeditiously. The officers should
furnish to Members of Parliament and of
State Legislatures when asked for, such
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information or statistics relating to matters of .

localimportance as are readily available and
are not confidential. In doubtful cases in-
structions should be taken from a higher

authority before refusing requast.

8. While the official dealings of Govern-
ment servants with Members of Parliament,
and of State Legislatures have to be regu-
lated as stated in the previous paragraphs. It
is necessary to invite the attention of Gowt.
Servants to what is expected of them in their
individual capacity in respect of their own
grievances in the matter of conditions of
service. Under the relevant Conduct Rules,
governing them, Govt. Servants are prohib-
ited from bringing or attempting to bring any
political or other influence to bear upon any
superior authority to further their interests in
respect of matters pertaining to their serv-
ices under the Govt. Therefore, a Govt.
Servant is not expected to approach a
Member of Parliament or-of a State Legisla-
ture for sponsoring his individual case.

SDy/-
(P.S. Venkateswaran)

Under Secretary to the Government

of India.
To,

Al Ministries/Departments of the
Govwt. of India, etc., with usual number of

spare copies.
STATEMENT-RI
Copy of Ministry of Home Affairs (now

Depitt. of Personne! & A.R.) O.M.No. 25/29/
56 -Ests. (A), dated the 28th Aug., 1957.

Sub:- Observance of courtesies by offi-
cersofthe Govt. of india in their dealings with

Mem.oers ofPutmut.

it has been brouglit to the notice of the
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Govt. by certain Members of Parliament that
instances have occured in which Members
of Legislatures have not been accorded by
Govt. Officers the consideration and regard
which their position in the public life of the
country requires. Govt. of India have no
doubt that lapses, if any, in this respect
cannot be intentional and that there is no
desire to be discourteous or rude. Neverthe-
less, Gowvt. of India would like to remind all
officer’s that due courtesy and regard to the
representatives of the people are desirable
in the larger interest of the country. The
Members of parliament have importantfunc-
tions to perform under the Constitution and it
should be the endeavor of every officer to
help them to the extent possible in the dis-

_charge of their functions, In cases, however,

when officers are unable to accede to the
request or suggestion of Members of Parlia-
mentthe reason’s for officer’s inhability to do
so should be courteously explained to them.
For purposes of interview, Members of Par-
liament should be given preference over the
visitors, and in the very rare cases where an
officer is unable to see a Member of Parlia-
ment at a time about which he had no previ-
ous notice, the position should be politely
explained to the Member another appoint-

~ment fixed in consultation with him. The

same courtesy and regard should be shown
to Members of legislatures attending public
functions where, in particular, seats befitting
attending public functions where in particu-
lar, seats befitting their posltion should be
reserved for them. ,

2. Ministry of Finance etc. are requested
to bring these instructions to the notice of all
concemned.

STATEMENT-IV

Copy of Ministry of Home Affairs (now
Deptt. of Personnel & A.R.) O.M.No. 25/6/68
-Ests. (A), dated the 2701 Mar., 1968.

Sub: Official dealings between the
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Administration and Members of Parfiament-
Observance of proper procedure Instruc-
tions regarding-

As the Ministry of Finance, etc. are
aware, instructions were issued on 28th Aug.,
1957 (vide copy enclosed) emphasising the
need for observance of proper courtesies by
officers of the Government in their dealings
with Members of Parliament. In Continuation
ofthese instructions, itis further emphasised
that where any meeting convened by Gov-
emment is to be attended by Members of
Parliament, special care should be taken to
see that notice is given to in good time
regarding the date, time, venue etc. of the
meeting, it should be ensured thatthereis no
slip in any matter however minor it may be.

2. Ministry of Finance etc. are requested

to bring these instructions to the notice of all .

concerned.
STATEMENT -V

No. 11613/10/88-Estt. (A)
Government of India

Ministry of Personnel , P.G. & Pansions

(Department of Personnel & Tralning)
New Deihl, the 23rd June, 1988
Office Memoranpdum
Sub: Official dealings between the

Administration and Members of Parliament
and State Legislatures Obser-

vance of proper procedure instructions reg.

The undersigned is directed to say that
broad guidelines governing the official deal-
ings between the administration and the
Members of Parliament and State Legisla-
tures were laid down in the then Department
of Personnel & A.R. O.M.No. 25/19/84 Ests.
(A) dated 8th Nov., 1974 and all Ministries &

Department were requested to bring these
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instructions to the notice of all concerned for
guidance: and strict compliance. A copy of
the instructions is enclosed with the request
that the same may be brought to the notice
of all Govt. servants once again forguidance
and compliance.

Sd/-
(A. Jayaraman)
Director
" To,
AllMinistries /Department of the Govt.
" of India.
[English)

Ropon of Experts’ Commluu on BODO
Problem

1579. SHRIGEORGE FERNANDES:
SHRI SHIV SHARAN VERMA:

Willthe Mimstar of HOME AFFAIRS be
pleased to state:

(a) whethar the Experts’ Committee
appointed by the Union Government for
evolving a political solution of the BODO
problem has sjnce submitted its report;

(b) if so, the main recommendations
made therein;

(c)thefollow-up action taken/being taken
thereon; and

(d) i not, the time by which the Commit-
tee is likely to submit its report ?° -

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHR! M.M.
JACOB) : (a) No, Sir.

(b) and (c). Question does not arise.
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(d) The Committee is expected to submit
- its report by 31st March, 1992.

[Translation}
import of Petroleum Products

1580. SHRIMATI SHEELA GAUTAM:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the countries from which the various
petroleum products imported during each of
the last years and the amount involved
thereon separately country wise;

(b) whether any agreement has been
signed for import of various petroleum prod-
ucts during 1992-93; and '

(c) it so, the details thereof?
THE MINISTEROF PETROLEUMAND

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Oilimports are done both under

term contracts and through spot purchases.

Spot purchases are not always relatable to
specific countries. Total import bill for the
» import of crude oil and petroleum products
during the years 1989-90 and 1990-91 was
Rs. 6344.06 crores and about Rs. 10778.63

" {b) and (c) . Some agreements con-
cluded in 1991-92 for the supply of crude oil
and petroluem products will continue in the
financial year 1992-93 also.

[English]

mmumm

1581. SHRI J. CHOKIKA RAO: Will the
‘Minister of WELFARE be plessed 1o
stade: :
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(a) the training programmes being
organised by National Scheduled Castes
and Scheduled Tribes Finance Development
Carporation (NSFDC) for the welfare of stu-
dents;

(b) the expenditure incurred thereon

. during eachofthelastthree years, statewise;

(c) whether any organisations other
than NSFDC is being involved in such pro-
grammes; and

. (d) it so, the details thereof and the
amount spomby them during the said pe-
riod?’

" THE MINISTER OF WELFARE (SHRI

. SITARAM KESRI): (a) 50 training pro-

grammes to train 3953 SCs and STs have
been sanctioned from 1990-91 to date by the
National Scheduled Castes and Scheduled
Tribes Finance Development Corporation
(NSFDC). )

(b) A sum of Rs. 40.69 lakhs has been
sanctioned , out of which Rs. 7.9 lakhs have
been released. Statewise details are given
in the Statement.

(c) and (d). All the training programmes
have been organised by NSFDC in collabo-
ration with training centres like National
Institute for Enterpreneuers and Business
Development, Dethi ; Rajasthan Consultancy
Organisation, Jaipur ; Automobile Associa-
tionof Upper india, New Delhi; Pitman Train-
ing Centre, New Delhi; YMCA, New Delhi;
Jain Commercial Coliege, New Dehhi and
Alishabad Bank, Gurgaon, NSFDC provides
60% of the cost and the remaining 40% is
arranged by the institute or by the concerned
State Schedulad Castes /Scheduled Tribes
Development Corporation. Detaills of expen-
diture are given in the Annexure referred to
above.
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- - increase in priority quota of LPG
Connections to members of Parilament

1582, SHRIHARISHNH CHAVDA: Will

the Minister of PETROLEUM AND NATU-

RAL GAS be pleased to state:

(a) whether the Govemment have re- -

eomd any request from the Members of
adnmemtolnermﬂmrprimlqud
connections; ’

(b) if so, the details thereof; and
(c) the action taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). There is no such pro-
posal at present to increase the quota of
LRG connections to be released on the rec-
ommendations of MPs.

LPG Distributionship to local people of
Maharashtra

* 1583. SHRIMOHAN RAWALE: Willthe
Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) the details of the proposals of the
Bharat Petroleum and Hindustan Petroleum
bgmmmnhdePbeedpooph
of Maharashira;

@)Mmmbm:-nwa
be issued in this regard; and :

(c) ¥ 50, the details thereof?
THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-

ANAND): (2) Accianiiing 1o the selection guide-
w25 presently belrig followed by the Ol

all over India including Meharash- -

sy peraon who fulfils the eligiolity crite-
including the condition relating 10 rest-

R domhlquamcdonunmbrm

ship.
(b) and (c). No change is proposed.
Populstion as per 1991 Census

. 1584, SHRI SHARAVAN KUMAR
PATEL: Willthe Minister of HOME AFFAIRS

be pleased to state:

(a) the increase in population recorded
as per 1991 census State-wise/UT wise;

(b) the growth rate of papulation re-
corded during this decade as compared to
that in the earfier decade State/Union Terri-
tory wise;

(c) which of the stafe registered a de-
cline in the growth rate and which showed in
increase and to what extent; and

(d) the increase in rural and urban
population and the growth rate in each sec-
tor, stateManoniuymandﬂnmab-
female break up thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB) : (a)The increase in population
recorded in the 1991 Census over the popu-
lation as recorded in the 1981 Census for -
India, States and Union Territories is given in
column 2 of Statement-| enclosed.

() The growth rates of population dur-
ing the decades 1981-1991 and 1971-81 for
india, States and Union Territories are shown
in columns 5-and 8 respectively of State-
ment-L : :

{c) The names of the StatesAnion
Terriories which have regigiered a dackne
in the growth rate during the decade 1981-
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91 compared to 1971-81, and the names of -

States/tinion Temitories which have regis-
tered an increase in the growth rate during

the decade 1981-91 compared to. 1971-81.

are given in Statement -IV enclosed. The
percentage decline in the growth rate and
the percentage increase in the growth rate
- are also indicated against the States/Union

Tmmmﬂnmml

ment.

MARCH 5, 1982

'(ﬁ)"l‘lnlmminrunlandurbm

population is fumished in columns 3 apd 4 of

Statement-1 for persons, in columns 3and 4

. of Statement-ll for males and columns 3 and

4 of Statement-lll for females. The growth
rates of population for rural and urban sec-
tors are given in columns 6 and 7 of State-
ment-! for persons, columns 6 and 7 of
Statmm-llbrmhsmoolumnaSandT
Statement-1ll for females.
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Ptan To Tackie Terrorism

1585. SHRI SHARAVAN KUMAR
PATEL: Willthe Minister of HOME AFFAIRS

be pleased to state:

‘(a) whether any plan to tackle terrorism
was evolved at the Seventeenth Meeting of
the Central Zonal Council peld in- Ludmow
on January 8,1990;

(4 if s0, the details thereot; and

(c)mepmgréssmadoinimplomenté- 'I

tion of the said plan so far?

.. THE MINISTER OF STATE IN THE
- MINISTRY OF PARLIAMENTARY AFFAIRS

AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) to (c). The Government is fully
alive to the situation created by the termrorist
elements in the country and is determine to
ensure that a durable climate of peace and
stability prevails through out the country.
The policy of the Government is to deal firmly
withtheterrorist elements inthe country, and

_simultaneously step up socio-economic

development inthe affected areasto redress
the genuine grievances of the people. Vari-
ous steps are being taken by the Govern-

ment in this direction with the close coopera--

tion of the State Governments concerned.
The Central Government is rendering all

_possible assistance to the affected States in

the form of additional para-military forces,
provision of training facilities to the State
police personnel, lmptwodcommunbauon
facilities ofc.

Pollllell Settisment to Tamil’'s -

1586. SHRISHRAVAN KUMARPATEL:

WEIMWWdEXTERNALAFFAHSbO'

pleased 1o state:

(a) whether any political settlement fo

MARCH 5, 1992,
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Tamil's problem was discussed during the
recent vistt by the Foreign Minister of Sri
Lanka; and

" (o) ifso.thedmunmof?

THE MINISTER OF EXTERNAL AF-

" FAIRS (SHRIMADHAVSINH SOLANKI): (a)

and (b). The Sri Lankan Foreign Minister
visited Dethifrom 5to 7 January 1992 forthe
first session of the Indo-Sri Lanka Joint
Commission.

- Indiscussions on the ethinic situationin
Sri Lanka, both sides agreed that only a
negotiated political settiement withinthe unity

"and integrity of Sri Lanka would bring a

lasting solution to the ethnic problem. We
reitarated that the political framework cre-
ated by the 13th Amendment to the Sri
Lanka Constitution following the Indo-Sri
Lanka Agreement remains a constructive
point of reference for any future negotla-
tions.

Un Resolution on Equation of Zionism
with Raclsm

1587. SHRI VWAY NAVAL PATIL:
SHRIMATI MALINI BHAT-
TACHARYA:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state: '

(a) whether india voted at the UN Gen-
eral Assembly in favour of rescinding an
earlier U.N. resolution equating zionism with
racism; . :

(b) whaether this stand was taken after

anynquodﬁomwfonlmewmy!

(c)whdnrhhimlleduanychwln
lndh'sMoanAsh. and

(9) ¥ 50, the details theref 7
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THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): )
Yes, Sir.

(b) No, Sk. But the decision was taken

. in consultation with some gountries.

(c) No, Sir.
d) Does not arise.

High Level inter Ministerial Teem to
Moscow -

1588. SHRI VWJAY NAVIL PATIL: -
SHRI CHITTA BASU:
SHRIGEORGE FERNANDES:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:” .

(a) whether a high-level inter-ministerial
team headed by the Foreign Secretary had
visited Moscow to discuss bilateral issues;
and

(b) if so, the details thereof ?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir, in mid-January, 1992.

(b) The team held extensive duschs-
sions with its Russian counterparts on differ-

-ent aspects of bilateral cooperation with a

view to defining new parameters for structur-
ing bilateral cooperation between the Rus-
sian Federation and India in the context of
the changes which occured in the former
USSR. Discussions covered Economic,
Technolbgical, Defence and Political aspects
of bilateral relations. They were useful.

[Transiaion]
muwm ‘
1589, mmmsmsm
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- TRI: Wil the Minister of AGRICULTURE be

pleased to state:

(a)Morphoapplegmrsof North-
Eastern States are facing great difficulties
due to increase in cost of production and

. _non-availability of marketing facility;

(b) ifso,thedotailsﬂmeof and

(c)thestepsmﬂproposedtobo

taken by the Govemment to helpthm pine-

apple growers?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE {SHRI -
MULLAPPALLY RAMACHANDRAN): (a)
The Ministry has not received any report
from the Governments of the North-Eastern
States regarding difficulties due to increase
in cost of production and non-availability of
marketing facilities for pineapple.

(b) Does not arise.

(c) (i) Government of India through the
National Cooperative Development Corpo-
ration (NCDC) and National Horticulture
Board (NHB) is strengthening market infra-
structure for marketing the horticulture pro-
duce including pineapple.

(i) Government of India is also imple-
menting Market intervention Scheme on the
request of State Governments to assist pine-
apple growers at the time of glut in the
market. During June-July,1990 National
Agricultural Cooperative Marketing Federa-
tion (NAFED) procured 12.20 metrictonnes
of pineapple @ Rs. 70/- per Kg.

a“)mumh-mwmi-

" . cuftural Marketing Corporation Ltd. (NER-

AMAC) has already set up a concentrate -
plant in Tripura for pineapple processig 1o -
utilise surplus produce.



[Enghst] |

Rew Petroleum Comes to Small Scale
| Unkts

 1580. SHRIMAT!I VASUNDHARA
- RAJE: Will the Minister of PETROLEUM
AND NATURAL GAS be pléased 1o state:

{a) whether some Caicine Petroleum
Coke(CPC) small scale units in Assam,
- West Bengal, Olissaandaiharuefadw
serious financial crisis; and

(b) i so, the steps taken or proposed to
be taken to make adequate allocation of raw
materials to those units to make them vi-
able?

~ THEMINISTEROFPETROLEUMAND |

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (b). After meeting the re-
quirement of captive clacining units of Public
Sector Undertakings the balance available
quantity of Raw Petroleum Coke is allotted
- 10 the recognised Caicining units on equi-
teble basis prorated to their licenced/as-
Frults and Vegetable projects
1591. SHRIMATI VASUNDHARA

RAJE: Will the Minister of AGRICULTURE
be pleased 1o state:

(a) whether the National Dairy Develop-
ment Board propose to launch fruit and
vegetable prodcution projects;

’ (b)lso.thoSmstMpmim

are proposed 10 be launched;

v(c)ﬂnamtmmkodfofm
projects, and

{(d) the assistance given to the States?

THE MINISTER OF STATE IN THE

HARGHS.im .

mmm

MINISTRY OF AGRIOULTUﬂE (SHHI
MULLAPPALLY: RAMACHANDRAN): (a)
and (b). National Dairy Development Board
is in the process of preparing a feasibility
study for marketing of fruit and vegetables in
some major cities of the country. The loca-
tions will be finalised based on the findings of
the feasibility study. :

(c) and (d). The amount earmarked for
the project and the assistance to be given to
individual States can only be finalised after

 the feasibity study is completed.

[Transiation]

Construction of Fishing Harbours in
Gujarat -

1592. SHRI KASHIRAM RANA: Wilithe
Minister of AGRICULTURE be pleased to
state:

(a) whether the Government of Gujarat
has submitted any proposal to the Union
Government for construction of fishing har-
bours in the State:  *

(b) i 50, the details thereof ; and
(c) the decision taken theraon?
THE MINISTER OF STATE IN THE

~ MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RNMGHANDRAN) (a)
Yes, Sir.

() and (c). (i) MANGROL-Phase -ii
Harbour

The Mangrol-Phase-| was completed
in1985 with cost estimate of Rs. 130.00
fakhs. In February, 1991 the State Govern-
fent submitted proposal phase |l at an
estimated costof Rs. 500.00 lakhs.

Clarifications obtained from State Gov-
emment have been fumished to the plan-
ning Commission for finalising their appraisal



ment of Gujarat in February, 1991 at an
. estimated cost of Rs. 953.00 lakhs. The

project proposal was circulated to appraisal

agencies andthe points raised by them have

been communicated to the State Govern-

ment for their comments in April, 1991.
Diesel/Petrol Storage at Suat

1503, SHRI KASHIRAM RANA: Willthe

Minister of PETROLEUM AND NATURAL

GAS be pleased to state:

(a) the petrol/diesel storage capacity at
Surat at present and five years ago ; and

(b) the steps taken by the Government
to increase the storage capacity?

THE MINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) The capacity for storage of
petrol/diesel available at Surat is approxi-
mately 6132 Kilometres. There are hasbeen
no change in this during the last five years..

(b) The oil companies are in touch with
the Government of Gujarat for allotment of
suitable land in orderto increase the storage

[English]
New LPG Plantin Kerala
1594. SHRI KODIKKUNIL SURESH:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whetherthe Government have taken

any-decision to set up new LPG Plant
State;and at Kollam district in Koraja

State;and

(b)ino,thoumebywhieh mslikaly to
be set up? .

THEMNISTEROFPETROLEUMAND

PHALGUNA 15, 1913 (SAKA)’

NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) An LPG bottling plant is pro-
posed to be set up at Koltam district in
Kerala.

(b) As per the schedule worked out by
the !OC, the project is likely to take about 6
months to complete from the date of acqun-
sition of the land.

Banana Plantation

150%. SHRI GOP| NATH GAJAPATHI:
Will the Minister of AGRICULTURE be
pleased to state:

(a) whetherthe Government proposeto
bring more areas underbanana plantation in
the country;

(b) if so, the details thereof ;

(c) whether the Government propose to
provide incentives to smallfarmers in Orissa
fo take up banana plantation ; and

(d) if so, the details thereot ?

THE MINISTER OF STATE IN THE

MINISTRY OF AGRICULTURE (SHR\
MULLAPPALLY RAMACHANDRAN): (a)

" and (b). Yes, Sir. The areas under Banana

Cultivation are being increased in Bihar,
Madhya Pradesh, Orissa, Maharashtra,
Karnataka, Gujarat, Tamil Nadu and North
Eastern States.

" {c)and(d). The Governmentof Orissais
implementing a scheme under which 3500

_hectare area will be covered under Banana
. during 1992-93. This includes about 2500

hectares compact area plantation and 944
hectare under Tribalareas. 118 Trbaiblocks
have been selected. A subsidy of Rs. 3125/
- per hectare is provided to Small and mar-
ginal farmers and Rs. 2500/- per hectare 0



Tansiao]
mhmomummm

;I596. SHRI GOVINDRAO NIKAM: Will

the Minister of PETROLEUM AND NATU-

RAL GAS be pleased 1o state:

(a) whether All India LPG Distributors
Organisation has demanded increase in the
rete of gas commission;

* (b)i# 80, the present rate thereof andthe
rate of commission demandod by the said

organisation;

(c) whether the Government have taken
any decision in this regard;

() i so the details thereof ; and

(e) if not, the reasons therefor?

. - THEMINISTEROFPETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) Yes, Sir.

(b) The present rate of commission is
Rs. 5.70 per cylinder of 4.2 kg. The Associa-
ton has asked for a standing formula for

fixing their commission base on various

factors.

,(c)to (e). The matter is under considera-

Committee.

. Production of Species
' 1597. SHRI GOVINDRAO NIKAM: Wil
the Minister of AGRICULTURE be pleased
o state: »
.‘ (a)mwodudbndmhm
euunuybd-croasim v

(b)iuo.thtnmthordww
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- (c)the stepstaken/proposidto be taken
by the Government for ineroasing the pro-
duction ufspedes?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
and (b). The production of Spices that stood

* a15.825 Lakh tonnes by the end of 1984-85

iwreasedtowsoalaldnonnesbythoond
of Seventh Plan (1989-90). The expected
production by the end of 1991-92 is 2077
lakh tonnes.

(c) Government of Indja is implement-
ing a Central Sector Integrated Programme
for Development of Spices during 1991-92

"with an outlay of Rs. 15.00 crores. The

measures being adopted under the Scheme
for increasing production of spices are:

i) Production and distribution of improved
high yeilding planting material of pepper,

clove and nutmeg;

i) Production of nucleous planting ma-
terial/foundation seed of pepper, ginger,
turmeric, chillies and minorspices,

iii) Distribution of input-kits for pepper
and minikits for minor spices; -

iv) Supply of plant protection sprayers .

" for pepper;
ommendations of the Oil Price Review

v) Rehabilitation of old pepper gardens;
vi) Laying out pepper demonstration

cum-progeny gardens for spices in North

Eastern region including West Bengal ; and

 vill) Training of farmers on farm proc-
essing of spices. : -



_ Sactor Integrated Programme for Develop-
» momofSpbesdurim1m-%Mth

financial out lays.
Ol Driliing in Himachai Pradesh

1598. PROF. PREM DHUMAL: Will the

Minister of PETROLEUM AND NATURAL -

GAS be pleased to rvierto the reply givento
Unstarred Q.No. 1989 on 8th January, 1991
and state:

(a) whether Oil drilling work has since
been started in Changwr-Talai in Himachal
Pradesh; and

(b) if so, the progress made so far in thns
regard?

THE MINISTEROF PETROLEUMAND

NATURAL . GAS (SHRI B. SHANKAR- R

ANAND): (a) Yes, Sir, on 19.3.1991.

-(b) Till 27.2.1992 well Changar-Talai- 1. .
" hadbeen drilled upto adepth of 3308 metres. . .
'SITARAM KESRI): (a) Yes, S.

(English]

increase In Quota of Kerosens to
Kerala and Karnataka
1599. SHRI KODIKKUNIL SURESH:
SHRI RAM CHANDRA VEER-
APPA:

Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

{(a) ﬁhethor the Governments of Kerala

and Karnataka have approached the Union

Government to MaathoquotadKuo
sene; and

' v(b)lfao.ﬂ\onqﬁonmnﬂlm?

 THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-

' i.mymva.su
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(b)Roqum.-whmmnedvod,m
considered and decisions taken keeping in

availability, natural clamities etc.
[ Transtation)

m.mhlmnllmltbrmihub
Scholarship

1600. SHRI ARVIND NETAM: Wil the
Minister of WELFARE be pleased to state:

(a)whetherthe Union Govemment have

of Madhya Pradesh for increasing the in-
come limit of the parents/ guardians for eligi-
bility to grant post-matric scholarship to
chidren and to link the income limit with the
price index under the Centrally Sponaorod

. Seheme, and

(b) i 50, the action taken inthis regard?
" THE MINISTER OF WELFARE (SHRI
(b) The matter is under consideration.
{English] —
Police Verification for Passport Seekers

1601. SHRIMATI DIL KUMARI BHAN-
DARI: Will the Minister of EXTERNAL
AFFAIRS be pleased to state: :

(a) whether the Government propose to
scrapthe existing practice of P8lice Verifica-
tion for passport -seekers;

(b) if so, the details thereof; and '

(c) if not, the rouom Ihonhr?

THE MINISTER OF EXTEHNAL AF-
FARS(SHRIMADHAVSWSOI.M (n)

No, Sir.
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(b) Does not arise. [English]
(c) Police verification is required to Sunflower Seeds
comply with certain statutory proisions ofthe
Passports Act which are based on consid- 1603.DR. Y.S.RAJASEKHARREDDY:

erations of national sovereignty, integrity

and security.
[Tmnskﬁon]

Development of Central Sccurity
Forces In Naxalite Affocted States

1602. SHRI ARVIND NETAM: Wil the

Minister of HOME AFFAIRS be pleased 1o -

state:

'(a) the number of companies of Central

Security Forces deployedin Madhya Pradesh
and other naxalite affected States during
each of the last three years, State-wise;
and -

(b) the details of financial assistance
provided by the Union Government to those
States during each of the last three years,
State-wise?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) There was no deployment of
paramilitary forces for anti-naxalite opera-
tions in Madhya Pradesh and other Naxalite
affected States during the last three years
except in Andhra Pradesh whete the aver-
age deployment was as follows:-

1989 - 7 Coys.
1990 - 8 Coys.
1991 - 25 Coys.

{b) No Financial assistance was pro-
vided to any of these States, on this account.

Will the Minister of AGRICULTURE be
pleased to state:

(a) the production of Sun-flower seeds
during 1991-92, State-wise;

(b) whether mexican beetle is found to

be effective in controlling the parthenium

weed, which is devouring sunflower plants;

-and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
The rabi/summer sunflower crop s stillinthe
field and it is still somewhat early to arrive at
firm estimates of production for 1991-93.

(b) and (c). The Mexican beetle has
been found to be an effective biological
control agent of parthenium weed under field
conditions in Bangalore and surrounding
areas. Reports that this beetle devours
sunflower plants have been found to be
baseless.

Winding up of Trade Mission and
Information Centres of Erstwhife *
USSR in indla

1604. SHRI GURUDAS KAMAT: Will
the Minister of EXERNAL AFFAIRS be
pleased to state:

(a) whether the trade mission and infor-
mation centres of erstwhile USSR in India
are fikely to be wound up ; and

() i so, the reasons therefor?



THE MINISTEFI OF EXTERNAL AF-

FAIRS (SHRIMADHAVSINH SOLANKI): (a) *

Govermment have been informed by the
Russian authorities that the Trade Repre-
sentation of the former USSR continues to
perform its functions as the Trade Repre-
sentation of the Russian Federation in India.

As regards the information certres,

Govemment have no information that the
Russian authorities intend to close them.

(b) Does not arise.
Translation]

Gas and Oll Reserves near Bombay
High

1605. SHRI GOVINDRAO NIKAM: Will
the Minister of PETROLEUM AND NATU-
RAL GAS be pleased to state.

(a) whether gas and Qil reserves have
besn found near the Bombay High;

(b; if so, the details thereof ; and

(c) the steps taken by the Government
to utilise them? ’

THEMINISTER OF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) and (c). During 1991-92, atotal
of 3 oil and 2 gas strikes have been made in
the Western Offshore. More work is required
to be done to establish the extent of re-
serves.

[English}

Hindl Tralning to Non-Hind| Speaking
Officlals

1606. SHRI PROBIN DEKA: Wil the
Minister of HOME AFFAIRS be pleased to
state: )
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,(a)mommmﬁmfwmspeak-

* ing Officials in the Union Government offices

located in the North East Region;

(b) the number out of them have been
given training in Hindi so far and nymber out
of them are yet to be given training;

(c) the Sction plan to give training in
Hindi to the remaining Non-Hindi speaking

. officials; .

(d) whether there has been a downward
trend in the number of officials appearing in
the Departmental Hindi examinations i.e.
Prabodh, Praveen and Pragya dunng the
last three years; and '

(e) if so, the details thereof and the
reasons therefor?

THE MINISTER OF STATE IN MINIS-
TRY OF THE PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB): (a) 18,056.

(6) (i) Trained - 1,254

(i) Yet to be trained - 16,802.

(c) Whereever sufficient number of train-
ees are available, full time training Centres
underthe Hindi Teaching Scheme havebeen
set up. Elsewhere part-time centres have
also been set up to meet the lower training
requirements. Apartfromthis, training centres
under departmental arrangements are also
run in some cases, Employees are provided
incentives for passing prescribed éxamina-
tigns under the Hindi Teaching Scheme
through their own efforts as wall.

(d) No, Sir.

(e) Does not arise.
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1607 SHRI GURUDAS KAMAT Will
the Minister of HOME AFFAIRS bophasod
to state:

(a) whether an attempt to plant abomb
at the Delhi Airport was foiled in January,
1992;

(b) if so, the number of arrests made in
this connection;

(c) the extremist group to which the
armested persons belong to; and

(d) the precautionary measures being
taken in this regard?

THE MINISTER OF STATE IN THE"

MINISTRY OFPARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHR!I M.M.
JACOB): (a) No such attempt was made in
January, 1992

(b) to (d). Do no arise.

Border Disputs between Assam and
Arunachal Pradesh

1608. SHRI PROBIN DEKA: Will the
Minister of HOME AFFAIRS be pleased to
state: T ’

(a) whether there is any tension be-
tween Assam and Arunachal Pradesh over
the border dispute; and

(b) 7 90, the steps taken/proposed to
momqmmmmmsmn?

" THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.

JACOB): {a) Tension betweenthe two States
has suflered inthe past on the border issue.

Feo

IMHCHS. 1992

_(b) Discussions at various levels bo-

held. The two Chief Ministers met in August,
1991 and sorted out some pending prob-

'(_'bmAmmotl‘mthings.ﬂnydoddcdb

mamtaln status quo..
[ Translation}
National Poultry Development Board
1609. SHRI GOVINDRAO NIKAM: Wil

the Minister of AGRIGULTURE be pleased
to state:

" (a) whetherthe Government propose to
set up National Poultry Development Board;

(b) if so, the details thereof ;
(c) the ob;ectivasofhnboavd and

(d)thetimeby which it is likely to be set
up? .

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI K.C.
LENKA ): (a) A proposal to set up a Nationa
Pouliry Development Board has been in-
cluded in the Eighth Five Year Plan propos-
als.

(b) to (d). Ddtailsofﬁuproposaihm

not yet been worked out.
[English}
Safegudrd of interests of Fijlans of
Indian Origin
1610. SHRI SHANKERSINH,
VAGHELA:
S~ SHRI ATAL  BIHARI
VAJPAYEE
' muumummm

béplundbm
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(a) whether the Indian diplomatic Mis-

sion in Fiji had to be closed in June, 1990;

(b) i so, the reasons thersfor ; and

©) in what ﬁanner the Govemment of
India is looking after the interests of people
of Indian origin in Fiji?

" THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
and (b). Yes, Sir. The authorities in Fiji asked

India on May 23, 1990, to close down its

mission in Suva.

(c) The Government of India believes
that restoration of democracy and recial
harmony in Fiji is the sine qua non of ensur-
ing the welfare of the paople of Indian origin
in that country.

Accordingly, the Government has vlg-
orously pursued these concerns at intema-
tional organisations and at a bilateral level
with countries such as Australia, New Zea-
land, France, UK, USA and Mauritius.

Drliling Operation in Vietnam by
) ONGC :

1611. SHRI SHANKERSINGH
VAGHELA: Willthe Minster of PETROLEUM
AND NATURALGA.S be pleaséd to state:

(a)the pfogms made so far by the
ONGCabomtheoilmﬂdrilingoponﬁm in
Vietnam ; and - :

(b) the plan programme chaked outfor ’

1992-93?

THEMINISTEROF PETHOLEUM AND

- NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) ONGC Vidash Limited has so

far driled two exploratory wells in Vietnam.

The first exploratory well wasfound tobe dry
‘whils the second exploratory well had to be
v._\,ma‘dmbuemledmm.

-(b)lepmgrammeioﬂM-%i#uﬂto
be finalised.

Allocation of Kerosene to Uttar Pradesh

1612. SHRI ARJUN SINGH YADAV:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state: . -

(a) the quantity.of kerosene allocated to
Uttar Pradesh during the last one year;

(b) whether any request has ﬂboen re-
ceived for increasing the quota of kerosene -
for Uttar Pradesh; and v

(c) f 30, the action taken thereon?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) The quantity of kerosene alio-
cated to Uttar Pradesh during 1991-92 (April-
March) is 905891 MT.

(b) and (c). No such request for
enchancing the regular quota of kerosene
hasbeenreceived recently fromthe Govem-
mentof Uttar Pradesh. Requests, whenever
received, are considered and decisionstaken
keeping in  view various factors including

. products av'ailabilny."na?l_ml q-lamﬁy oftc.

[English]
' LPG Connection

. 1813. SHRI PRAKASH V. PATIL: Will

-the Minister of PETROLEUM AND NATU-

RAL GAS be pleased to state the numberof
LPG connections sanctioned during the

 period ‘from November, 1990 to December, -

1991, State-wise/Union Territory-wise?

" THEMINISTEROFPETROLEUMAND

' NATURAL GAS (SHRI B. SHANKAR-
_ ANAND): Astatement is enclosed. .

v . .
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SLNo.  State/Union Territory Number of Connections released from
Nov.1990 To December, 1991.‘

1. Andhra Pradesh 49690

2. " Arunachal Pradesh 1609

3. Assam - 10064

4, Bihar . 26156

5. Goa 2490

é. Gujarat 34597

7. Haryana 27381

8. Himachal Pradesh 5959

9. - Jammu & Kashmir 12156

10. Kamataka 42128

1. Kerala 40673
12 - Madhya Pradesh 23894

13, Maharashtra 54638

14. Manipur 260

15. Meghalaya 1997

16. Mizoram 756 .

17. Nagaland 1794

18, Orissa 15682

19. Punjab 26144

20. ﬁajasman 35318

21. Sikkim 1012
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StatesUnion Territory

Number of Connections released from

Sl. No. ‘
Nov.1990 To December, 1991.
22, Tamil Nadu_ 35525
23. Tripura . 505 -
24, Uttar Pradesh " 81052
25. Woest Bengal 44137 )
26. Andaman & car Nicobar 857,
27. Chandigarh 3503
28. Dadra & Nagar Haveli 335
29, Delhi 51506
30. Daman & Diu 315
31. Lakshdweep _93
32. Pondicherry 309 *
Mahajan Commission Report on THE MINISTER OF STATE IN THE
Karnataka-Kerala-Maharashtra MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-

Border Issue

1614. SHRIV. DHANANJAYAKUMAR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the opinion of the Union Govern-
ment in respect of the Mahajan Commission
Report on Kamataka-Kerala-Maharashtra
border issue;

(b)whether any decisionhasbeentaken
1o implement the Mahi;an Commission
Report

(c) it not, the reasons therefor; and

. (d) the steps proposed to be taken to .

resolve the issue?

TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The question of Central
Govemment forming an opinion abaut the
Mahajan Commission Report on Maharash-
tra-Karnataka-Kerala border dispute does
not arise as he recommendations of the said
Commission are to be accepted by the con-
cemed State Governments in the first in-
stance. However, the recommendations did

_ not evoke the necessary measure of ac-
- ceptability and differences continue to per-

sist.

(d) The Central Government is of the
viewthatthe problem istobe primarly settied
by the concerned Stmbymutualcomm
tion.



1615. SHRI BHAGEY GOBARDHAN:
Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the causes leading to demands for
formation on new States within tho Indian
Union;

" (b) the reaction of the Union Govern-
ment in relation to such demands ; apd

(c) whether root causes have been

analysed conceming any of such demands

and remedies prescribed and acted upon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The demands for forma-
tionof new States generally arise on account
of regional imbalances in economic devel-

.opment. The Government of india are of the

view that such imbalances in a particular
Stataorngbnsmmdbetad(bdmwmhm
nndnm of planning and by setting up of
suitable regional or local authorities.

Pumhdanbhnmdylnhmaﬂomlb
visit Punjab And Kashmir |

1616. SHRI TARA CHAND KHANDEL-
WAL: Will the Minister of EXTERNAL AF-
FAIRS be plsased to state:

(a) ‘\vhdhortho British Foreign Secre-
tary during his recent visit to india called for

the grant of permission to the Amnesty inter-

national o visit Punjab and Kashmir ; and

 thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS(SHRIMADHAVSINH SOLANKl)*(a)
Yes, Sir. _ I

(b) The vaommont's policy is to a_lhw
Amnesty International to come to India for
private visits and for normal dialouge wllh
the Govemmant

" Infiitration by Foreign Poachers Into

Andaman and Nicobar Islands

1617. SHRI MANORANJAN BHAKTA:
Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the total number of cases of infiltra-
tion by the foreign poachers into the territo-
rial waters of Andaman and Nicobar Islands
detected during each of the last three years;

(b) the number of such poachers appre-
hended andthe number of boats/ships seized
during the above period;

(c) whether some of those poachers
managed to escape after killing indian po-
licemen .

" (d) if so, the reasons therefor; and

(e)ﬂ\ocomcﬁﬁ'moaswesbehﬁmn

" in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB) : (a) and (b). The requisite informa-

(b) ¥ s0, the reaction of the Govemment  tion h- here undor'-
‘ 1989 T 1990 1991
No. of cases detected 32 a7 18
No. of Poachers caught 318 - 560 ) - 168

50 . . 14

‘No. of boate/ships seized ' 34

B
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(c)and (d) lnono InddomlnDocombor.
*1990. 8 Myanmar poudms managed to
escape after causing grevious injuriestoone
Constable and one civil volunteer. The Po-
lice Constable later succumbed to injuries.

‘The poachers could escape after free-

ing themselves from bonds, after the police -

party had gone into the jungle pursuing the
remaining poachers, leaving the six bonded
poacths in the care-of a polnoeman and a
civilian volunteer.

(e) SUNGiIIancoandpatmllmg havebeon
intensified.

[Translaaon]

Abduction and Bomb blasts in Jammu

-and Kashmir

1618. SHRI NAWAL KISHORE RAlL:
Will the Minister of HOME . AFFAIRS be
pleased to state:

(a) the number of cases of abduction
and bomb blasts which took place in Jammu

and Kashmir during each of the last three -

years; and

(b) the number of cases solved among
them?

THE MINISTER OF STATE IN THE

MINISTRY OF PARLIAMENTARY AFFAIRS

AND MINISTER OF STATE N THE MINIS-

TRY OF HOME AFFAIRS (SHRI MM..

JACOB) : (a)and (b). The number of abduc-
tions reported in the State were 2 in 1989,
169 in 1990, 290 in 1991 and 22 in 1992
(upto 18th February, 1992). The number of
explosions caused by the terrorists were 516

(In 1989, 1522 in 1990, 687:in 1981 and 107 -

vin‘lm(mwﬂlﬁbm 1982). In the
" slons and & 518 terrorists were

'mm 'mmmmm wid &4 “

tonmmh1992(upto15thFQbru¢y. 1992); v
299 persons were arrested in 1889, 2380 in
1990, 2549 in 1991 and 286 in 1992 (upto
15th Feb. 1992). Besides, charge sheets
have been filed infour(4)madabduo-
tions of prominent personalities.

Expenditure on checking Terrorism

1619. SHRI HARIKEWAL PRASAD:
SHRI RAM NARAIN BERWA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the details of expenditure incurred/

, financial assistance provided by the Union

Govemment to various States for curbing
terrorism during each ofthe last three yoars
state-wise; .

(b) whether there is any proposal to
impart special training to the Police and
Paramilitary personnel and provide special
financial assistance to terrorist aflected
States to deal with the problem ; and

(c) if 50, the details thereof?

. THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY.AFFARRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.

"~ JACOB) : (a) No financial assistance was

provided by any of the State Govemments
during 1989-90 for curbing terrorism. During

.1990-91 an amount of Rs. 35.88 crores was’
. released to the Govt. of Jammu and Kashmir

for measures related to law-and order/secu-
rity purposes. During 1991-82 Rs. 10crores
each were released to the Govemnments of
Assam, Tamilnadu and UIarPruduhior.
operations against miltants. - .. : . '

. ()and{c). mmmab .
' Police/paramilitary

mudlhdtm&mbh&bmodm:

mmm. Nopmpotdbmm_



507 Written Answers

consideration for providing special financial

assistance to such States.
Arms deal by Militants

1620. SHRISURENDRA PAL PATHAK:
Willthe Minister of EXTERNAL AFFAIRS be
pleased to state:”

(a) whether attention of the Govern-
ment has been drawn to the news item
regarding alleged ‘Arms deal reached by
Punjab Militants with the Chinese Embassy
in Nepal appearing in ‘Navbharat Times’
dated the January 1,1992, and

(b) if so, steps taken by the Government
in that regard?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
Yes, Sir. The report has been specifically
denied by the Chinese Embassy in New
Delhi, who have stated that they have made
thorough investigations into the matter and
that there is no basis to this report.

(b) Government have taken note of the

Chineso denial.
[English]

Supply of Gas through Pipeline in
Bombay

PROF. RAM KAPSE:
SHRI PRAKASH
V.PATIL:

1621.

Wil the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) wﬁc(her there is any proposal to
supply gas through pipeline in Bombay;

(b) if so, the details thereof including

expenditure involved; and

MARCH 5, 1992
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(c) the latest position in this regard?

THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) to (c). Yes, Sir. Bombay City
Gas Distribution Project is proposed to be
setupby GAIL ata costof Rs. 376.68 crores,
for supplying 1.5 MMSCMD of gas to indus-
trial and domestic consumers in Greater

'Bombay. The proposal is under the consid-

eration of the Government.
[Translation)

Latest Weapons to Haryana to Tackle
- Terrorism

1622. SHRI JANGBIR SINGH:
" SHRI DHARM PAL SINGH MALIK:

Will the Minister of HOME AFFAIRS be

' pleased to state:

(a) whetherthe Government of Haryana
has asked for additional police-force and
latest-weapons from the Union Government
to tackle the problem of terrorism in the
State;

(b) if so, the details thereof and the
reaction of the Government thereto;

(c) whether any instructions have been
issued to the Government of Haryana in
regard to tackling of terrorism in the State
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a)and (b). The Government of
Haryana has requested for additional police
force and latest weapons. Consequently, a
large quantity of weapons has already b“n‘
released to Govt. of Haryana. As regards
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 additional police force, it is receiving active
consideration of the Govt. of India.

(c) and (d). Law and Order is a State
subject and it is expected that the Govern-
ment of Haryana will do all it can to maintain

peace.

Terrorists released in Jammu and
Kashmir

1624. SHRI RAMESHWAR PATIDAR:
Will the Minister of HOME AFFAIRS be
pleased to state:

(a) the number of terrorists in Jammu
and Kashmir who have been released with-
out prosecution during each of the last three
years;

‘ (b) the grounds on which they have
g‘:-  been released; and
E :

(c) the number of terrorists in the State
against whom cases hae been filed in the
courts and the number of such terrorists who
have been penalised during the above pe-
riod.

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
-AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The Government of

‘Jammu and Kashmir has advised that 299

persons in 1989, 2360 in 1990, 2549 in 1991
and 286 in 1992 (upto 15th February, 1992)

- were arrested in terrorism related crimes. Of
them 69 in 1989, 599 in 1990, 366 in 1991
and 68 in 1992 (upto 15th February) have
been released under 169 of the State Crimi-
nal Procedure Code (due to the lack of
sufficient evidence).

R . VG
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Asean’s Declaration of Sectoral Dia-
logue Partner States to India
1625. SHRI RAMESHWAR
PATIDAR: 7
SHRI YASHWANTRAO
PATIL:

Will the Minister of EXTERNAL AF-
FAIRS be pleased to state:”

(a) whether Association of South East

- Asian Nations (ASEAN) had declared India

a sectoral dialouge partner with observer’s

~ status;

(b) if so, the role to be played by India
being such a partner;

(c) whether this declaration would
strengthen India’s relationship with ASEAN

andais

~ (d) if 50, the details thereof?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHRIMADHAVSINH SOLANKI): (a)
to (d). The Summit level meeting of the
Association of South East-Asian Nations
(ASEAN) that met in Singapore from 27-28
January 1992 approved that India would be
a sectoral dialogue partrier of ASEAN. The
sectoral dialogue is expected to commence
as soon as modalities for these are mutually
finalised. '

The sectoral dialogue will strengthen
India’s economiccooperation in variousfields
with the ASEAN countries, including in the
areas of trade, human resource 'develop-
ment, science and technology and tourism.

Gas Pipeline between Bombay and
Manmad
1626. SHRI ARVIND TULSIRAM
KAMBLE: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased tfo state:
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(ﬂﬂmnﬂuhhm."ww&mﬁmel
mmmmmm refugees have been in india.
(c) Yes, Sir.
(b) whether there is any proposal to
iaxdend this pipeline to Aurangabad or Mara- (d)VobmryrepdriubndSﬂw\km
Mngbn? Tamil refugees commenced from 20 Janu-

‘- THEMINISTEROF PETROLEUMAND
NATURAL GAS (SHRI B. SHANKAR-
ANAND): (a) There is no proposal to lay a
gas pioeline between Bombay and Man-

1627. SHRI YASHWANTRAO PATIL:
Willthe Minister of EXTERNAL AFFAIRS be
;ploased to state: ‘

; -‘(a)MnrtlnGovmmemmme
‘of the influx of persons from Myanmar,
mws:am

@)ifso.ﬂnmmhorﬁmeof.ewmy
-

(c)whcﬂhrﬁ\oeonmmruhavohdd

: ﬁ.u.i-mdﬂumnpdw
um

THE WIS'IER OF EXTERNAL AF-
FABS(MWMWSOIMO) (a)
Yu.Sk

MMMM:W“UM

. ary, 1992; 4049 refugees were repatriated

upto 22 February,1992 and the repatriation
is continuing.. Around 00 refugees from
Myanmar have already returned to their
villages. However, Chakma refugees from
Bangladesh have declined io o back s

- they fear for their safety and security.

Transfer of Cost of Production Sclisme

.» onVFC Tebacco

1628. SHRIMATI VASUNDHARA
RAJE: Will the Minister of AGRICULTURE
be pleased to state:

(a)wbothonho proposal to transfer the
eostofpmdnctbnsdnmoonVFCTobaeco '
in Andhra Pradesh to the agro-Economic
Research Centre/Tobacco Board was under
the consideration of the Govemment; -

() if 30, the decision taken thereon; and

(c) the steps taken to img!‘.'.'mmﬂlln
decision?

e MINISTER OF STATE' IN THE
MINISTRY OF AGRICULTURE (SHRI

MULLAPPALLY RAMACHANDRAN): (a)
Ya. Sir.

p)mmmmmm

. to transfer the VFC Tobacco Scheme from

Dte. of Tobacco Development Madras o
AER Centre, Weliair, Andhra University.

in consultation with all concemad. However,
mmmmmum

) munm«m

-
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Training to Scheduled Castes/Sched-
uled Tribes Candidstes for Medical
. Entrance Examination

1629. SHRI ANADI CHARAN DAS: Will

the Minister of WELFARE be pleased to

(a) whether the Govommont monitors
the benefits provided to the candidates be-

medical courses through the programme of

pre-éxamination training schemes taken up
by the Government since 1984-85 ; and

(b) ¥ so, the number of SC/ST candi-
dates imparted the training so far, alongwith
the number of candidates who have become
successful in the examination, State-wise?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) Alithe State Govem-
ments/Universities were requested on 23
August 1989 to provide coaching for profes-
sional courses like Medical /Engineering
under the Centrally Sponsored coaehing
and Allied Scheme.

(®) The information is being collected. -

(Transiation]

Jobs 1o drought Affscted People of U.P.

and Blhar

1630, SHRI RAJESH KUMAR: Will the
Minister 'of AGRICULTURE be pleased to
state:

(@) whether the Government of Uttar
Pradesh and Bihar have submitteda scheme
1o the Unlon Government for providing non-
agricultural jobs 10 people in these States
‘where economy has been affected due o

mhummmmq
‘three years;

(c)lao.tho mwmlm
ﬁnmlhﬂdor §

(d)memnmmmhmm
any financial assistance to the State Gov-
emments for this scheme; and

(e) i 50, the details thereof and i not,
whetherthe above scheme is proposedtobe
included in the Eighth Five Year Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
MULLAPPALLY RAMACHANDRAN): (a)
No, Si.

(b)b(o).Doumtuiu.

Foreign Contributions for Rajiv Gandhi
foundation .

1631. SHRI CHHEDI PASWAN: Wil

- the Minister of HOME AFFAIRS be pleased

10 state the amount received so far from
wmuumwm
dation, country-wise?

THE MINISTER OF STATE IN 'II'E
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
JACOB) : Rajiv Gandhi Foundation was

registered under Foreign Contribution
(Regulation) Act, 1976 on 2.8.1991. The
mmmwumm
by the association will become due within
Sbuydquonhuphydﬁmﬁnl
1991-92,
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SHRI C.P. MUDALAGIRI-
YAPPA:

Will the Minister of WELFARE be
leasag to state:

(a) whetherthe Government propose to
live scholarships to the school-going chil-
iren of the persons engaged in occupations
ke scavanging, sweeping and training
aather;

(b) if so, the details thereof; and

{c)the details of the amount provided for
he purpose so far, State-wise?

THE MINISTER OF WELFARE (SHRI
SITARAM KESRI): (a) There is a Centrally
Sponsored Scheme of Pre-Matric scholar-
ships for the children of those who are en-
~Jaged in unclean occupations.

© (b)and (c). The details are given at the
le&l
STATEMENT-

:

mmammw
cl#tbrtbchilrmdlfmw"
{ unclean occupations viz. scavengers or
mmmmmmm
mwnmms
mmmm 1.11. 1991 for
1991-92.

~ Hostellers

The Students as hostellers are
covered from class Ul o X. The

MARCH 5, 1982
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ratesof  Scholarships are as
under:-

Class Il to Vill - Rs. 200/- per
monllﬂofwmm

Class X to X - Rs. 250/- per month
for 10 months.

Day Scholars

The students as Day Scholars are
covered from class 1to X. The rates
of Scholarships are as under:-

Class Ito V - Rs. 25/- per month for
10 months.

Class Vito Viii - Rs. 40/- per month
for 10 months.

Class IX to X - Rs. 50/- per month
for 10 months.

Ad-Hoc Grant

An adhoc grant of Rs. S00/-"per
annum to all students i.e.hostellers

~aswellas day scholars.

Income Celling

The total income from all sources
of parents or guardian of a student

shouid not exceed Rs. 1500/-per

month.
Coverage With in a family

One child in a family is eligible for
award of the scholarship.

Ed
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STATEMENT-N

" Contrally Assistance Sanctioned to State Governments under the Centrally Sponsored
Scheme of pre-Matric Scholarship for the Children of those who are engaged in unclean

occupations.. (as on 3.3. 1992).

State Central Assistance Sanctioned during 1991-92 (Rs. in lakh)
1. Andhra Pradesh 27515
2. Assam 13.00
3.  Bihar 2.2675
4. Gujarat 25.4725
5. Haryana 129183
6. Kamataka 1.00
7. Madhya Pradesh 28.23
8. Maharashtra 0.955
9.  Meghalaya 0.225
10. Orissa 0.06
11.  Punjab 2027
12.  Rajasthan 35.692
13. Tamil Nadu 5.16
14.  Tripura 9.416
15.  Uttar Pradesh 497875
16.  West Bengal 3.73
12.02 hrs. ‘ (Intorruptions)
(Interruptions) RE: IMPORT OF WHEAT
 SHRI NIRMAL KANT! CHATTERJEE

- mmwmmm
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MMMmpm.Minm
‘anhthel’nss

Sb.ﬂnnbnmobvmiydh

Govemment that the North-South conflict or
the existence of imparialism is over in the
present international context. That we shall
discuss much leter in the Budget Debate
also.

Presently about wheat import, the situ-
stion seem to be that we have approached
the United States, perhaps for PL-480 im-
port of wheat at subsidies rate, that subsidy
they are giving to their own peasants. But it
is reported that the opposition from the U.S.
is coming because of the fact that India has
supplied some cereals to Cuba. The Coun-
wy’s name is very important. United States
gives the condition that if you supply any-
thing to Cuba, you will not be entitled to
import wheat, even if India applies for such
import. This is one more indication where we
have landed ourselves by begging loans
from all kinds of people.

. MR. SPEAKER: | am trying to under-

stand from you, froma knowiledgeable
Member of this House one thing. Now some-
thing appears in the newspaper. You are
making a basis for making speech on the
. fioor of the House without verilying whether

. thatfact is correct or not. Will it not affectthe .

relationship between the two countries?

SHRI NIRMAL KANTI CHATTERJEE:
& is not that, Sir. The Government is very
much present here.

SHRI CHANDRA SHEKHAR(Balfia):
Mr.Speaker. Sir, you have hit the right point
whether this news does not affect the rela-

between the countries.

¥ & is reported that the American Gov-
emment does not allow us 1o import wheat
because we are exporting rice 1o Cuba, it

mumm(mmu)

MARCHS, 1992 .

Re. importof Wheat 520
MR, SPEAKER: | will allow Somnath.

1 am trying to understand whether it is a
true fact.

SHRI CHANDRA SHEKHAR: The hon.
Member says, if it is not a true fact, the
Government should contradict it.

MR. SPEAKER: Then, let him ask the
question whether it is true. :

SHRI NIRMAL KANTI CHATTERJEE:
The report is more damning, in the sense,
Indian representative is trying to convince
the U. S. authorities.... (lterruptions.)

* MR.SPEAKER: Areyoussaying that itis
true and you take the responsibility? Then,
ask the question, i it is true.

SHRI SAIFUDDIN CHOUDHURY
(Katwa): We are making the statement and
letthem clarify. He wants clarification. (Inter-

ruptions.)

SHRI CHANDRA SHEKHAR: Mr.
Speaker Sir, | say, in substance, i is true.

MR. SPEAKER: | will allow you than.

SHRI CHANDRA SHEKHAR: Let the
Government come with categorical denial
that it is not a fact.

SHRI NIRMAL KANTI CHATTERJEE:
& is the clinging of the Indian Govemment. if
itis true, the criticism that we are making that
our economic sovereignty is lost, is once
again evident in this deal. Therefore, we
want the Government o answer this quaes-
tion. Along with that, they should assure that
evenif this istrue, they have not surrendered
the economic sovereignty via the Budget
and other economic policies.

| want a ostegorical answer from
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[Transiation]

SHRI RABI RAY (Kendrapada): Mr.
Speaker, Sir, this is a very serious issue. |
would like to submit in response to the ques-
tion raised by you in this regard that we are
the private Members and we do not have the
concrate information. Whatever information
from whatever suurce we able to collect, we
submit the same to this House.

Mr. Speaker, Sir, this question not only
relates to the import of wheat, but itis linked
with the statement also issued by the Prime

Minister, day before yesterday. We are

continuously inviting Multi-national compa-
‘nies, IMF and World Bank and are trying to
have link withthem. This is against our policy
of non-alignment. This is a matter of great
shame and regret that our Deputy Ambassa-
dor in Washington requested the foreign
Secretary of U.S.A.,, Mr. Morgan on tele-
phone that U.S. A. should supply foodgrains
to India for which it had promised, because
India has acceded toAmerica’s request not
1o supply rice to Cuba. But U.S.A. refused to
supply wheat to India on the plea that Cuban
representative went to india and India sup-
plied rice to Cuba, so U.S.A. wuuld not
supply wheat to India.

MR. SPEAKER: Is i true? K you are
asking then it is correct...

MR.SPEAKER Mr. Speaker, Sir, | had
MR. SPEAKER: Let him ask the ques-

tion. if it is true then you should own the
- responsibility for it.

SHRI RABI RAY: You should examine
the whole requence of events. Inidian repre-
sentatives tells Mr. Morgan of Agriculture
Department of America that since India had
not exported rice to Cuba, U.S.A. should

At first, 1 would ke 1o submit that the
Government is not paying remunerative
prices to the Indian farmers. it is benefiting
the American farmers as Shri Bairam Jakhar
himself has admitted Secondly, the policy of
non-alignment which has been followed by
India since independence is now at stake.
Indian Government does not feel any sense
of shame in telling the American agriculture.
Secretary that india has not committed any
mnmbysupplym riceto Cuba. Whenour
representatives are tefiing Mr. Morgan that
India has not supplied rice to Cuba then what
is his reply? He says if India has not supplied
rice to Cuba then American Government
would consider supplying foodgains to India.
Afterthat we are told that the matter is under
consideration of U.S. Government but it does
not necessarily mean that India is sure to get
the foodgrains. All this situation revels that
the-country is not interested in benefiting the -
Indian farmers and we are giving benefits to
the American farmers. Secondly, to which
country we will supply the foodgrains or rice,
it should be decided by the Parliament of this
country and America cannot dictate us inthis
regard. The Governmentis taking loans from
the World Bank and in turn it a putting the
sovereignty of this country stake. That is
why the Government is working under the
dictates of the U.S. Government. Lastly, |
would like to ask it is a pleasant situation for
you or for the Parliament that the indian
representative, Deputy Ambassador or
whosoever he my be gives explanations 1o
U.S. officials and pleads for being excused
as Indiahas not supplied riceto Cuba.

This is rather a very critical question. So.
Iwould liketo requesthonourable Shri Balram
Jakhar who is present here that he should
give his statement in the presence of the
Hon. Prime Minister. Hon. Prime Minister.
should give a statement in this regard.

[Enght) -



523 Re. import of Wheat

Mr. Speaker, Sir, in the last five to seven
minutes of the question hour, a pertinent
question that was being asked was, at what
ratewas wheat imported. Instead of replying
10 this straight question, the hon. Minister
sought to put the blame on the proceeding
and then said that his Ministry was not con-
cemed with it. It is this which has caused all
these probléms and left an unsavory and a
foultaste in the mouthof every one that there
is something hanky-panky about the whole
deed. Therefore, this pertinent question
should be answered.

THE MINISTER OF AGRICULTURE
{SHRI BALRAM JAKHAR)Better put a
question to the Comwmerce Ministry and you
will be satisfied with .

- SHRI LAL K.ADVANI: | heard the hon.
Minister very carefully. The hon. Ministar
said “Though it is not pertaining to my Minis-
ty, | am willing to answer &,” This is what the
hon. Minister said in the course of his reply.
This pettinent question is sought to be
avoided: What is the rate at which wheat was
imported?

- SHRIPIUS TIRKEY (Alipyrduars): lhave
asked a question.The hon. Minister has not
answered & (Interruptions)

[ Transiation]

SHRIBALRAM JAKHAR: Mr. Speaker,

- Sir, you should direct him to ask questions

- fromthe concerned Ministry. The question of

‘wheat import has notyet arisen.... (Interrup-
fions)...

(Englst]
'u’ﬁmmwm

‘mummnmmw
hodom.
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(Transfation]

SHRILAL K. ADVANL: Mr. Speaker, Sir,
the way you are aflowing this issue to be
discussed even after {ifleen minuites of the-
question hour, if will resullt in strengthening
our apprehensionthat you are wosking under
the pressure of the govemment and this
thing is not in the interest of the country as
well as of the Government. it is, therefore, in
your interest to clarify the

¥ you do not clarify the position, we
wouid beforced to accept it thatyou have not
taken any step under the pressure of the
‘Government to benefit the Indian farmers.

[English)

SHRIBALRAMJAKHAR: There is noth- -
ing. The point is only the competent Ministry
which handles import and export can fully
reply to this question. | can assure you one

thing.
[Transiation]

That no wheat has yet been mpoﬁed ‘
so there is no question of any contmvmsy
over it.

MR. SPEAKER: There has been some
misunderstanding. Kindly pay some qten-
tion to that. Actually, the question had been
raised regarding import of wheat and simul-
taneously some honourable Members also
wanted to discurs the same matter which
was already existing in the list of Business
andbothttmomhgshmbompheodom
after the ancther, so the confusion arose...
(interruptions)...

[English}

MR. SPEAKER: | will aliow you later.
Mddmmmawwby
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)

is that there is ane question put here: when
the decision to import was taken and the
hon. Members want the date. | expect the
hon. Minister to give that in writing.

SHRI BALRAM JAKHAR: | will convey
the feelings to the Commerce Minister. We

will give the exact date....(Interruptions)...

MR. SPEAKER: This is not cormect.
‘metaksywraat.

.‘(htom.ptions)
[Fransiai

- MR. SPEAKER: Shri Dao Dayalji, you
are raising the same issue again and again.
This is not proper. Secondly, you wanted to
discuss another topic also. | have allowed
that matter also. Just now, Nirmalji, Shri Rabi
Ray and Shri Lal K. Advani have spoken on
the same topic and now you are raising the
same issue.... (Inferruptions)...

[English]
SHRI SOMNATH CHATTERJEE

(Bolpur) Mr. Speaker, Sir, why we feel very

much concemed is that even in respect of
commercialtransactions this country isbeing
shown the red-eyes by the U. S. A. They are
vdictating to us when the country can pur-
chase even wheat from the United States of
America on commercial terms. They are
saying that as you have supplied rice or
wheatto Cuba-the U. S.’s relaionmith Cuba
is very well known - therefore we would not
onter into any commercial transactions swen
wih india. & is possible only because we
have shown that we are cringing supplicants
of mercy from the U.S. A. That is why they
have got the courage today to dictate o us

on which lines, on what basis we can enter
in1o even commercial transactions and with
M m ) a em Govemment

Cabinet. But he pleads all
ignorance....(Interruptions) He pleads igno-
rance on a very vital issue like this. Let the
Commerce Minister be present in the House
here and now. Let him explain to the House
immediately.

MR. SPEAKER: This matter has come

SHRI SOMNATH CHATTERJEE: How
can this House function? What dignity has
this House got? What dignity we have? Can
youdirect him to appear hera and now? How
can wefunction whenwe do notknowwhether
wae are being dictated by the U. S. A. ornot?
What is the prestinge of this House? What is
the prestinge of the Government today? This
is a matter of concern to us. When such
mattets are raised | feel it is the duty of the
Government to come immediately to the
House -and disabuse the minds of the
Membsts and the country. They should
respond themselves. Why should you ask
them tocome here and make a statement?
The Agricuiture Ministeris such animportant
Member of the Cabinet. 1 hope you have your
dueimpartance in the Cabinet, Shri Balram
Jakhar....(Interrptions)... Let the Finance
Minster say. He has to appsove of the expen-
diture. |do not know what sort of understand- -

. ing you are having with them. Three or four

Cabinat Ministers are here. But what is
happening?
{interuptions)
MR. SPEAKER: It is not so.
{interruptions)
SHRI SOMNATH CHATTERIJEE: You'
are presiding over the Lok Sabha. But the

Members of the Lok Sabha are nottaken intd
confidence. We are told that we should not

reler to lﬁ.‘“lhhﬂl‘hbhdhnmdﬂ

....(m
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MR.SPEAKER:thsdoIInapmpor '

manner. (Interruptions)

SHRI SOMNATH CHATTERJEE: This

isthe way they are behaving. This way we
cannot function in the House.

(Interruptions)
MR. SPEAKER: You have expressed

your views. The Ministers concerved have
noted it.

(htemptions)
[Translarion]_

, SHRI MADAN LAL KHURANA(South
Delhi): | am trying to ask a question for the
last half an hour... (interruptions)

MR. SPEAKER: This is not Question

(htompﬁons)

MR. SPEAKER: To whom you are
seat. | will call you later.

(Interruptions)
[English]

~ SHRI SAIFUDDIN CHOUDHURY: We
consider this to be a national insult. The first
question that comes to our mind is that when
weclaimthat we have become self-sufficient
in foodgrains, what prompted us to ask for
import? When we had approached USA for
import of wheat from that country, they had
declined to give that 1o us onthe plea that we
has given to Cube. On a commercial trans-
action... (interruptions) This is very

!

- MARCH 5, 1992

Re. importof Wheat 528
Vouukwhahmyouwantbuk (inter-

SHRI SAIFUDDIN CHOUDHURY: Are
you notfesling insult for your country? (inter-
tuptions)

SHRI P.C. THOMAS(Muvattupuzha):
Hon. Member knows it very well that this
relates to the Finance Ministry. But the Agri-
culture Minister has already answered...

(Interruptions)

MR. SPEAKER: | will allow you.
(!niompticns)

SHRISAIFUDDIN CHOUDHHURY:The
point is, very country has a right to sell its
foodgrains to any country that it likes. But
when USA declined, what necessitated our
representative in Washington to tell that we.
have not given rice to Cuba. We are a
sovereign country and not slave to some-
body else. They have to give a clarification.
This is a question on honour of our
country....(Interruptions) -

MR. SPEAKER:You have quoted the
rules that points have not to be repeated.

(Interruptions)

SHRI SOMNATH CHATTERJEE: So
long they do not respond to it we shall have
to repeat it to put it into their heads. They
must respond to it. (interruptions) .

SHRI DIGVWAYA SINGH (Rajgarh):
Thera is no doubt that it is a serious matter.
But the point that has been raised is based
on an unsubstantiated press
repoﬂ.(htamptbm)'!hbmowﬂdhm
been raised as per the rules. Raising L]
during the Zero Hour and insist for a reply is
not correct. They should raise k with proper
notice and they will gat proper reply. (nter-
W‘ . E R
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A{shwldmhatmmughthowlngAmmbn ‘

*Notice. (Imomplions)
[Translation] T

SHRI RAM VILAS PASWAN (Rosera):
Mr. Speaker, Sir, you made a right observa-

tion in the beginning. When Shri Chan-

drashekhar raised this question, you said
that if this question is raised here, it will affect
our relations.... At that time, Shri Chandra
r{Shekhar said whether disclosure of such
_ news in the newspaperes do not affect .our
. relationship. The news has alrsady appeared
" in the newspaperes and we are saying if
fromthe very first day of this session that this
(Govermment wants to mortgage the country
to IMF. This cannot be done in one day and
os it is a step in that direction (/nterruptions)

[English]

where is the Commerce Minister?- -
(infermuptons)

SHRIDIGVIJAY SINGH: Sir, they should

give a Calling Attention Notics. It cannot be

done like this. Sir, they to go according to the
rules.

[ Transiation]

SHRIRAM VILAS PASWAN: Ithinkthat
nothing is more important than this issue at

Malter, the Governmaent should st insist on

an hon, Member 1 ghve & in witeg. The -

House b e W ke alout the Titte on
'wiiich ¥he inpit ass ‘been madte aind the
Gaemment stlild give the detilts.-If the
'iws which has appeared in the press is
mmammmmumu
lhwmummnmm

 Finance Minister shouid contradict it If it is

correct, the Government should give a state-
menton this by today evening. if a statement
is not made, it will prove our charge against
the Government that it is mortgaging the
country to IMF and the Govemment will act
according to the dictates of America. If it is
true, we give utmost importance to the inter-
ost of this country than the Government or
the Congress. (Interruptions)

SHRI MADAN LAL KHURANA: Mr.
Spaaker, Sir, | am waiting for the last 40
minutes. | have an information. Inthe current

- yeear, thig Government Las exported wheat
" atthe rate of 95 American Dollars per tonne

whereas there are reports that it would be
imported at the rate of 180 Dollars pertonne.
| am asking a specific question.... (interrup-
tions)

.'lflamMcomd.thoGovemmoﬁt

, * " should deny ...(Interruptions)
SHRI SOMNATH CHATTERJEE: Sir, |

SHRI RAGHUNANDAN LAL BHATIA:
(Amritsar): Sir, these allegations cannot be
made like this. -

. SHRIDIGVIGAYA SINGH: Sir, o has -
to give a notice. (Interristions)

" | MR. SPEAKER: Please sitdown. (inter--

. ruptions) -

" MR. SPEAKER: Shri Khurana, | am
waming you that you are making a specific
suununandyouhmhtvobboutho
vesponsibility for it. - )

(Mommm)

SHRI DIGVJAYA SINGH Sir,lamon a

Ca

_ pointoforder. Howcan he raise this question

without any noticed? (inferruptions) Sir, this
bamhouruﬂﬂmunuotboembdon'
m«mb(mlptbm) = :

.
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5§31

SHRI MADAN LAL KHURANA: | have
~ the clipping of the news item with me. | have

raised this matter earlier also and had written
to the hon. Prime Minster also about the
rates on which wheat was imported and
exported by the country. For import, the
rates have come to near about 190 Dollars
per tonne, according to the international
prices whereas the export has been done.at

the rate of 90 Dollars per tonne.. (interrug--

tions)
[English]

MR. SPEAKER: What he says is out

of order.

' (Interruptionsy '
MR. SPEAKER: Sir, Amar

~ SHRI AMAR ROYPRADHAN (Cooch
Bihar): Sir, on the one hand, we are import-
ing wheat and on the other hand we are
exporting it. As perthe documents, whatever
the Minister may say, It is a fact that we are

. importing wheat from Bhutan. (Interruptions)

MR. SPEAKER: Please hear me. Now
you are holding a document and you are’
_quoﬂngirommatdocumont You will be .

rnpomlbleforwhatyoumsaym

SHRI AMAR ROYPRADHAN: Yu, Sir.
ktis authenticated document and | would like
1o place it onthe Table of the House. Accord-
ing to the Royal Government of Bhutan,
Department of Revenue and Customs,

~ Declaration and Assessment form, we are’

importing lakhs of tonnes of wheat and we

. are aiso exporting lakhs of tonnes of wheat
‘to Bhutan. We are not protesting about the

exportof wheatto Bhutan. itis a poor country
andthey have nc wheat. Butthethings isthat

' MARCH 5, 1992

on the one Hand we are importing wheat
from Bhutan and on the ather hand we are’
exporting whast to Bhutan. How can it b’
possible? At the same time how are we
exporting wheat to Bhutan? Can you explain
this: Sir, | hava got the document with me.
There is. a link between the businessmen

) andnonnpemihmewomm&mo .
- unscrupulous businessmen and pereons in

the: under worid, they are earning a lot of
nmqh;ﬁistypoofbmlnm

Sit.tl'ndoéumentisdatod 8th ,
ber, 1991. I would like to know what is the
position of the Government in this regard. |

" woulkd also fike to place the document on the

Tabie of the House. (Interruptions)

“ MR. SPEAKER: You have tofollow the

' rules and according to the rules you can

submit it. And then | will take cognisance of
it. Now, wilt the Minister of State for Parlia-
mentary Affairs say something on this?

THE MINISTER OF -STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE Mib¥ts;®
TRY OF LAW, JUSTICE AND

" AFFAIRS (SHRI RANGARAJAN KUMAR-?

MANGALAM): Sir, various forms of address
have been used on this question. Yauha_ve
the decisiontoimport wheat was takenshould
be communicated. | would defisitely bring it
to the notice of the Commarce Minister.

" . (Interruptions) Sir, we hava o peoklom ang:

we will definitely come ba.*jnh I'buso.

Wiﬂ!rogmdbthnhsm¢ml~non
the USA’s refusal ta permit.us % import
wheat because we gave it to Cuba and all,

- that, | can inform the House that we would .

bring it to the notice of the Commerce Minis-
ter and definitely we will respond. . | may .
humbly submit, the misfortune is that nor-

»manyonsudllsuu,mdoruuwadm

everything that comes in the papers. B&.
smmmmmwmi

e
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mdaslhiyhav‘bmughtittothonoﬁceof
'the Government through the zero hour, we
will definitely respond. But to say that we
have to respond now, immediately, that is
" not possible.

[Tmnslaaon]

SHRI MOHAN SINGH (Deoria): Mr. -

Speaker Sir, | came across a news item

recently that at the rate of 110to 180 Dollars

the ‘Government of India has.... " "~

MR. SPEAKER: That is closed now.

SHRI RAGHUNANDAN LAL BHATIA:
(Amritsar): Sir, yesterday there was a match
between India and Pakistan at Sydney. And
in the live telecast , we saw that there was a
demonstration of Khalistan at Sydney and
the word said was that Pakistan “Aage Badho
N Ham tumahare sath hai® (Interruptions)

MR. SPEAKER: | thinkthe lady Member
also wanted to raise this question.

SHRIRAGHUNANDAN LAL BHATIA: I
_ would like to ralse this question inthe House

and |would like to kno'y whether the Minister
has been able to notice it and if he knows it,
| would like to know what action is being
taken. Australiais a very friendly country and
we have got a very great traditian with them.
This demonstration in athivd eﬁumry should
not be allowed. .

SHRI MANORANJAN BHAKTA (And-

men & Nicobar Islands): Sir, let us congratu-

late first the Indian Team.
{Translation]. -

' SHRI NATHU RAM MIRDHA(Nagaur):
Mr. Speaker, Sir, the support prices for the

Rablcrnpsshouldhavobnnamouneed-

. four months back, but the Government did
notdou_: ndbu!dhuvododtodUnmhi-

mum prices four months back. The crops

. have already started-arriving in the market.

Wheat will arrive in the market any time and
by when does the Government propose to
declare the minimum support
price...(Interruptions) The tarmers are get-
ting lower princes in the market. By when
does the Government propose to-announce

-the minimum support price for Mustard,

Groundnut etc.? (Interruptions)

“SHRI CHANDRA JEET YADAV

" (Azamgarh): Mr. Speaker, Sir, Shri Mirdha

has raised a very important question. Forthe
past six or seven months, the farmers are
very much anxious over the support price for
their crops. Subsequent to: the rise in Ihe
price of fertilizers, water and electricity rates
have also gone up, and many State Govem-
ment is have. hiked them recently. As.the
Minister of Agriculture hias not given any

- indication of the support prices the Govemn-

ment. proposes to announce, the farmers
have become apprehensive. In the Eco-
nomic Review presented by the Govern-
ment, it is mentioned that there is a possibil-
ity of a decrease of 10-40 million tonnes in
wheat production, and that the Government

_proposestoimportone milliontonneof wheat.

if the support prices are not announced, the
farmers would obviously decrease the pro-
duction. Al kinds of crop patterns are arriv-
ing and the Sugarcane growers are facing
unprecedented difficulties. You know very
wellthat in Maharashtra, sugarcane is priced
at Rs. 56 per quintal, while in Uttar Pradesh,
the prices range between Rs. 32 to Rs.
34....(Interruptions) Why do you get anx-

jous?

| am not blaming the Uttar Pradesh
Govemnment. | am stating thefacts. Aithough
the prica'is fixed at Rs. 45 per quintal, the
farmers are gefting only Rs. 32 1> Rs.
34....(Interruptions) The country would face

. actisis situation if the Government doesn’t
- take immediate steps and announcs remu-
nerative _prk:a. (Interruptions) : ’
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[English]

SHRI ANNA JOSHI (Pune): Sir, it has

been reported that officers of the Directorate
. of Enforcement went to the house of a busi-
nessman, Mr. Swinder Singh at Greater
Kailash in New Delhi on February 28th, 1992
and carried out a search, after which a pan-

chnama was made that nothing incriminat-

ing, from the FERA poinit of view, was found.
Despite this, Mr. Swinder Singh and his two
brothers were arrested and taken to Direc-
torate’s Offica on Lok Nayak Bhawan at
1600 hours, the same day.

After office hours, some of the officers
" and staff members consumed liqour in the
office premises in gross violation of office
discipline and public servant’s conduct rule.

- They ordered food and had a mass feast of.

liquor and food. When they were in inebri-
ated condition, they started interrogating the
three brothers and torturing them. One of the
brothers, Swinder Singh was separated in a
different cabin and was allegedly tortured by
third-dsgrea methods iifl, after the midnight
of February 28-29. His painful shouts were
heard by his both brothers who say that

Swinder Singh was killed and latter hisbody

was thrown out of the window of the sixth
floor of Lok Nayak Bhawan.

Afterwards, when the police found that

there was not a single cloth on his body.
Except his pant was just down on the knees,
how he could not have jumped from the
window, in such condition. -

" {Transistion]
» ¥R. SPEAKER: What ydu‘an saying
canit go onrecords, asfor the rules? Please
conclude quiddy. :

 [English}

SHRI ANNAJOSHI: Sir, the present -

. incident of Lok Nayak Bhawan appears o be
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- . acase of gross violation of basic‘human
.rights and fundamental rights guaranteed by

the Indian Constitution. The directorate of
Enforcement has no right to keep in Lok

-Nayak Bhawan, any suspect,after office
- hours. The procedure is that suspect is re-

quired to be sent to a police lock-up after
5.30 P.M. The Supreme Court has also held
that all such searches and inquiries should
be between 9.00 am. and 6.00 p. m. The
Directorate officials in this case did not in- -
form Swinder Singh’s two brothers for about
three hours that Swinder Singh’s body was
found on the ground floor. This was perhaps -
to remove allevidences of the alleged torture
of deceased.

A high-level judicial inquiry should be
appointed to go into the misuse of power or
commitment of excesses by the. agencis
dealing with only economic offences and lay
down rules and procedures to prevent ex-
cesses and tortures by such agencies in
gross violation of basic human rights funda-
mental rights guaranteed by the Indian
Constitution.

SHRI K. P. REDDAIAH YADAV (Ma-
chilipatnam): Sir, the Government of Andhra
Pradesh has secured World Bank loanof Rs.
700.13 crore to immediately attend for the
cyclone emergency reconstruction pro-
gramme i the coastal districts of Andhra
Pradesh to bring back the irigation, drain-
age and communication system to its origi-
nal form. Last year, the Government of -
Andhra Pradesh'has spent nearly Rs. 130

“crores. Lot of mismanagement and misuse
. of funds has taken place as a resutlt of which

alotof engineering officers - nearly 25 - were
suspended. . '

. The Govemment ot Andhra Pradesh
have called fortenders of work of nearly Rs.

: moaonb(mmumaﬂonlndw
-and canal and swarded 100 per cent more

than the estimated rates. But the enginear-
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'ingdopamnentsmtpreparedimakepre-

levels and recordbefore the excavation work .

commenced. During the meeting with the
Chief Minister of all the 42 MPs of Andhra
Pradesh held on 22nd February, 1992, the
Hon. Chief Minister and Chief Secretary
have issued instructions to record all pre-
levels of the excavation work before com-
mencing and making available the copies of

- such records with the Collector of the con-

cemed districts. Sofar, it has not been done.

It is regrettable that the fundamental dutyof .
the Section Officer or Junior Engineer is to_

take pre-levels for the excavation to be car-
ried out to arrive at the correct quantity of
excavation done by the contractors. Though
the work was commenced, no record was
available and | believe that Rs. 300 crores
given by the World Bank are going to be
misused and our credibility with World Bank
is at stake. ' ' A

1, therefore, urge upon the Govemment
of India to immediately send teams of Cen-
tral Vigilance Commission or Central Intelli-

gence people to coastal districts of Andhra

Pradash where the World Bank’s funds are
being misused.

[Transtation)]

SHRI BALRAJ PASSI(Nainital): Mr.
Speaker, Sir, the Union Government has
bestowed the Bharat Ratana on Netaji
Subhash Chandra Bose, It has rectifide a
mistake committed 45 years back. What
should have been done years back, has
been done now. However, our countrymen

are very happy about it. But it is a matter of .
- regret that NetajP's birthplace at Cuttack has

been neglected. It is in ruins today. Few

" years back, the then Secretary of Cultural
. Affairs of the Orissa Government had put -

iorewardapmposalbeonvertﬂuesihmbg
Museum in memory of the departed leader.
Howaever, this move was opposed on the
grounds that there was nothing left at the
site, as the fumiture, crockery and other

materials kept in the house have been
stolen. Sir, in 1975, the Government erected

" an inscription at that site mentioning that it is
. Netaiji's birthplace. In 1985, a hospital was

also opened in memory of Netaji, but due to
shortage of funds and lack of enthusiasm on

- the part of Members, the conditions in the

hospital remain deplorable. The Govern-
ment has also failed to preserve the dignity
of late leader.

It is my humble submission that fho

. Govemment should build a suitable memo-

rial for Netaji.

SHRI MAHENDRA SINGH THAKUR
(Khandwa): Hon. Mr. Speaker, Sir, through
you, | would like to draw the attention of the
Government towards the fact that weavers
allover the country are leading a hand to
mouth existence, Their very.survival is at
stake. The Government has not initiated any

programme for their welfare, anywhere in

the country. | come from Madhya Pradesh.
In my constituency, the situation has cometo
such a pass that instances of weavers sell-
ing their household items are not uncom-
mon. At present, the Government is not
providing them with any kind of relief and so
far as the matter of their recruitment is con-
corned, nothing concrete has been done.
Today, the condition of the weavers is very

- bad. | would like the Government fo pay
attention towards this matter. (/nterruptions)

[English]

SHRI BASU DEB ACHARIA (Bakura):
Sir, thousands of Anganwadi workers have

.come to Delhi and are demonstrating in Boat

Club and courting arrest. These Anganwadi

-workers come to this capital city of Delhi at
- leastthrice imayear inorder to increase their
" allowance which was fixed 15 years back

when the ICDS programme was started.
These workers get Rs. 250 as allowance.
This amount was fixed long back, since the
inception of this programme and the prgvi-
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ous Governmerit had agreed to revise the.

minimum allowance to the Anganwadi work-
ers. they agreedto increaseitto Rs. 500 but
it was notimplemented. Sir, you can imagine

- how these Anganwadi workers can survive

with this paliry amount of Rs. 250. They are

doing a very good job in the rural areas for

the welfare of the child and the mother. But
these workers are neglected and are today
courting arrest. So, |demand thattheir allow-

“ ance of Rs. 250 per month should be reviaed

and increased so that these workers can

survive. (Interruptions)

SHRI SUSEELA GOPALAN (Chiray-
inkil):-Sir, actually the Government is claim-
ing this programme as a prestigious pro-
gramme. But the condition of these workers
are very very poor. How can they live at this

time, specially when the prices are goingup, .
withtheir allowances ranging from Rs. 17510

Rs. 2257 At the most, after ‘eleven years,
they are getting Rs. 325. This is actually a
tiresome job as they are dealing with very
minor children for the whole day andtheseto
go for hour visit family planing workers on .
Their service conditions are very poor and
the Government is always taling that they
are doing something.But rever have they
comeoutwith a proposal. Now, thousands of
workers are courting arrest in Delhi Govt. will
have to do something.

SHRI BASU DEB AGHARIA : The

Government should make a statement on
this matter. (Interruptions)

" (tomuptions)
[Transiatio] |

*SHRI - JAYARAGHAVAN

- (Plakkad):Mr. Speaker.Sir lthasbeenfound

that tha water in the wells and tubewells ln
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Chullimada area of Palakkad district in Ker- .
ala house greater Flurida content. it is be-
lieved that this would can impairment of
bones and teath particularly among the chil-
dren. They also suffer from pain in thejoints. .

 Complaints about the spreading of this dis-

ease are available from this area.

The Government should may immedi-
ate attention to this problem. | would request
the Government to issue necessary instruc-
tions to the concered authorities to take
immediate staps to reduce the content of .
Flurida in the water

SHRIMATI SAROJ DUBEY
(AIIahabad) We would like to get the Gov- -
ernment’s reaction in this regard. Mr.

"Speaker, Sir, please help us.

SHRIMAHAN SINGH: A lady should be
in the cheir to settle matters pertaining to
ladies. (Interruptions)

[Eniglish] - -

SHRI BASU DEB ACHARIA: The Min-
ister of Parliamentary Affairsis here. Lethim
make a statement.(Interruptions)

MR. SPEAKER : Youknow, thisisreally -

~ testing the patience of everybody sitting

here.” You said that this is' an important
matter, | allowed two Members to raise it.
Youhavonotglvenanytminowmemnh-

-ter.The Minister.is not present in the House.

. - You are insisting that the reply should be
'MR. SPEAKER: Mr. Vijayaraghavan.

given. Who should give the reply? This is
very very incorrect and this is nothing but

"doing ‘injustice -to other Members. The

Member speaking from there has as much

right to speak as you have. | allow orie .
Member to speak at on time. But one Mem-
ber alone wants to speak two or three times.
ThosoMoinbtrsslﬂhginﬂnbad(bondN”

,ansayingthatmeymmtgmmw

’Trandatbn ouho speech onglnally delwernd in Malayahm

S
i
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lunly o speak. How do we conduct tho
business in the House? You yourselves in
the House decide as to how-we conduct the
Mnmumhpdmofﬂm lamgiving you

oppmunhybmdteyomapndlesommr :

another. You are making your speehces.
And yet, you are not interested whether the

Parliamentary Affairs Minister or any other’

Minister is hearing or not. Everybody is inter-

ested in just saying things whether heard or-

not. This is not at all correct.
[Translation] _

. SHRIMATI SAROJ DUBEY: This
ssuohasbeen raisedearlieralsointhls
House.

MR. SPEAKER: [f this has béen rals'ed
earlier also then how does it matter.

SHRIMATI SAROJ DUBEY: You ask

thg Government. (Interruptions)

* MR. SPEAKER: You should Kave given

aproper notice. it should notbe likethis. Yes, :

Mr, Amal Datta please.

Intarnpmns)

MR. SPEAKER “This is not correct.

Please remember that this is your House. If
you all want to speak, | will just allow you to
speak. At onetime, ten Members can stand
up and spéak. | have no objection. ‘When |
amtryingtomthatyourvobobhaard you
are not.allowing your own colleagues to

al . : o
Urmosiadon)

SHRI TEJ NARAYAN SINGH {Buxar):
M. Speaker, Sir, kindly note that some of the

opportunlty 1o spesk and again they are’

speaking.. (intermuptions) S
 PROF. RASASINGH FRAWAT (Aner):

Govommm_h;sdnadynivcnm_m-_
ance in this regard but that ‘has not been’

'fulﬂllodulldab Injustice is being done to

thm workars. (Intum.ptbns)

SHRI TEJ NARAYAN SNGH Mr
Spodor,ASwwo‘maokqubwhy :
chance is being given to those hon. Mem-.
bers who have already spoken. We should

alsobegiven achanceto express ourseives.

-. MR. SPEAKER: You too will be given a
chance. Please take your seat at the mo-
ment. .

SHRI TEJ NARAYAN SINGH : Why we
are not getting a chance whereas there are -
othars who have spoken five times and are
still being allowed to speak, We too have

. been sent here as efected members by the -
_people of this country. we are duty bound to -
“take care of their problems by highiighting

those here. As such give us a chanca.

" MR. SPEAKER: You will be given time

after this. Please resume your seat.

[English]

SHRI AMAL DATTA (Diamond Har-

- bour): Sir, an interview of the Finance Minis-

ter has been reported in today ‘s Economic

- Times. If the interview 'has been. correctly

recorded, then what the Finance Minister

. has said is highly cbjectionable. Certain
‘measures have been brought through the

Budget.Bunhooxpedodmuls of these

" measures in terms of foreign exchange-in-
' _flowfrom private sources, etc. have notbeen
- - stated in the Budget. Over and above what

,mwmmmmmmm

ister has gone fothe Economic Times and
stated that private remittances to the extent -

‘of one million dollars are expected in one

year and private foreign capital inflow in the .
form of portfolio investment to the extent of
two to four million dollars is also expected in -
one year, on the basis of which he will have
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the rupee made ummbb in two years

time. All these things are going to be dis-
.cussed inthe debate on Budget. Howcan he
'go to the press before revealing it to the
~ House? He had the opportunity to do so in
. the Budge to Otherwise also, he has got
plenty of opportunities to bring these matters
before the House. if these are objective
estimates, he should havefirstbroughtthese .
matters before the Houss, instead fo giving
them to the press and letting us know

Anyway, what he has said is highly
objectionable so far as Government of India
and Parliament are concerned. | say this
because he says, °If a proper and well-
managed system is allowed to -function.”

Now, who will not aflow itto function? Willthe
Government not allow it? Will not the Parlia- .

ment allow it to function? Then, he says that
o Wax rates are moderate people can be-
. comerichby staying honest.. (Inton'nptnons)

MR.SPEAKER.AIMpohtsembe
raised at the time of Budget discussions.

SHRI AMAL DATTA: He also says that
the money which has gone out of the country
during the last 40 years will again come
back. This is a reflection not only on.the
functioning of the Government during the

'.lasuuymbmdsoonﬂnmmnmot
the Parfiament.

SHRI AMAL DATTA: Sir, you are the

- custodign of this House. | hope you will call
" the Finance Minister and ask him to make a

_ statement on this. He has no business 1o go
- outand make such statements in the news-

[T*mum]' B |
SHRI YEJ, NARAYAN' SINGH: Mr.
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W.SPEAKER:Youp\asedeomhdé -

Speaker, Sir, the biggest massacre took in
Bara in Gaya district. People in the entire
countryfelt too bad-about it and went to see
the place. Both the hon. Home Minister and
the Minister of welfare of the Governmentof
Indiavisited Bara. However, evenafterreach-

-ing Gaya they could not go to Bara for

reasons best known to them. The peopié of

'Bihar were deeply distressed at this since

the representatives of the Govemment who
wefe to go there to redress the grievances of
the people could not reach there. As per

- reports published in-newspapers, the con-

gressmen prevented them from going to
Bara. As such | wantto know from these two'
Ministers as to whether they were really.

‘stopped by congressmen and if this has -

happened whether any action is being taken
against these erring people? | want a clarifi-

. cation on this from the Government and my

submission is that it would be better if a
clarification is given today itseli. In case itis

* notpossible today then the clarification should
" be given within 2- 3 days. :

12.56 hrs.
PAPERS LAID ON THE TABLE _

~ Anual Report and Review on the

working of National Center for Man-

agemant of Agricultural Extension,
wm1m-o1¢e :

{English]

MINISTEROFSTATENTHEMNIS-
TRY OF AGRICULTURE (Shri Mullappally
Ramachandran): On behalf of Shri Balram
Jakhar; | beg to lay on the Tably:—

m a@ A copy of the Anual -
Report (Hindi and English
_versions) of the National

" Centrefor Management of
Aorieultuml Enomihn.f



).

Hyduubad for the year
1990-91 along with Au-
dhdAceoum:.

(i) Aeopydﬂnﬂeview(l-lmdi
: and English versions) by

the Govemment on the

warking of the National
Centerfor Management of
Agricultural Extension.

Hyderabad for the year

1990-91.

A statement (Hindi and

Englishversions) showing
reasons for delay in laying-
" thepapers mentiond at (1)

above [Placed in Library ‘

~ SeeNo. LT- 1427/92)

RevbwontlnworkingofmdAnual

Report of Artifician Limbs Manufactur-

lngOorpontlonoflndla,Klnpurfw

. THE DEPUTY MINISTER IN THE
MINISTRY ‘OF WELFARE (SHRIMATI.

. 1990-91

' KAMALA KUMARI):- On behalf of Shri Si-
taram Kesri, | beg to lay the Table:—

(1)

(a).

Acopy each of the fallowing papers .
(Hindi and English versions) under -
sub-section (1) of section 619 of -

the Companies Act. 1965:—

(i) Review by the Government on

* the working of the ‘Artificial Limbs

Manufacturing Corporatiion of In-
dia. Kanpur for the year 1990-91.

" (i) Anual Report-of the Atificial
Limbs MamfaetumgCorporahon

of india. Kanpur, for the year 1990-
91 nbngthMdihd Accounts

. 'lPheodhmeySuNo.LT—ﬂzal |

@
.. .. versions) showing reasons for de-

Pml.auums 1913(3#«)
®)

() Feview by the Goverment on
‘the - working of the Castes and

. Scheduled Tribes Finance and

Development - Corporation, New
Delhi, for the year 1990-91. :
(i) Anual Report of the National
Scheduled Cates and Scheduled

- Tribés Finance and Development

Corporation, New Delhi, fortheyear
1990-91 along with Audited Ac-
counts and comments of the Comp-
trollerand Auditor Goneral thereon.

Two statements (Hindi ¢ and English

lay in laying the papers mentioned

. a(1)abovo[P|aeodinLibrarySn 4

No LT-1429/92]

() Acopy of the Anual Report (Hindi
and English versions) of the Reha- .

nﬂatanouncﬁ.NowDeh.fof .

- tlnyoar1990-91a|ongwuhAu-

dlod Amounts

(1) A copy of the Review Hindiand
English-versions) by the Govem-

: memonmewoﬂ&ingoﬂhe Reha-
' biitatanounellNawDelhi.fortbe

@

)

year 1m1

A statoment (Hindi and English
versions) showing reasons for de-
lay in laying the papers mentioned
at(a)abow[PIaadmLihmySao ‘
No. L'r-uawse] :

()Ampydmmwneponm
and English versions) of the Na-

tional " Institute for the Mentally

Handicapped, Secunderabad, for -
mywmo-mmmm-
dited Acconts. - .

ai)AcupydmoMbw(Hindlﬁ;d
English versions) by the Govem-

: Mmlnmaﬂpw '
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mbrmouomdlyﬂandi- '

- capped, Sccundrabad, for the year
1990-91,

' (6) A statement (Hindi arid English

- versions)showing rasonsfordelay -
in laying the papers mentioned at*~ -

* (5) above. [Placed in Library- See
- No. LT. 143782)

o @) A copy of the Annual Repoit

(Hindi and English versions) of the
‘Ali Yavar Jung National Institute for

' ﬂul-lommHandmppodBombay
for the yar-1990-91 along vmh
Audited Accounts. '

(i) A copy of tFie Review (Hindi and

" English versions) by the Govemn-
_ ment on the working of the Ali Year
_Jung National Institute for the

HeumMeappd.Bombaybr :

moyaansso-m

(s) A statement (Hindi and English””

 Limited for the year 1990-91 along

MAHCHS 1992

(2)

monhofﬂnGomﬂml.tamlAudl-

eromnnhoton

I

Amm(ﬂmdiandEngﬁsh

~~ 'versions) showing reeasons for

dohyhlayingﬂ\epapoumntbnd
at (1) above. [PheedmeraySoe
No LT1433/92] )

Notification under Essential Commodi-

ties Act. 1955 and Review In and Annual

Report OF Haryana Agro-industries Cor-
poration Ltd. Chandigarh for 1890-91

THE MINISTER OF STATE IN THE
MINISTRY OF - AGRICULTURE (SHRI

(1)

"~ MULLAPPALLY RAMACHANDRAN) Ibeg
to lay on the Table:- o '

AoopydtheNoMnatnnNo S.0.

-125(E) (Hindi and English versions)

published in Gazette of India dated
the 10th February, 1992 regarding

- fixing the prices of Ammonium Ni-
versions) showing reasion forde- . tratePhosphatoandZineatedUrea
lay in laying the papers mentioned under sub-section (6) of Section 3
at (7) above [Placed in Library See . of the Essential Commodities Act.
No. LT.1432/92] " 1955, [Plaood in Library SOONO
s - ‘ . L 1434@21 - .
Review of th working of and Annual : -
Report of Ol India Lid for 1990-91 etc. @ Aeopyeachomefouomngpapers
’ o . .7 . . (Hindiand English versions) under
THE MINISTR OF PETROLEUM AND . section 619A of the Companies
NATURAL GAS (SHRL B. SHANKAR- Act.1956-
ANAND) IbogtolayontheTabb ' LT
(@) ) Rwimbytthovanmetnon.
(1) Aeopyead\oﬂhefolowkupnpen the working of the Haryana Agro-
(Hindi and English versions) under Industries Corporation Limited,
- sub-section (1) of sectiion 619A of - Ohadigam.formoyeariseo-m
. lncompamm.wss-
. ' (ii)AnnuaqunndmoHuyma
mmbyﬂneov«mmm : " Agro-laduitries Corporation, Chan-
. Imworl:huc:ﬁhoOillmliaLimitot!~ o ' dinuhtorhomidoo-eiabm
',hmmimi with -the Audited . Accounts and
) - ’ mammm_
’ m.mAmduoum  Audilor General thereon [Placed in
LbnySan.LT 1&021 '
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® O
ment on the working to the

Gujarat Agro Industries-

Corporation Limited,

Ahmedabad for the year

1988-90 -

(i) Annual Report of. the
Gujarat Agro Industries
Corporation  Limited

Ahmedabad, for the year

1989-90 along with Au-

dited Accounts and com- .

ments of the Comptroller
and' Auditor General
thereon.

3] Two statements (Hindi
and English versions)
showing reasons fordelay
in laying the papers men-
tioned at (1) above
[Pleased in Library See
No. LT. 1436/92)°

Annual Report on the working of
Industrial and Commercial Undertak-
ings of the Central Govérnment tor
1990-91

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY OF INDUSTRY

(SHRIP. K. THUNGON): Ibeg to lay on the

Table acopy of the Annual Report (Hindi and
English versions) on the working of the In-
dustrial and Commercial Undertakings of
the Central Government (Public Enterprises
Survey)for the year 1990-91 (Volumes-Ito
1il) [Placed in Library See No. LT. 1437 /92)

MESSAGE FROM THE RAJYA SABHA
[E"F'Bh]

SEORETARYGENERAL Sir, lhave to-

, npmamagomlvodfmmmm

Raview by the Govern- '
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tary-General of Rajya Sabha:- -

“In accordancee with'the provisions

- of rule 111 of the Rules of Procedure
and Conduct of Business inthe Rajya
Sabha, | am directed to enclose a
copy of the Legal Services Authori-
ties (Amendment) Bill, 1992, which
has been passed by the Rajya Sabha
at its sitting held on the 3rd Maich,
1992,”

12.57 1/4 hrs.

LEGA: . SERVICE AUTHORITIES .
(AMENDMENT) BILL 1992

As Passed by Rajya Sabha
[English)
SECRETARY-GENERAL: Sir, | lay on
the Table ‘the Legal Seivices Authorities

(Amendment) Bill, 1372, as passed by Rajya
Sabha.

12.57 1/2°hrs.

ESTIMATES COMMITTF

" El- hth Report ani Minutes

- [English]

SHRI MANORAI.JAN BHAKTA (An-
daman & Nicobar 1slad): | beg to present
the Eighth report (Hind. and Eng.ish verions)
of the Estimates Co nmittee on the Minister
of .Information an-! Broadcastinc-Policy for
Govermnment Adve tisements and Minutes of

the sitting of the Committee relaiing thereto.
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()  Need to develop Alrport at Hubll
and Bellsry and rescind the
Decision of Closing down alr

.. sirip at Mysore, Karnataka

[English]
SHRIMAT! BASAVA RAJESWARI
(Bellary): The development of airports at
_ Hubli and Bellary and some other places in
Kamataka State requires to be accorded
due importance as it would help improve the
air network in the State in particular and add
- to the overall development in general. After
much persuasion by the State Government,
sometime in late 1980s, the three towns,
Hubli, Mysore and Bellary which were hav-

~ ing air strips were connected to Vayudoot

. Feeder airfine service. Recently, thas come
to the notice of the State Government that
the air strip at Mysore is almost closed down
and the matter is again being taken up with
Central Government. It is necessary to re-
verse such a decision. Because the State
has only three cities where there are regular
airservices by Airindia and IndiaAirlines, the
air network in the State needs to be ex-
panded and it is necessary that adequate
funds are earmarked for this.

Hence, | urge the Centrs| Government
to look into the case.

Orissa

i SHRI SARAT CHANF'{A PAT'-
“TANAYAK (Bolangir): Bolancir district of
Orissa experiences margina. rainfall annu-
ally. This s¥ectsthe agricultlure - ystem, which

is the main st ay of the commor people. Inthe

absence of irrigation f~riies and proper

MARCH 5, 1082

. mrmamoommtsym thoubungland

mass is turning into waste land, Dua %
continuous drought like situation, pecple are
forced to migrate 1o neighbouring areas for
eaming livelihood. In order to improve the

- Water Management System and increase

the sustainability of agricultural pattern, the
Dry Land Agricultural System should be ini-
tiated by Central Dry Agricultural Instituteiin
this region without further delay. The dry
land agriculture system will ensure better

" living condition in this region.

. (III) Need to provide stoppage of
‘Koval Express at Arkonam
Raliway Statlon, Tamil Nadu

SHRIR.JEEVARATHINAM (Arkonam):
Arakonam Railway Station in Tamilnadu is

important for many reasons: firstly, Kanchi

was a great Kingdom of Pallavas and sec-
ondly, this is surrounded by Kanchipuram on
the one side and Tiruthani on the other side.
Both these places are famous for manufac-
ture of silk doth handloom sarees and
dhotles

The merchant cqmm_\aniiy travel daily
from here to Coimbatore. Arakonam is also
having the biggest: naval air station in the

- whole of Asia.

Moreover, Tirupaihi and Tiruthani situ-
ated on either side of Araknoam Railway
Station are famous places of pilgrimage.

Therefore, | request the hon. Minster of

* " Railways 1o-see that the Kovai Express
().  Needto initiate Dry Land Ag-
: rleultunlSymmerolangk

running between Madras and Coimbator stop

at Arkonam Railway Station.

(iv) Need to Negotiate with the
" Government of Russia for
Setting up a super thermal

Plantin South Cu.na:"a, Kar-

‘nataka :

PP

PROF, V. VENKATGIRTI GOWDA
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553 MamUndor
(Bangbn) In 1988, aprotocowassigned

'wthSSwaﬂnmmupofaRs.sooo :

crore super thermal plant in South Canara,

. KsrnMabgenoratoz.m MW of power.
However, apanﬁomp%opamgt!ngmundat'

a cost of Rs. 5.0 crores no project was
made.The delay in Stting up the project was
due to delay in according environmental
clearance which came only on 20.1.1992.

The project authorities are required to
submita fly-ash utilisation plan and a plan for
settingup agreenbeltaroundtheplanttothe
Ministry of Environment in consultation with
the State Government within three months.
The plans are underway.

As Russia has agreed to honour its
previous commitments there will be no prob-
lem in the project being commissioned. The
thermal power plant, when completed will be

. abletogene;ateszMWofpowerbyzooo

A.D.

The industries in Karnataka are labour-
ing under power shortage causing load
shedding.This has resulted in loss of pro-

- duction. | appeal to the Government of India

1o negotiate with the Russian authorities to
initiate the project expeditiously.

15.00 hrs.

)
Blhar with air service

[ Translation]
SHRI SURYA NARAYAN YADAV

(Saharsa): Mr. Speaker, Sir, Sharsa district
of Northern Bihar has notbeen connected by

" Air despite the fact that it is an important

district. Further, this is aflood affected area.

" There exists a number of small scale indus-

tries and commissioner’s office being there a

- good number of Government offices are also

located there. For this reason people haveto

-go thers frequently. This district remains

PHALGUNA 15 1913 (SAM)

Need to connect.Saharsa,.

sunoundodwlhfloodmbrdxmmm
a year causing’ Iotolimomnnbmmﬂn
people. During fiood it become difficult 1o
carry on relief operations since relief goods
etc, do not reach in time. This district is
located nearthcbonhrandineaomair
strip is constructed: there, air service for
Nepal, Bhutan and Bangladesh can be
started from there and this could be useful
from the poimofviowofnatbnataowrly

As such myroquesﬂotheGovommmt
is that they should link Saharsa district at
least with Patna,'Delhi and Calcutta by
constructing an air strip there and linking the
above places through Vayudoot service for
the time being sothatthe people atthis place

. are benefited to some extent and can avail

this facility. This work should be taken up
immediately this year.

- MR. SPEAKER: Mr. Tej Narayan, you
spoke during Zero hour also and you are

. speaking in 377 also. You are speaking
" twice. , :

Need to release funds al-

ready sanctioned for early
_ completion of a power grid

at Jagdishpur, Bhojpur dis-
_trict, Bihar

v

SHRI TEJ NARAYAN SINGH (Buxar):

. Mr..Speaker, Sir, 1 would-like to inform you
- that in the other sessions | did not speak at

In Bhojpur district of Bihar foundation
sbneofapomrgtidln.lqdbhpurmha.
been laid. However, the construction has -
been held up for want of funds. The Central
Government have to provide Rs. 485 crores,
| have raised this matter a number fo times,
but funds are not being released. | urge the
Government that they should release ‘the.
funds for Jagdishpur power grid at their
earliestsomattheconwudbnoﬂhoyﬁh

eonphhdaearlyaspowo



(vi)  Needto Safeguard the inter-
- ests of Ccangrowers of

[English]
SHRI SOBHADREESWARA RAQO
- VADDE (Vijayawada): The Union Govemn-
ment has fixed the statutory minimum price
for sugarcane at Rs. 26/- per quintal at
revovery of 8.5 per cent. The statutory mini-
mum price for sugarcane being announced

. by the Union Gavernment over the last sev-
eral years does not reflect the actual acost of

production of sugarcane because of which -
saveral ‘State Governments have been

announcing revised prices. In Andhra
Pradesh the State Governmen{ has -been
advising the factories to pay Rs. 55/-per
quintal extra. Butthis yearthe State Govern-
ment has announced only Rg. 35/- in ad-
diiion to the statutory minimum price as a
result of which the sugarcane growers are
very much worried. The total production of
sugarcane in Andhra Pradesh may come
" down next year. So, the Union Government
must come forward with a revised Bhargava
formula relating to the additional price pay-
able to the cane growers out of extra realisa-
tions. derived by the sugar factories. Be-
‘cause the percentage of tree sale sugar
. quota has increased from 35 per cent to 50
" per cent, the price of molasses has been
enhanced, delficensing of production of in-
dustrial alcoho! has taken place, the facto-
Ties are going to mop up huge profits out of
menpumd\ouldbepmod
on to the farmers. This measure is essential
- t0'keep up the trend of higher cane produc-
tion resulting in availability of more sugar
. whunaovommumpneiousfof-
ovnoxdmoo

- (vily .
-~ - tificateofdeposits-Sardar Sa-

" ‘rovar Serles’ hrnldnglmds»

brmmno]od
SHRIHARINPATHAKMM

 MARCH 5, 1992

Mbhuotﬂht&nlyw- ‘

The non-Resident Indians belonging to the
Gujarati community residingin U. S. A. and .
U. K. have shown their interest to the devel-
opment of the Narmada riverValley basin
particularly the Sardar Sarovar Project.

The Non-Resident Indians would make
resources available on a long term basis for
erisuring that the Sardar Sarover Project is

- completed. in time. The Government of

Gujarat Submitted a proposaltcthe Govern-
ment of India in November, 1990 for floating
of NRI Bonds for the Sardar Sarover Project
(SSP). The proposal was examined in detail
by the Government of India and it was de-
cided to issue these Bonds-and a partofthe
rupee equivalent of the foreign exchange
raised was to be lent to the project on terms .
to be negotiated. It was further decided that
the issue should be made by the State Bank
of India and be captioned as ‘indian Unity
Certificate of Daposlts Sardar Sarover
Series’. Thereafter, a series of meetings will
held with the Union Government and the
terms and conditions of the issue were final- -
ised. A new date for the issue is yet to be
fixed. There are firm indications of support
fromthe Gujaraticommunity in USA, UK and
Africa for the project and issue of these
certificates of deposits is expected to yield at
least US $ 250 million. Mobilisafion of re-
sources from Gujaratis abroad would benefit

- the Govemment of india in raising additional

foreign exchange in drawing a part of funds
raised in Indian rupees for the project.

| request the Central Government to
approve the issue of “Indian Unity Certificate
of Deposits-Sardar Sarover Series” with the
same trens and conditions as Indian Devel—
opment Bonds.

13.08 hrs.

The Lok Sabha then adjoumed for Lunch
till ten mbubsmFoubonofmoObck
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Tbol.aks-bham-umubbddbrlm
ummmmromom»
[MR.DEPUWOPEAKERianChu]

MOTlON OF THANKS ON THE PRESI-
DENTS ADDRESS-(OOMTD)

[Enghsh)

MR. DEPUTY SPEAKER: The House
* will now take up further discussion on the

Prasident's Mdress mqued by ShriP. M.’

Sayed.

Shn Shravan Kumar Patel ao eominuo

SHRI SHARAVAN KUMAR PATELA

(Jabalpur): Mr. Deputy Speaker, Sir, Istand

. inwppoﬂolﬂvoMohonchhmwthe' .

: Pmsndom'stm

The assassination of our Ia!o Prime
‘Minister, Shri Rajiv Gandhi was a heinous
crime of unimaginable magnitude and was
indeed a great blow to democracy and secu-
larism. The whole nation was in a state of
shock and turmoil and eventhe other nations
wmaﬁnmmdmmhourewmry
with bated breath. 4

- Itwas under such grave circumstances
that the new Government took Up the chal- ~

lenge of healing the wounds that had been

inflicted upon our people by the terrorists. 1.
would like to say that the new Prime Minister,

Shri P. V. Narasimha Rao has handled the
‘delicate situation in our country with dignity
only within the country but also from all over
* the world and particularly from his critics.

Onthohomofront.thoswnofJanmu

and Kashmir and Punjab were in the dripof

worst form of terrorism. Hundreds of people

mkﬂdmbdlywuymwm. ,

>memralanasmlandcdwodhuﬂnyv

mhod-upandthnymshotinedd
biood.-.

‘war against India. They were-arming the

* terrorists, they were aiding the terrorists and
abetting the terrorists incommitting theworst
formofterrorism that india had known. ltwas -
in the words of our Prime Minister, Shrif. V.

- Narasimha Rao, waging a proxy war against
© m . . //..

 In spite of all this, the new Government, _
as per the promise given in the Congress
manifesto, successfully held elections in the
State of Punjab- and a popularly election
gavernment is now in position. Efforts are
alsoabonoh:veolectbmmthosuhd
JammuandKashmk

On the imnmatbnd front, there is a
marked improvement in the relations with
our neighbours, particularly with Nepal, Shri
Lanka and even China. So far as the ques--
tion of big powers is concerned, the United:
Sates of America, Britain, France and &s 1 -
have mentioned, even China are increas-
ingly taking the viewpoint which India has
been projecting and, directly or 'ndirodly. .
endarsing the views of .India "and

' "Pd(mannolbim«bromhobmmd

of our country. Up-till nowthe big po\nn
mhaviuadm«ontpoirndvhww4
they are falling in line withthe point 6 view of
India so far as the question of violation of

*- human rights is coricerned, and they are -
'endorsing the stand that lndia bm

-mtdﬁwsmmymanmﬂmmomi

Theoomtryhubmmuh;

" Wmmammmﬂ\ '

aomooﬂhoblg powers-of the world. The
recently concluded trealy with Britain is.an

,wmmmﬂﬁhham' :

about becaizse of the efforts that have been -
pulhbywrmm Thisisaremark-
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‘able change in the internationalstuation

and essentially it is owing to the persuasive

eloquence of our Prime Minister when he .

has attended various conferences and has

addressed bilateral talks at the international

fora. -

So far as the economic froit is con-

cerned, | must say thatthe Government has
handled the delicate situation with full dex- -

terity and dynamism.. It has taken a hard
. political decisions and acted firmly and sueiftly

10 deal the crisis which was there when the’

. new Government took over. The industrial
growth is now picking up. Foreign exchange
‘reserves which were-atthe rock bottom have
pbhidupwnowstandatoverﬂs.ﬂ 000
crores. We have redeemed the gold that we
hldphdo‘dintheintomaﬁonalmarm The
balance of payment problem had been suc-
cessfully handled. Intemnational confidence
" in the Indian economy has been restored
and corrective measures to restructure the
,. economy for greater productivity and growth
are béing taken. Inflation, which was at one
time 16.7 per cent, has been contained and

.has now been brought down to around 1

‘Méi%pﬂ«ﬂt.

With regard to liberalisation and der-
.egulationof industries, | would like 1o urge
upon the Government to ensure that the
growth is not stinted and at least some
‘industries which do not require urban infra-
structure, should be put in rural areas so that
athaltﬂ-nnmdkwnddonbpmemd
ﬂbmtbn

With. industrialisation is associated the

 question of employment. | am constrainedto

obsarve that the President's Address has

~ not given a clear indication about engaging’

. the youth of this country in productive em-
mmmnammdmmn
¢ %0 all of us and if adequate and full employ-
~ment 10 youth is not provided ad per the

" MARCH 5, 1982

Pmmw

promise given by conm ‘Party in ks
manifesto, the atmosphere of peace and
tranquility in the nation will surely remain in
peril.

One unresolved problem of the country
which is marring our progress economic
growth and prosperity is the unimpeded and
unrelenting growth of population. After inde-
pendence, we have made tremendous prog-
ress in the last four decades but the ever-

"increasing population is playing havoc with
-all our progress and efforts. Sir, unless
_something drastic is done very-soon, | am

afraid that, we are going to reach a point of

no retum. The Government has totacklethis

problem on many fronts the most important

being massive awareness campaignthrough
education, incentives and also through dis-

incentives. The other day the Health Minister -
has mentioned in the House, just two days- .
ago, that the Government is contempiating
of taking dis-incentive msasures.. | endorse
it fully because this is one problem which we

" have got to tackle with our full might.

TheCensus Reportof India, 1991 clearly
reveals that through education, States like
Goa and Kerala - where the education of the
people is on the higher side - have shown
encouraging results. We, however, have still
to go a long way and need to commit our-
selves to the great and challenging tasks of
freeing all parts of the country of illiteracy,
particularly in the age group of 15-35 yearby
the end of the Eighth Plan. For this putpose
the use of the television should be taken.
The maintenance population growth clock

. as is being shown on the indian television is

agood idea. Since the crisis is agrave one,

-lurgeupontmsovomombactwlhful

might and vigour.

With population connected the question
of infant mortality Infant mortality in our na- -
tion s stil pretty high and all our efforts
shouid be fo containthis higher level of intant
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w.mmd«mmm
menace of the dreaded disease AIDS. This
is'going 1o be our enemy number one very
shortly. The recent statistics are unnerving.

Theeomnmemhastocombatmismalady :

onwar footing. Massive publicity and aware-

ness campaign, educating the teenagers in’
- schools and colleges, utmost care in blood’

transfusion, control of drug addicts and re-
habilitation of AIDS victims are some of the

pohlswhchnoedbbeswuslyboked'

Science and technology have tremen-
dous scope to bring the latest innovations to
the benefit of mankind. Use of atomic energy
for development is a point of utmost impor-

tance. Hamessing and conservation of -

energy, renewable source of energy, energy

through hydel projects, through wind mills, -

solar rays and from ocean waves and tap-
ping geo-thermal heat of the earth are some

of the alternatives where we can do much.*

Thisis one sphere where Indiashould import
latest technology without any inhibitions.

" In addition to animal husbandry, we
could use genetic engineering for increasing
our food production. The latest results have
baffled us all. Inthe most arid deserts, plants,
including most succulent plants, haveyielded
baffiing results. Another placée for future food
is the ocean. We must explore this as well.
Incidentally oceans also offer great potential

for minerals and metals like cobalt and nickel -

which can well be used for the benefit of our
nation. C :

in the end 1 would ke to state that the
- Cesparate economic -growth of different
States is a cause of serious concem ad-
versely affecting the Centre-State relation-
ship. The quasi-federal structure of the
vcombnhamonasbndnrmradof

Mymsm.mapmmm

Mwhhighestmm.

.and yet, regrettably, it has very lowest per

capita incoms, being third from the bottom. -

" The same is the case with my constituency,

-Jabalpur. Although we have a population of
_ overtenlakhs of people, yet we cannot boast

of a single industry in the private sector

 which can give employment to the educated
" youth. of our city. Jabalpur, as everyone

knows, .has number of ordnance factories
where thousands of people are working. Of
late, the condition of these workers is also
not very satisfactory because at the moment
these factories are suffering from recession
and lack of order. They are facing serious
threatof under-utilisation of capacity. lwould
urge on the Govemnment to reorganise arid
upgrade technology 'in these factories to

" ensure full and assured capacity working.

wenn”thvolvesdivorsﬁbatbnofm
production pattem.

~ A scheme of Rs. 77 crores for under-
ground drainage in Jabalpur city is pending
for financial sanction with the Urbéin Devel-
'opment Ministry. | request the Government
to get funds, if necessary, from the World
Bank or Japanese Aid programme so that
Jabalpmcouldbofreefmmﬂnmlaqlﬁd'
MMdboueememahﬂa.deu
and meningitis. - ’

Starting work on anabur imd Katni
byepasses — the scheme is already here
and it is approved and the questier: is oniy of -
alloewngiundsformat—andmmmduo-
tion of afast new train between Jabalpurand '
Delhi as promised by our Rallway Minister to
11 Members of Parliament from Madhya
Pradesh,but notgiven inthe Railway Budget
— we are hopeful he will give us a train
shortly — and commissioningof 1I0KWTV.
transmitter.and extending the runway of

'Jabdwfairponaothdsodmm‘:mw
" land there, msomeofﬁcntybﬂpoﬂ-\!"

pondinylswesforwtddllmgomun,

‘Govemmcntblookimourbudy

Jam a pragmatistand 1donot believern
Husions;yet 1have e doubtnthe remen-
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douspohntialsdmypeopleandmynaﬂon
‘our nation. -

With these wofds. thank you very much

for giving me the time.
[ Transiation]

SHRI SHANKERSINH VAGHELA

-(Godhra): Mr. Deputy Speaker, Sir, there is _

, o mention of the President’s Address made
*_on11th July, 1991 inthe présent discussion.
"When the Address is prepared, the party
keeps in view its manifesto that its Govern-

ment would do. this and that. If there is any -

. mention like the Government did such and
such things, it is not- meant for mobilising
- votes. It is a fact that the manifest is
vote—oriented. | regret to say that the Ad-
dresses made by the President either on

11thJuly, 1991 or 24th February 1992donot

speak anything aboutthe pastachievements

of the Govemment. In the previous Address

of -the hon. President as well as earlier
manifesto of the party, it was promised that
the prices would be brought down in 100
days. By now, the Government has already
completed 200 days in office. The party

which promised to reduce the prices and

remove poverty under the leadership of
"Indiraji has failed to do so. Rather, the poor
have been eliminated and the party got their
votes. Now—-a-days, the prices are shodting
" upanditis alldue to the faulty policies of the
- Govemment. Had there been a slight men-
- tioninthe President’s Addressthat the prices

have gone down, we would have admitted
that the Government did a thing for the poor.

The Government claims that the rate of

" inflation has gone down from 16pereontto
_12poreanLButnianoteomct.Ommaygo

1o the market and see for himself that there
iashcprhohﬁepricosofdmostal'

commodities. The prices have gone very
) llbhaseompaedbﬂmepmlalodasm

- 11th July 1991 .0r even before that. Due to

-Govemment's policy, once the price of a
M”mlmmmmm

MARCH 5, 1962

without any check. As a result of this, the
- common man suffers a lot. In the policy, the
- Govemment had made a promise about the

[English]

“Reforms in the functioning in the public
sector are being formulated to improve its
performance. Public sector managers willbe
albwodgroateratnonomywltl'nutaueounu—
bility o

[Transtation]

~ | would like to know whether the Gov-
emment is aware of the losses of crores of
rupees in the public sector which 'suck the
blood of our economy. The Govemnment had
made a promise on 11th July, 1991 but this
time there is no such mention as to what
progress has been made there and how
many officers have been given-complete
autonomous powers. Initially, the Govemn-
ment said that awhite paper on Public sector
undertakings would be issued, but it is not
known as to on how many public undertak-
ings white papers have been issued. The

* lossthatthe publicsectors used to sufferhas .

not been checked till now. In case of loss,
there was proposal to scrap them or go
about for their privatisation. We would be
thankful if we are informed as to what prog-

~ ress has been made in this regard.

Mr. Deputy Speaker, Sir, about crude

. oil, the Government...... Today, | read in the
' newspaper that it was mentioned in the

President’s address, a year ago also, that
the production of crude oil would be in-
creased. We are importing as much quantity
ofwrdeollasmequanﬁtypmduetedhﬁre
Thoimportdl‘erudoolrcuman Iimport

payment of crores of

'pcoblem

‘rupees. lfthoONG.C,mtakmpunwod(
'ofoxnehmemdooil.whoﬁmllsawom-
. bay off shore, Cauvery Ridge or On shore, it
" is well and good. Otherwise, we can entrust

the work to the private sector and increase
bpmwalou. Bylhb nmmubtof
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brongn' exchange which othanmso is being

wasted. If the production is to be increased

at the Off—shore, pfbrity will have to be
accorded to drilling because the production
is low from Bombay high -also. We should
conduct a survey and if we are not able to

"undertake this work, we should invite world

technology and global tenders. Please give
publicity all over the world that we want to

invite global tenders for oil exploration to-

increase production of crude oil. If the inten-
tions of the Government are clear, maximum
people should be engaged in oil exploration.
Had the Government foreseen the present
crisis three years ago that the rate of produc-
tion is going to fall and taken precautionary
measures right from that time, the question
of importing oil would not have arisen now.

Mr. Deputy Speaker, Sit, the President
in his Address spoke about Textiles earlier
aswell as now. Maharashtra and Gujarat are
the worst sufferers in this case. Most of the

mills are lying closed and the labourers are

dying since then. Some of the labourers
have committed suicide, some committed
suicide by jumping into ponds or by lying on
the railway tracks. Did the Government ever
bother about all these things Government

has not moved an inch ahead of it, no matter -

whetherthese mills are of Nagpur, Gujarator
Ahmedabad. If the Government is thinking
about running the textile industry, let it do so,
but there should be a mention of it in the
Address of the President. Besides, there is
no mention of its policy onthe sick industries.

Export and import of cotton also put their -
effect on the fate of textile industry. There

was a discussion on import and export of
mn!

Mr. Deputy Speaker, Sir these days

there is power crisis throughout the country.
All the Electricity Boards are either running
at loss or there is an attempt to eam profit by
rising the cost. Sir, the Government has
never considered the power generation

seriously. There are many sources of power

generation and if these are properly utilised,

'mnwouldhavobunnooudlmabb
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as it is today. Now—a-days power is being
generated from coal. Coal is coming from
Bihar, Madhya Pradesh or West Bengal.
Maximum Thermal Power Stations should

- have been be set up in these States. Coal is

also produced from Gujarat, Bihar and West
Bengal. Coal costs Rs. 400 per metric tonne °
at these places whereas in Gujarat it costs
Rs. 1000 per MT. We are selling electricity at
the maximum cost and the N.T.P.C is also
selling it to us at the rate of Rs. 2-per unit.
What would be the. result if some states

would sell electricity at such a rate. The

Government should make the best use of
coal, As such athermal power station should’
be set up just near the source of coal Hydel
power stations should also be set up, where
electricity canbe generated from water. Some
hydel power stations are pending clearance
due to applicability of Forest Act on them.
And about the gas, as the coal should be
used where it is mined, in the same way
there should be an arrangement for using
gas where it is exploited. | am sorry to say
that the gas goes waste. Our gas based
power stations are ready. You had assured

"to provide gas to all. A sum of Rs. 154 crore

of Gujarat have been invested inready made
gas. Though turbines are there, you are

. unable to supply gas. You had assured us to
- provide gas by June 1991 but itis 1992 and
- thegas has notbeen supplied. Thousands of

rupees of public have been invested in it.
Who wilt bothier for that? if 'yeu have least

-shame, your heart should burn instead of

bumning of gas. To bring it in Zero flare-up’
itshouldbeprovidodwhoreltlsoxplokod SO

manypeoploarowavhnghm

Asfarasthepfmofgasiseonwmd

“the report of thé Kelkar Committee states

that if you provide gas at higher rate than
coal, it is meaningless. Mr. Deputy Speaker,

Sir, a day will come when the Assam like
sutiation will emerge: You Jisve increased
Rs. 100 on royalty on oil from political angle.

if you increase Rs. 500 on gas at the ratb of
Rupees one thousand cubic metrs, the price
willgo up to Rs. 1800, Rs. 2200 or Rs. 2500.
Who will then purchase your gas? You have .
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. to invest .monay in only-one, whether you-

exploit oil or gas, but you want to eam profit
on both. itis a problem for a common man.
I you use gas in generating electricity, we

“will have much electricity. Electricity can be

used in small scale industries or in agricul-
ture. In my State two lakh and fifty thousand
people engaged in agriculture have depos-
_ited money but they are not being given the
power connections. Much time, as long as
five years at some places, has elapsed since
they deposited money but not a single kilo-
watt elactricity has been supplied so far. So,
urangemom should be made to use gas.

As hydle power is there to gonerab
electricity, tidal power can be used to gener-
‘ate electricity. We have vast sea coast. We
can exploit tidal power. lnquestyoutothmk
over it.

Mr. Deputy Speaker, Sir, Iwnllnottake
mudtﬁmoandhdudawhhintwommum

' Coalwas mentioned a short-while ago. Coal
 is not supplied j full quantity. Some officers
thouﬂlEaﬂCoalcompanymresus-
pended for. loading under-weight coal in

'wagons. The management of all the coal -
companies is corrupt, be it Coal india orany -
ather coal mine. Everyone blames the Rail- -
ways that I is rasponsils for piferags but

.the common man remains loser, Even those
“thet generate electricity also suffer losses
-because under-weight coal is supplied to
them. You should care for all these things. If
you want to lead the country in right direc-
tion, you will have to strengthen agriculture.

Fortunately, itfinds a mention inthe Address

by the President. But | would like to know
".whether there has baen a scientist in our
country who might have carried out research
.and inverted any implement for farmers to
\sol\nttnkpmbhlm.ﬂawmmi
-gested 10 a farmer better ways to run
'Wupmammm
beaving in the plough to make it more effec:
 tive. Farmers have introduced new tools for

mmohcbyminﬁdds Ttneovcm-"
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ment of india has done nothing inthe filed of
agriculture except boasting. It appears from
the present situation as i you have nothing
to do with agriculture. Noné cared for it since
Nehru's time till today. Still it is not too late. -
‘If you pay attention to agriculture, the coun- -
try will prosper.

Sir, through you, | would like to know:
how many people were provided employ-
ment during last year and how many people
will be provided jobs or other facilities in the
coming year? Will all those points contained
inthe Presidént’s Address of 1 1th July about
providing jobs to such and such number of
people in the country be considered for
implementation. Doyouintendto catchvotes
by saying suchthings in the Address? ff you,
only those facts should be included in the-
Address which you want to implement on
priority basis. If you want to implement the -
family planning programme or employment

. on priority basis, do not give ration card or
. ud(etbeqnhsteleabnhthoul P.orM.L.A.

who has more than two children. It is all right
that bachelors will become the Prime Minis- -
ter of this country. If any lady comes again -
after two delivery, take heavy charge from
her, do not provide her Banking credit facil-
ity,.dé not provide her job. Many such ways

- may be there and the whole country will be

withyou. fyou wantto control the increasing
population of the country enforce common

" ¢ivit code. No particular religion should be
" given any special concession in this matter. -
It is very sad the whole country is suffering

and you find politics even in this matter.
Sometimes you talk for common civil code
and sometime of doing some other things. |
submit to you to do justice to-all by enfording -

" common civil code. t may ba that somebody
. istnkingmorobonoﬂt.wmtlmmbsayh

that none should get neither more benefitor .
negative benefit. infact it will reducetherate

'Minﬁvoym

Mr mmmap‘mm

~butbnsymmmhmdaoﬂn Gotovillage

and see there. None is getting edbie oilfrom
F&meolwpo.ﬂmobmm__
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Etables are not available. This system is
quiteineffectivethere. Nobody cares. Though
the Prime Minister is saying repeatedly,
nothing is being done. | request you noto say
but to do whatever you are saying.

Through you, Sir, | request that before
the next Address by the President the Gov-
emment should implement half of those
suggestions that have been mentioned in
the President’s Address. If you act rightly,
the B.J.P. will support you otherwise people
of this country will punish ycu.

Mr. Deputy Speaker, Sir, with these
words | thank you.
Y

[English)

SHRI SYED SHAHABUDDIN (Kishan-
ganj): Mr. Deputy Speaker, Sir, the great
English poet Browning once said “God is in
His Heaven. All is well with the world.”

On reading the President's Address

with due respect to the soul of Browning | am

forced to modify “The Rashtrapati is in the’

Rashtrapati Bhavan. All is well with India.”

The adverse is divorced from reality. It
lacks a social perspective. It seems that the
drafters of the Address live in a world of
illusions and make-believe. Sitting in a
sound-proof glass house, where the cries of
anguish of the people, the heart-rending

-calls of suffering, cannot pierce there and
cannot reach their ears, we are faced with a
package here which makes some promises
but does not really go to the national situ-
ation before us.

I will not dilate onthe economic situation E
noroninternational relations. | reserve those

comments if | have an occasion to speak on
the Budgetoron forelgp aﬁausdebato

But ! must mention about the Punjab
elaction about which the treasury benches
have been shouting aloud. Yes, the Con-

like my colleague here to ask themselves at
what moral cost and at what potential costto
the nations integrity. And | find that even in
this Address, there is no promise, no assur-
ance that the legitimate aspirations of the
people of Punjab shall be fulfilled. Thereis &
passing reference fo the Rajiv—Longowal
accord but that does not constitute any
commitment or give us any hope. | wouid like
to caution the Government that elections are
no elections and if the outstanding problems .
of Punjab are not resolved to the satisfaction
of the people of Punjab, then this
make-believe Government will not last. Of
course, | do not want to make a caustc
comment. Shri P.V. Narasimha Rao shail

- notloss his 12 MPs but Punjab will againlose

its peace.

Kashmir is a terrible situation indeed
and the Government has promised us-mas-
sive action and operation against terrorism..
More -strength to their elbow! But what is
there for them to show? With their exercise
of the last two years, the situation has defi-
nitely shown a turn for the worse. It is not
because there is any lack of our power but
because there is lack of a long-term policy
and the lack of a long—term vision. In our
security operations there have been little
differentiation between the masses and the
militants. Today, the people of Kashmir ask
us: Are we the citizens of India? Are'we
entitled to the protection of the Constitution
and the rule of law? Are we, entitled to

. fundamental Rights? Are we entitled to

Human Rights? if we cannot answer these
questions in good faith, | am sorry, guns may
silence the voice of the people but guns will
not make them love us and will notfogdn us
the country.

Sir, there has been, | am afraid, a delib-
erate attempt to communalise the Kashmir
situation. | am sorry Shri Jaswant Singh-is
not here. He made some very self-evident
‘presentation. He said that Pakistan is thera;
the POK is there. And then, he said thatthe
people of the Valley are-Muslims. Now, '
would like to ask him if he were here: Whe
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about the Punjab situation? Is it because
they are Skhs? What about Assam? Is it

_because they are not the aliens but Mongol-

oids? What is it that Shri Jaswant Singh
wants to convince us about? Does he want
to tell us that only the pure aliens of Hindu
faith are the true nationalist and the patriots
of India? Does he want to define India in
terms of Bharat Varsha. This narrow outlook
is what is wrong with our Kashmir Policy
which i shared to a large extent by many
bureaucrats who are advising the Govemn-
ment. Therefore, | would like the Govern-
ment to look at the Kashmir situation with
compassion, as a problem of human beings
and then we shall be able to resolve this
longstanding question. | am sure that a time

will come when the people of Kashmir shall

embrace us again.

Now, Iwould liketo say aword aboutthe
economic situation. What is bothering us is
not the grimness of the situation. We are
used to our poverty. We can take our poverty
in our strides. But we are not used to our
submissionto the re-emergence of colonial-
ism, to the lease of our sovereignty, to the
surrender of our freedom. Therefore, what is
amatter of concern today is not the nuts and
bolts. ltisthe question of the overall posture,
the overall vision of working under the dic-
tates of foreign organisations or accepting
their remedial measures as if they were

brought down to us from the Heavens. We"

are-all in favour of economic reform. We are
all for cutting down the Government expen-
diture. We are all for cutting out extrava-
ganza. We are all for simplifying the proce-
dures. But when we introduce reforms, we
must take into account the social dynamics
of our society; we must look into the possibili-
ties of social dislocation. We must look into
this question whether even inthe shortrunis
it going to give rise to augmented poverty
and augmented unemployment. There are
three quarter of our people — may be four —
fifth of our people — who do not belong to the .
nuket. Thay are not going to be- sorved by .
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unleashing the market forces or by putting
them at the tender mercies of the market
forces. Therefore, we are going to divide this
nation into two cultures, into two groups?
The fact is that 150 million shall enjoy mod-

em life, shall have all that is best in the world,

shall have global linkages, global associa-
tions, global standards and about the rest of
the people, nobody would care what hap-

. penstothem. Ifthatis the visionof India, lam

sure that the people of india shall rise in

revolt against such a policy, against such a
Government.

Sir, the disparities have been increas-
ing. The President makes no mention at all
about the rise in the isparity in our country
which is miserable , which is palpable, which
is visible between the urban areas and the.

“rural areas; between the 10 percent at the

top and the 10 per cent at the bottom; be-
tween one region and the other; between
one social group and the other. The real test
of our economic policy would be not merely
to increase production but to see that it is
uniformly, equitably and justly distributed .
among the people of the country, to all of our
regions, to all of our classes and we have to
bring down the disparity jn our society.

Sir, there'not a word here about the
minimum needs programme. People need
food, people need clothing, people need
education, people need medicines and
people need shelter. This is the absolute
minimum that human being needs to live a
dignified life. Here is the Governmént which
is presiding over the destinies of 750 million
naked, hungry people and does not have a
word about the grim priority to the fulfiiment
of the minimum needs programme.

‘I would like to concentrate, with your
permission, on the problems of the minori-
ties. May | say, atthe outset, that | define the
word ‘minority’ not in religious terms, not in

. linguistic terms, not in ethnic terms, but in

terms of social diversity that | find in our
spciety? At evary decision — making level,
thowddgmupwhhhknmm_
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hawbdq:mm»n-
justice because it constitutes a numeri~al
minorily. & is in this sense that Iwanttobv.ag
1 you this fact that this address is totally
at various levels of the country. Of course,
thereis a problem of humanrights, of forture,
of police bearing, of atrocities. | would ke to
know whether the Government shall apply

the law of atrocities to every group which is -

victim of atrocities, which is subjected to
atrocities. There is not a word about the

by the people who are in numerical minority
who are deprived of all the blessings of life
even in the applications of the Government
programmes. | would like a forthright analy-
sis by the Government that in applying such

» programmes, the needs of the weaker sec-
tions, the needs of the minorities, the needs
of those who cannot assert themselves shall
be looked into.

fwould ke  refer briefly ® the Babi

ment has not been mentioned in this Presi-
Council met and passed a resolution and the
assurance was given there by the Chief
Minister of Uttar Pradesh. The acceptance
of this resolution unanimously by the whole
Coundll created a new atmosphere in the
country, confributed 10 the lessening of ten-
sions. But unfortunately, a wall is now being
constructed in Ayodhya. Temperahre is
‘again tising, tension is again rising. | am
tﬁmwmmmm
. plan, the approved plan for this wall should

hmﬂwnﬂﬂmm“m .

tainty that is there should be resoived

" 1 would ke 10 menEon here that al
parties are agreseable 1o talks. Therefore,

. there should be negoliations at the earfiestin

the light and within the framework of the
resolution of the National integration Coun-
cl | am sure, a way can be found with
goodwill. Until all efforts have been made,
nothing would be done. Untill there is court
order nothing should be done. There is a
commitment that the coust order shall not be
violated. The Government have established
a foundation for communal harmony for the

- welfare of riotorphans. 1do not knowwhether

the Govemment have even made a prelimi-
nary effort to count the number of riot or-
phans, number of riot widows, who should
also be equally eligible. But the Government
have spoken of an anti-tiot force, the Rapid
Action Force. Butthe Govemmenthave said .
not a word about its strength, about its loca-
tion, about the policy of deployment, about
the training programme,_about the motiva-
mmmmmm

promise at the time of the elections that the
Minorities Commission shallbe given astatu-
fory status. | have been assured personally
time and time again by vasrious Ministers of
the Government that in the next session of
Parfiament, we shall bring the Bil. | am told
that the Bill is ready. But there is no mention
about fulfilling this important promise in this
address.

‘We were also promised that the chari-
table endowments which are called ‘wakis’
shali be fully protected and the law which is
inadequate shallbe amended. Again there is
no mention about any such inlention, al-
though the Minister concerned has held at
least four mestings with various groups and
vasious persons concerned about this task.
But the President's Address is totally silent

_sbout this question of ireating public Wald,
: dmmmam

premises for vacation of illegal occupation

- and also for their exceplion from the law of
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| am sure that the religious sense of the .

people of India shall reject the acquisition of
any property which is per se religious. They
cannot allow our temples, churches and
masfids to be acquired for any purpose
Wi atsoever.

| would like to say a word about the 15
point programme about which something
has been said. It shall be recast. We have
been crying hoarse about it. It has been in
operation for the last eight years. Not a
single report has been presented to this
sovereign Parliament so far about the imple-
mentation of the achievements of the Prime
Minister's 15 point programme. Now we are
told it shall be recast. | hope it is recast. |
hopethatitistargeted. | hopethatthetargets
are quantifiable, so that we can judge from

- year to year and | hope that the Government -

agrees topresent a reporttothe nation every
year, so that the minorities feel reassured
that their interests shall be taken care of.

There is this National Education policy.
And concomitant to it is this three language
formula. Many a State has completely dis-
turbed the application of the three language
formula out of recognition. Linguistic minori-
ties in every State, whether it is Karnataka,
Andhra Pradesh, Bihar | may say so, or Uttar
Pradesh, feel that their children have no
opportunity, have no possibility within the
given frame of reference to learn their own
mother—tongue or be given instruction
through their own mother-tongue. 1 hope
that the Government shall go into this ques-
tion and shall seetoitthatthethree language
formula is implemented fully in letter and in
spirit and the National Education Policy is
reviewed in order to bring the benefits of
« -‘ucationto allilliterates and allour children.

s a maher of sadness for all of us for so -

1any years after the Constitution came into
forca that our children are still not getting the

education which is their due. There is no

universal primary education inthe country. it
is a question of national priorities. It is a
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quaestion of aliotment of resources. But there
is not a word in the programme her to say
that the Government is going to introduce
mass literacy campaign on a real war-foot-
ing and introduce primary education.

Finally, in our great country people are
crying because theirrights are notrespected.

" Their human rights are violated. The police

tortures them at every step. The weak are
their targets. | shall end with a couplet.

“Dekhein to har mod par mil jayengi
lashein

Aur dhoondhoge to quatil ka pata
bhi nahin chalega™.

| wouid like the Government to identify
the qatils and to punish them so that these
qatils stop the qatils of our rights as indians,
of our rights as human beings, of our rights
of being members of identifiable social
groups. )

SHRIMATI GEETA MUKHERJEE
(Panskura): Mr. Deputy Speaker, Sir, it is
admitted by the President’s Address thatour
country is going through severe crises in
many fields. But strange are the prescrip-
tions to heal our maladies. Most steps of the
central government, in my opinion, will ag-
gravate the crises.

In order to substantiate my point, | shall
enumerate some of the facets of the crises
and will try to give some of the Government
prescriptions as indicated in the President’s
address and as enumerated to some extent
inthe Budget. | shall not go into the details of
the Budgetbecause Budgetwillbediscussed

The first crisis is that our country is
threatened with serious forces of national
disintegration. there is increasing terrorism.
It may not be all the time evident. every-
where. Even thenthere is increasing tension
and serious attempts 1o fan communal feel-

“ings. This is one spect of the crisis.
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These difficulties Were not inherent ‘1

our national traditions. Ours is the natio:- x| .

tradition where our great poet Rabindranath

- Tagore said:

[Translation)

*Oh my heart, awake on the pious land
of great humanity which is like the ocean.

That is in this great humanity of nation
we shall all live together.

*Here the Aryans, the Non-Aryans, the

Dravida, the Chinese, the Shakhs, the Hoons, -

the Pathans, the Moghuls have mingled in
the body of India.

{English]

In this free country all kinds of people came
and settled and they were ultimately blessed
into one body. This is our national tradition.
Therefore surely our country is in a position
to defend that national tradition. Because
national tradition is often now being used by
various forces which are really not doing the
job of national tradition.

Let us see how the Government has
prescribed and acted onthese guestions. As
far as the prescriptions are concerned, well
there are good intentions. Butthe path of hell
is also paved with good intentions, Before
the Punjab elections if the package which is
being promised everyday that it will be re-

leased were actualiy released, then I believe .

in Punjab the electoral process could have
been different. But unfortunately it was not
done. Whom has it helped? Surely, it has
helped the terrorists.

Secondly, about the question cf com-
munal divide everybody has referred to.
Without going into details | cannot but refer
to the help given by the Government to Shri
Murli Manohar Joshi to hoist the
second-hand flag at Lal Chowk at the Gov-
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emment's cost. Whom did it help? In the
Kashmir, secessionists, and naturally it never
heiped the national integration. Therefore
this is thie facet number one and this is the
prescription. -

| here do not give allthe responsibility to
the Central Government or its party. | know
inside the Congress Party there are many
secular elements. | do appeal to them to rise
to the occasion and not only to think about
their party, but also about the whole country
and act for real secular India which | do
regret they are not doing.

There are otherfacets. There is growing
threat of violating social justice against SC,
ST, women and all backward sections of the
people, including the agricultural labourers.
What are the prescriptions? One may say
that these atrocities are under law and order
and that is a State Subject. That is a very
simple way. Incidentaily, ST surely is not a
State Subject: it is a Central Subject also.
But | am not going in for that only.

The question is that all the economic

. policies alsowill nothelpthese people. Under

the so — called exit policy, those who will be
forced to have exit ftom the public undertak-
ings, will they get any way of reservation in
the private field? Surely they will not get.
That is inter—connected. | will come 10 ero-
sion of economic sovereignty later. It is the
last point and the most important point at the

- moment. Have the Government thought

about all this? No. One of our friends in the
Cabinet who is powerful, is secular, as |
understand him. The Minister~in—charge has
formed the National Commission on Indian
Women. Anybody would agree that all the
Laws pertaining to women have alwaysbeen
and increasirgly violated. In that Commis-
sion, there is only one Member who belongs
to otherthanthe ruling party and it is Shrimati
Subhashini Ali. Allothers belong to the ruling
party. The rling party has got famous
people in the field of women's movement,

*“Translation of the poem Originally cited in Bengal.
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be given to them; minimum wage must be

but | find that most of them have not been
given any place in this Commission. This is
a very important point with regard 1o the
National Commission on Indian Women. |
want 1o point it out, but the Minister, Mr.
Singhis not here. | want 1o draw his altention
through the Minister for Parkamentary Af-
fairs and also through the Minister of State
‘for Hsman Resource Development to this
_ fact that when the National Commission on
Indian Women Bill was discussed in this
" House, Shri Ram Vilas Paswan at the
moment he is out — | had moved an amend-
ment saying that all women’s organisations
of ali-india—standing will be accommodated
as members of the Commission without the

15.11 lws.
[SHRI SHARAD DIGHE in the Chair}

right 10 vote and without salary and allow-
ance. Shri Ram Vilas Paswan assured me
onthe Floor of this House that it will be done
under the rules. May | know whether those
promised rules have been broughtin? There
is no Government expenditure is involved
mtmmdﬂ\alhcymmmm

be on this Commission, if this Commission
hastodischarge any work, because women’s
question is a question where everybody has
to rise above petly partisan considerations
and join hands. | have, times without num-
ber, repeated this in this very House. So,
prescription in this sphere is also not very

A Commission of Rural Labour was
formed in which | happen to be a Member in
the beginning. The late lamented Rajiv
Gandhiput me overthere and lateron lgave
itup. Shri Dasgupta from my party wasthere
and many others were also there. All the
recommendations were agreed recommen-
‘dations. Some of these recommendations
aware protective cover must be given to the

and job opportunities mustbe created. | shall
take up the job opportunities issue, when |
come 1o the economic question.

Six months hence, that report had been
produced. Here, it has been said that it is
under consideration. How long will it be
under consideration? What kind of consid-
eration are they giving? When | come to the
economic situation, | will show that in eachof
these fields, actually cuts have been of-
fected instead of giving them any reliet.
Therefore, the very moot question of social
discrimination, the question of social justice
ahom'nmchwearehtmble,hasmboen
taken up by anybody.

Now there is the third facet about which
everybody knows. It is the question of elec-
toral procees being undermined. It is under-
mined through muscle power and money
power about which ali the. parties here will
have to search their hearts. § am not going
into the details. Everybody knows about it.

But I am going to the third aspect which
is very important. That is the question of
defection. Manipur is the most scandalous
instance of defections. rhave heard from my
colleague, Mr. Bira Singh, how the MLAs
belonging to the then ruling party were virtu-
ally blockaded and kept under police guard
for months together so that they were first to
defect. Is this the way how the ruling party is
meeting this? If this goes on in Manipur, can

" youimagine what would happen in Manipur?

You all know about the insurgency problem.
Will that not add to this? It will add to this.
Therefore, think over before you take all the
steps. Nagaland and Meghalaya will set an
example. That is the facet of national crisis.
Tha prescription and the result | am putting
before everybody to ponder over.

MR. CHAIRMAN: Please concude.
'SHRIMAT) GEETA MUKHERJEE: |
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want a little more time. | hope you will Kinully .
give me. | would try to be as brief as possible.
{.am generally brief.

Now the last part of my question is
worrying us most. It is the question of eco-
nomic sovereignty. Yesterday my esteemed
colleague, Mr. Somnath Chatterjes, and
many other esteemed colleagues dealt at
length with the IMF conditionalities. | am not
going intothat. Butlwantatleasttor “iseone
aspect, that is, the Dunkel proposals, be-
cause about that, you are supposed to give
your opinion next month — by April. In my
opinion, as Ifind, you are already giving your
opinion. '

Hon. Minister, Mr. P. Chidambaram,
said the other day that the Dunkel proposals
will do good to our agriculture and textiles,
What are the Dunkel proposals with regard
to our agriculture?

“Reduction in subsidies by 13.3 percent
by the year 2003 in all cases

where these are more than 10 per cent
of the value of production.”

This means not only withdrawal of fertiliser -

subsidies but also for seeds and maybe for
water, power and even for the poor farmer.
So, this will do good to agriculture! Is that
why about the drinking water also, in real
terms in the budget, the allocation is less.
Rezlterms mean cutting across the inflation.

Allocation for total rural development is
less. Is this the way? You have already gone
through the Dunkel proposals. Then, the
Durkel proposais deal with science and
technology. What is your attitude?

Inthis year's budget, ICMR has nobudget at -

all. For total medical research, it has gone
up. .

Another aspect is the question of

‘Centre-State relations. We are losing al-’

ready. West Bengal has lost Rs. 700 crore
due to the discriminatory interest rates. This
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is also connected with Jawahar Rozgar
Yojana and all other things. It is interesting
that last year, half of the allow which was
there for the Yojana, was not spent. Why?
Because the State Government could not
give money. This year, a little less than the
originally estimated has been given. | do not
know where from the State Govemnments
will get the money. Therefore, is this eco-
nomic sovereignty? Is this economic sover-

~ eignty where at the dictat of these people,

you are giving up even what you said was

-one of your most important points, that is,

public distribution system. You are practi-
cally doing away with it. So Sir, | feel most of
the packagesthat are given in this speech as
waell as some of the indications in the Budget
does not at all elicit any thanks. If anything it
does elicit, it is the total rejection of it and that
is what | want to do on behalf of my party.

- [Translation)

SHRI SUKH RAM (Mandi): Mr. Chair-
man, Sir, | rise to support the Motion of
Thanks moved by hon. colleague Shri. P.M.
Sayeed on the President’s Address. The
President’s address signifies the policies of
the Government. | would like to divide this
address roughly in four parts. During the last
Eighteen or nineteen months there hadbeen

- two Governments. Now afterthem, the people

of the country have begun to realise that .

- there has come a Government at the centre

which is capable of overcoming great prob-
lems before the country and taking and
implementing dacisions without any delay.
After eighteen or nineteen monthsiitis forthe
first time that people have realised it. The
policies which have longterm effects and are
helpful for nation building are made after
keeping next 100 years in view and not
keeping elections in view. Some of our col-
leagues support or make policies keeping
elections in their view. | want to draw your
attention to the difficult situation in Punjab in
which elections were held. The elections
wore held in peaceful atmosphere. It shows
that the Prime Minister is. a man of fim
determination and hefulfils his commitments.
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When Shri V.P. Singh became Prime Minis-
ter, he had created several problems for the
people of the country. After becoming Prime

Minister he went 1o the Golden Temple and

also, covered some distance in open jeep.
The people had great expectations. He also
promised to hold election. But he could not
hold election during his tenure. But this
Government held election in Punjab within
six months.

Since [ hail from neighbouring State of
Punjab, | know that it has been alleged that
people in a large number did not take part

there in elections. | know that the Akalis in -

Punjabare at daggersdrawn, they had always

.been fighting for power. They do not want to

remain out of power. But those who were

terrorists achieved theirowngoal. They have .

created the atmosphere of terror all over
Punjab. The only reason that the Akalis did

not participate in the election was that they-

waere afraid of bullets. Their complain about
package is merely a pretention. The elec-
tions were held and the people there dis-
played their zeal to restore Democracy. Shri
Chandrashekhar also had decided to hold
election there, he had even initiated the
process. But you may remember that 28
candidates were killed before the elections.

Hundrodsohnnocent peoplewere kllled
The decisionto hold electionthere wastaken,
but they could not ensure peaceful elections
there. When it was considered to postpone
electionthere, the Congress party had come
in power just a day earlier. It did not have any

hand in it. If there was any hand at all in it, it

was of the Election Commission. Had no
candidates survived there, forwhom wasthe
election was to be held? But this time not a
single candidate became the target of bullet.

. The Prime Minister can be given credit for

- this. For this he should be congratulated by

all sections of the people. Similarly, Assam
problem was also solved to a great extent.
This too is the result of firm policies of the
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Government. A Bill for providing Assembly
for Delhi was passed in the House and
provision for the Council of Ministers was.
alsomadeinit. Though, the BharatiyaJanata
Party had made high sounding promises
and also extended supporttothethenJanata
Dal Government, but that too could not do it.
But the Congress Party fulfilled its promise
made to the citizens of Delhi. It fuifilled the
promise within four or five months. But you
remained in power for more than one year,
yet you could not fulfil it. These are the
achievements of this Government. .

Mr. Chairman, Sir, the Prime Minister
has optedforsetting bigger problems through
consensus. This too is a very great achieve-
ment. Needless to say, 25 to 30 per cent
voters of the country do not exercise their
franchise. Right from the inception of elec-
toral preedure in the country til date only 60
10 70 per centvoters exercise their franchise.
Sometimes, this percentage increases or
decreases. This country is acountry of diver-

- sities. The only way to keep it united in a
- single thread is to settle bigger problems

through consensus. The Prime Minister Shri

‘P.V. Narasimha Rao has adopted this

method. ltis adifferent thing that some of our
colleagues make their statements in the
House different from what they do outside
this House. But the Prime Minister has al-
ways applied this method to solve bigger
problems. In this country social and eco-
nomic revolution can be brought about by
taking the cooperation of all the peopleof the
country. ltis rightthat we are in minority. Had
we 400 Members of Parliament in our party
we had adopted this very method only.
Because this way only changes can be
brought about in this country.

One more point about the strength of
the country has been made in this address.
The greatest resource of a country is ils
human resource. ShriNarasimhaRao has a
dream. This Government promised to take
step to realisa that dream. In this address it
has been said that arrangements will be
madsa to provide education and health for all
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sections of people. A reference has alen
been made regarding providing employm.nt
1o the people through integrated Rural De-
velopment Scheme, Jawahar Rojgar Yojana.
He has promised, the nation to.provide all
these things.

No country can create the atmosphere
of peace and afficence unless its foreign
palicy has no elasticity. The foreign policy

-should be modified with the course of time. It
is said that no country can always be afriend
or an enemy to a particular country. Every
country ones its self-interest first.

‘ Mr. Chairman, Sir, | am slightly strained
1o state that those people from whom we
expected constructive cooperation and
whose principles and ideologies are in agree-
ment with ours, have become our chiel
opponents. | admit that those persons who
have gone from here are secular. Their ide-
ology is progressive because their culture is
that of the Congress. But today they talk
many things with a view to serve their
self-interest which is their right. | would like
to state one thing more. Our leftist colleagues
give us advice, their ideology and principles
are notvery different from ours. But what has

, happened these days is that their source of
inspiration has disintegrated. Though, we
were in friendly terms with it and even now it

is so but today that country has been disin-

tegrated?

 Wetalk about China. Has it not admitted
it? 1 would like to speak on the economic
problems in the Budget after some time. But
I would like to state one thing that even 1/10
parts of the total investment made in China
has not been made in India. But those who
give advise should oppose constructively for

which you all are entitled. One thing is talked

that the Budget has been leaked out. What is
the basis of differences between the political
parties? ltis ideology, principle. You should
give direction to the country as par your
principles. These people are trying to make
out that the Congress has joined hands with
the B.J.P. to facilitate smocth functioning of

the Government. All of us know that they try
to create differences. Just now Shrimati
Mukherjee said that some people are secu-
lar. All the members of Congress are secu-
lar. lwould like to point out that our principles
aretotally differentfromthose of B.J.P. there-
fore, neither we had any collusion with .J.P.

~ nor we will have it in future. B.J.P. is not

secular. B.J.P. is working in the name of
religion. The role of B.J.P. has been laudable
during the past few months and it has been
providing constructive criticism but today
they are in a different mood. They want to
create problems for us by pressing the
cut-motion.

Mr. Chairman Sir, | would like to reiter-
ate.that we will never drift away from the

- policy of giving protection to the minorities

and from following the policy of secularism
and socialism even though we may have to
sit in the opposition or remain out of power.
1 would like you to allow me for two minutes
more. | would like to submit another point.

They speak of price-rise. During the
question hour today they raised a question
that the farmers did not get remunerative
price for their produce. They do not sell their
produce and as a result you have to import it
from America. A newly elected member from
opposition said that no progress was made
in agricultural sector during the tenure of Shri
Jawaharlal Nehru. You might be aware that
there was a severe drought in 1987, but we
did not beg from other countries. There are
some countries of Africa, Asia and Latin
America, which are independent but they
cannot produce foodgrains for their needs.
They are forced to bow before the big coun-
tries. Itis amatter of pride that we have faced
such adverse circumstances. Shri Rajiv had
assigned me this responsibility. We did not
import foodgrains even and did not allow
anybody to die of starvation. You talk of price
rise. You think about it yourseif. There are
76% small and medium farmers in the coun-
try and only 24% farmers grow surplus
foodgrains. Punjab, Haryana, U.P. Andhra
Pradesh and Tamil Nadu contribute a lot in
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this 24% which gives surplus foodgrains but
the prices are also continuously rising. The
Govemment have to pay Rs. 5-6 thausand
crore as subsidy if it does not increase the
issue price and the support price. Even to-

day the Government is paying Rs. 2600

crore as subsidy. Then who is responsible
for price hike? Are we notresponsible forthis
price hike? The Government takes certain
steps when we raise our voice in this House.
Iwould like to draw your attention and submit
to all friends and especially to those friend
who consider themselves progressive and
who are progressive too, that they are not
strengthening the country by adopting the
path of confrontation. The number of B.J.P.
members has risen from two to eighty six.
Either leftist or Janata Dal is responsible for
it because they have made seat adjustment
with B.J.P. Their number.increased to 119
‘from 86. Therefore attention should be paid
to strengthen the hands of the Government
rather than weakening it. You will be respon-
sible for it if they become stronger. With

these words | support the President’s Ad-.

dress and requests to all friends that we are
passing through a critical situating today and
they should, therefore, help us.

We should bear in mind these circum-
stances because neither the people nor the
political parties want fresh slections in the
country. B.J.P. shouldtake alessonfromthe
Punjab elections. In Punjab B.S.P. came at
second position and B.J.P. came at third
place. | would like to remind other friends
also that they should not forget how Janata
Dal was routed in U.P. where Shri Vish-
wanath Pratap Singh made it a prestige
issue that it was his stronghold. They should
not forget the condition of the party in U.P.

Elections. Similarly, you should not forget
the results of elections in Maharashtra and
Bombay. Throughthese elections the people
-of this country wamed the opposition‘that if
they try to topple the Government-though is
a fact that you can topple this Government
by endeavouring unitedly—all those parties

MARCH 5, 1992

President’s Address 588

~ would be completely routed in the future.

With these words | support the Motion of
Thanks on President’s Address.

[English]

SHRIMATIMALINIBHATTACHARAYA
(Jadavpur): Thank you, Sir. | rise to oppose
the Motion of Thanks. As a matter of fact, |
would have no objection to thanking the
President for delivering his speech because
he is responsible for the delivery alone. But
thatwould also mean accepting the contents
which is a statement of Government policy,
and it is not just a statement of Government
policy, but a statement of how structural
adjustments are being made under the pres-
sure of creditors.

Sir, it is not the voice of our President
that we hear from this Address. ltis the voice

- of a different President, the President of the

World Bank. The Address is silent on the
way in which the IMF loans — massive
doses of such loans — have been taken
although it is full of praise for the Govern-
ment for having moved swiftly to deal with
the crisis in the balance of payments. Is it for
this that we haveto congratulate the Govem-
ment? .

| would just ask one question. The most
massive outflow of NRI capital which caused
the worst balance of payments crisis oc-
curred between April and July 1991. This is
given in the Economic Survey. And at that

- time there was a care-taker Government

and they were refusing to take care of that
care—taker Government and this was pre-
cisely the time up to which the Chandra
Shekhar Government was prevented from
presenting its Budget. Thiswas also thetime
when our gold reserves were being flown
outside as security and t would like to sug-

. gestthatthese were the signals of panic and

itis these signals of panic which aggravated
the crisis in foreign exchange reserves and

- | would say that this April to July crisis had

more to do with the politics of our country
than with the economics.

.
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" The panic, in fact, was an excuse for

swallowing the conditionalities of the Inter-
national Monetary Fund, hook, line and
sinker. The question is whether the BMF
prescription can solve the basic problems fo
the Indian economy; whether by making
India open to the intemational market forces
the majority of our people can be benefited.

The countries that have accepted the
IMF. package have a different experience.
But there have been other countries who
have taken those loans but on different
conditions. They have been able to negoti-
ate better. Our negotiations have failed
. desperately.

Again, the question of Chinese accept-
ing of foreign funds has been raised and |

would like to say that the Chinese and some -

other East Asian economies have accepted
foreign debts. Even while borrowing, they
have outlined a different growth strategy, not
the one outlined by the IMF package. Butin
the case of our country we find that we are
now suddenly flushed with foreign reserves.
This flush is not the flush of health. This is a
flush of fever, which prognosticates avicious
cycle of recession and inflation. In fact, it is
not we alone who say this. The IMF stalf
papers predict this possibilty. Here is a
quotation. It says:

“We know that some vuinerable
groups suffered during adjustment

programmes _
in the short run unless you take
steps to insulate them dunng the
period of reform

This is notfrom us. This is from Mr. Camdes-
sus, the IMF Chief. Unfortunately for us,
these groups, these disadvantaged groups,
constitute the rity of the Indian popula-
tion. And obviously we are going to be atthe
receaiving end of the so—called process of
reform, in which they cannot participate.

. There cannot be empowerment of the poor,

of the backward, of agricultural labourars, of

women, workers in the organised sector,
who a2 facing massive retrenchment. They
are at the receiving end of the so-called

. process of reform. The ground is being taken

from under their feet and instead’ of that, all
that they have given are dribbles of charity.

On the Television, we daily see the
messaga being flashed ~

‘i Behatar Kal Ke llyeAajSamacpi'

Those who are being asked to tighten their
belts arethe poor people. But a bettertomor-
row is not for them. A better tomorrow is for
big capital, multi-national capital, owners of
black money people who can come with five
kgs. of gold from atroad and sell it here.

Taking a clue from one fo the Prime
Minister’s interviews, Sir, one can say that
certainly this Government is no longer a
dharamsala for the poor for the dispos-
sessedclasses. Butitis a dharamsalaforthe
rich. It is a dharamsala, which offers am-
nesty to these big muiti-national corpora-
tions, not just through liberalising the policy

‘but by offering alikinds of amnesties tothem.

Sir, perhaps we are to congratulate the
Government for having persuaded the re-
doubtable Carla Hills from swinging the
cudgel of Super 301 over our heads. Butitis
not for nothing that the retaliation has been
postponed. It is only because the Indian
Govermnment has been agood boy and prom-
ises to be a better one.

In 1989, Sir, India had protested against
extending the scope of the GATT negotia-

- tions to questions, to agriculture and intellec-

tual property rights and tying these up in
order to facilitate cross—retaliation.

Even in.the previous President's Ad-
dress, it is said that India will endeavour to
see, the Government will endeavour to see,
thatoutcome ofthe GATT negotiations would -
be a favourable trading environment for the
develcping countries. .
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Now alisuch referencesto South-South
Cooperation to resist the pressure of the
developed countries has been dropped.

Our Commerce Minister now sees
positive aspects in the Dunkel Draft. We are
told that we shall continue to defend our vital
interests and seek improvements, maybe
we are seeking improvements from the
so-called positive aspects of the Dunkel
Draft. As the hon. Member, Shrimati Geeta
Mukherjee, has said, thig is not going to be
the reality. Ms. Carla Hills herself has de-
scribed them as a crowbar to praise open
economies of developing countries. There
would be no compaetition, no liberation of the
market forces. But, there would be big un-
restrictedly being given the liberty to swallow
up small, monopolies would be strength-
ened, and there would be massive import in

drugs and sees resulting in price hike and .

de-industrialisation of our economy.

" Thereisallittle paragraph on the Bhopal
disaster which 1 find very significant. it sets
the final seal of approval on the controversial
Supreme Court judgement, which exoner-
ates the Union Carbide from the liability of
damages that may be proved against them
in the future in the next eight years because
we are still to understand the full implications
on the health of the victims of what hap-
pened in Bhopal and it leaves any additional
sums to be paid by the Indian Goverment
thatis by the Indian taxpayer. With more and
more multinationals waiting in the wing, the
failuretoinstitute criminal proceeding against
the Urban Carbide, would send signals that
hazardous experiments may be carried on
with impunity.and hoone will say a word. The
President's Address expresses a great
concem for environmental accountability and
m about safeguarding the interests of the

countries. But, afterits abandon-

mcm.l-ouldsaylhebemyaloﬂhoviwms
of the Bhopal disaster, thissoundslikomoro
rhetoric.
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Also since it came to power the Govemn-

" ment has been taking of implementing the

Prasar Bharati Act. In the Presidant’s Ad-
dress there is no mention of this. Of course,
now that the Budget is here, it is amply clear
that Government funds for AIR/TV are going
to be slashed which means that it will have to
depend more on commercial advertisement
and it is likely to go on a decline as various
private and international agencies like the
CNNwillcapture the marketfor mass—media.

* They are already there and their better effi-

ciency is widely publigised. All the recom-
mendations that the Government has re-
ceived from the Committee that it set up -

~ suggest increasing entertainments slot and

lifting ban on certain kinds of advertisement
including foreign advertisements. In other
words, the Governmentowned Doordarshan
will now mimicthe private channels. It will not
have an autonomous, separate existence of
its own. Whatever possibility was there that
is completely destroyed. Not only that in-
stead of reflecting the lives and needs of our
people, different languages and regions, it
would impose uniform standards of cultural
neo—colonialism.

Now, | come to my last point. The im-
print of the sellout is on the economic policy.
As other hon. Mambers have_said before
me, there are cuts in the most basic needs of
the people. Food, Malaria Eradication, Edu-
cation, all these are being slashed and that
at the behest of our creditors. But not only
this, it has infected our foreign policy also.
No presidential address in the past has of-
fered such fulsome praise to the U.S. Gov-
ernment with which India is supposed to
share ‘values of democracy, individual lib-
erty and respect for human rights.’ May be it
is this sharing which has led to joint military
exercises with the US Navy. There is a total
forgetfulnessregarding howthe United States
Government has crushed popular govern-
ments, is still trying to crush and how it has
crushed national liberation movements in
the developing countries. This volte—face in
foreign policy which is now becoming more
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and more evident was first signalised when
India voted for the rescinding of the U.N.
Resolution on Zionism some months back.

1 was happy to see on the very first day
after which this was announced in the pa-
pers that one hon. Member from the Treas-
ury Benches —he is not here today —rose up
to protest against it. | do notknow whether he
would protest against this today also. Any-
way, it has been rescinded with India’s sup-
port.

- The Address, of course, also mentions
India’s unequivocal support to the Palestin-
ian cause. But in the face of the fact that
thereis not even mention of the recent Israeli
attack on Palestinian camps in South Leba-
non and the assassination of the Hizbollah
leader Musawi, the stated support, the pro-
fessed supportto Palestinians, isonce again
empty rhetoric. The Prime Minister is re-
ported to have said that we may learn from
Israel how to counter terrorism. This comes
from our Prime Minister today. He says this
about a government which itself is based on
racial terrorism.

Again this knee~bending to the interna-
tional masters is evident India’s voting at the
Security Council in favour of the imposition
of sanctions against Libya.There is a selec-
tive treatment at the U.N. Security Council
that they refuse to say anything about Israeli
aggression, but about Libya there is this
effort to impose sanctions. now Libya is
under direct threat from the United States. If
that happens maybe we shall also accept
that smilingly and without a word of protest,
putting to shame all our -professions of
non-alignment.- Thus, we have mortgaged
our tongues to the creditors. It was very

evident in an incident which took place this

morning also.

The Address itsalf&oesnothaveaword

abommoocommicwardmmun.

Unkodsm-‘iswmkuuponclh.n\my
small country, aﬂdltmbmmlhmto
maintain Isncommbamlpo&bdm
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eignty. The United States government eon-

- siders it to be a threat to them and there is

this all-out war against Cuba. But the Ad-
dress has not a word to say about this. -

The Government have made its prefer-
ences very clear through the President's
Address. The battle lines are drawn and | do
not think that the poor people, the middie
class people, the ordinary peopie belonging
to the backward sections, the poorer sec-
tions among the Scheduled Castes and
Scheduled Tribes, women who work in the
unorganised sector, have any reason tothank
the Government for this Presidential Ad-
dress and | join my voice with Geeta Mukher-
jeoto say that we totally reject this Presiden-
tial Address and we are sure that the people
also are going fo reject it.:

[Transtation]

SHRI SULTAN SALAHUDDIN OWAISI
(Hyderabad): Mr. Chairman, Sir, after listan-
ing the President’s Address we have come
to know that we are living in an imaginary
world since he has said that in future there
would be such and such bepefits. The ques-
tion is that after independence, except for
two to four years, Congress has been hold-
ing the reins of the Administration. The slo-
gan of socialism was raised, there were talks
of neutral policies and whenever we met the
Congressmen per chance then the books on
socialism were found in their libraries and
the green books could be seen in their pock-
ets. Today the old policies have changed. |
want to say that when you are changing the
old polices now, then why did you keep the
country in this state for forty years. Have you

. realised it after forty years? ¥ the present

policies are correct, youshould have adopted
these long ago. Then why did you rise the
slogan of socialism? The way, we are giving
liberty to the non-residents. creates appre-
hension that we would be in their grip and
after two-three years, we may be opening
the doors for the East India Company. 1 am
pointing out the prevailing state of price hike
in the country through thas Budget and the
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question is that as fo how the poor people
wouid be able to pull on in such a condition
when the prices of wheat, rice and other
essential items are rapidly going up.

MARCHS, 1992

Rt requires a long period to build the

character of the nation but the steeprise in-

prices has been causing a great set back to
this character. None can lead an honourable
life in these circumstances. | am not going to
commenton the policy whichis being brought,
but the question is that if this policy is good
then why the prices are gong up. What have
ywdunbommmlhﬁ
not been mentioned in the Address. ¥ we
look at the other side..... .

SHRI DILEEP BHAI SANGHANI
(Amrefi): Mr. Chairman, Sir, there is lack of
quorum in the House.

[English}

MR CHAIRMAN: Thebellisbeing rung-
Now there is quorum. The hon. Member,
tinue.

[Transiation}
SHRISULTAN SALAHUDDIN OWAISE

Mr Chairman, Sir, lwas saying thattodaythe

prices are increasing that is why the com-
mon man is in dilficulty. | understand that
due fo the steep rise in prices, a number of
complecated will come up. Be-
_sidesit, lamio saythatwiththechangeinthe
economic policy, we have changed the poli-
cies of justice and the foreign policy too.

, 16.05 hrs.
mnﬂ.ﬂmh'nﬂ-’]-

We have been supporting the Palestini--

ans belore we got our freedom and it is a
maiiter of susprise that the people who had
been lving there for thousand ysars were

inhabilant. Today we accept that siluation
and also support the resolutior: passed by
the U.N.O. for providing facilities o the Pal-
murdered in Lebnan, we kept sidence also
over the incident. It is a sorry state of affairs.

feel grieved and shocked. Now | would ke to
conducted in Punjab, | will not go in detail,
and lwould not ke to say anything about the
winners who won in these elections in which
only 10 percent votes were cast but the main
question arises here whether you want o
solve this problem or want to keep itpending.
¥ you want o solve the Punjab problem

- give them areas such as Chandigarh etc.

for different States in the whole of india but
Mismewialhrl’unﬂ)mdl-m
¥ you want to solve the

mumammmmnh
a fact that not one per cent -of Skhs caste
their votes in Punjab. in Jammu and Kashmir
also, the Kashmiri people are the victims of
Pakistani terrorists who come from Pakistan

mmnmm-mm
lodged with the police a few days back.

tims of all such atrocities come 0 us and
make complaints about all these things but
no one bothers about them. The problem
can be solved, if we link it with fove mankaid
instead of love for laud, butfarfor it we would
have o change our policy. There is also a
mention about the minorities in the Presi-
dent’s address but how long will you go on
playing the same trumpet. We are at a loss
10 know how long this 15 point programme
will conlinue? ¥ you want %0 do something
concreite for them, then do & clearly. The 15
point programme for the minoiliies is being
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bothers about its implementation. This 15
point programme has been running since
the age of Indira Gandhi, but nobody tells us
what were the results. Even today, it is
fruitless. The Ministers are only concerned
withthe inaguration of any scheme and build
castles in the air but they ever take care of
its implementation. if you want to solve their
problems, you take the ratio of the Muslims
in Government employment at the time of
independence, it was 30 per cent, which
today has come down to one per cent only.

If you are to comment on my statement
‘then my dear brothers you peep into your
hearts and tell me as to how this percentage
has been reduced to the lowest level If you
want to say something for their appease-
ment then | am not going to comiment any
more. Have you ever said something in

connection with Palestine? Of course not, if -

you pay attention to this type of attitude, you
will find how the problems continue to get
complicated. Take corruption, it is rampant.
Many big factories were set up in Hyderabad
during the period of Nizam. Aliwyn factory
was established. Today people have got
good business today there is tak of selling
the Allwyn factory . We all know it would
prove gainful to some. In this way, some
people would become rich and poor would
become poorer. Similarly, the largest sugar
mill of Asia was established during the time
of Nizam in the qountry. Today there is atak
of selling this factory t00. It is clear what the
people are going to gain. | want to say
nothing except citing an example. Today we
say ours is a poor country. If the country is
poor, why was the brisk business in gold
transacted in the country? The session of

was asoraised there. The Chief Minister has
got aliotted two acres of land to his own son
and the net profit of the stone mine there is
worth rupees three thousand crore. Why are
such things happening here? Where are we
leading the country %07 We are going 1o gain
nothing except ruination and destruction.
You must pay aitention to these things first.

" Sir, we had establisheda good repita-
tion during the rufing period of Jawshartal

'Nehru when there was talk of Nehru Nasser

and Tito. We were known as non-aligned
countries. But where have we reached to-
day? We want to extend frier.dship with
oppressors. There is blood-shed in Pales-
tine but we are keeping mum. We salute
them and then say that their help would be
taken in tackling the problem of terrorism.
Are we so incapable? I the Israel-ike situ-
ation can be tackled in this way, is there no
terrorism in London? Why could it nor be
tackled there? It is there in the U.S.A. and

. France. Why then their benevolence alone?
- We continue to adopt this strange policy. We

must pay attention fo it. A very large section -
of minorities is already drifting back out of
anger. lfthistrend continues, that section will
adopt some other line of action giving rise to
further difficulties.

" SHRI CHIRANJI LAL SHARMA (Kar-

nal): Mr. Chairman, Sir, adiscussion is going
on the Address by President for the last two

day‘.

Whereis the country today. The country
is havingtoface big challenges today. Prices
are sky-high. Unemployment is on the in-
crease, hunger is widespread, Punjah, As-
sam, Jammu and Kashmir problems are
there and economic situation is there. Yes-
terday the elected representatives from
Punjab had come here. He expressed his
views and emotions about Punjab. His
Mmmmuﬂm

Mr chairman, Sir, mdidpmm
into existence? Haryana had not demanded
the formation of a separate State. We should
be thanikful to Shri Fateh Singh who contrib-
uted 1o the formation of Punjab and Haryana
and as a result Himachal Pradesh came into
moummmmmam
Punjab, would have been a single State. |
was then a Member of the Punjab Assem-
bly. |mmumum
before Haryana and Punjab came inlo exis-
tence. We were reated very badly then
When the Budget was passed for Haryana,
the aflocations were used % be spent in
Punjab beouonti Amtia, Them Punjab and
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-liabllities were divided in proportion of 60:40
whether they were meant for water or serv-
ices.

Mr. Chairman, Sir, the Shah Commis-
sionwas constituted. The Shah Commission
gave the award to transfer Chandigarh and
the areas adjoining itincluding Kharag Tehsil
of Ambala district to Haryana. When the
Shah Commission decidedtotransfer Chan-
digarh to Haryana. Fateh Singh got caul-
drons filled with oil on the roof of the Darbar
Saheb and said that in case Chandigarhwas
not transferred to Punjab and was trans-

ferred to Haryana, he would commit self-:

immolation. Late Indira Gandhi then modi-
fied the Shah Commission Award. She
decided to transter Chandigarh to Punjab
subject to transfer of Abotohar-Fazilka area
including 160 _villages to Haryana in the
event of transfer of Chandigarh to Punjab.

[English]
That was the condition precedent.
[Translation) '

Mr. Chairman, Sir, the decision was not
implemented. In 1977 Janata Party came to
power, the Congress stepped down, the
Janata Party was ruling at the Centre. The
AkaliDal wasin powerin Punjab, ShriSurjeet
Singh Barnala and Shri Dhanna Singh
‘Gulshan of Janata Party were the Minister in
the Central Government. For two and a half
year, nobody raised the question of Chandi-
garh, nor did anybody raise the issue of SYL
canal, all kept mum. Congress came into
power in 1980 at the Centre after a gap of 2
-1/4 of 2 -1/2 years. After that Shri Barnalla,

Shri Badal and Shri Gulshan started raising °

the same old slogans of transfer of Chandi-
mfh

- AN HON. MEMBER: An accord was
signed. )

- SHRI CHIRANJI LAL SHARMA: Ac-
cord was signed, but Rajiv-Longowal Accord

MARCH 5, 1992

President’s Address = 600

should have begn implemented. That isthe
question. During the debate my learned friend
hadsaid:hatGhaMSgarhshouldwbPunjab.

M. Chairman, Sir, during the course of
his speech he made an allegation against

" the then Chief Minister that in 1982 he had

not allowed the people of Punjab to enter
Delhito oppose Asis. This allegtion is totally
false Asian Games were held, and next year
maesting of Non-aligned Movement was held,
leaders of nine nations, their Presidents,
Vice Presidents and Prime Ministers arrived
here and accepted Indira Gandhi as their
leader. This way a Third World Power was
bom

Subsequently, big powers felt jealous,
whether it was America, China or Russia. It
was said that India which was a slave coun-
try merely 25-30 years ago is now coming up
as a leader of 103 countries.

SHRI DILEEP BHAl’ SANGHANI
(Amreli): Mr. Ghairman, Sir, | am on a point
of order. There is no quorum in the House.

MR.CHAIRMAN: The Bellis being rung.
Now Quorum is complete. Hon. Members
Shri Chiranji Lal Sharma may continue his
speech.

SHRI CHIRANJI LAL SHARMA: Mr.
Chairman. Sir, | remember that an incident
took place in aGurudwara at Panipaton 19th
February, 1982. Eightsikhs werekilled there.
| was at Yamuna Nagar at that time. | talkked
to the Prime Minister at 11.30 P.M. He de-
puted the Home Minister Shri P.C. Sethiand
the Chief Minister Shri Bhajan Lal to take
stock of the situation on the spot. | was
representative of that area. | also went to
Panipat. The Chief Minister Shri Bhajan Lal
said, “if anybody even looks at the Gu-
rudwara with an are eye his eyes would be -
split and if anybody tries to raise his hands
against the sikhs, his hands would -be
chopped off”. Inspite of saying these words
Chiof Minister. It is quite beseless that he
was against any particular community. I am
saying with authority that not the slightest
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hmnwasdonetoanyskhhHatyana.The '

terrorists had created havoc in Punjab. They
believed that a problem of Hindu-Sikh rivalry
would be created. | congratulate the Hindus
and Sikhs of Punjab for not allowing the
dream of terrorists come true. Hindus and

Sikhs are the branches of the same trea and -

they are related to each other. The distur-
bances taking place in Punjab are dueto the

- fact that some youths are playirig in the’
handsof Pakistan andthey arebeinngtrained
there. They are doing all these activities at '
the instigation of Pakistan. it may be Jammu -

and Kashmir or Punjab, the Sikh community
should not be blame because they can't be
called sikhs. Sikhs have never done so. The
youth who are misled orfollowing the wrong
path and have taken to terrorism are killing
the sikhs in large numbers as compared to
people of other communities. Shri Bhajan
Lal is still our Chief Minister. Whatever has
appeared in the Press today against him 1

‘condemn itwith full force. Allegations should
not be levelled indiscriminately. | strongly
oppose it. -

" How can the problem of Punjab and. '

Haryanabe solved. My esteemedfriend said
that it was decided to hand over Chandigarh

to Punjab on 26th January. Invitation cards
too were distributed. | would thank the Chief

Minister for taking such a step at that time as
he took a firm stand that Chandigarh won't
. be transferred to Punjab unless there is
some dacision. Chandigarh can be trans-
ferred only when we get some area from
them in exchange. If Shri Baranala wants to
unfurl the flange there, | would also do so in
the capacity of the Chief Minister of Haryana

" inthose areas. Because | too have the equal .

right over it as he has gat. Don't the people
of Haryana have any right ovei Chandigarh?
Is it that our rights are not safe in the hands
of our Chief Minister? It is the duty of the

Chief Minister who is holding the reins of

administration to safeguard the rights of the
State and he is doing so at the risk of his life.
-We the people of Haryana are thankful to
him. There after the Government decided
‘ Mﬂantd&anbyHaryamisgood.thu
Chandigarh will be transfeérred if some area
itginnhmchmnooﬂt.Thorobnothm

wrong in it. It!struoma!wedonotmt
treat Chandigarh as a football. We say tha:
Chandigarh should remain with the people
of Chandigarh. If Chandigarh is given to
Punjab, then 107 villages and Faziks arex
should be transferred to Haryana simultane-
ously, otherwise, come what may we will not
budge frem our decision. It is not the ques-

. t'ioq.of party, it is the question cf the State.

1 would like to say some thing on S.Y.L.
also. Sutlej Vyas link which is the life- line of
Haryana is 215 kms. long, its 50% part falls
in Haryana. Haryana completed it some 10-
12 years back and the area which is under
Punjab was to be completed by Punjab. 85-
87 per cent position has been completed.
Excess water 'which flows into Pakistan is

. going waste. But our elder brother, Punjab

for whom we have got immense love is not’

-~ interested in the construction of canal. Shri

Badal says that if at all the canal is con-
structed, it would be breached. My worthy
friend says that it should be handed over to
Border Roads Organisation. The Govern-
ment of India has taken this decision be-
cause Senior Englneers Superintending
Engineer and Chief Engineers have been
murdered there. Life is dear to everybody
and the employees said they would prefer
leave the job because they cannot risk thair
lives. That does not mean that the Govern-
ment can't assign this job to any organisa-
tion. The Government of India should decide

. itandifthere is adispute betweentwo States

the Government has every right to intervene
to arrive at a decision. The people of Har-
yana are thirsting for water and they are
literally shedding tears for want of water and
on the other hand excess water is flowing
info Pakistan. SYL is nearing completion
and only 10-15 per cent work is yet to be
done. What harm is there Iif the remaining
work is given to the Border Roads Organisa-
tion for completion? The main objective is to
complete the job of construction of canal.

Mr. Chairman, Sir, with your permis-

sion, | would fike to request the Prime Minis-
. ter that the work on SYLbeeompmd as

oadyaapoubh
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'I'hirdly lwould like to draw the attention
oﬂhol-buutotheseuing up ofarefineryin.
my constituency, Karnal, which was decided -
'sonta eight years ago. For this purpose 2200

acres of land was acquired. November 16,
1984 was fixed for laying of its foundation
stone by the late Prime Minister. Shrimati
Indira Gandhibuton 31st October, 1984, the
cruel hands of death snatched her away
from us. NewGovernment under the leader-

ship of Rajiv Gandhi came into power. Shri -

Rajiv Gandhi laid its foundation stone on
3oth March, 1987. Mr. Chairman, Sir, later
on in 1989, we were out of power and the
whels thing came to standstill. Originally, it

was proposed to construct it in Public Sector -
but later on it was decided to construct it in-

joint sector. Now indian Oil Corporation has
decided to construct it. The land is lying
vacant for the last 8 years which obviously
means a loss. | have met the Prime Minister

and Shri Shankaranand individually and | -

would urgé upon them in this House that the
work of the construction of the refinery may
be completed/taken up as early as possible.

‘Mr. Chairman, Sir, 1 would say a few
words about Jammu & Kashmir. There is
indiscriminate killing every now and then.
There was a time when people from every
naok and comer of the globe used to con-
vege Jammu and Kashimir for touring pro-
poses. People would long for going there. it
was iun fike a boauti\‘ul vast garden. Until
Hindus and Muslims. The kidnapping of the
then, Home Minister's daughter Rubaiya
during the rule of Shri V.P. Singh sparked off
achain of similar incidents. Such anincident
at that time had humiliated the Government
which let oft 4-5 caputured militants. The
milltants thought that the Government is
weak. They openly said:

[Enghsh
“You lndlan dogs. got out,”
rrmmnl :

Tillthat time no such incident had taken
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place. It was the V.P. Singh Government
which .created_the problems in Kashmir.

. TodayPakistanistakhgunduoadvantqo

of the situation in Kashmir and instigating
terrorisim there. Now you see what is hap-
pening in Assam..... .

MR. CHAIRMAN: Mr. Sharma. please
conclude now. } :

SHRI CHIRANJI LAL SHARMA: Today
the situation in Assam has assumed alarm-
ing proportions. When the army was sent
there the ULFA began to surrender. We
know how boldly and courageously they:
contained ULFA activities. All this was done
by the Government. One can criticise and a

’ lot can be said by way of criticism.

" What has been achieved by those who

"undenook the Ektra Yatra? Mr. Chairman,

Sir, since you are repeatedly asking me to
conclude, | have to obey the orders. With
these words, | strongly support the Motion of
Thanks on the President's Address.

SHRI MADAN LAL KHURANA (South .
Delhi): Mr. Chairman, Sir, the objectives of
the President’s Address are two-fold. One is
the past year's performance in various fields
and the.second is tha policy of the Govemn-
mentinthe comingyear. lfthis is taken asthe

* yardstick then the Address has been a

complete failure. | regret that the Motion of
Thanks has been moved by a person who is
respected....We cannot support that person
because the way the Address .....

* MR CHAIRMAN: Your party has been

- allotted 52 minutes. -

_SHRI MADAN {AL KHURANA: Mr.
Chairman, Sir, the Address has been direc-
tionless, meaningless and uninspiring. ltdoes
not.reflect the Government's policy. | have
broughtthe manifesto of the Congress Party.

-+ I had said that t a manifesto expresses the

objectives of a political party and its policies
with regard to various issues. | would not go
into the detalls of the manifesto. This party

- had made some poli promise. Promises were
- madeto achieve something within 100 days,

something else within 365 days and yet
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mmmmeoodays Idon'tknow '

if this Government will have a term of 1000
days or 730 days. One of the promises made
was to bring down prices to the levels exist-
ing in July, 1990 within 365 days. Funds
were propose tobe given to every village
under the Jawahar Rozgar Yojana and

' employment upto 1000 million mandays was

¥

guaranteed in'rural areas.
[English}

And it was also stated that ten million -

new jobs will be provided every year. -
[Transiator] |

All this is in the manifesto. It was also

" saidthat 10lakhtubeweslls wouldbe installed -

every year for imrigation, 10 lakh dwelling
units would be constructed for the backward
classes etc and a Human Rights Commis-
sion would be constituted. There are many
such examples but there is not much time to

gointo all of them. These are the main points -

which | want to discuss:

- SHRIAYUB KHAN (Jhunjhunu) These
proposals are to betaken up overafiveyear .

- period. .

SHRI MADAN LAL KHURANA: The

examples which | have given were o be S

fulfilled within one year. {Interruptions)

Iamtryingbhghligruhowmepanyis

* misleading the public. They think that any-

anpom.'nmmmonsulbdthemw»

thing can be made to sound authentic if the

hon. President or Hon. Prime Minister says
itin public or over radio and television. Para

9, which is about the new industrial policy,
says at the outset that the policy has begun

to show significant results. iwould like to ask
the hon. Minister whether it is not a fact that

there has been a fall in tax collection and the

. new industrial policy. has resulted in low

industrial and .agricultural production and
industrial policy. I things are onthe negative

- sidethen where has the new industrial policy - -

succeeded? Taday, the massesare notinter-

| prices.

by

esudinlimamtofbmryspoochud,tho .
hon.Pmldontandannoummmm
over radio and T.V. and discussions on

_ economic policy. What it want is essential -

commodities at cheaper rates and a check -
onpricerise. The public evaluates aGovern-
ment by the latter’s ability to control prices. I
it is able fo contain the prices it is a success-
ful Government but if it failsto do so itis a.
useless Government. This is the politics of

" theland. ShriManmohan Singh may say that
he has been able to bring down price-levels

from 16% 1o 12%. | have with me the detalils
of current prices of essential commodities
and would like to read them out in the House.

- These rates were quoted this morning. The
- Govemmaent says that the prices of essential
-commodities have risen by 12% only but the

Government has itself raised the prices of
several essential commodities by 15%-20%.
For example, wheat available at Fair Price
Shops is now priced at Rs. 296 against the -
earlier price of Rs. 214. Price of rice avalil-
able at these out lets has risen from Rs. 393
to Rs. 486 and price of sugar has been

‘increased from Rs. 610 to Rs. 690 per quin-

tal. In"the open market price of flour has
increased from Rs. 4/-to Rs. 6/- perkg. Arhar
Dal Rs. 11/-1o Rs 15/- per kg and Vanaspati
ghee from Rs. 33/- to Rs. 38/- per kg. and

bathing soap from Rs. 4/-to Rs. 5.50. Multi- -

nationals like Colgate have increased the

* price of the 50 gm. toothpaste tube from Rs.

4/-10Rs 7/-and the 100 gm. Toothpastetube
from Rs. 7/-to Rs. 12/-. The Government has
given a free hand to the multinational com-
panies in India. The price perkg. of gramhas
increased from Rs. 6/- to Rs. 10/, kabuli -
gram from Rs. 7/- to Rs. 10/-, Rice (Permal).-
from Rs. 5/- to Rs. 9/-. These are today’s

Wmavcnho_ebvammérnmayda‘im |

" her@, the fact is that the public is distressed

over the rise in prices. | shall not go into the

" details of this matter or enter-into a discus-

sion on the economic policy. [ would just like

tomake as on that a Commission be
. set, the prices of articles produced
i companies on the lines of .

packet contairiing the article should display
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’[Sh.MadanLalKhm] .

the cost of production of the article. The
publncslnuldkmwﬂ\atadmnndoby
Bata costing Rs. 100 s sole at Rs. 493, 95.”

For instance, today, | am levelling an |
allegation that prices have tisen due to the .

policies of the Government. | have the facts
related to the discussion on wheat scandal
that was held this morning. The hon. Minister
should contradict me if the facts are different.
Earlier | was told that the previous Govern-
ment had done it but. this .morning Shri
Chandra Shekhar clearly stated that his
Govemment did not do any such thing. An-
- agreement was signed to export 10 lakh
tonnesof wheat atthe rateof 95 U. S. Dollars
perbnnoamrgivmgsubsdyandwassbld
at Rs. 214 per quintal. Of this, 3 lakh tonnes
were sent to Jordan, 75,000 tonnes to Afri-

can countries and 2.25 lald\tonnestqother ‘

countries which comes to a total of 6 lakh
tonnes. Another 4 lakh tonnes are to be
exported by April. Simultaneously. wheat, is
also being imported. Today there was a
discussion inthe morning that imports would
be made in American dollars. Wheat is being
imported at $ 160 i..e. Rs400/-perqumml it
is unjustified to import wheat at the rate of
Rs. 400 per quintal wher it has been ex-
ported at the rate of Rs. 214 per quintal this

year. It is also very interesting that in Octo-
ber, November and December, 15 lakh ton-

nes of wheat were supplied to rolling mills
and. big fiour mills at concessional rates
- whichvaried from Rs. 31010 370 per quintal.

As a result of Government’s policiesthe cost

of wheat in the open market has gone up
from Rs. 300 per quintal to Rs. 500 per
quintal within a period of three months. The
Government on the one had supplied wheat
atconcessionalrates to the flour mills andon
the other hand it did not exercise control on
the prices of wheat flour and wheat products
being sold by them in the open market.
Consequently, the wheat flour which was

available earlier in the open market at the -

,.rate of Rs.3 perkg. is now selling at Rs. 6 per

gorically that my party is against both the
Modmﬁunmdmmuy

wmawwymmm
of wheat products ke ‘Syiand Mektia’ when
wheatis being suppliedtothem at Controfled

rates so that the public gets these products .
at reasonable rates. Simitarly, the Govem-
ment exported 15 lakh tonnes of wheat and

‘now it is making import of 10 lakh tonnes of

the same item. When wheat was in short

supply, what was the need of exporting it?-
Sir, this matter needs to be investigated by

CBI. (Interruptions)
" Mr. Chairman, Sir, let me make a small

" correction in what | said just now in the

House. | demand constitution of a Parlia-
mentary Committee to bring to lightthe wheat
import-export scandal, so that all the facts
are madelmowntomecounttyaswellasto
the House.

Sir, my party is totally against the cult of
police State. Though my party favours liber-
alisation to some extent, yet that does not
mean that the Government can frame po-

- lices as perthe wishes of international finan-
. cial institutions and the IMF and take the

country into deep trouble. My party clearly
favours the old slogan of ‘Swadeshi’, Self-
Sufficiency and freedom’ and we should
strive for these goals. Only when these three
principles are followed in letter and spirit, the
country can march on the path of develop- -

.rr_lpm;‘otherwiso itcannot md(e any prog-

Mr: Chalrman, Slr, ]uu now my ‘hon.

"friends of the Congress (1) boasted for their

achievements in Punjab and Bombay elec-
tions. Their party was opposed to Shiv Sena
hMaharastnmtoothandnaﬂbmusooﬁtq
stand to instal Godse’s statue in Bombay
and praise him. Thepanyvohomontlyeon-
.demned the person who was making a -
demand for installing Godse's statue insult-
ing Gandhiji in public, but the next day, the
same party embraced that very person and
inducted him into State Cabinet. Mr. Farooq

" Abdullah is dubbed as a traitor if the sides

whtheopposmonbutihopkmhandswm
‘the ruling party, he is being called a friend. -
Similarly, Mr. Bamnala is called a traltor and
anmmmmmnmmmw
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hoisulodapaﬁumhmhasideswnh the
ruling party. The whole country knows whait
prices the ruling party paid for winning the
Bombay elections. The person who was
condemned six months ago for making a
demand toinstal Godse's statue was sharmie-

lessly inducted into the Cabinet justfor gain- -

ing a few seats for the ruling party.

Mr. Chairman, Sir, similarly, just now

the Punijab elections were debated upon in
the House. There was total peace in Punjab
between 1977 to 1980. The State admini-
stration was quite good and peace prevailed
inthe State. Bhindranwale was called a saint
by the ruling party for forming “Dal Khalsa’
just to malign those people. Bhindranwale

Iateronpmvodmbeadestroyer The .

Govemment itself entered into the Golden
Temple. As a result of this, Shrimati Indira
Gandhi was assassinated. in 1984, a mas-
sacre took place in the country. Those inci-
dents cannot be called riots because in the
riots two parties are involved. It was a car-
nage perpetrated by the Government. In

Delhi property worth crores of rupees was .

looted and thousands of people were killed,
but at no place came charging or-firing was

ordered. Yesterday, Icanetoknowaboutthe. . .
case of Mr. Sajjan Kumar from Doordarshan

news. It is lingering on for years, but no
action has been taken against him. Now, he
has been elected as an hon. M.P.

People who were proclaimed as offend-
ers, have been elected as M.Ps and in-
ducted into the Cabinet instead of being
punished. | would like to' submit that this
action on the part of the Government has
done no good to assuage their wounds. My

party favours expressing condolences inthe

House to assuage their wounds. The House
should candole the death of persons killed in
1984 riots and the persons killed by the

terrorists. 'mocubfium\mbebmugmm-

book. (htampmns)

Whenever normalcy was in sight in
Puniabtherowasnostromeovemmem at
ﬂnContromdshpstmpewowa
rottaeﬁd (lnlm:pwns) .

. SHRIMATI BIBHU KUMARI DEVI
(Tripura East): This party favours express- -
ing condolences in the House. Similar con-
dolences also need to be expressed for the
tribals who were killed during the tenure of
the Marxist Government in 1980 in Tripura

(interruptions)

SHRI MADAN DAL KHURANA: Tho.
Rajiv-Longowal Accord, which was signed
long back, is pending implementation. This

- very Accord claimed Shri Longowal’s life. -

After elections in Punjab, My. Bamala
became the Chief Minister. Mr. a had
been 3d with the rule of Maharaja

-Ranjit Singh in the President's Address. '
_ After just three months, on the eve of elec-
- tions, Mr. Barnala was dismissed on the

charges of corruption. People of Punjab felt
betrayed. The elections were postponed just
one day before they wére due. What were
the reasons far that? The reasons were that
the Congress(l) was notin the fray. The then -
Govemor of Punjab, Gen Malhotra said that
he had never been humiliated as much as he
was humiliated by the actions of the Govern-
ment .

"I had said di:ring the last elections that
as per my information Akalis in Punjab were
not going to participate in the elections. At
that time the hon. Home Minister claimed
that.as per his feedbacks the Akalis would
contest the elections. A conspiracy was
hatched to keep the Akalis away from ‘the
elections. Elections did not prove meaning-

tul.

In Punjabthere are 132 lakh voters. Out
orit, 28 lakh voters exercised their franchise
and the Congrass(l) got 13 lakh votes. Out of
the electorate of 132 lakhs, the Congress(l)
got less than 10 per cent votes. In one
constituency only one percent of votes was
polled. An MLA was elected by just 200
votes. The BJP got 5 lakh votes. Therefore,
| submit that the Congress(l) should not
mistook the verdict as the will of the people

-" of Punjab, as it got less than 10 per cent

votes. But it is a chance for the Congress (1)

to solve the problem of Punjab. The Govern-
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mentshould oomcwtwithatime bound
pmgmnme.mmbemopanymlloama
badnamoforiholhttmhmory

Iwolldalsoll(amdelvqonmoKashmiti
issue. In Kashmir the situation is far from

normal. | do not want to give the issue a -
political colour, but would like to state that -
after the bomb blast at the police Headquar- -

_ ters on 24th January which claimed a num-
ber of lives and injured many others, the
building is no more being usedtilldate as the
Police Headquarters. The Headquarters of
Jammu and Kashmir Police is functioning
from the residential premises of the Director

Gerieral of Police. So what signals are being
sent to the people? God forbid, if a bomb

~ blasttakes place in the Rashtrapati Bhavan
or the Parliament House, will these building

~ be abandoned? | would like to submit that.

wrong signals have been sent with the shift-
ing of the Police Headquarters after the
bomb blast by the terrorists.

Finally, | would like to submit that the
Govemmentshould pay attention to the plight
of refugees who have come from Kashmir.
Kashmir isStwneeds to be looked upon from
a wider perspective as Jammu and Laddakh
regions also from a part of the State. Pt.
Nehru had made some promises about the
status of Laddakh. tripartiate agreement
had been arrived at by the previous Govern-
ment to set up three councils for these three

. different regions.

1 intended to say many things but there-

is no time. In the last | would only say that if
the Government is ready to accept the
. amendments propose by our friend Prof.
Prem Dhumal, then we would also support
these amendments otherwise 1 must say
that the proposal in not worthy to be ac-
cepted. (Interruptions) "

' Gent Ready, we would topple the Gov-

; sﬁm RAM ViLAS PASWAN (Rosera):

Mr. Chairman, Sir, first of all | would iike to

—
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. mmhdthatwohadboymdﬁmPud-

dent’s Address. National Front, Left Parties
and our party boycotted it because we
aware were that the services of the hon
President, who holds a dignified post and is
the Constitutional head, would be misused
by the present Government to do the uncon-
stitutional work. Thus, we boycotted the
Address at that time. The President's Ad-
dmswhbhmhavegoneﬂuough pwves

. oursuspncnon .

Mr. Chairman, Sir, not only from the
pointof view of chairman, otherwise alsoyou
are our best friend. You know what is the
foundation of this country; we have the copy
of Constitution before us it has been written
in the preamble-

(English]

.- We, the people of India, having solem-

- bly resolve to constitute India into a sover-

eign socialist secular democratic republic.
[Translation] '

But we were surprised to note that first
time the world ‘Socialism’ was not even
referred to in the President’s Address. What
can be more grieving than the fact that
though the Government pose to be the-
advocator of socialistic pattern of society,
yet there is no reference to it in the Presi-
dent’s Address. This is justto.say that a guilty
conscierice cannot shed of its
stance. This word has puzzled the
ment so much that there is-not even refer-
ence to it anywhere. (interruptions)

1700 hrs. -

- Now fourwords are written in the consti-
tution-sovereign, socialistic, secular and
democratic. | would like to ask whetherthese
things reveal soversingnity, freedom of the
countyry does not mean soverignity. Some-

- imes the country is independent but the

people are slaves as it was in 1975. Even
today, we may say that india is frée but the
path we are following leads to political and

sconomic slavery and India will have to be
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freed this from slavery. | would like to submit
that we would not be sovereign from political

and economic point of view. (Interruptions) -

i has been the only instance in the
Indian history after independence that 47
tonnes gold was sent secretly to foreign
countries. When the issue was raised in the
House, the Government stated that, it was
dous to get loan. Now, the Government feel

provd to say that the same gold has been -
taken back. It appears that the Government -

eamed enough money just in six months and
rrecovered the gold

Mr. Chairman, Sir, it appears that the

Narasimharac Government have taken a
huge loan to get the gold back- '

“YavatJivet Sukham Jivet, Rinam Kritva

Ghritam Pivet”. It means that so long as a

persons lives he should head a happy life, he
may take debt to do so. This is what hap-
pened. When India got freedom we were not
at all under debt whereas in the year 1977
the total amount of debt reached rupees
twenty three thousand crores. This is as per
“the reply given in the Parliament. During
1977-1980 whenthe opposition was in power
there was no increase in the debt. In 1980
the debt increased to rupees twenty three

thousand crores and in 1985 the amount’

increased to rupees forty five thousand
crores. The highest increase took place

during 1985-89 when the debt increased .-

from rupees forty five thousand crores to

rupees one lakh andtwenty thousand crores, .-

this is as per the record of the Government,
and not as per the ﬁguresv gathered by us.

TheGovemmenthavetoday announced
to increase the income tax limit from rupees
twenty two thousand per annum to rupees
twenty eight thousand per annum. But as
per .the devaluation trend at present the
value of the same amount automatically
increases to rupees thirty thousand and the
debt amount of rupees one lakh and twenty
thousand crores automatically increases to
rupees one lakh and thirty four thousand

crores, debt taken recently automatically
m In this manner, we have debt of
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about rupees seventy thdma_ﬁdémm'bn
us.tmeansthatthe Govemmenthavetaken
loan of two thousand rpees even in the

.namesofﬂlosewhohaveyettotakobinh
* The Government rnaytakepndoinltifthey

desire so.

My submission is that though it is said
that ours is a sovereign .state but are we
moving towards socialistic pattern or capital-
istic pattern of society . Some of our friends

-have beenin the army and have served their

whole life there. Today we suspectthe even
they are supponing the Govemnment.

Mr Chalrman S|r the other points re-
lates to secularism. | would like to ask

- whether this Government is moving towards

secularism. Our Government was the one
that sacrificed everything 1o protect secular-
ism, whereas your Government_was the
one that used airforce to protect commu-
nism. Today, -you are delivering lectures.
Shri Khurana had rightly pointed out, | agree
thatthey are serpents which have taken your
neck into their grip and-will not spare you at
any cost. (Interruptnons)

It won't have been done if Shri Joshihad
not unfurled the flag.

SHRI MADAN LAL KHURANA (South
Delhi): Money has been paid for it.

SHRIRAMVILAS PASWAN: Mr. Chair-
man, Sir, money has also been paid to them.
Look, this is the Government, the Govemn-
ment of India are doing these things. they
provided aircraft and also money. And then
they unfurled the flag which has now be-

" come a matter of propaganda.

SHRI MADAN LAL KHURANA: Don't’
speak in this manner. He is saying what 1
have not said (Interruptions)

SHRIRAM VILAS PASWAN: Mr. Chair-
man, Sir, | am very serious to state that you
were also present in the morning. 1 think you
are an active senior member of Parliament.
You know that in the morning the Govern-

ment was urged to ell the quantity and the
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rate at which import-export of wheat has
been made, but no reply has been given so

far. We only wantedo know whethertharate
atwhich import expart is done in the interest -

of the farmers. More money is being paid to
importwheatthan the rate at which itis being
exported. The Government have no reply for
this, whereas the Members have.

Secondly, Mr. Chairman. Sir, Members
also.want to know whether it is true that
Indian export of foodgrains like wheat and
ice to Cuba has displeased America and
whether America has warned to stop finan-
cial aid if India continued to do the same. If
we export wheat and rice to Cuba we would
notgetfinancial aid because America has its

hold over IMF. The Government has been.

so far unable to give reply to this. The Gov-
ernment has sacrificed their dignity, re-
spect, economic and political sovereignty to
$#F and the World Bank.

Mr. Chalrman.’Sir. my other submission

Is that India’s freedom does not mean only
- ‘Swaraf’. Swaraj means our own rule and

*Sura)’. meansgood rule. Havewe been able

to build a prosperous State? Like the Parlia-
ment, this country has got four pillars, the
‘'sacial pillar, the economic pillar, the political
pillar and the administrative pillar. Those
who are socially backward are also back-
ward economically, politically and adminis-
tratively. As aresult, whenever atrocities are

perpetrated on these people, the economic, -

political and administrative pillars join hands
againgt them. Whenever a basic question is
raised in this country, a nation-wide agitation
is launched agamst that moVe.

Shri Sulmanpurl lSpresont inthe House.

He haiustspoken | do not want to speak
much on economic matters, because every-
one is expressing this or her views on the
subjects. | would like to quote from the Presi-

. dent's Address from para 23 page 10 of the
1 Hindi version. In that, he has said that the

' Govemment is acutely conscious of the
problems of the Scheduled Castes and

SchodulodTribes Inrespect of the repeated
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incidents of atrocities against Scheduled
Castes and Scheduled Tribes, a special
conference of Chief Minister was held in
October 1991 in order to focus on the need
for the state Governments to pay special
attention to deal with this problem.

" " The august House discussed the Tsun-'
dur carnage for 16 hours. In that massacre,
22 people were slaughtered, their limbs were
cut into pieces and thrown into the naliah.
Representatives of C.P.I. (M), C.P.l. Telugu
Desam and other political parties vigited the
site. The incident took place on thé 6th,yet "
the Chief Minister, who was indulging in
political maneuvering in Delhi, was not aware
of ittillthe 8th. We reached there on the 10th
and returned. After 16 hours of debate in the
Parliament, an assurance was given that
special courts would be set up to punish the
gvilty. A “Nyay Jyot? was taken out there on
the 6th December and Sultanpuriji, you would -
be surprised to know that the local court
passed a judgement last month, in which it
was said that the suspects be acquitted on
the grounds that there was no chargesheet
against them. All of them have been acquit-
ted. What could be worse than this? A con-
gressman is also among the accused. No
chargesheet has been submitted so far
against those responsible for the 1984 anti-
sikh riots, Chargesheet against people in-
volved in th Tsunder Carnage was submit-
ted, but the accused were acquitted. There-
fore, Khuranaji, when the matter was raised
on 12th, | had said that blood is blood,
whether it is of a rich man, a poor man, a
Hindu, a Sikh, a Dalit or a Brahmin. if we
pass judgments or grieve on the basis of
caste, creed or class, then it would be impos-
sible to keep this country united.

It is most unfortunate that today, when

_Muslims are killed, it saddens only the
.. Muslims. Similar is the case with Dalits,

Sikhs etc. If this attitude remains, then this
country will never be united. If India is to
remain as one entity, we will have fo shed

tears even when peopie belonging to other
faiths and castes are killed. Today, one of

the General Socrewbs of the Congress
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the Brahmin Mahasabha The organisation is

[being launched today. You raised the issue

of social justice. That is why | said that the
incident that took place at Barah.

[English] ,
MR. CHAIRMAN: A person who is not a

Member of this Hcuse, his or her name
should not be used.

[Transiation]

SHRI RAM VILAS PASWAN: You may

expunge it...... is not any ordinary Member.

there are many such names.

MR. CHAIRMAN: We have cenam
conventions.

SHRI RAM VILAS PASWAN: You can
just refer to the person as the ‘General
Secretary of the Congress Party.

MR. CHAIRMAN: It is not a matter of

Congress(l) or any other pany

SHRI RAM VILAS PASWAN Okay, |
agree.

[English]

MR. CHAIRMAN: Please expunge that.
[ Transiation)

PROF. PREM DHUMAL (Hamirpur):

Mr. Chairman, Sir, Dr. MurliManohar Joshi's
name has been going on the records. Now

" that this person has been named, you are

saying that she is not a Member of the
House, therefore, it should not go on rec-
ords. There should be a common yardstick.
Irequestyoutogot alltherecords corrected

SHRI RAMVILAS PASWAN Wherever |

Shri Murli Manohar Joshi's name occurs,
B..P. and replace the name with ‘General

. Seeratary of the Oongms Party'. There is

no difference between the two (/nterrup-
tions) Mr. Chairman, Sir, the Union Home
Minister visited the site of Barah camage
and rightly so, but before that 10 people
belonging to Scheduled Castes were killed.

* May lknow why the Minister of Home Affairs -

did not deem it necessary to visit that site?
People belonging to minority communities
were killed in many parts of Uttar Pradesh,
butwhere all did the Home Ministergo? Why

didn't he visit those places? He visited the

site of the Barah carnage, merely to gain -
political mileage and defame the State
Government?

:

We are the followers of Baba Saheb
Ambedkar, and we have complete taith in
the Constitution drafted by him. Today, |
would like to caution that there are only two
courses left before the country. One is that of
Parliamentary democracy, which if sub-
verted, would lead to the second path, which
isthat of violence. Oncethat pathis adopted,
no one would be able to stop it. Iif you
remember, when | was in Government, | had
said that one can kill mosquitoes by sprayihg
D.D.T, but unless and until cleanliness is
maintained, no amount of D.D.T. can slop
masquitoe breeding.

Today, youngsters in Tsundur ask their
M.P. whether the path of democracy or the
one followed by the Naxalites is correct.
They said that when they are not getting
justice from democratic ways they would
render justice, when in future, by taking the

. lawinto their hands. The Barah carnage took
- place, because no remedial measures were

taken against the massacre of 12 Dalits
(Interruptions)

Mr. Chairman, Sir, as my friend Shri
Digvijay Singh correctly observed, all the

- incidents, whether it is the one involving

Ishwar Chaudhary at Gaya, Sharda Prasad
at Gorakhpur, Chhote Lal Yadav, Labour
leader Niyogiin Madhya Pradesh orthe one

- involving -our own fellow Dalfit Sohan Lal
- Pipal, all indicate that today the poor people

**Expunged as ordered by the Chair.
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mbemgkilhd 'l'hssisequallytruetoCon
gress-ruled, Janata-ruled and B.J.P. ruled
States. Who was Ishwar Chaudhary? He

"belonged to the Scheduled Castes. What

will happen, if people belonging to Sched-
uled Castes, take up arms in reprisal? Then
it would be your turn to cry.

We don’t have words to condemn the

- killings of labourers and Dalits. This double

standard is detrimental to the interests of the
nation. Mr. Chairman, Sir, you were also a
Member of our delegation to the President.

106 MPs belonging to all Political Parties

rising above their party lines had gone to
meet the President, but he refused to meet
them. In villages, when-a Sub-inspector,

_refuses to register a F.L.R., people go to the

S.P. But when the President of the country
refuses to register our F.1.R., where shall we
go? It is a political post. If the Congress is
sincere and if it has the courage, let it nomi-
nate- an Adivasi for Presidency. We are
prepared to extend our support, even if the
candidate beiongs to the Congress Party.
Let it nominate any person from the Sched-
uled Castes, Scheduled Tribes or Minorities.
A priority list may be prepared with the
Scheduled Tribes on the top. Then, a tribal

. would ooeupytha office of the President, for

the first time.
[Englsh]

'SHRIMATI BIBHU KUMARI DEVI
(Tripura East): We are .ready to make a

Scheduled CasteorsmoduledTrbeperson :

a President.
[Tmnslation]

SHRIRAM VILAS PASWAN: Mr. Chair-
man, Sir, please make an announcement
that it is the general consensus of the House
that a Tribal would be made the country’s

_ President.

SHRIMAT! BIBHU KUMARI DEVI: it
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has always been the Congress party which
has tried to make reservations for tribals and
Scheduled Castes. It is the Congress Party -

. which has started the process.

[Translation)

SHRI RAM VILAS PASWAN: You
should not back out 6n your words under
pressura ...... (Inrorrupmns)

| would like to submit that there is a
backlog of one lakh and forty thousand posts.
A new economic policy is being formulated
for the scheduled Castes and Scheduled
Tribes. As per the policy, the imiportance of
public sector is being reduced and every-
thing is going to be privatised. Then, there
will be no reservation in the private sector.
Two hon. Ministers are present here. Shri
Sitaram Keshri has promised to clear the
emire backlog by 31st March, 1992. Now it
is the month of March and today is the 5th of
March. Shrimati Margaret Alva is also the
Ministerof Personnel. | askedthe questionin
the meeting of Ambedkar Centenary Com-
mittee and asked the same in the House also

~ as to how much backlog has been cleared.
- She says that no commitment has been

made in the matter. The Cabinet Minister

- says that he has some magic wand and

would clear the backiog by 31st of March.
The National Front Government had tried to
instil confidence in the minds in of Dalits and
pecple belonging to minority and backward
classes. Today, the Government is with-
drawing all such facilities. We had taken up
the Mandal Commission Report. (Interrup-

" tions) Theintention of this Government s not

clear; We had already said that we would not
suppon this Government. A certain talkative

' person offered one lakh or two lakhs posts.
" ltis a Government of talkatives. We made a

demand for providing 50 per cent reserva-
tion backward to classes. They proposed to
provide 10 percent reservation to the people
belonging to upper classes. The matter was

‘referred tothe Supreme Court. The lastdate

of hearing was 28th January, aftersixmonths
meeovommemeoludndcxpiain astowhat
its economic criteria were. The Supreme
COundoaodﬂ\odtapbrmdkanuopomd
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| don't. want to mention anybody’s name.
The eminent advocate of the country call us’

idiots and blame us that we become Minis-

ters and officers on the strength of reserva-
tion. They used the word idiot. It will have
wider rampifications. When the Congress

Party criticised the Mandal Commission, it

was defeated in North India. Owing to dual
policy being followed by their party they will
also ba thrown out of powaer in the States of
South india. Because, the people of this
country ultimately seek the support of their
castes in which they were bom. This prob-
lem can only be solved through social justice
and by impiementing the Mandal Commis-
sion Report. These are the only two ways

open. There is a basic difference between

the young and.old generations. The old
generation had tolerated the atrocities but
the new generation don not believe in cas-
teism. They can sacrifice their- lives for th
cause but never succumbtothese atrocities.

The Muslims of pre-independence era had

tolerated the charge of being called as agents
of Pakistan. But if the Muslims of my age like
Shri Abdul Hamid who received Paramveer
Chakra’ while fighting against Pakistan, are
called traitors, they will not tolerate it. The
Govemment has backed out from the path of
secularism, social justice and socialistic
pattern of society and is proceeding towards

capitalism. | would like to tell three things to

my hon. friend, Shri Khuranaiji. Iif he gives the

slogan of Hindu Rashtra, he will have no

right to criticise the people for giving the
slogan of Khalistan. if someone raises the
slogan like “Garva se kaho ham Hindu hain®
.say proudly that we are Hindus nobody
support the Hindu minority in foreign coun-
tries, viz America, England etc. The day the
mosque will be demolished, what will be the
tate of Hindus living abroad. Through you, |
would like to say that it is dangerous to link

 refigion with politics. It is dangerous both for
Sicks and Hindus. As such, there should be
no double standard in #t. (/nterruptions)

'[Er’uﬁshl
SHRI-S.B SIDNAL (Belgaum ): Mr.

Chairman, Sir, he is going out of the purview.

of meout‘s Addros

[ Translation)

SHRI RAM VILAS PASWAN: | am very
much within the purview of President’s
Address. | would like to say that no concrete
steps with regard to land reforms have been
taken so far. Nothing has been said against
those big capitalists who possess lakhs of
acres of land in the country. If Govemment's
intentions are clear, it should follow the pol-
icy of one man one job. if one wants to
remain in Government service, he shouid
not keep land with him. Iif one wants to
become afarmer, he should leave business.
One has. to leave Gdvermnment service 1o
become a business man. If one persons
enjoys all facilities viz. Government service,
business, cultivation, industries and Minis-
tership, howthere can be social justice inthe
country? '

" Finally, | would like to make a submis-

" sionaboutthe elections held in Punjab. Ifully
" agree with Shri Khuranaji that this problem

has been created by the Government. Shri
Khuranaiji is also involved in it to some ex-
tent. | would request that a political solution
1o solve the Punjab problem should be found
out. As long as this Government remains in
power, the state of affairs will remain the
same. The problem will remain as it was.
Sometime this and sometimes that

_ party boycott the elections. Yesterday, they
‘were also boycotting the elections. Both the
‘parties -did not co-operate each other to

solve the vexed Punjab problem. The Gov-
emmaent could hold elections in Punjab. But
| would like to say that we all are committed
to the unity and integrity of the country. We -
want to strengthen the country with out in-
volving party politics in it. There is no power
in the world which can raise its fingers at our
country. But we have to fight against Paki-

- stan on Kashmirissue. We should also work
“for a political solution to Kashmir problem. |

would like to say one thing. Since the Gov-

. emmentis engaged in unconstitutional actin

every field, be it political, economic, social
justice or the matter of socialistic pattern of
society. We want to dislodge the. Govern-
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ment. The sooner the Government falls the )

better it would be in the interest of the coun-
try. We will try our level best this to bring a
downtall of the Government because this
Govemment has lowered the dignity of the
eountty

WIth these words, | unintentbnany'

oppose the Motion that has been moved by
the Government. But my friendship withthem
will continue. | as well as my Party would
oppose the President's Address with full
force because the Government has lost its
mora!e

[English)

. SHRI PRITHVIRAJ D. CHAVAN
{Kasad): Mr. Chairman, S, | rise to support
the motion of thanks on the Pres:‘dent's
Address. The occasion presents an opportu-
nity to review the performance of the Gov-

emmentsinceittookoffice aftereightmonths -

ago.

Tho achievements Government are

_indeed formidable. The most important
among them, surely, has to be the success-
fulmanagement of the economic crisis, which
was triggered off because of the inapt han-
dling of the economy by the two previous
Govemments.

Our Government has saved the nation

from the brink of default and bankruptcy. A

log-term structural adjustment programme

to correctthe defect in our economy is before

, us. It was possibie only because of interna-

tional confidence in the long track record of
stability under the Congress rule. .

The new Government in Dethi is an.

~ open Govemment, seeking consenses
among polihcal pamos openly debating

helped us to_defuse social tensious. And
peoplodmigeoumwanfullysupponm'd

MARCHS, 1082

Prosidont 'sm' iess 624

ﬂ\isGovammeruashasboenamplydomon-
strated in the overwhelming success of the
Congress Party in the recent elections-take
either the Lok Sabha bye-glections, orin the
Punjab elections, or in Bombay Corporation

. orinthe Maharashtra Panchayat Poll. These

results clearly show that people want con-
crete action and a well thought-out strategy
fo solve problems, and not gimmics fike the
Ekta Yatra of the BJP or the doctorinair
thetoric of the Left. No wonder elected rep-
resentatives both in Parliament and State
Legislatures, disillusioned by their leaders,
are joining the Congress in ever increasining
number.

‘ Many amendments have been moved

on economic matters. | take some time to

discuss the economic situation. Consequent
to the totally unexpected collapse of the
‘Soviet Union, the world balance of power
has shifted permanently in favour of the U.S.

_ The developed countries are organising

themselves into regional economic grouping
and common markets to expand market for
their goods. This unipolar reality has put the

_South countries at a great disadvantage,
_ India stands lsolated

During 1989-90, the problem of external
debt and Govemment deficits had assumed
menancing proportion, which threatened

. severe inflation and deep recession. IMF

and World Bank loan gave temporary’re-
prieve. But, structural adjustments were
needed. It had become necessary to gener-
ate trade surpluses to avoid defaulting on
our external obligations because a default
could disrupt our international trade, leading
to a total chaos and disintegration, as seen

~ in the former Soviet Union.

To achieve trade surplus, increasing of
exports becomes necessary-exports of in-
dustrial goods and services to hard currency
area. And it is for this reason that we needed
to globalise our economy, integrate it with
mainstream, to upgrade technology and to
invite foreign investment. it was necessary

“to liberalise procedures, increase intemal

competition and update our fiscal, industrial
and trade policies. We fee! that we will have
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to meet the developed countries head-on.
Thatis the only way. India has the potential.

- These policies have produced results.
Theforeign exchange reserves are trippled.
Credit rating is up. NRI capital- ﬂight has
stopped. Government deficits are’ “being
reduced. Greater intemational confidence i in
India and its leadership is there. -

The Oppositbn is harping on the loan
conditionalities and about our perceived loss
of sovereignty. if they are opposed to the
loan, are they suggesting adefault? They do
not want to discuss the possible conse-
quences of default. Let the Opposition go to

the people with a constructive atiernativeto .

the IMF loan and explain the likely hardships

- three digit inflation, massive recession and -
" resulting unemployment a due to total dis-.

" ruption of industry. The country will not be

-

able to withstand the jolt and we would see
a repeat of the Soviet disintegration in India.
A responsible Congress Gowmmom can-
not alow that.

We have seen what the rigid doctrinaire

attitudes and failure to adapt to a changing'

world has done to the former Soviet State.
Today there is 200 per cent inflation and
more than fifty per cent of the population is
living below poverty. Russia has applied for
the membership of the IMF and has sought
US $ eight billion loan. Will it be without
conditionalities? China, when pressurised
by US under Special 301 section of the US

Trade Act was meekly wiltod anddlangod"

its patents law.
Our Marxist friends are-opposed to the

- industrial and trade policy reforms. They

have discovered a new God in Nehru. They

_have stopped quoting Stalin.and Lenin but

- are praising Nehruvian economics which

they earlier rejected. But they are.not alone.

The entire Third World, the former Eastern .
blocistrying to emulate the Nehruvian model

olmbzod-eononwas practised by Con-
gress.

Womnotd:andoning Nehru. We are
mlymovlmbﬂnnmhyialmp-mnd

phase-by refocussing the role of public sec-
tor to non-competitive core sector and stra-
tegic areas. The private sector is more ma-
ture today than in 1947. They are willing to .
invest. We should let them do that. it is our
duty to nurse the public sector to full health.

- wherever possible. But it cannot be allowed

to sap the scarce resources which can be

. channelied for other priority social sectors.

_ The process of adjustment is going to
be difficult. But these reforms will have to be
taken 16 their logical conclusion untill we can

compete imernationally and win expon
markets.

’ Also these policies will have to be ex--
plalned to the people to the common man. it
must be clearly understood that they are not

. anti-poor or anti-labour but they are pro-.

efficiency and encouragefinancial discipline.
It has to be understood that without these
reforms, economy will drift and iprice to be
paid will be hundred timesmore severe.
Failure of these reforms will only hurt the
poorest paople.

The reformsthemselves mustbe judged
on their own merit, and not through some
pre-conceived doctrinaire viewpoint. The.
management change is as important as the
chango itself.

PP

Nowlwllltumtosomeotherisauos.’
Population remains our biggest challenge.
The gains made by Indira Gandhi Govern-

‘ment in 1975-77 were frittered away by the ..

Janata Government that followed. | suggest
the Ministry of Health and Family Welfare be
redesignated as Health and Population
Control Ministry in order to stress the ur-
gency of the problem. The President in his
Address has called onthe Parliamerit to take
a lead in calling an all-party meet to review
the progress and suggest ways 1o acoolof

»atothopmgrammo

although it is not spacifically mentioned.

Pooplomboingdnnmdmmmcpdlbd
ptocaatndpolﬁdtm :
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Sir, use of religion, moneypower vio-
lence have got to be curbed. The anti-defec-
tionlawalsonudsafreshbok

Providing irrigation fatilities to our farm-

ers is of paramount importance i our fight

againstpoverty and unemployment. The plan

to develop micro water-sheds in fifty districts --

- is highly welcome. | urge the Govemment to

include the hilly districts of Satara and Sangli

‘inMaharashtra underthis scheme. 1take this:
opportunity to once again urge the Finance -

Minister to permit the State of Maharashtra

to raise public bonds to complete the irriga--

tion projects inthe Krishna Basin which-have

-to be completed before the year 2000 A.D.
‘according to the Krishna-Godavari Water -

Dispute Tribunal's award.

.'!'hecvomsoﬂastfonyyoarshaveshown'

. usthat there can be no free lurch. We have

to maintain utmost financial discipline, shun
populist policies, rise above partisan policies
whenthe national interests are at stake. The
developed nations will continue to seek to
dominate the third world. There is a constant
pressure on India on such issues as signing

of N.P.T., Pakistan-sponsored five-nation’

conference on nuclear weapons free zene
and reduced role for International Atomic

guards of our nuclear facilities.

The IM.F., World Bank and GATT.

are already acting like pseudo-world govern-

ments. There is the matter of Dunkel drafton .

GATT. agreement. The U.S. Trade Repre-

sentative is threatening economic sanctions.

under section 301 unless we accept TRINs,
TRiIPs, GATs. Soon we will see anincreased
interference in.our internal affairs under the
guise of Human Rights, or environmental

 issues like global warming or green-hcuse

effect, or even our population growth would

) boemneapmbhmforthem
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Inter-State- disputes, status of minority
. communities, resource sharing, Centre-State
" relations, unemployment, G.A.T.T. talks etc.

There is also the question of nuclear option.

1 would liké to suggest that we will have -
to close our ranks and forge a common
platform with China, Russia, Central Asian
Republics and Latin American countries to

- wage a battle for rights. We have to work on

normalising our relations’ with Pakistan so
that both can curtail wasteful defence ex-

: pendlmro

Onjy an economically strong India can
withstand these pressures and secure jus-
tice for its people. |, therefore, through you,
urge and seek the unanimous support of this -

august Housafor the policies of this Govom- )
ment.

N support the policies of this Govern-

‘ment. | support the Motion.

- SHRI K.P. REDDAIAH YADAV (Ma-
chullpatnam) Mr. Chairman, Sir, though our
Telugu Desam Party has abstained from the
President’s Address, we now have to partici-
pate in the discussion on the -Motion of
Thanks to the Presidential Address. In this

_connection | submit that we oppose the

Resolution moved by Shri P.M. Sayeed.

- EnergyCommissionininspectionsand safe-

Many senior leaders haye spoken on
the. Resolution ‘and so many things have
been brought out. | am not going to again-
repeat all those things. Butone thing is clear,
that after 44 years of independence, without
any confusion, now under the leadership of
the great socialist leader Shri P.V. Nara-
simha Rao it is conveyed in an unwritten
declaration that the Congress Party will
hereafter stand by the industrialist,- multi-
nationals, anti-social elements and upper -
strata of the Hindu caste. That is once for all
declared that ‘up till now we are the leaders

~ who will uplift the Dalits, upiift the Muslims,

~* uplift the backward classes and downtrod-

- hoonchsion,lwodd likemsaythat,m ‘
:willhavnoarrlvoatunall-pany all-India

consensus on many tricky national issués

_Iilmpopuhﬁoneonttol obcmalrdorms.

den’. It is clear to the nation, they have
conveyed it, the President's Address in

. unambiguous terms-has clearly ‘converyed

the message that -‘what we have already
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been saying, we have migﬁed"ftom that -
thought and now. we stand by the newly -

formed, the hew rich side.’

. Sir, so many dtcmatlves have been -
suggested. During the last President’s Ad-’

dress we have proposed some alternatives.

facing a critical economic situation and all
the Opposition parties aiso have supported,
| mean, co-operated with the Government in
getting out of the crisis. Sir, what we had
clearly suggested during those discussions
was that ‘even if we afe in a serious problem,
we can declare some moratorium on the
debtstobe repaid forfive years. Sir, theclear
situation in July 1991 was that there was a
balance of payments crisis. It is to the tune of
Rs: 11,000 crores. In previous years what

-we have been doing is that in 1989-90 we

used to export Rs. 32, 000 crores worth of

goods and we were importing Rs. 42,000

crores worth of material and capital goods
etc. The gap is Rs 10,000 crores.

17.42 hrs.

(MR. DEPUTY-SPEAKER in the Chai)

' We nave suiggested that this gap canbe
bridged and after declaring moratorium on
the foreign payments for five years, we could

have stopped importing under POL because
onthe POL account alone Rs. 11,000 crores
we have paid and on the capital goods alone -
we are paying Rs, 11,000 crores per year. -
Therefore, on these two accounts what they -
have.dona during these six months is that.

they have stopped capital goods imports,

they have stopped other imports- - edible oil’

and so many items. And reversely, we have
not achieved any increase in the exports.

. How the Government is going to supstanti-

‘ate their action? On the contrary, our debt’

from Rs. one lakh crores went up to Rs.
1,40,000 crores by a simple process of the
devaluation of the rupee. Including interest

.andallthatnhasgonouptoﬂsjwooo

CIOI'GB s

Sir, in 1989-90 we have exported Rs. h

1000 crores worth of cotton. Now we are

‘ \ :
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importing In respect of edblecil, we have
said that ‘if you give Rs. 350 per quintal of

-ground nut the farmers of Gujarat and Ray-

alaseema are sufficient to offset the oil im-

portstherebywecansavons ZOOchres
_‘aybar oL

‘Actually, in last July, 1991, the country was -

Sir, we are all takking about America,
France and all that. | want to submit to the
honourable House that provided the Gov-
emment will give all facilities, our Indian

- ‘farmer can give three crops in yearwhereas .

in America and France whatever may be
their facilities that are extended, you can get

_ only one crop in a year from America or

France or Canada because of the climatic
conditions there. The Government of India
should have extended minimum facilities to.
the farmers by way of fertilisers, by way of
irrigation and by way of better seeds and
credit facilities. Our .Finance Minister and
this Government have bungled during the
last seven months and we had almaﬂy i
warned during the last Budget Session itself

that this is going to happen. Now, their -
" bungledfigure says that there is 2.5 per cent

reduction in the agricultural production and
another 2.5 per cent in the industrial produc-
tion. These are all cooked-up figures.

Sir, éadief. we used to get 40 bags of

_paddy per acre and this'year it is not there

because of the bungling, because of the
fertiliser policy and also because of not giv-
ing credit facilities to co-operative societies.
What have we achieved due to thes@ eco- .
nomijc policies? Last time, | had also sup--
ported and congratulated our Finance Minis-
ter, because he is an honest person and just
like a computer, he has been given afeeding
material. With thatavailable feeding material
our Finance Minister honestly attempted to
solve the problem that the country is facing

. today. We are not géing back in supporting
- the Finance Minister." Under given circum-
" stances, he has done a good job. But what

are the net results of this delicencing and -
removal of control etc.? if we look back in

" f{otality, the farmer has honestly paid his

dues, a labourer has honestly paid the ex- -

_cisb duties on the cloth he weaves, the

coﬁophemkesandmnbodstuﬁhopm--
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" [Sh. K.P. Reddaiah Yadav]

" liament siting in air-conditioned quarters are
“happy, the whole nation is happy . It is not

people
- ungrateful. Today because of United Soviet. .
" Russla, Vietnam, the newly liberalised coun-

chases. The smployees have honestly paid

" theirincome tax and alithe 90 per centofthe

people of this country have honestly live for
these 44 years. They have done their duties
honestly. What have the big people done
during these 44 years? They have deposited
their illegally looted money in Switzerland;

the big industrialists of Bombay, Calcutta

and Delhi have done that. With one stroke,
our Finance Minister has regularised the
transaction of their illegally looted money.
You may think thatthe white-collared people

are happy, businessmen and industrialists.

are happy. the bureaucrats and the polm-
clans who have deposited their money in
Switzerland are happy. As lunderstand about

Rs 50,000 crores has been deposited there. -

What is the fate of the person who has paid
his taxes honestly for these 44 years? Are
they notdemoralised? Are they notunhappy?
You are not caring for them. So, this is the
situation in which we are placed. Sir, we will
give a detailed analysis of oyr future indus-
trial growth during the Budget debate. The
people have really analysed about your
industrial policy and economic policy. Please-
do not think that since the Members of Par-

like that. Even an hon. Minister with 20 years
of experience could not answer as to what is
the rate at which we are exporting and im-

porting wheat. That is the situation; That is

~ why, in spite of Dr. Manmohan Singh's eco-

nomic fiberalised policies, his Ministry will

- bungle withthe money which is being brought.
- The bureaucrats are not qualified, fit enough

to use of that money beneficially to the poor
people. That is their attitude.. Everybody is

~ telling, Soviet Union has collapsed. in 1965,
Imannnghoeﬁngeollagosmdomandat'
Mﬁm.mﬂmiahaddodarodm,

nobody should touch Kashmir. The nation
has forgotten it. The Congress are

tries are liberated from the feudalistic rule.
Fltypueundmouommwbpmd

.ucts has been given to the poor nations.

N’nhadaboonbydmoirpmdudsfm

MAHOHS 1§92

- Russia. Today they. might have - fahn ba-»

cause of some other reason. Butthey are not
behaving just like what we are behaving"
today. | am sure, the Soviet Russia will come
up again. They were mainly depending upon
and engaging in making arsenals to give
reply to the capitalist countries. Seventy-five

-per cent of their production was directed on

arsenals andweapons. They have neglected

- their agriculture. It'is not that they are lazy

like- others. They are very hard working
people. |am sure, within two or three years,

. -they will come up agam

The culture of the ruling Party is, they
always want one problem to be there. You
have divided Punjab, Haryana and Chandi-
garh. Have you got any patriotism? Is there
any sense in keeping it alone? Either you
give Chandigarh to Haryana or Punjab. But
they want an issue always to be there. '

" Isthere any problem in Kashmir? They
want an issue so that they can confuse the
whola nation when they are in troublé. Are

. the Muslims not living. happily and safetly in

Hyderabad? Are the Muslims not safe in
Lucknow? lf you want Kashmirto be retained
with India, there are three alternatives. | am
not taking on party lines. leet us not bungle
the whole issue. If you want to give them a
free chance to choose their own, letthem do

" it. if you want to retain in India, then repeal

article 370. How long can we suffar with this
head ache? You repeal articie 370 or give

. them a chance to declare their own destiny
- or declare war and finish all the divisive

forces, whichever are there.

Regarding Punjab, | have already told

Jlast time that it is the creation of power-

. politics. The Congress Party has never al-
- lowed natural leadershipto take place. They
. will create doll and instal him as.Chief Minis-

ter. or Home Minister. Mistheproblem in
everyStaxo T

: Wo hav.“ beoh spehdmg nearly

. Rs.75,000 croras and out of that eighty per-

cent is on salaries. The President's Address

' haskanquluabcmﬂnmndalmfnmh-

sbn Thbadmuddmumuhhuk
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swargs who have not get even one per cent
in the services. The ruling Party would have
befooled us for some more years, had Mr.
- Lallu Prasad Yadav not been the Chief
Minister of Bihar.

SHRIR.JEEVARATHINAM (Arskonam)

Isthe Narasimha RaoGovommom Support-
ing it or not?

SHRI K.P. REDDAIAH YADAV: | am -

giving the facts only. Let us not cheat the
public. You draw your own conlusions hour
can | support? You have morigaged the
whole sovereignty and the economic free-
dom of the country. After all, they might have
given Rs. 10,000 crores. mbbabmard
nation.

Had Mr. Laloo Prasad Yadav not the
Chief Minister of Bihar, Bihar could have
been another enactment of Delhi episode in
1984.

Had Mr. Mulayam Singh Yadav not the

Chief Minister, the Muslims of Utter Pradesh
would have been massacres. '

Now | want to send the message to the
people of this country “Elect your own class
. of leaders. Select your own leaders. Don't
depend upon the Congress Party who are
serving the interest of the upper strata of the

- communities and the anti-social elements

and the multinationals. Don't surrender your
sovereignty and economic freedom to the
World Bank.”

, Thomdvmm
are siting here. But we have not gone into

erupted. You want to confuse the nation.
You cannot confuse them for ten long years
and the local, natural leadership is growing

.mahmmmmwmw
bohuuhtabuon.
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. In.Andhra Pradesh, werybodyinchd-*
ing Dr. Roddymdalmhglhdﬂnyhmi
controlied Naxalism. But they have not con-
trolled. You have sent the BSF. It is shame- -
ful. It used to safeguard the borders of the
country. You have sent the BSF and military

" to Nizamabad and Karimnagar; and in the

name .of encounters, you have killed the
doctors, on seeing naked corruption and

- naked exploitation of social and down-trod- -
- den people in Andhra Pradesh took to weap-

ons and out of frustration entered into the
jungles and you never controlled them. Has
this Prime Minister at any time advised the
Chief Minister of Andhra Pradesh “Mr. Chiet
Minister, look here, things are not good. We

- are not tough as before. Please behave

properly. Stop corruption and do not expioit
the downtrodden and all that®? They want to
rule the country and mortgage the countryto

‘the Worid Bank and IMF.

Ioppoiotm mation.
[Transiation]

PROF. PREM DHUMAL (Hamirpur):
Mr. Deputy Speaker, Sir, | rise to oppose the
motion of Thanks on the President's Ad-
dress moved by Shri P.M.-.Sayeed and sup-
ported by Shri Pawan Kumar Bansal though

| have respect for both these friends.

the national consensus as does the Prime
Minister. National consensus is riot a Vedic
hymn which which, if chanted repeatedly,
can solve all the problems. What steps the
Govemnment has taken fo create national
consensus? Unemployment is an important
issue. No political party can ignore it. Would
the Government solve the unemployment

vpmhl-m?
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[Emlm] ‘ - , mhmmnw Fddny Mamha 1992:111
CAM. - ’
MR. DEPU'I'Y-SPEAKER Pwt Prom

Dhumal, you can continue® your speech.  18.00 hrs.
tomorrow. -

The Lok Sabha then adjoumed till Eleven
_ _ . of the Clock on Friday, March 6, 1992/
- The House stands adjoumed to meet Phalguna 16, 1913 (Saka)

' Printed st S. Narayan & Sons, Delhi-110008





